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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 606 OF 2018 

IN THE MATTER OF: 

Compliance of Municipal Solid Waste Management Rules, 2016 

AFFIDAVIT/ ACTION TAKEN REPORT FILED ON BEHALF OF 

RESPONDENT (ANDAMAN AND NICOBAR ADMINISTRATION) IN 

COMPLIANCE OF ORDER DATED 26.09.2025 

I, Dr. Chandra Bhushan Kumar, S/o. Shri. D N Singh aged about 58 years, 

presently holding the post of Chief Secretary, Andaman and Nicobar 

Administration, having its office at Secretariat, Sri Vijaya Puram, Andaman 

and Nicobar Islands, do hereby solemnly affirm and state as under: 

1) That I am the Chief Secretary of the Andaman and Nicobar 

Administration and, as such, I am fully conversant with the facts 

and circumstances of the present case. I competent to file the 

present affidavit on behalf of Andaman and Nicobar 

Administration. 

2) That this Hon'ble Tribunal, vide its order dated 26.09.2025, while 

. ,. considering the status report dated 22.08.2025, was pleased to 

note the steps taken by the UT Administration and issued further 

·, irections to remediate certain deficiencies and furnish a 

' mprehensive report on the status of Solid and Liquid Waste 
/ Management. A true copy of the Order dated 26.09.2025 passed 

--·----:~ by this Hon'ble Tribunal in O.A. No.606 of 2018 is annexed and 

marked hereto as Annexure- R-1. 
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3) That in earnest compliance with the aforesaid directions, the 

Andaman and Nicobar Administration has undertaken a thorough 

review and has initiated time-bound, coordinated actions to ensure 

compliance with the Solid Waste Management Rules, 2016, and 

the directions of this Hon'ble Tribunal. The instant affidavit is 

being filed to apprise this Hon'ble Tribunal of the substantial 

progress made and the definitive action plan formulated to 

address the remaining gaps. A detailed Action Taken Report cum 

Status Report is annexed herewith as Annexure- R-2. 

4) That the UT of the Andaman and Nicobar Islands comprises a total 

of 836 islands, which are geographically and topographically 

distinct from mainland India. Of these, only 31 islands are 

inhabited, as per the 2011 Census. Among them, one island is 

exclusively inhabited by the Sentinelese tribe, classified as a 

Particularly Vulnerable Tribal Group (PVTG}, where no external 

intervention is undertaken. 

5) That it is further submitted , the remaining 30 inhabited islands, 

where solid and liquid waste generation occurs, have been 

categorized into 04 distinct groups for the purpose of waste 

management, namely: (i) 13 Look-Out Posts (comprising Police 

Outposts, Forest Camps/Protected Forest Areas, out of which one 

is Agriculture Island, and one is Revenue Island); (ii) 07 under 

ecologically-conscious approach, engaging premier institutions 

such as the Indian Council of Agricultural Research - Central Island 

Agricultural Research Institute (ICAR-CIARI) and the Indian 

Institute of Technology (IIT) Bombay, to devise strategies that are 
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specifically tailored to the unique and fragile ecosystem of the 

Andaman and Nicobar Islands. 

7) That with respect to Solid Waste Management, the UT 

Administration submits as follows: 

a. Waste Generation & Processing Status: Across the 30 

inhabited islands (excluding North Sentinel Island), an average of 

82.34 TPD of solid waste is generated. Of this, 65.18 TPD is 

scientifically processed, leaving a gap of 17 .16 TPD, which is being 

addressed through a multi-pronged strategy. The processed waste 

is then transported through a multi-stage logistics chain using 

containerized movement shipping voyages, planned. Overall, the 

model ensures decentralized processing with centralized 

evacuation, suited to the island geography. 

b. Bridging the Processing Gap: To address the urban 

processing gap of 15.66 TPD, civil works for a 30 TPD capacity 

Integrated Solid Waste Processing Facility have been completed. 

The tender for its Operation & Maintenance has been floated in 

April 2026, with commissioning targeted by the end of April 2026. 

The Andaman & Nicobar Islands follow a hub-and-spoke model for 

dry waste management, where 42 decentralized baling units 

(spokes) across 30 inhabited islands handle segregation, baling, 

and temporary storage of dry waste. The rural processing gap of 

~--~IJ~~:>, 1.5 TPD, will be eliminated as the certain baling machines are 

1/f.,f · . ~---< :·)\ under repair and will be operational by April 2026. 1rs.~ ~---~·~ • :}-\ ;;·!:\ 

\\i\"'; ~ . )fji}p c. Household Collection & Segregation: The Administration is 

\~~~~:> ~\a.--·· ~~/ pleased to report 100% door-to-door segregated waste collection 
' . ____., 1· /, 

'··-r~~:,Y across 1,15,815 households in urban, rural, and tribal areas. A 

robust system of two-stream segregation at the household level, 

followed by further segregation at Material Recovery Facilities 

(MRFs), is in place, for which the city of Sri Vijaya Puram has been 

awarded a 3-star Garbage Free City (GFC) rating. To enhance 
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uniform environmental performance in high-footfall tourism 

islands viz., Swaraj and Shaheed Dweep, the UT Administration 

has implemented the Swachhata Green Leaf Rating framework 

covering 34 hotels, of which 03 are rated 5-Leaf, 11 as 3-Leaf, and 

20 as 1-Leaf, reflecting varying compliance levels, with continued 

improvement efforts underway. 

d. Wet Waste Management: Composting of wet biodegradable 

waste is an aerobic bio-oxidative process, wherein moisture is 

essential for microbial activity, enzymatic processes, and nutrient 

transport, thereby enhancing degradation and stabilization of 

organic matter. However, optimal performance is achieved- within 

a controlled moisture range & temperature, to achieve this, all 11 

decentralised composting facilities in the urban area are equipped 

with roof-covered sheds to mitigate the impact of the same. With 

technical support from ICAR-CIARI, microbial accelerators and 

carbon-rich bulking agents are used to enhance decomposition, 

ensuring the production of high-quality compost. A dedicated 

Standard Operating Procedure (SOP) for the monsoon season has 

been formulated. 

e. Legacy Waste remediation: The legacy waste dump at 

Brookshabad (approx. 1.0 lakh MT) has been fully remediated. The 

extracted fractions, namely Bio-earth (21,932 Tonnes) and Inerts 

(74,642 Tonnes), have been scientifically utilised for non­

agricultural plantations and land reclamation, ensuring no disposal 

in coastal zones. remediated. A fresh accumulation of 0.9 Lakhs 

MT in urban areas has been quantified, and the tendering process 

for its bio-remediation is underway, with work targeted to 

commence by May 2026. 

f. Island-wise Status: A comprehensive tabulated statement 

detailing the island-wise status of solid waste generation, 

4
4110



processing, gaps, and legacy waste, as directed by this Hon'ble 

Tribunal, is annexed. 

8) That with respect to Liquid Waste Management, the UT 

Administration submits as follows: 

a. Sewage Generation & Treatment Status: The total 

estimated sewage generation across the islands is 34.141 MLD 

(12.67 MLD Black Water and 21.50 MLD Grey Water). The entire 

12.67 MLD of black water is fully treated, leaving no gap. Out of 

21.5 MLD of grey water, 7.982 MLD is treated, leaving a treatment 

gap of 13.52 MLD, which is confined to the urban area of South 

Andaman. 

b. Black Water Management: The UT Administration has 

achieved 100% coverage in black water management through 

Onsite Sanitation Systems (OSS), i.e., septic tanks and soak pits at 

every household. Both urban and .i:-ural areas have achieved ODF+ 

certification. The collected septage is treated at an operational 42 

KLD Faecal Sludge Treatment Plant (FSTP), and its capacity is 

being augmented with a 60 KLD FSTP under construction (target 

completion August 2026) and four additional FSTPs under 

tendering for rural areas. 

c. Grey Water Management & Drain Status: To address the 

13.52 MLD grey water treatment gap in the urban area, a detailed 

assessment of 20 major drains was conducted through IIT 

Bombay. The study has quantified the flow and identified the final 

termination points. A detailed table is provided in the annexed 

report. As a pilot project under the Smart City Mission, four 

decentralised STPs with a total capacity of 3.35 MLD are being 

established to treat grey water from four major drains. This 

project's success will be replicated to cover the remaining gap. 
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d. Water Quality in Drains: It is submitted that these drains 

primarily carry stormwater. A study by the National Institute of 

Ocean Technology (NIOT) confirmed that Faecal Coliform (FC) 

levels in all 20 drains were within permissible limits, indicating no 

significant contamination from black water. 

e. Island-wise Status: A detailed tabulated statement on the 

status of Black and Grey water management for each inhabited 

island, as directed by this Hon'ble Tribunal, is annexed. 

9) That in compliance with the directions regarding financial 

mechanisms, the Department of Science & Technology has 

initiated the creation of a dedicated, non-lapsable, Non-Interest 

Bearing Reserve Fund titled "Ring-Fenced Environmental 

Management Fund" under the Public Account (Major Head: 8229). 

lO)That a comprehensive Standard Operating Procedure (SOP) for the 

fund's operation has been formulated and is being submitted to 

the Controller General of Accounts for approval, which is expected 

by June 2026. This will ensure a dedicated and uninterrupted flow 

of funds for environmental projects. For the current financial year, 

a total of ~54.66 Crores has been allocated (~13.16 Cr. for SWM 

and ~41.50 Cr. for LWM) to various implementing agencies with 

defined timelines. 

ll)That the Andaman and Nicobar Administration is steadfast in its 

commitment to preserving the pristine environment of the islands. 

A structured, multi-level monitoring framework has been 

established to oversee the implementation of all projects, ensuring 

accountability and timely completion. The Administration 

undertakes to comply with all further directions of this Hon'ble 

Tribunal in letter and spirit. 

Affirmed before me afler the ... on ~:"'f:, 
were read over & e~ 1in , in si npte 

••••••••••••••••• ••• •• ••••••• •••• •••• •··•···············. 

DEPONENT 
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VERIFICATION 

I, Dr. Chandra Bhushan Kumar, the deponent above named, do 

hereby verify that the contents of the above affidavit, from 

paragraphs 1 to 11, are true and correct to my knowledge based on 

official records, and that nothing material has been concealed 

therefrom. 

I 2026, 

DEPONENT 
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Item No. 18 Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No.606/2018  

(IA No 20/2025, IA No 539/2025 IA No 299/2024, IA No 163/2021) 
(In respect of UT of Andaman & Nicobar) 

Compliance of Municipal Solid Waste Management Rules, 2016 and other 

environmental issues.

Date of hearing: 26.09.2025 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

Respondent: Mr. Mr. Gigi. C. George, Adv. with Dr. Chandra Bhusan Kumar (Through  VC), 

Chief Secretary, 

Ms. Chanchal Yadav (Through VC), Commissioiner-cum-Secretary, Urban 

Development, 
Mr. Sachin Shinde (Through VC), Commissioner-cum-Secretary, Science  & 

Technology & 

Mr. Jatinder Sohal (Through VC), Director, Science & Technology, 

Andaman & Nicobar Islands 

Mr. Saurabh Balwani, Adv. for CPCB (Through VC). 

ORDER 

1. In this original application, Tribunal is considering the issue of

solid as well as liquid waste management as per orders of the Hon’ble 

Supreme Court dated 02.09.2014 in Writ Petition No. 888/1996, Almitra 

H. Patel vs. Union of India &Ors., with regard to solid waste management

and order dated 22.02.2017 in W.P. No. 375/2012, reported in (2017) 5 

SCC 326, Paryavaran Suraksha vs. Union of India, with regard to liquid 

waste management (sewage).  

2. Today, matter has been taken up to consider the compliance by UT

of Andaman & Nicobar. 

3. Chief Secretary, UT of Andaman has appeared virtually with Senior

Officers to present the status of Solid and Sewage management. The 

status report filed in the form of affidavit dated 22.8.2025 discloses 
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further steps taken to bridge the gaps reported during the last hearing 

and clarifies observations made in the previous order dated 21.11.2024.  

 

4. We find from page 2714 to 2734 that out of 31 islands, some of the 

islands are either ecologically protected or under Defence Controlled 

Tribal inhabitants and others. In all the islands efforts should be made to 

ensure day to day waste processing and sewage management. We have 

examined the status disclosed and accordingly direct to complete the 

process of establishing required and planned facilities and further 

maintaining them. According to the distribution of inhabitants on each 

island, de-centralised processing /treatment facilities with minimal civil 

works and by designing pre- fabricated modules, should be 

contemplated.  

 

5. On the examination of report, we find the following deficiencies 

which are required to be remediated:- 

 

A. Solid Waste Management 

(i) We find from Annexure V (page (2763) that, out of 70.0 TPD of Solid 

Waste generation, 34.9 TPD is Wet waste, 30.0 TPD is dry waste 

(Recyclable/non- recyclable) and rest is domestic hazardous and 

inerts. In addition to having defined system for utilisation and 

transporting each waste stream, monitoring system is necessary 

and should be supported with ground truthing.  

(ii) Details of house hold collection, segregation, processing and 

disposal in an environmental friendly manner need to be discussed.   

(iii) Collected Wet waste (about 32.0 TPD) is processed at individual 

household level and at 11 decentralized compost facilities. 

Decentralized facilities are based on Pit composting/ Windrow / 

Page 2 of 403
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Mechanical. Considering high rainfall, high moisture in atmosphere 

appropriate method be adopted to compost the wet waste.   

(iv) We find that large number of baling facilities are not in operation 

except at a few centres out of established 26 dry waste processing 

facilities. Under these conditions, dry waste may be getting stored 

posing constraints in shipment of waste to the main land. We direct 

to disclose the time lines to rectify non- operating facilities and 

mechanism to be adopted to avert such situation.  

(v) The Legacy waste which was prominent at Brookshabad, has been 

reported to be remediated. While managing major components like 

bio- earth (21,932 Tonnes) and inerts (74,642 Tonnes), it should be 

ensured that proper utilisation is made to avoid dumping on 

coastal zone. 

(vi) 11 locations like Chouldari, Marangahat, Shore Point, Rampur, R K 

Pur, Netajinagar, Ramnagar and others also need to be remediated 

to ensure no legacy waste exists. In order to ensure that waste 

being generated at each island is processed on day-to-day basis 

and does not result in further addition to legacy waste, we direct 

the status to be disclosed in a Tabulated form on waste generation, 

waste processed, gap in waste processing and legacy waste in 

respect to each inhabited Island.  

B. Liquid Waste Management 

(i) Estimated sewage generation is 23.6 MLD (Black water - 10.083 

MLD and Grey water 13.511 MLD) and Black water is managed at 

each household level by constructing Septic tanks and Soak pits. 

Details of household septic tank, soakpit and the final discharge of 

the grey water proposed for household connection and STP to be 

provided. 

Page 3 of 403
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(ii) We direct that quantity of flow in each drain and their final 

termination/ confluence point should be disclosed. The drains, if 

meant for draining out storm water, should not be intercepted in 

the long run and subjected to treatment including in-situ 

treatment. Attempts should be made to separate Grey water that 

can be treated from Storm water drains. 

(iii) We also direct to disclose status of Black and Grey water 

management with Gaps in management in respect of each island. 

Status of Natural/ Storm Water Drains receiving Black/ Great 

water should also be disclosed.  

C. Ring Fenced Expenditure 

(i) In the present report, there is no disclosure on opening and 

maintaining single dedicated Ring-Fenced account and 

expenditures incurred from that account.  

(ii) Next report should disclose allocations made in respect of each 

island for management of sewage and solid waste management and 

firming out facilities required, executing agencies and timelines for 

completion.  

 

6. List the matter on 04.05.2026 for consideration of report in respect of UT 

of Andaman & Nicobar. 

 

7. For the State of Uttar Pradesh, the matter be listed on 13.10.2025 as per 

the earlier direction. 

 

Prakash Shrivastava, CP 
 
 

 

 

Dr. A. Senthil Vel, EM 
 
 

September 26, 2025 
Original Application No.606/2018 
AM 
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NGT Directions Clarifications and Current Status Timelines 
 

GENERAL DIRECTIONS 
 

We find from page 2714 to 2734 that out of 31 

islands, some of the islands are either 

ecologically protected or under Defence 

Controlled Tribal inhabitants and others. In all 

the islands efforts should be made to ensure 

day to day waste processing and sewage 

management. 

 

We have examined the status disclosed and 

accordingly direct to complete the process of 

establishing required and planned facilities and 

further maintaining them.  

 

According to the distribution of inhabitants on 

each island, de-centralised processing 

/treatment facilities with minimal civil works 

and by designing pre-fabricated modules, 

should be contemplated. 
 

It is respectfully submitted that the Union Territory of the Andaman and Nicobar Islands comprises a total of 

836 islands, which are geographically and topographically distinct from mainland India. Of these, only 31 

islands are inhabited, as per the 2011 Census. Among them, one island is exclusively inhabited by the 

Sentinelese tribe, classified as a Particularly Vulnerable Tribal Group (PVTG), where no external 

intervention is undertaken. 

 

It is further submitted that the remaining 30 inhabited islands, where solid and liquid waste generation 

occurs, have been categorized into 04 distinct groups for the purpose of waste management, namely: (i) 13 

Look-Out Posts (comprising Police Outposts, Forest Camps/Protected Forest Areas, out of which one is 

Agriculture Island, and one is Revenue Island); (ii) 07 under Rural development & panchayats; (iii) 08 

tribal-inhabited islands exclusive responsibility of Tribal welfare dept.; (iv) 01- Great Nicobar, joint 

responsibility of RD&P & Tribal Dept. and (iv) 01-South Andaman (Urban area under SVPMC and Rural 

under RD&P). 

 

In reference to the observations of the Hon’ble Tribunal regarding waste processing and sewage 

management across the inhabited islands of the A&N Islands, the following is respectfully submitted: 
 
 

 

• The requisite information has been collected from Sri Vijaya Puram Municipal Council (SVPMC) for 

South Andaman (Urban), Department of Rural Development & Panchayats (RD&P) for rural areas, 

Department of Tribal Welfare (TW), Agriculture Dept., N&M Andaman District Administration 

(Revenue) & Nicobar District Administration for tribal islands, and Department of Environment & 

Forests (E&F) and Police Department for protected/remote islands. 
 

The present status of Solid Waste Management in A&N Islands is presented below: 
 

• The table presents the average values of reported data on solid waste collection, processing, and the 

corresponding processing gap. The inhabited Island-wise data is tabulated & placed at Annexure-R3-

A. 
 

Islands/Areas Solid waste 

Collection (Avg., 

TPD) 

Solid waste Processing 
(Sent to MRFs for baling/ 

mainland transportation) 

(Avg., TPD) 

Processing Gap 

(Avg., TPD) 

Urban (SVPMC) 71.36 55.7 15.66 

Rural (RD&P) 10.0 8.5 1.5 

Tribal, Forest, Agriculture & 

Revenue Area 

0.98 0.98 0 

Total 82.34 65.18 17.16 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

SVPMC- 

Completion of all 

facilities by end of 

April, 2026 

 

 

RD&P by end of 

April., 2026 
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• The 30 inhabited islands of the A&N Islands generate an average of 82.34 TPD of solid waste. Of this, 

the urban area generates 71.36 TPD and processes 55.70 TPD, while the rural area generates 10 TPD 

and processes 8.5 TPD. The remaining 0.98 TPD (primarily dry waste) is generated by departments 

such as Tribal, Forest, Agriculture, and Revenue, and is fully channelized to the nearest SWM clusters 

as per their respective SOPs. 

• A structured waste handling system is operational across urban and rural areas, with collection carried 

out through available manpower and vehicles via in-house systems (SVPMC), outsourced arrangements 

(RD&P), and departmental mechanisms at Department of E&F, Agriculture, Revenue. 

• The collected waste is processed through existing infrastructure; wet waste is composted in urban areas 

by SVPMC, while dry waste is segregated and sent to Material Recovery Facilities (DRCs under 

SVPMC and SWM clusters under RD&P, including smaller islands) for baling and subsequent 

channelization to authorised mainland recycling units through government and private shipping.  

• The urban area have an existing waste processing facility of 56TPD comprising 23TPD for dry waste, 

32.5 TPD for wet waste & 0.5TPD for sanitary & domestic hazardous waste (SW/DHW), to address the 

urban processing gap (under SVPMC), civil works for the 30 TPD capacity Integrated Solid Waste 

(Dry & Wet waste) Processing Facility has completed; tenders for O&M have been floated and 

commissioning is targeted by end of April, 2026 (Annexure-A). 

• The rural areas have an installed processing capacity of 13 TPD. However, due to four non-functional 

baling machines, a capacity gap has arisen. This gap is being addressed through ongoing repair and 

restoration of the machines, which are targeted to be made operational by the end of April 2026. Upon 

restoration, full utilization of the processing capacity will be achieved, thereby eliminating the existing 

gap (Annexure-B). 

• Additional measures is being taken, includes deployment of additional baling & shredding machines in 

high-footfall tourist area i.e., Swaraj Dweep (Annexure-B). 

• Adequate waste management infrastructure, including SWM clusters with baling machines, is in place 

in the tribal areas (Nicobar Group/ Council) under the Nicobar District Administration, along with a 

future action plan (Annexure-C). 

• Inhabited protected Islands under the Department of Environment & Forests (Annexure-D), Police 

(Annexure-E), Agriculture (Annexure-F) & Revenue/ DC, N&M Andaman (Annexure-G), with no 

permanent population (only official accommodations) and having less waste generation, channel the 

waste to nearby MRF/ SWM cluster facilities of RD&P as per the prescribed Solid Waste Management-

Standard Operating Procedure (SoP). 

 

 

Status of Environmental Compliance of Hotels under in Tourism Islands (Swaraj Dweep & Shaheed 

Dweep): 
 

As part of environmental compliance measures and proactive initiatives of the A&N Administration, 

particularly in high footfall tourism-centric islands, the Swachhata Green Leaf Rating framework has been 

implemented to assess adherence to solid and liquid waste management norms, along with other 
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environmental best practices such as IEC/awareness activities and reduction of single-use plastics (SUPs) 

through promotion of reusable alternatives like glass/steel bottles with dispenser systems in hotels. Under 

this framework, a total of 34 hotels in Swaraj Dweep and Shaheed Dweep have been assessed based on 

compliance with environmental management norms, including the provisions of the Solid Waste 

Management Rules. 

The assessment indicates that 03 hotels fall under the 5-Leaf category, reflecting high compliance, while 11 

hotels are categorized under the 3-Leaf rating, indicating partial compliance. A majority of 20 hotels fall 

under the 1-Leaf category, highlighting best practices such as source segregation and scientific waste 

processing. 

The overall status suggests that, while certain establishments have adopted best practices, the Administration 

is continuously undertaking such assessments and interventions to ensure uniform compliance across the 

hospitality sector and to minimize environmental impacts. 

The present status of Sewage Management in A&N Islands is presented below: 

• The table presents the average values of sewage (comprising black & grey water) generation, treated & 

the gap. The inhabited Island-wise data is tabulated & placed at Annexure-R3-B. 
 

Islands/ Areas Sewage Generation  

(Avg., MLD) 

Sewage Treated 

 (Avg., MLD) 

Treatment Gap  

(Avg., MLD) 

 Black 

water 

Grey 

Water 

Total Black 

water 

Grey 

Water 

Total Black 

water 

Grey 

Water 

Total 

Urban (SVPMC) 7.78 15.82 23.6 7.78 2.3 10.08 0 13.52 13.52 

Rural (RD&P) 4.62 5.03 9.65 4.62 5.03 9.65 0 0 0 

Tribal, Forest, Agriculture 

& Revenue Area 
0.272 0.649 0.891 0.272 0.649 0.891 0 0 0 

Total 12.67 21.45 34.141 12.67 7.982 20.624 0 13.52 13.52 

• The 30 inhabited islands of the A&N Islands generate an average of 34.141 MLD of sewage (including 

black and grey water), of which 23.6 MLD is generated in urban areas (SVPMC), 9.65 MLD in rural 

areas (RD&P), and the remaining 0.891 MLD in other inhabited islands under the jurisdiction of the 

Tribal (DC Nicobar/Tribal Council), Forest, Agriculture, and DC (N&M Andaman) departments, 

(Annexure-R3-B).  

• Black water (12.67 MLD, avg.) is fully managed through 100% Onsite Sanitation Systems (i.e., with 

septic tanks and soak pits), followed by 42KLD capacity Faecal Sludge Treatment Plant (FSTP) in 

Urban area. 

• Both urban and rural areas have achieved ODF+ certification following third-party assessment, 

(Annexure-H & I). 

• For the management of faecal sludge from septic tanks, 04 FSTP is under tendering by Andaman Public 

Works Department (APWD), (Annexure-J). 

• The treatment gap is primarily in greywater management; preliminary estimates for a pilot project, have 

been prepared by APWD for four decentralized STPs (3.35 MLD total capacity) under a Smart City 

Mission(Annexure-J). 

• Meanwhile, SVPMC has initiated small scale-pilot in-situ drain remediation using planted bed 

phytoremediation at major drains to reduce organic load, photographs placed at Annexure-K. 
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NGT Directions Clarifications and Current Status Timelines 

 

A. SOLID WASTE MANAGEMENT 
 

A (i) We find from Annexure V (page (2763) 

that, out of 70.0 TPD of Solid Waste 

generation, 34.9 TPD is Wet waste, 30.0 

TPD is dry waste (Recyclable/ non- 

recyclable) and rest is domestic hazardous 

and inerts. 

 

In addition to having defined system for 

utilisation and transporting each waste 

stream, monitoring system is necessary and 

should be supported with ground truthing. 

With reference to the observations of the Hon’ble Tribunal regarding solid waste generation, segregation, 

processing, and the need for monitoring supported by ground truthing, the following is respectfully submitted: 
 

• The observation mentioned is the data reported in the last affidavit which shows the waste generated by the 

Urban area i.e., SVPMC for the reporting period from Nov., 2024 to Aug., 2025, showing the dry, wet, rest 

is domestic hazardous and inerts. 
 

• The status of solid waste collection, processing (composting/ sent to MRFs), along with processing 

capacity & identified gaps for the period from Sept. 2025 to Feb. 2026 (urban areas), is tabulated below 

(Annexure-A). 
 

Waste type Avg. waste generation 

(Avg., TPD) 

Waste processing 

Capacity (TPD) 

Waste processed 

(Avg., TPD) 

Processing Gap 

(Avg., TPD) 

Dry 30.35 23 23 7.35 

Wet 37.34 32.5 32.5 4.84 

DHW & Sanitary 0.21 0.5 0.21 0 

Inert/Reject 3.46 - - 3.46 

Total 71.36 56 55.71 15.65 
 

• To address the urban processing gap, civil works for the 30 TPD capacity Integrated Solid Waste (Dry & 

Wet waste) Processing Facility has completed; tenders for O&M has been floated and commissioning is 

targeted by end of April, 2026, (Annexure-R3A). 

 
 

Monitoring, Verification & Ground-Truthing for Utilisation and Transporting each waste stream: 

 

Urban areas by SVPMC (SOP-Annexure-L): 
 

a) SVPMC ensures 100% door-to-door segregated collection through compartmentalised vehicles and 

dedicated manpower. 

b) Multi-tier supervision is in place at ward level by Sanitary Inspectors, reviewed by Senior Sanitary 

Inspectors, and overseen by the Sanitary Officer for accountability. 

c) Collected waste is verified through weighment at outsourced Government weighbridges and transported to 

designated dry and wet waste processing facilities. 

d) At processing facilities, wet waste quantities are re-verified using in-house weighing machines under the 

supervision of Sanitary Inspectors, ensuring ground-truthing. 

e) Wet waste is processed at 11 composting facilities with technical support from ICAR-Central Island 

Agricultural Research Institute. 

f) The compost is sieved, quality checked, verified & stored in bags, by the Agriculture Officer, and is being 

utilised in 29 SVPMC parks, distributed to Government offices/ institutions, and sold through 06 
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designated outlets. 

g) Dry waste received at DRCs is weighed using installed weighing machines, and records of segregated 

waste are systematically maintained. 

h) Junior Engineers designated as in-charge of DRCs supervise operations and maintain centre-wise waste 

management records. 

i) Daily records of weighment, bales prepared, stored, and transported are maintained at each DRC. 

j) Upon accumulation of sufficient bales, the concerned JE verifies quantities and authorises transportation 

after confirmation of payment against each waste category (paper, plastic, glass, etc.). 

k) Monthly records and performance are verified at Assistant Engineer, Executive Engineer, and 

Superintending Engineer levels, ensuring multi-tier monitoring and data validation. 

l) Weekly review-cum-monitoring of sanitation and solid waste management is conducted at the level of the 

Secretary, SVPMC. 
 

Rural areas by RD&P (SOP-Annexure-M): 
 

a) RD&P ensures 100% door-to-door segregated collection, with dry waste collected for further processing & 

organic waste managed at source (home composting/ animal feeding). 

b) Primary data is maintained at Gram Panchayat level and supervised by the Panchayat Secretary, who 

ensures daily operations of sanitation workers and reporting to Block level through BDOs. 

c) Collected dry waste is weighed at SWM clusters (26 Nos.), with daily records maintained at GP and Block 

levels to ensure traceability and data validation. 

d) BDOs conduct weekly monitoring through physical verification of records & field cross-checks to ensure 

ground-truthing. 

e) Baling & transportation operations are outsourced; records of waste received, bales generated, & quantities 

transported are maintained at SWM clusters and monitored at Block and Directorate levels. 

f) Waste is transported to Sri Vijaya Puram via road/sea and further containerised for onward movement to 

mainland recycling facilities. 

g) Standardised reporting formats have been issued to all Gram Panchayat for uniform compliance and 

monitoring. 

h) The consolidated data is reviewed at the Directorate level, where overall supervision and monitoring are 

carried out by the Director, RD&P, who also evaluates performance and issues necessary directions for 

compliance. 
 

Tribal areas by DC, Nicobar (SOP-Annexure-C): 
 

a) 100% door-to-door waste collection is ensured across villages through designated mechanisms involving 

Gram Panchayats & private agencies, with active participation of Tribal Councils. 

b) Source segregation & primary collection are monitored at village level, with accountability assigned to 

implementing agencies under RD&P/ BDO. 

c) A cluster-based approach is adopted with three designated clusters (Car Nicobar, Nancowry, Campbell 

Bay) for streamlined waste handling and logistics. 

d) Segregated waste is transported via road & sea to cluster facilities, ensuring traceability of waste 
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movement. 

e) Recyclable waste is baled at MRFs and channelised to Sri Vijaya Puram then to mainland, recyclers 

through authorised agencies. 

f) At cluster facilities, wet waste is composted & used as feed at household level. 

g) Processed outputs (recyclables, rejects) are physically verified at cluster level facilities. 

h) Logbooks for vehicles, waste quantity receipts, and processing records are mandatorily maintained by 

operators and verified by BDO and District Administration. 

i) Monthly waste reports, compliance reports, and consolidated reports are submitted to designated 

authorities (RD&P, District Administration, ANPCC), ensuring multi-level verification. 

j) Monitoring is carried out by Departmental Heads, RD&P, District Administration, and ANPCC through 

periodic inspections and field verification. 

k) Regular inspections, coupled with quarterly and half-yearly reporting systems, ensure validation of 

reported data against field conditions. 

l) Weekly status review and monitoring are carried out by the Deputy Commissioner, Nicobar. 

 

Forest & other protected in-habited Islands (SOP-Annexure-D/E): 

 

a) The inhabited Islands under the control of Environment & Forests and Police Departments, ensures the 

compliances. 

b) Officials in-charge of establishments under Environment & Forests and Police Departments ensure 

mandatory segregation at source into defined waste categories and on-site processing of biodegradable 

waste through pit composting. 

c) Segregated waste is securely stored in designated containers and periodically handed over at forest check 

posts/outposts for further transportation. 

d) Waste is subsequently transported, in coordination with RD&P, to the nearest SWM Clusters/MRF 

facilities through authorised modes (road/sea), following prescribed schedules and SOPs. 

e) At the point of deposition to SWM clusters/MRFs, waste is weighed and receipts indicating quantity and 

category are generated and maintained for verification and audit trail. 

f) Each unit maintains records including waste generation registers, transportation logbooks, and monthly 

reports to ensure data consistency and traceability. 

g) The in-charge of check posts/outposts (SHO/unit head) is responsible for day-to-day monitoring and 

compliance, with periodic review by district-level officers and Police Headquarters. 

h) Regular inspections, inter-departmental coordination (RD&P, District Administration, Pollution Control 

Authorities), and structured reporting (monthly/quarterly/half-yearly) ensure validation of field practices 

and compliance with SOP provisions. 

Un-inhabited island, Administered by the Revenue Department under the Office of the Deputy 

Commissioner, North & Middle Andaman (SOP – Annexure-E/G): 

 

Presently Aves Island is an Un-inhabited island & very few people visit the island over weekends in day time 

only. 

a) Currently Gram Panchayat, Mayabunder collects the waste, if any, once in a month.  
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b) Waste generation is monitored on activity basis, considering the island’s uninhabited status. 

c) Source segregation (bio, non-bio, hazardous) is enforced and verified during inspections. 

d) Waste is stored in covered, leak-proof containers, with strict checks against dumping, burning, or burial. 

e) All waste is transported to Mayabunder via authorised vessels, with trip-wise logbook records maintained. 

f) Waste is deposited at designated RD SWM clusters, with cross-verification of quantities. 

g) Periodic inspections by District Administration, Forest, and RD Departments ensure compliance. 

h) Digital tools (GPS tagging, photos) are used where feasible for transparency. 

i) A strict Zero Waste approach is followed, including plastic ban. 

 

Un-inhabited island, utilised for plantation by the Agriculture Department, A&N Administration (SOP – 

Annexure-F): 

 

The Flat Bay Island, previously inhabited Islands, is presently un-inhabited Island, utilized for the plantation. 

a) Daily entry-exit monitoring (Carry-In, Carry-Out) is enforced, with recording of plastic items brought by 

workers at entry and verification at exit. 

b) Source-level verification ensures no plastic or non-biodegradable waste is left within plantation islands 

after working hours. 

c) Nearest SWM Cluster at Lal Pahad clusters (Chouldari / Loha Barrack) is used to channelise the collected 

waste from the Island. 

d) Weekly monitoring of coastlines is also conducted to identify & collect sea-washed waste; periodic visual 

checks are carried out for Island. 

e) On-site utilisation verification is ensured for biodegradable waste (crop residues, biomass) through natural 

decomposition/ mulching practices. 

f) Field-level supervision is carried out by the Farm In-charge and designated lead worker, with periodic 

inspections of plantation areas and mangroves. 

g) Periodic review and inspection mechanism ensures continued compliance and environmental protection of 

plantation and surrounding ecosystems. 

 

A structured monitoring framework has been established across rural, urban, tribal, and forest areas of the 

inhabited islands for waste management. Final verification of transportation manifests, field inspections at 

container loading points, issuance of NOCs/authorizations, and overall system monitoring are being carried out 

by the Andaman and Nicobar Pollution Control Committee as part of ground-truthing. 
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(A) (ii) Details of household collection, 

segregation, processing and disposal in an 

environmental friendly manner need to be 

discussed. 

With reference to the observations of the Hon’ble Tribunal on the detail are compiled & tabulated at Table-3, as 

Annexure-R3-C and following are respectfully submitted: 

 

The present status of Details of household collection, segregation, processing of in A&N Islands is 

presented below: 

• The current status of household-level waste collection, segregation, and processing across the Andaman & 

Nicobar Islands is summarised below, with detailed island-wise data placed at Annexure-N. 
 

Islands/Areas Households Collection 

Method 
Segregation Processing 

Urban (SVPMC) 46,456 Daily, Door 

to door 

collection, 

100% 

02 streams segregation 

i.e., wet & dry with 

hazardous & sanitary 

waste collection done at 

Household level. Further 

segregation done at 

MRF/ DRC level. 

Organic waste in-house processed 

(wet waste processing facilities), 

Dry & other waste sent to DRC 

Rural (RD&P) 62,590 Waste other than wet 

wastes are collected 

Dry & other waste sent to in-

house/ near-by shared SWM 

Clusters 
Tribal, Forest Area 6,769 

 

a) Daily door to door waste collection ensures from 1,15,815 households, comprising 40% in urban areas, 

52% in rural areas, tribal & forest areas. 

 

b) Remote/protected islands follow SOP-based systems, with waste routed via designated outposts to nearby 

RD&P SWM clusters. 

 

c) Source segregation is implemented across all inhabited islands; efforts are underway to achieve complete 

segregation at source level into 02 streams, wet & dry with hazardous & sanitary at Household level. 

Further segregation at MRF/ DRC level.  

 

d) Colour-coded waste segregation is being promoted, supported by intensive awareness campaigns through 

posters, banners, pamphlets, and jingles broadcast via collection vehicles. Compartmentalized vehicles 

have been deployed across all wards for scheduled, round-the-clock waste collection, Annexure-N.  

 

e) The city has achieved a 3-star Garbage Free City (GFC) rating under SBM (U)in the recent Swachh 

Survekshan 2024-25, Annexure-O. 

 

f) The secondary segregation is being achieved at all MRFs operated by SVPMC & RD&P, which are 

operated by private operators. 

 

g) The Wet waste is processed through decentralized 11 composting facilities and household-level systems in 
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urban areas, while onsite composting/ animal feeding is promoted in rural areas. 

 

h) In other inhabited islands 100% segregated collection is ensured by collecting only dry waste (including, 

sanitary & domestic Hazardous waste), while rural, tribal, and remote islands ensure 100% collection of 

non-organic/dry waste. Continuous efforts are being made to maintain the segregation efficiency. 

 

i) All the baled dry waste at MRFs are transported through authorized vendors and shipping (Government 

and private) to mainland authorized recycling facilities. Remote islands utilize shared cluster facilities as 

per SOP. 

 

j) The gaps in waste transportation for onward processing at mainland facilities are being reviewed weekly 

during Senior Officers Meeting and efforts are underway to promote active participation of vendors 

through appropriate policy interventions like freight exemption, etc. 

 

k) The A&N Administration has taken a cognitive step to ensure utilization of existing Government 

Passenger Ships and by introducing schemes such as exemption of freight charges for transporting various 

types of waste to mainland recycling facilities, to encourage the vendors to venture in the field of waste 

management, (Annexure-P). 

 

 

It is submitted that a structured and functional system is in place across the islands, ensuring environmentally 

sound management of solid waste, with ongoing efforts to further strengthen segregation and processing 

efficiency. 
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(A) (iii) Collected Wet waste (about 32.0 TPD) is 

processed at individual household level and at 11 

decentralized compost facilities.  

 

Decentralized facilities are based on Pit 

composting/ Windrow/ Mechanical.  

 

Considering high rainfall, high moisture in 

atmosphere appropriate method be adopted to 

compost the wet waste. 

With Reference to the Observation made by Hon’ble NGT we respectfully submit: 

 

• The observations are based on data reported in the previous affidavit for urban areas (SVPMC) covering the 

period from November 2024 to August 2025. The updated status of solid waste collection and processing—

primarily through composting of organic (wet) waste and transportation of dry waste to Material Recovery 

Facilities (MRFs) along with the existing processing capacity and identified gaps for the reporting period from 

September 2025 to February 2026 (urban areas), is presented below. 

 

• With regard to organic waste management, it is submitted that the biodegradable fraction of municipal solid 

waste is predominantly processed through composting, with a focus on wet waste streams such as food waste, 

vegetable residues, and other putrescible matter. The principal method adopted is windrow composting, wherein 

segregated organic waste is arranged in elongated heaps (windrows) and subjected to controlled aerobic 

decomposition. Regular turning of windrows is carried out to ensure adequate aeration, uniform decomposition, 

and temperature regulation, thereby facilitating efficient stabilization of organic matter into compost. 

 

With reference to the observations of the Hon’ble Tribunal, the following are respectfully submitted 

(Annexure-A): 
 

Waste type Avg. waste generation 

(Avg., TPD) 

Waste processing 

Capacity (TPD) 

Waste processed 

(Avg., TPD) 

Processing Gap 

(Avg., TPD) 

Dry 30.35 23 23 7.35 

Wet 37.34 32.5 32.5 4.84 

DHW & Sanitary 0.21 0.5 0.21 0 

Inert/Reject 3.46 - - 3.46 

Total 71.36 56 55.71 15.65 
 

a) The Urban area, decentralized facilities operate on 06 pit composting, 02 windrow composting, and 03 

mechanical composting systems, ensuring distributed processing across the urban area. However, to 

address the gap, a civil work of 30 TPD integrated waste processing facilities has been completed, 

however for O&M tender has been floated , Photographs of the plants are placed as Annexure-A&Q. 

 

b) Details of wet-waste management facilities operated by SVPMC tabulated below: 
S. No Composting facility Capacity Area in sqm. Remarks 

1. At Brookshabad 5 TPD 250 38 Pits 

2. At Gandhi Park 5 TPD 288 28 Pits 

3. At Anarkali-1 3 TPD 100 02 Pits 

4. At Anarkali-2 2 TPD 100 Windrow 

5. At Brichgunj 2 TPD 130 03 Pits 

6. At Junglighat 1 TPD 60 07 Pits 

7. At Garacharama-1 5 TPD 265 18 Pits 

8. At Garacharama-2 3 TPD 105 Windrow 

9. Coconut waste shredding facility at Brookshabad 4 TPD 200 Mechanized 

10. Junglighat Fish waste processing Unit 2 TPD 170 Mechanized 
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11. Electric composting unit 0.5TPD 100 Mechanized 

Total 32.5 TPD 2908  

 

Decentralized Wet Waste Processing & Climate-Responsive Composting Strategy: 

 

With reference to the observations of the Hon’ble Tribunal, It is respectfully submitted that composting of wet 

biodegradable waste is an aerobic bio-oxidative process, wherein moisture plays a critical role in facilitating 

microbial metabolism, enzymatic activity, and nutrient transport. Scientific literature consistently establishes 

that adequate moisture content enhances microbial degradation and accelerates stabilization of organic matter, 

thereby improving composting efficiency. 

However, it is equally well-established that composting systems operate optimally within a defined moisture 

range (generally 40–60%, extendable up to 65% depending on substrate characteristics). Any deviation beyond 

this threshold, particularly under conditions of high rainfall and elevated atmospheric humidity, leads to excess 

moisture accumulation, resulting in: 

 
• reduction in pore space and free air circulation,  
• inhibition of aerobic microbial activity,  
• onset of anaerobic conditions,  
• generation of odorous gases and process inefficiencies, and  
• leachate formation with potential nutrient loss.  

 

In this context, it is submitted that moisture per se is not detrimental to composting; rather, uncontrolled or 

excessive moisture ingress adversely impacts the process dynamics. Therefore, in regions experiencing high 

precipitation and humidity regimes, such as A&N island ecosystems, composting systems must be specifically 

designed and operated to regulate moisture content within the optimal range, ensuring sustained aerobic 

conditions. 

 

Accordingly, the observation regarding adoption of “appropriate methods” under high rainfall conditions is 

scientifically valid and necessitates implementation of moisture control measures and climate-resilient 

composting practices, rather than any restriction on the inherent role of moisture in the composting process; and 

in view of the high rainfall and humid climatic conditions prevailing in the islands, the following appropriate 

measures have been adopted by SVPMC: 

 

a) All the wet waste processing facilities have a roof-covered sheds to prevent excess moisture ingress. 

 

b) In urban areas, composting of organic/ wet waste typically extends beyond 60 days due to ambient 

temperature and moisture conditions. To improve processing efficiency, technical support is being 

provided by ICAR-Central Island Agricultural Research Institute. 

 

c)  Application of microbial compost accelerators (in consultation with ICAR-CIARI) to enhance 
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decomposition and maintain compost quality and training is being conducted to the field functionaries for 

the operation & compliance, Annexure-R. 

 

d) Carbon-rich bulking agents such as dry leaves, sawdust, and coconut coir, added to balance moisture 

content, carbon content for healthy microbial consortium, which is best suitable for humid climatic 

seasons. 

 

e) Regular training imparted to the filed staff for the usage and processing of composting, using composting 

accelerators/ inhibitors and improved handling practices, (Annexure-R). 

 

f) A dedicated Standard Operating Procedure (SOP) has been formulated for wet waste management during 

the monsoon season with monitoring mechanism, (Annexure-S). 

 

g) With respect to compost generation, a significant portion is recirculated for further maturation after 

screening, while prepared compost is being utilized in 29 SVPMC parks, distributed to various institutions, 

with a small quantity sold to the public through 06 designated sale points, (Annexure-S). 

 

In addition to the above, SVPMC is leveraging a combination of technology-enabled monitoring systems, 

decentralized waste processing frameworks, and community mobilization strategies to ensure effective 

management of wet waste from source to treatment. Emphasis is being placed on source segregation at 

household level through sustained IEC (Information, Education & Communication) interventions, behavioural 

change campaigns, and stakeholder engagement with institutions, and commercial establishments. Further, 

field-level enforcement mechanisms, periodic inspections, and real-time tracking of waste flows are being 

undertaken to minimize contamination and uncontrolled disposal. Capacity building of sanitation functionaries, 

coupled with process optimization and operational standardization, is being carried out to enhance efficiency 

across the value chain. These integrated efforts ensure a closed-loop, environmentally compliant system for wet 

waste management, aligned with the principles of sustainability and regulatory compliance. 
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A (iv) We find that large number of baling 

facilities are not in operation except at a few 

centres out of established 26 dry waste processing 

facilities.  

 

Under these conditions, dry waste may be getting 

stored posing constraints in shipment of waste to 

the mainland. 

 

We direct to disclose the time-lines to rectify non- 

operating facilities and mechanism to be adopted 

to avert such situation. 

The Andaman & Nicobar Islands follow a hub-and-spoke model for dry waste management, where 42 

decentralized baling units (spokes) across 30 inhabited islands handle segregation, baling, and temporary 

storage of dry waste. Currently, 38 units are operational, and the remaining 04 are under repair, expected to be 

functional by April 2026, enabling full utilization of the ~13 TPD capacity. 

 

The processed waste is then transported through a multi-stage logistics chain using containerized movement and 

shipping voyages. 

 

System strengthening includes deployment of additional machinery, improved door-to-door segregated 

collection, and a structured monitoring mechanism from Panchayat to Directorate level. 

 

Overall, the model ensures decentralized processing with centralized evacuation, suited to the island geography. 

 

With reference to the observations of the Hon’ble Tribunal, the following consolidated status are respectfully 

submitted: 

 

The present status of Operational Gaps in Baling Facilities & Time-Bound Action Plan for Restoration 

and Waste Evacuation is presented below: 

 

a) The inhabited island-wise status of baling machines and their operational condition is tabulated 

(Annexure-R3-D) and presented below: 

Islands/Areas Existing 

treatment/ 

Processing units 

No. of 

baling 

facilities 

No. of 

Operational 

baling units 

No. of baling 

units non-

functional 

Action Taken 

status 

Timeline 

Urban 

(SVPMC) 

18  

(MRFs & DRCs) 
14 14 0 All functional - 

Rural (RD&P) 25 SWM Clusters 25 21 4 

Rectification/ 

installation under 

progress 

April 

2026 

Tribal, Forest 

Area 

03 Cluster/ 

Shared Facilities 
03 03 - 

Managed through 

shared clusters 
- 

Total 46 42 38 4 - - 

 

Status of Rural areas (Annexure-B): 

 

a) At present, a total of 42 baling units have been established across 30 inhabited islands covering 14 in 

urban, 25 in rural, and 03 in tribal areas. Of these, 38 units are operational, while 4 units located in RD&P 

rural areas are non-functional. 

b) All non-functional baling units (04 Nos.) are under repair and will be made operational by April 2026, 

enabling full utilisation of the existing 13 TPD processing capacity. 

c) Simultaneously, additional baling and shredding machines are being procured and deployed in high-

April, 2026 
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footfall areas, along with strengthening of door-to-door segregated collection to reduce pressure on cluster 

facilities. 

d) In compliance with the directions, the issue of non-operational facilities and resultant waste accumulation 

has been assessed, and a comprehensive action plan has been formulated for phased transportation of 

accumulated waste to the mainland. 

e) The logistics framework includes containerised transport (approx. 588 containers), multi-stage movement 

(cluster → jetty → mainland), and approximately 40 voyages to ensure systematic clearance. 

f) The clearance is planned over a period of 6–9 months, subject to vessel availability and logistics, with 

provisions for both Government and private shipping to avoid delays. 

g) In South Andaman (urban area), all 14 baling units are fully operational, ensuring uninterrupted processing 

and evacuation of dry waste. 

h) To prevent recurrence, a structured monitoring mechanism has been established, comprising daily 

monitoring at Gram Panchayat level (by Panchayat Secretary), weekly monitoring by BDOs, monthly 

review at District level, and overall supervision at Directorate level. 

 

Status of Urban area (SVPMC) : 

 

a) In South Andaman (urban area), all 14 baling units are fully operational, ensuring uninterrupted processing 

and evacuation of dry waste. 

b) Dry waste is regularly segregated, baled, and transported to mainland authorised recyclers through 

Government and private shipping services. 

 

Status of Tribal & Forest areas: 

 

a) In tribal & forest areas, functional units and shared cluster systems are in place; waste is routed to nearby 

operational SWM clusters of RD&P as per SOP, thereby avoiding accumulation. 

b) Dry waste is regularly segregated, baled, and transported to mainland authorised recyclers through 

Government and private boats/ shipping services. 

c) m) Although minor logistical constraints may arise due to geographic conditions, no significant 

accumulation of unprocessed dry waste is observed, as interim storage and redistribution to operational 

facilities are effectively managed. 

 

To prevent recurrence of such issues and ensure timely upkeep of baling machines, a structured monitoring 

mechanism has been established. In rural and tribal areas, this includes daily monitoring at Gram Panchayat 

level by the Panchayat Secretary, weekly review by BDOs, monthly review at District level, and overall 

supervision at Directorate level. In urban areas, SVPMC ensures regular maintenance of machinery through 

authorised vendors, along with prompt rectification of any defects through local service providers. 
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A) (v) The Legacy waste, which was prominent at 

Brookshabad, has been reported to be remediated. 

 

While managing major components like bio- earth 

(21,932 Tonnes) and inerts (74,642 Tonnes), it 

should be ensured that proper utilisation is made to 

avoid dumping on coastal zone. 

With reference to the observations of the Hon’ble Tribunal the following status are respectfully submitted: 
 

a) The SVPMC has remediated the legacy waste of approximately 1.0 lakh MT at Brookshabad, Sri Vijaya 

Puram through bioremediation process in the year 2024, Annexure-T. 

 

b) The Status of utilization/ Disposal of Extracted Fractions from the bioremediation of legacy waste are 

tabulated below: 
Material 

Type 

Quantity 

(Tonnes) 

Waste 

Composition 

(%) 

Utilization Method 

Bio-earth 21,932 22.10 Utilized for non-agricultural plantation in municipal parks and green patches 

(covering 29.653 hectares) and supplied to Panchayats, including Calicut Gram 

Panchayat, South Andaman, for park development (non-cultivation use) 

Inerts & 

Stones 

74,642 75.33 Reused for land reclamation at the plant site; also segregated and re-laid at the 

bio-remediated site (approx. 29,000 m²) as per grid planning of the legacy 

waste site 

RDF & 

Others 

2,119.04 2.138 Transported to the mainland for co-processing/incineration at cement plants 

such as Chettinad Cement, Tamil Nadu 
 

c) The extracted fractions, namely bio-earth (21,932 tonnes) and inerts & stones (74,642 tonnes), were 

scientifically utilized and not disposed of in any coastal zones/ areas. 
 

d) Bio-earth is being utilized for non-agricultural plantation and development of green patches/parks under 

municipal limits (covering 29.653 hectares) and has also been supplied to Panchayats for similar non-

cultivation purposes. 
 

e) Inerts and stones are being reused for land reclamation within the designated site, including grid-based re-

laying over the bio-remediated area (29,000 m²), thereby ensuring safe and contained utilization. 
 

f) The remaining fraction (RDF and others) is being transported to the mainland for co-processing in cement 

plants, ensuring environmentally sound disposal. 
 

g) It is submitted that no remediated waste is being dumped in coastal areas, and all fractions are being 

utilized in a scientific and environmentally compliant manner, in adherence to the directions of the 

Hon’ble Tribunal. 
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A (vi) 11 locations like Chouldari, Marangahat, 

Shore Point, Rampur, R K Pur, Netajinagar, 

Ramnagar and others also need to be remediated to 

ensure no legacy waste exists. 

 

In order to ensure that waste being generated at 

each island is processed on day-to-day basis and 

does not result in further addition to legacy waste,  

 

we direct the status to be disclosed in a Tabulated 

form on waste generation, waste processed, gap in 

waste processing and legacy waste in respect to 

each inhabited Island.  

 

With reference to the observations of the Hon’ble Tribunal, the following are respectfully submitted: 

 

• The identified locations, including Chouldari, Manarghat, Shore Point, Rampur, R.K. Puram, Netaji Nagar, 

Ramnagar, and other Gram Panchayats, have already been remediated during the year 2021 under the 

Rural Development (RD) Department, which is tabulated as under. 

• The recovered fractions have been fully utilized in an environmentally sound manner, including, Bio-earth 

for landscaping and soil conditioning, Inerts for road sub-base and land filling, Recyclables sent to 

authorized recyclers and Hence, no legacy waste remains at these locations, Annexure-U. 
Sl. 

No. 

Gram 

Panchayat 

Location 

Legacy 

Waste 

Cleared 

(MT) 

Remediation 

Status 

Bio-

Earth 

(MT) 

Inerts & 

Stones 

(MT) 

Final Utilization 

1 Chouldari 2.892 Completed 0.854 2.036 Used for road sub-base, soil conditioning, and recycling 

2 Manarghat 0.876 Completed 0.193 0.683 Used for road sub-base, soil conditioning, and recycling 

3 Shore Point 3.786 Completed 1.461 2.325 Used for road sub-base, soil conditioning, and recycling 

4 Rampur 0.983 Completed 0.229 0.754 Used for road sub-base, soil conditioning, and recycling 

5 R.K. Pur 0.785 Completed 0.181 0.604 Used for road sub-base, soil conditioning, and recycling 

6 Netaji Nagar 1.983 Completed 0.881 1.102 Used for road sub-base, soil conditioning, and recycling 

7 Ramnagar 2.885 Completed 0.881 2.004 Used for road sub-base, soil conditioning, and recycling 

8 Long Island 0.883 Completed 0.294 0.589 Used for road sub-base, soil conditioning, and recycling 

9 Rangat 2.784 Completed 0.396 2.388 Used for road sub-base, soil conditioning, and recycling 

10 Kadamtala 0.984 Completed 0.429 0.555 Used for road sub-base, soil conditioning, and recycling 

 

Island-wise Status of Solid Waste Generation, Processing, Gaps are detailed below: 

 

The island-wise summary of the quantum of solid waste generation, procession and the processing gap is 

tabulated below and is presented & placed as Annexure-R3A. 

 

Islands/Areas Solid waste 

Collection (Avg., 

TPD) 

Solid waste Processing 
(Sent to MRFs for baling/ mainland 

transportation) 

(Avg., TPD) 

Processing Gap 

(Avg., TPD) 

Urban (SVPMC) 71.36 55.7 15.66 

Rural (RD&P) 10.0 8.5 1.5 

Tribal, Forest, Agriculture & 

Revenue Area 

0.98 0.98 0 

Total 82.34 65.18 17.16 

 

Status of accumulated waste management in rural area: 

 

• At present, no legacy waste exists at the previously identified Gram Panchayat locations, and continuous 

monitoring mechanisms are in place to ensure day-to-day processing of waste and prevention of further 

accumulation. 

 

Page 21 of 403

28
4134



Page 18 of 26 
 

• No significant long-term accumulation observed; however, temporary storage occurs due to logistical 

constraints. 

• The rural areas have accumulated approx. 3,530 MT of dry waste due to non-functioning of baling 

machines, to address the accumulated waste and to prevent future accumulation, a one-time centralized 

tender mechanism is being proposed through PRIs for end-to-end handling, including segregation, baling, 

containerization, transportation, and disposal through CPCB-authorised recyclers, for which a phased 

action plan is under implementation to ensure shipment to mainland. 

• The logistics framework includes containerized transport (≈588 containers), multi-stage movement 

(cluster → jetty → mainland), and 40 voyages, ensuring systematic clearance of accumulated waste. 

• The clearance timeline is estimated at 1.5 years (18 months), subject to shipping logistics and vessel 

availability, with provision for engaging both Government and private vessels to avoid delays.  

• A Continuous monitoring mechanism, including daily tracking, SOP compliance, and field verification, are 

in place to ensure that no fresh waste is allowed to accumulate as legacy waste. 

 

Status of accumulated & legacy waste management in urban area: 

 

• To address the urban processing gap, civil works for the 30 TPD capacity Integrated Solid Waste (Dry & 

Wet waste) Processing Facility has completed; tenders for O&M has been floated and commissioning is 

targeted by end of April, 2026, (Annexure-A). 

 

• SVPMC has quantified the present legacy waste to a tune of 0.9Lakhs MT, for which DPR has been 

prepared & tendering process is underway, which is targeted to start the remediation process by the end of 

May, 2026, Annexure-V. 
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NGT Directions Clarifications and Current Status Timelines 

 

B. SEWAGE MANAGEMENT 

 

(B) (i) Estimated sewage generation is 23.6 

MLD (Black water - 10.083 MLD and Grey 

water 13.511 MLD) and Black water is 

managed at each household level by 

constructing Septic tanks and Soak pits.  

 

Details of household septic tank, soakpit and 

the final discharge of the grey water proposed 

for household connection and STP to be 

provided. 

With reference to the observations of the Hon’ble Tribunal regarding sewage generation, onsite sanitation systems, 

and the need to detail household-level arrangements and grey water management, the following are respectfully 

submitted: 
 

a) The table presents the average values of sewage (comprising black & grey water) generation, treated & the gap. 

The inhabited Island-wise data is tabulated  below and is placed at Annexure-R3B. 

 
Islands/ Areas Sewage Generation  

(Avg., MLD) 

Sewage Treated 

 (Avg., MLD) 

Treatment Gap  

(Avg., MLD) 

 Black 

water 

Grey 

Water 

Total Black 

water 

Grey 

Water 

Total Black 

water 

Grey 

Water 

Total 

Urban (SVPMC) 7.78 15.82 23.6 7.78 2.3 10.08 0 13.52 13.52 

Rural (RD&P) 4.62 5.03 9.65 4.62 5.03 9.65 0 0 0 

Tribal, Forest, Agriculture 

& Revenue Area 
0.272 0.649 0.891 0.272 0.649 0.891 0 0 0 

Total 12.67 21.50 34.141 12.67 7.982 20.624 0 13.52 13.52 
 

b) The inhabited islands of the A&N Islands generate approximately 34.141 MLD of sewage/wastewater, 

comprising 12.67 MLD of black water and 21.50 MLD of grey water. Out of this, about 20.624 MLD is 

currently treated, leaving a gap of 13.52 MLD, primarily attributed to grey water. 

c) The estimated sewage generation for South Andaman (Urban) is 23.60 MLD, comprising black water: 7.780 

MLD and grey water: 15.82 MLD (Annexure R3B). 

d) 100% Onsite Sanitation Systems (OSS) are in place, wherein all households are provided with septic tanks 

connected to soak pits, ensuring safe containment and primary treatment of black water. There is no direct 

discharge of untreated black water into the environment. 

e) Black water is fully managed through 100% Onsite Sanitation Systems (OSS), with septic tanks and soak 

pits in place across both urban and rural areas. Accordingly, both urban and rural areas have achieved ODF+ 

certification following third-party assessment, (Annexure-H &I). 

f) Details of households with septic tank connection with soak pit is enclosed as (Annexure-R3B). 

g) In-situ N-Treatment system through phytoremediation has been carried out in few drains. Photos of treatment 

carried in 2 drains are attached as Annexure-K. The faecal coliform (FC) levels in all 20 drains were tested by 
National Institute of Ocean Technology (NIOT)  and found to be within the maximum permissible limits. The 

test Reports submitted by NIOT are enclosed as Annexure-W. 
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NGT Directions Clarifications and Current Status Timelines 

 

B. SEWAGE MANAGEMENT 

 

h) Grey water in rural, tribal, and forest areas is largely managed through household soak pits; however, gaps in 

effective grey water management persist, particularly in rural areas. 

i) Grey water management is primarily through soak pits at household level, facilitating localized infiltration and 

minimizing discharge into open drains and water bodies in urban area. 

j) The collected septage from septic tanks is being managed through an operational 42 KLD Faecal Sludge 

Treatment Plant (FSTP), ensuring scientific treatment of desludged black water, (Annexure-A). 

k) A 60 KLD FSTP is under construction (target completion: August 2026) to augment treatment capacity, 

(Annexure-A). 
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NGT Directions Clarifications and Current Status Timelines 

 

B. SEWAGE MANAGEMENT 

 

B) (ii) We direct that quantity of flow in each 

drain and their final termination/ confluence 

point should be disclosed.  

 

The drains, if meant for draining out storm 

water, should not be intercepted in the long 

run and subjected to treatment including in-

situ treatment.  

 

Attempts should be made to separate Grey 

water that can be treated from Storm water 

drains. 

With reference to the directions of the Hon’ble Tribunal regarding disclosure of drain-wise flow, identification of 

final confluence points, and separation of grey water from storm water drains, the following is respectfully 

submitted: 
 

• A detailed assessment of 20 major drains within South Andaman (Urban) has been carried out by SVPMC 

through IIT Bombay. The flow characteristics (peak, lean, and average discharge) for each drain have been 

quantified, with a total average flow of 22.138 MLD, Annexure-R3-E. 
 

• The final termination/ confluence points of these drains have been identified as, direct coastal outfalls (sea 

discharge points), Creeks and tidal interfaces & Low-lying coastal zones and harbour edges. 

• Details of SVPMC Drains with their final confluence/ outfall/ termination point. 

Drain 

Code 
Drain Name 

Peak 

Flow 

(MLD) 

Lean 

Flow 

(MLD) 

Avg. 

Daily 

Flow 

(MLD) 

Final Termination 

Faecal 

Coliform 

(MPN/100 

mL) 

T1-1 Haddo Jetty Road Drain 0.991 0.455 0.517 Coastal outfall (Haddo waterfront) 1600 

T1-2 Seashore Road Drain 1.445 1.382 1.113 Sea outfall 1600 

T1-5 LIC Office Frontside Drain 6.432 4.512 4.132 Coastal/harbour edge 900 

T1-8 Dignabad Drain 0.249 0.132 0.139 Coastal discharge 1600 

T1-9 Kalyan Mandapam Drain 1.616 1.513 1.228 Creek/coastal outfall 1600 

T1-13 Burning Ghat Drain 1.1 0.904 0.774 Sea outfall 1600 

T3-12 Telugu Basti Drain 1.331 0.968 0.872 Coastal discharge 1600 

T2-3 Kali Mandir Drain 0.225 0.164 0.148 Local drain → coastal outfall 900 

T2-4 Dry Drain - - - No discharge (dry) – 

T2-13 Garcharama School Drain 1.106 0.985 0.816 Creek/outfall 350 

T2-8 Hollow Block via Karan Trading Drain 2.808 1.745 1.692 Coastal discharge 500 

T2-9 Jail Complex Pathrapur Drain 0.855 0.51 0.505 Low-lying coastal zone 220 

T2-11 
Co-operative Colony to Mahindra 

Showroom Drain 
0.864 0.726 0.615 Sea outfall 350 

T3-1 Corbyn’s Cove Drain 9.176 6.034 5.694 
Direct coastal discharge (Corbyn’s 

Cove) 
1600 

T3-2 Junglighat Road / Vijay Baugh Drain 2.497 1.046 1.251 Coastal outfall 1600 

T3-6 RK Mission Drain 1.935 0.985 1.057 Sea/creek interface 900 

T3-8 Mazar Pahad Drain 0.89 0.467 0.493 Coastal discharge 350 

T3-11 Uma Bakery Drain 1.452 0.441 0.644 Sea outfall 350 

T3-5 Fisherman Colony Drain 0.795 0.432 0.448 Coastal discharge 500 
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NGT Directions Clarifications and Current Status Timelines 

 

B. SEWAGE MANAGEMENT 

 

• These drains primarily function as storm water carriers, but at present also convey grey water due to absence of 

a conventional sewerage network. 

 

It is respectfully submitted that the Administration recognizes that storm water drains are not intended for long-term 

interception or treatment. Accordingly: 

 

Recognizing the need for diversion or management of grey water to drains, the following structural and 

institutional measures have been undertaken: 

• Promoted the construction of soak pits for on-site greywater disposal to reduce the direct discharge of greywater 

into drains. 

• The UT Administration has notified guidelines for treatment of sewage and effluents vide Andaman and 

Nicobar Gazette Notification No. 234 dated 22.09.2017 which mandates  hotels establishments with more than 

20 rooms and wastewater generation below 100 KLD are mandated to install STPs, Annexure-X. 

• A total of  139 STPs (with a combined capacity of 2.303MLD have been installed by various establishments in 

the islands. A total of 36 ETPs (with a combined capacity of 363.5KLD) have been installed by industries, 

including laundry facilities and automobile service centres. 

• Plan for total treatment capacity of 3.35 MLD catering 4 major drains on pilot basis is prepared and Upon 

successful implementation of these projects, similar measures will be extended to address the remaining sewage 

gap of 10.167 MLD catering 16 drains, Annexure-J. 
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NGT Directions Clarifications and Current Status Timelines 

 

B. SEWAGE MANAGEMENT 

 

B (iii) We also direct to disclose status of 

Black and Grey water management with Gaps 

in management in respect of each island. 

 

Status of Natural/ Storm Water Drains 

receiving Black/ Grey water should also be 

disclosed. 

With reference to the directions of the Hon’ble Tribunal regarding disclosure of island-wise status of black and grey 

water management, associated gaps, and the status of natural/storm water drains, the following is respectfully 

submitted: 
 

Island-wise Status of Black and Grey Water Management: 

a) The island-wise status of sewage generation, treatment, and gap has been compiled and submitted in a tabulated 

format (Annexure–R3-B), covering all inhabited islands. 

b) The assessment indicates that the total sewage generation across A&N Islands as follows: 
Islands/ Areas Sewage Generation  

(Avg., MLD) 

Sewage Treated 

 (Avg., MLD) 

Treatment Gap  

(Avg., MLD) 

 Black 

water 

Grey 

Water 

Total Black 

water 

Grey 

Water 

Total Black 

water 

Grey 

Water 

Total 

Urban (SVPMC) 7.78 15.82 23.6 7.78 2.3 10.08 0 13.52 13.52 

Rural (RD&P) 4.62 5.03 9.65 4.62 5.03 9.65 0 0 0 

Tribal, Forest, Agriculture 

& Revenue Area 
0.272 0.649 0.891 0.272 0.649 0.891 0 0 0 

Total 12.67 21.50 34.141 12.67 7.982 20.624 0 13.52 13.52 

 

Black Water Management: 
o 100% coverage achieved across all inhabited islands through Onsite Sanitation Systems (OSS) (septic 

tanks with soak pits). 
o No gap exists in black water management, as reflected in the tabulated data. 
o In urban areas the Fecal Sludge/ septage generated by the on-site sanitation systems at residential, 

commercial & institutional is treated through 42 KLD capacity Fecal sludge Treatment Plants (FSTP) 

installed at Brookshabad by SVPMC. 
o  A 60 KLD FSTP is under construction (target completion: August 2026) to augment treatment capacity. 
o FSTPs are proposed in rural areas to improve sanitation infrastructure and ensure effective treatment of 

fecal sludge.  
o As an initial step toward implementation, the tendering process for the FSTP at Madhupur (5 KLD) has 

been finalized, and work is expected to commence by April 2026 (Annexure-J). 
o The tendering process for three FSTPs at Netaji Nagar, Hut Bay (5 KLD), Chouldari (5 KLD), and Rangat 

(5 KLD) is still ongoing due to the cancellation of the tenders, (Annexure-J). 

 

Grey Water Management: 
o In rural, tribal, and low-density islands, grey water is effectively managed through household soak pits 

resulting in no treatment gap. 
o The estimated sewage generation for South Andaman (Urban) is 23.60 MLD, comprising black water: 
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NGT Directions Clarifications and Current Status Timelines 

 

B. SEWAGE MANAGEMENT 

 

7.780 MLD and grey water generation 15.820 MLD. 
o Out of the total grey water generation 15.820 MLD, 2.3 MLD grey water is getting treated through captive 

STPs installed by hotels. 
o To addresss the gap (13.52 MLD) in South Andaman (Urban), a phased action plan is under 

implementation, including decentralized grey water treatment systems. 
o A Plan for total treatment capacity of 3.35 MLD catering 4 major drains on pilot basis that include 

(Annexure-J): 
o 1 MLD Decentralised waste water treatment plant at R.K. Mission Drain, has already 

submitted for accord of Administrative Approval (A/A) and Expenditure Sanction (E/S).  
o 02 plants at Junglighat with a combined capacity of 1.83 MLD (1.23 + 0.60 MLD), and  
o 01 plant at Haddo with a capacity of 0.52 MLD. 

o Upon successful implementation of these projects, similar measures will be extended to address the 

remaining sewage gap of 10.167 MLD catering 16 drains. 
 

Prior Interventions for Sewage Treatment: 

 

In this regard, SVPMC has undertaken a series of planned interventions (2019–2025) for establishment of a 

comprehensive sewerage system, summarized as follows: 
o Preparation of DPR under Smart City Mission proposing ~10 MLD decentralized STPs with interception 

systems 
o Tendering and award of work (EPC mode), followed by implementation challenges and contract 

termination due to non-performance 
o Engagement of IIT Bombay for development of a revised decentralized and in-situ grey water treatment 

approach, including treatment of drains (nallahs) 
o Adoption of cost-effective, scalable decentralized treatment systems through Board approval 
o Re-tendering attempts, followed by pilot implementation of floating wetland systems and preparation of 

department-led action plan for drain treatment. 
o In-situ N-Treatment system through phytoremediation has been carried out in few drains. Photos of 

treatment carried in 2 drains are attached as Annexure-K. The faecal coliform (FC) levels in all 20 drains 

were tested by National Institute of Ocean Technology (NIOT) and found to be within the maximum 

permissible limits. The test Reports submitted by NIOT are enclosed as Annexure-W. 

 

Status of Natural/ Storm Water Drains receiving Black/ Grey water has already disclosed at point B(ii). 
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NGT Directions Clarifications and Current Status Timelines 

 

C. RING FENCED EXPENDITURE 

C (i) In the present report, there is no disclosure on 

opening and maintaining single dedicated Ring-

Fenced account and expenditures incurred from that 

account. 

With reference to the observation of the Hon’ble Tribunal, the following information with respect to Ring 

Fenced Account are respectfully submitted: 

 

• It is submitted that the Department of Science & Technology, under which the A&N Pollution Control 

Committee is functioning, has initiated the creation of a Non-Interest Bearing Reserve Fund under the 

Public Account, Annexure-Y . 

• The details of proposed Head of Account is given below: 

Component Details 

Department Department of Science & Technology (under which A&N Pollution Control 

Committee operates) 

Fund Type Non-Interest Bearing Reserve Fund 

Accounting Classification Public Account 

Major Head 8229 – Development & Welfare Funds 

Minor Head 200 – Other Development Funds 

Sub Head 004- Ring-Fenced Environmental Management Fund 

 

• Further, as per the guidelines of the Controller General of Accounts (vide OM dated 12.07.2012), the 

proposal encompasses clear provisions regarding the justification for the fund, accounting structure, 

source of funds, procedures for receipts and withdrawals, expenditure mechanism, and audit 

requirements. 

 

In this regard, a detailed Standard Operating Procedure (SOP) has been formulated, outlining a 

comprehensive framework for fund operations, including transfer of budgetary provisions, accounting of 

expenditure, and reporting mechanisms. The same is being submitted to the Controller General of Accounts 

for approval and notification. The process is expected to be completed by June 2026. 
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C. RING FENCED EXPENDITURE 

C (ii) Next report should disclose allocations made in 

respect of each island for management of sewage and 

solid waste management and firming out facilities 

required, executing agencies and timelines for 

completion. 

With reference to the observation of the Hon’ble Tribunal regarding disclosure of island-wise allocations, it 

is respectfully submitted that, based on the action plans furnished by the implementing agencies, the details 

of allocations, existing gaps, proposed facilities, executing agencies, and timelines have been compiled and 

are presented in a tabulated form. 

 

A. Solid Waste Management (SWM) 

Sl. 

No. 

Implementing 

Agency 
Component 

Amount 

(₹ Cr.) 
Scope 

1 
RD&P 

Solid Waste 

Management 
3.00 

Strengthening of SWM clusters, processing 

infrastructure, and gap bridging (Annexure-B) 

2 
SVPMC 

Legacy Waste 

Management 
10.16 

Remediation and clearance of legacy waste 

(Annexure-V) 

 Total  13.16  

 

B. Sewage / Liquid Waste Management (LWM) (Annexure-J): 

Sl. 

No. 

Implementing 

Agency 
Component 

Amount (₹ 

Cr.) 
Scope 

1 RD&P Faecal Sludge Treatment 

Plant (FSTP) 
2.30 

Establishment of FSTP facilities 

in rural areas 

2 SVPMC Sewage Treatment Plant 

(STP) 
39.20 

Development of STP 

infrastructure in urban areas 

 Total  41.50  

 

The above allocations are aligned with the identified gaps and proposed infrastructure under the respective 

action plans and will be implemented by the concerned agencies within the stipulated timelines. 
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ACTION TAKEN REPORT CUM STATUS REPORT IN-COMPLIANCE OF ORDER DATED 26.09.2025 PASSED BY THE HON'BLE ATIONAL GREEN TRIBUNAL 
Directions/Observations and Deficiencies Delibertions from Review Meetings Clarification and Current Status Tentative mentioned in the Order of this Hon'ble 

Timelines Tribunal 

We find from page 2714 to 2734 that out of Formats attached as Annexure 1 to 7 31 islands, some of the islands are either Updated month-wise details (September 2025 to February ecologically protected or under Defence 2026), as per Annexure-1 format, along with supporting The requisite in the format is mentioned below: Controlled Tribal inhabitants and others. In documents, shall be furnished by all concerned departments. all the islands efforts should be made to (Actio11 by: RD&P, SVPMC, Depl ofE&F, Depl ofTW) Details Description ensure day to day waste processing and 

!Name of Island Sri Vijaya Puram Municipal Council (SVPMC), South Andaman. 
sewage management. We have examined All departments shall verify and confirm the factual accuracy the status disclosed and accordingly direct of the quantities of solid and liquid waste calculated and shared to complete the process of establishing by ANPCC and the Department of Science & Technology, and 

Category Classification status: Urban Area. 
required and planned facilities and further submit updated verified data to the office of ANPCC. maintaining them. According to the 
distribution of inhabitants on each island, For remotely located islands, where habitation is limited or Area (Sq. Km) 41.22 square kilometers. de-centralised processing /treatment areas are operated by controlling authorities for security or facilities with minimal civil works and by administrative purposes, including areas under the control of Population 108048 Population of the island based on Census 2011 data. designing pre- fabricated modules, should the Police Department, Department of E&F, & be contemplated. RevenueDepartment, a Standard Operating Procedures (SOPs) 

for so lid and liquid waste management shall be framed. These Solid Waste Generation Presented in subsequent Annexures. SOPs shall be implemented at the island level, forest check-
posts, and police outposts, with appropriate directions to be 

K)nly Wet waste is processed through Composting. 
issued by the respective administrative heads. 

ANPCC shall draft a Standard Operating Procedure (SOP) for Processing of Total ~o in-house processing of dry waste done in A&N Islands, however 18 waste management practices applicable and submit for vetting Solid Waste Generated Material Recovery Facilities (MRF) known as Dry Resource Centres for & implementation. isegregation & onward sending to Mainland facilities through authorised (Action by: Department of S& T, Police, E&F, & Reve11ue) k!ealers/ vendors for onward processing. 
!For addressing the Waste management gap, a 30 TPD Integrated Dry & The Tribal Welfare Department shall provide the details of the Gap assessment Wet waste management facility have been created which will be system for solid and liquid waste management in place and K)perational from June, 2026. proposed in future, along with fund details and implementing 

agency, island-wise, as desired by the Hon'ble Court. (Action 
by: Depl of TW) 

Page 1 of 8 Page 31 of 403

Annexure- A 38
4144



SOLID WASTE MANAGEMENT 

All concerned departments were directed 
Urban Area: to provide details of the existing systems 
SVPMC m1mth-1ds1: wasti: g1:n1:rati1m (S1:i1t 21125 to Ei:b 21126): for utilisation and transportation of each 

waste stream (mainly dry and wet waste) 
Month Sept2025 Oct. 2025 Nov. 2025 Dec. 2025 Jan.2026 Feb.2026 

along with capacity of processing 
facilities, monitoring mechanisms and 

(TPD) (TPD) (TPD) (TPD) (TPD) (TPD) 
supporting documents. 
(Action by: RD&P, SVPMC, Dept. of Dry 31.75 30.62 32.36 28.27 28.19 30.93 
E&F, Dept. of TW) 

Wet 39.02 37.64 39.78 34.75 34.64 38.01 The waste monitoring mechanism of the 
urban area (SVPMC), such as Swachhata DHW & Sanitary 0.22 0.21 0.23 0.20 0.19 0.2 1 App, senior officers' ward-wise 
monitoring and compliance monitoring, Inert/Reject 3.6 1 3.49 3.68 3.22 3.21 3.52 and waste management facilities 
monitored by Junior and Assistant Total Waste 74.59 71.95 76.03 66.42 66.23 72.67 I Engineers and supervised by the Executive A(I) 
Engineer/Superintending Engineer, shall We find from Annexure V (page (2763) be documented. Awareness about the DPtail• nf nrP<Pnt w~••e m<1naoomont. u.tom fnon•-~"'-n - - • - -'~- -----·· ino Jl, o•n \• that, out of 70.0 TPD of Solid Waste Swachhata App shall be created through Waste type Avg. waste Avg. waste Waste processing Waste Waste 

generation, 34.9 TPD is Wet waste, 30.0 radio and newspapers, and a letter shall be Composition (%) generation (Sept 25 Capacity processed processing 
TPD is dry waste (Recyclable/non- issued to Councillors to ensure active 

to Feb 26) (f PD) (fPD) (TPD) Gap(TPD) 
recyclable) and rest is domestic hazardous participation of citizens. 

Dry 42 .57 30.35 23 23 7.35 
and inerts. In addition to having defined (Actio11 by: SVPMC) system for utilisation and transporting each Wet 52.32 37.34 32.5 32.5 4.84 waste stream, monitoring system is DHW & Sanitary 0.31 0.21 0.5 0.21 0 
necessary and should be supported with 

Inert/Reject 4.85 3.46 - - 3.46 
ground truthing. 

Total JOO 71.36 56 55.71 15.65 Details of wet-waste mana2ement facilities: 
S.No Comoostinl! facilitv Canacitv Area in sam. Remarks I. At Brookshabad 5TPD 250 38 Pits 2. At Gandhi Park 5TPD 288 28 Pits 3. At Anarkali-1 3 TPD 100 02 Pits 4. At Anarkali-2 2TPD 100 Windrow 5. At Brichgunj 2TPD 130 03 Pits 6. At Junglighat I TPD 60 07 Pits 7. At Garachararna-1 5TPD 265 18 Pits 8. At Garacharama-2 3TPD 105 Windrow 9. Coconut waste shredding facil ity at Brookshabad 4TPD 200 Mechanized 10. Junl! liehat Fish waste orocessinl! Unit 2TPD 170 Mechanized 11. Electric comoostine unit 0.5TPD 100 Mechanized 12. 30TPD capacity Integrated Wet & Dry SWM facilitv* 7.5 TPD 1140 48 Pits Total 40TPD 2908 NOTE: • 30TPD capacity Integrated Wet & Dry SWM facilitv* is under construction <ohotograohs enclosed). 
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Details of drv-waste mana2ement facilities: 
SNo NameofDRC Capacity in TPD l MRF Glass 

3.0 2 MRF-Plastic waste processing unit 5.0 
3 Birdline 

0.8 4 Anarkali-1 
1.0 5 Anarkali-2 
1.0 6 Anarkali-3 
0.8 7 Mohanpura 
1.0 8 VIP Road 
1.0 9 Junglighat 
1.0 10 Brookshabad-1 
0.8 11 Brookshabad-2 
1.0 12 Brookshabad-3 
1.0 13 New Pahargaon 
1.0 14 School Line 
0.8 15 Dollv211ni-l 
1.0 16 Dollviruni-2 
1.0 17 Garachararna-1 
1.0 18 Bathubasti 
0.8 19 30TPD capacity Integrated Wet & Drv SWM facility 22.5 Total 
45.5TPD Details of compost generation and distribution: 

Total compost generated at compost plants ranges from 2 to 3 TPD. Which is being used at 29 parks maintained by SVPMC. 
The major share of compost generated is utilized within these parks for landscaping and greenery. Public compost sales are also promoted through 06 designated sale points across the city. Details of drv waste collection and transoortation to mainland 
Particulars Sept., 2025 Oct. 2025 Nov., 2025 Dec. 2025 Jan. 2026 Feb. 2026 Avera2e Collection (TPD 31.75 30.62 32.36 28.27 28.19 30.93 30.35 Transp. to mainland 258.4 187.8 114.8 200.77 242.98 270.45 212.53 (fPM) 
Transp. to mainland 8.62 6.06 3.83 6.48 7.84 9.66 7.10 (TPD) 
Gap (fPD) 23.13 24.56 28.53 21.79 18.53 21.27 22.97 

Details to be furnished from SVPMC: 

Weighbridge data for ground trothing (Monthwise Data from September 2025 to February,2025), is enclosed as Ann!,lxyre-1, 
Swachata App Compliance-A TR, enclosed as Annexyre--11. 

Only Wet waste is processed through Composting. 

No in-house processing of dry waste done in A&N Islands, however 18 Material Recovery Facilities (MRF) known as Dry Resource Centres for segregation & onward sending to Mainland facilities through authorised dealers/ vendors for onward processing. 

For further treatment and recycling, the segregated dry waste must be transported to the mainland where appropriate processing facilities are available. 

Additionallv. certain waste streams may be utilized locally for beneficial nurooses such as in construction activities 
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including road development. 

Urban Area: 
Component of Solid Present Status 
Waste Management 

Household Collection Door-to-door collection of solid waste is being carried out daily from 46456 Households. 

Segregation at Source At present the source segregation of households comprises 65%, SVPMC is targeted to 
achieve 80% by the end of 2026. 
However, the secondary segregation is being carried out at Decentralized facilities of 
SVPMC. 

Processing facilities 18 wet waste facilities and 11 dry waste facilities are setup to process the MSW collected by 
SVPMC. 

Storage & Wet waste is processed to compost at wet waste facilities. The compost generated is utilized at 
Details of household collection, Transportation for parks majorly & sale to general public. Dry waste is processed at decentralized facilities, 
segregation and processing, along with final disposal sorted, baled & stored at centres. Further these materials sent to mainland for onward 

(A) (ii) Details of house hold collection, 
daily waste generation, processing recycling & onward management through authorized waste vendors to mainland facilities . At 

segregation, processing and disposal in an 
capacity, gap in processing, and legacy nr"•"nt 04 a~tiw vo,ndors directlv sendini! from all the facilities . 

environmental friendly manner need to be 
waste (in tonnes per day) for each Onsite waste 395 households, 10 schools, 01 Hotel and 02 Parks- Managing total organic/wet waste of 

discussed. 
inhabited island and SVPMC shall be nrocessin11 520 K!!lday 
submitted with supporting documents. Public Awareness & SVPMC initiated a waste segregation campaign in the name of#HaraGheela Sukha Neela. 

Monitorin!! 
(Actio11 by: RD&P, SVPMC, Dept. of Overall Compliance Regular monitoring at Superintending Engineer, Secretary of SVPMC and at the level of 
E&F, Dept. of TW) Secretary, .Commissioner & Chief Secretary, A&N Administration is being convened for 

actively oursuance & action. 
Details to be furnished: 
Photos Documents of each plant, is enclosed as Annexure-lll (A}. 

For addressing the Waste management gap, a 30 TPD Integrated Dry & Wet waste management facility have been 
created which will be operational from June, 2026 Annexure-ill (B) 

DRCs and MRF Operation and Management Tender Documents Annexure-m ( C ), 

3R A.ctivities report, Awareness activities & Swachatta app promotion, Report in this connection is enclosed as 
Annexure-IV. 

Details of Vendors transportin2 the waste from Sri Vijaya Puram to Mainland is enclosed as Annexure-V. 
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(A) (iii) Collected Wet waste (about 32.0 
TPD) is processed at individual household 
level and at Mechanical. Considering high 
rainfall , high moisture in atmosphere 
appropriate method be adopted to compost 
the wet waste. 

A) (v) The Legacy waste which was 
prominent at Brookshabad, has been 
reported to be remediated. While managing 
major components like bio- earth (2 1,932 
Tonnes) and inerts (74,642 Tonnes), it 
should be ensured that proper utilisation is 
made to avoid dumping on coastal zone 

A (vi) We find that large number of baling 
facilities are not in operation except at a 
few centres out of established 26 dry waste 
processing faci lities. Under these 
conditions, dry waste may be getting stored 
posing constraints in shipment of waste to 
the main land. We direct to disclose the 
time-lines to rectify non- operating 
facilities and mechanism to be adopted to 
avert such situation. 

Updated status of composting methods Rainy Season Measures: 
adopted for wet waste, as submitted earlier Collection and transportation of bio-degradable waste carried out in covered vehicles. before the Hon'ble Tribunal, along with All processing facilities/sheds are roof-covered to prevent disruption due to rain. any new developments, shall be furnished. A Standard Operating Procedure (SOP) is in place for effective management of wet/organic waste during the SVPMC and RD & PRJ shall submit monsoon/rainy season. 
photographs of solid and liquid waste Increased moisture & humidity during rainy season prolongs composting duration. This is adjusted by adding carbon-rich management facilities, including wet materials such as shredded coconut peat, sawdust, dry leaves, & compost accelerators. waste processing facil ities, in order to Compost accelerators (Microbial inoculums/consortia) used in consultation with ICAR-CIARJ in wet waste to accelerate respond to the query raised by the Hon 'ble decomposition & improve compost quality. NGT regarding the continuity of 
composting activities during the rainy Updated status required (SVPMC): 
season. Sales/ Distribution of Compost, is enclosed as Annexure-VI. 

Compost quality test report is enclosed as Annexure-VIl,.to improve the quality of Compost, s11pport is taken from (Action bv: SVPMC) CIAR/-ICAR. 

Details of legacy waste remediation done Urban: 
in urban areas shall be disclosed, including SVPMC has already completed the bioremediation work, ensured that the waste is not dumped in the coastal areas/ zones. management of major components such as Bioremediation of- ILakh MT legacy waste at Brookshabad, Sri Vijayapurarn. bio-earth (2 1,932 tonnes) and inert ftilizatinntni•no•al nf F.xtrartP, Frartion•: (74,642 tonnes), ensuring proper Material Type Quantity Waste Utilization Method utilisation and that no dumping is done in (Tonnes) Comnosition (%) coastal zones. 

Bio earth Utilized for non-agricultural plantation at municipal parks & 
(Action by: SVPMC) 21,932 22.1 green patches (cove1ing 29.653 hectares) and issued to 

Panchayats for parks (non-cultivation purposes) at Calicut Gram 
Panchavat. South Andaman The legacy waste action plan shall be 

Inerts & stones Reused for land reclamation at the plant site. Segregated and re-
prepared and submitted for timely 

laid at the existing bio-remediated site for land reclamation 
approval and execution. 74,642 75 .33 

(around 29,000 m2 area}, as per the grid-planning at legacy 
Statement on Coastal Zone Improvement 

waste site. and Reduction of Dumping 
RDF and others Transported to mainland for incineration at cement factories i.e., 2, 119.04 2.138 

Mis Chettinad Cement Tamil Nadu. 
(Action by: SVPMC) 

All the remediated waste is being utilised & processed. No waste is dumped in any coastal zones/ areas, copy of declaration is enclosed as Anne.1;ure-VIU. 

All baling machines and other waste Not applicable to SVPMC. 
management equipment shall be repaired However, all the baling machines of SVPMC are operated by the outsourced vendors and currently in operational, through local vendors (mechanical and declaration from all outsourced/ authorised vendors, is enclosed as Annexure-lX. hydraulic) within two weeks and 
compliance documents shall be submitted 
toANPCC. 
(Action by: RD&P) 
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A (vii) 11 locations like Chouldari, 
Marangahat, Shore Point, Rampur, R K 

Details of legacy waste remediation done 
in rural areas shall be disclosed, including 
management of major components 
ensuring proper utilisation and that no 
dumping is done in coastal zones. 

Pur, Netajinagar, Ramnagar and others also 
need to be remediated to ensure no legacy 
waste exists. ln order to ensure that waste 
being generated at each island is processed 
on day-to-day basis and does not result in 
further addition to legacy waste, we direct 
the status to be disclosed in a Tabulated 
form on waste generation, waste processed, (Action by: RD&P) 
gap in waste processing and legacy waste 
in respect to each inhabited Island. 

Details of daily sewage generation (black 
(B) (i) Estimated sewage generation is 23.6 

water and grey water separately), quantity 
MLD (Black water - 10.083 MLD and 

processed and gap in processing for all 31 
Grey water 13 .5 11 MLD) and Black water 

inhabited islands and SVPMC area shall 
is managed at each household level by 

be submitted. 
constructing Septic tanks and Soak pits. 
Detai ls of household septic tank, soakpit 

Details of household septic tanks and soak 
and the final discharge of the grey water 

pits in rural and urban areas shall also be 
provided. proposed for household connection and 

STP to be provided. 
(Actio11 by: RD&P, SVPMC, Dept. of 
E&F, Dept. ofTW & A&N Police) 

Not applicable to SVPMC. However, the status ofSVPMC at A(v) may be referred. 

[BJ Sewage management 

Urban: 

Name of the Sewage Sewage Gap in Action Plan 
concerned Generation Treated Treatment 
body (MLD) (MLD) (MLD) 

Urban area 23.6 7.78 th.rough 15 .82 E12r Gre)'. watec management; In-situ end 
Onsite treatment wetland technology by 
Sanitation Phytoremediation for 20 major drains across 
System whole city for 25 MLD, designed and approved 
(septic tanks by the Board for an amount of Rs. 39.8 Cr. 
attached with Tenders for all the drains have been floated & 
soak pits) anticipated time of completion of work is 

August, 2026. 

For Black water management: 42 KLD FSTP 
installed at Brookshabad by SVPMC. 

Comoonent Quantity/ Status Present Mana!Yement Practice Black Water 7.78MLD Managed at household level (46456 
HHs) through 46456 Household 's 

seotic tanks connected with soak oits Total Sewage Generation Grey Water 15.82 MLD Discharged through open drains; the 23 .6ML 
sewerage project is in pipeline under 

the Andaman Public Works 
Department (APWD) under the 

Smart Citv Mission. 

Status of Faecal Slude:e/ Seotae:e Treatment & manai ement: 
Name of the Faecal Faecal Gap in Treatment Remarks concerned sludge Treated Treatment Capacity 

body Generation (KLD) (KLD) available 
(KJ Dl (KLD) 
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.• Urban area 29.5 29.5 o.o 42.0 !42 KLD FSTP at Brookshabad. 
rro cater to the city's needs, 07 desludging 
vehicles are operating (both SVPMC's & Pvt.). 

60 KLD FSTP at Brookshabad is under 
construction. will be operational by June 2026 

The entire city 's household comprising of 46,456 Households are covered in the FSTP design capacity. The processed sludge from the FSTP is converted into bio-solids/ bio-compost and utilized into co-composting. Under Smart city Mission, an additional capacity of 60KLD is being constructed as a additional back-up, to cater future demand and to address sub-urban (Rural areas) demand. Photographs enclosed as Annexl!re-X. 

B) (ii) We direct that quantity of flow in Proposals for setting up STPs and FSTPs Details of major drains and their final termination, where the in-situ Nallah Treatment technology is proposed, is each drain and their final termination/ for all inhabited islands as follow: confluence point should be disclosed. The ( centralised/decentralised/cluster-based) Drain Drain Name Peak Lean Flow (MLD) Avg. Daily Final Termination drains, if meant for draining out storm shall be submitted along with a Code Flow Flow(MLD) water, should not be intercepted in the long comprehensive action plan also the 
(ML run and subjected to treatment including in- difficulties faced in tendering such as poor 
D) situ treatment. Attempts should be made to participation, high rates, repeated tender 

separate Grey water that can be treated calls and geographical and climatic Tl-I Haddo Jetty Road Drain 0.991 0.455 0.517 from Storm water drains. constraints like hilly terrain, heavy 
rainfall. Tl-2 Seashore Road Drain 1.445 1.382 1.113 

(Actio11 by: RD&P, SVPMC & APWD) Tl-5 LIC Office Frontside Drain 6.432 4.5 12 4.132 

Details of drains, quantity of flow in each Tl-8 Dignabad Drain 0.249 0.132 0.139 
drain, quantity of grey water discharged Tl-9 Kalyan Mandapam Drain 1.616 1.513 1.228 and their final outfall points shall be 
furnished by rural and urban development Tl-13 Burning Ghat Drain 1.100 0.904 0.774 authorities. 

T3-12 Telugu Basti Drain 1.33 1 0.968 0.872 (Actio11 by: RD&P, SVPMC & APWDJ 
T2-3 Kali Mandir Drain 0.225 0.164 0.148 

RD & PRI and APWD shall review & 
T2-4 - (Dry Drain) Dry Dry Drain Dry Drain submit tbt signtd 1:2mmitted timelines 

for tendering, installati2n and Drain 
1:2mmissi2ning 2[ tbe l!r21l2Sed Eae1:al 

T2-13 Garcharama School Drain 1.106 0.985 0.8 16 Sll!dge Tre3tment Plant (ESIP) and 
l!r2vide reyised timelines, if an)'., T2-8 Hollow Block via Karan Trading 2.808 1.745 1.692 
Similarly, SVPMC and APWD shall Drain 

submit timelines for the construction of T2-9 Jail Complex Pathrapur Drain 0.855 0.510 0.505 sewerage systems or greywater treatment 
facilities, including stages of tendering, T2-l l Co-operative Colony to 0.864 0.726 0.615 installation and commissioning. Mahindra Showroom Drain 

(Acdo11 by: RD & PRI, SVPMC and T3-l Corbyn's Cove Drain 9.176 6.034 5.694 APWD) 
T3-2 Junglighat Road / Vijay Baugh 2.497 1.046 1.251 

Drain 

T3-6 RK Mission Drain 1.935 0.985 1.057 
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. 

B (iii) We also direct to disclose status of Black and Grey water management with Gaps in management in respect of each island. Status of Natural/ Storm Water Drains receiving Black/ Grey water should also be disclosed. 

C (i) In the present report, there is no For the creation of Single Ring-Fenced disclosure on opening and maintaining Account as per the Order, file may be put single dedicated Ring-Fenced account and up for the approval of Competent expenditures incurred from that account. Authority 

C (ii) Next report should disclose All departments shall furnish details of allocations made in respect of each island funds allocated for each island towards for management of sewage and solid waste sewage and solid waste management, management and finning out faci lities along with action plans specifying the required, executing agencies and timelines required faci lities, executing agencies and for completion 
timelines for completion, in compliance with the directions of the Hon'ble NGT. 

(Action. bv: All concerned deoartments) 

T3-8 Mazar Pahad Drain 0.890 0.467 0.493 
T3-ll Uma Bakery Drain 1.452 0.441 0.644 
T3-5 Fisherman Colony Drain 0.795 0.432 0.448 

Total 
35.76 23.401 22.138 
7 

Dept. Total sewage/ wastewater Processed (KLD) (B) Gap (KLD) (A-B) 2eneration (Kl D) (A) 
Total* Black Grey Black 

water** water# water 1 2 3 4 SVPMC 23600 7780 15820 7780 

RING FENCED EXPENDITURE 
The proposal is with Finance Dept. of A&N Administration. 

SI.No. Name of Type of Name of the Account No. the Ward facilities Bank 

Details attached and is enclosed as Annexure-XI. 

Grey 
water 

5 
0 

Total Black Grey Total 
water water 

(4+5) (2-4) (3-5) {1-6) 
7780 0 15820 15820 

Fund Expenditure 
Received during the 

during the FY FY 2024-25 
2024-25 

I 
l \- . 

- .,.. 

EXECUTIVE ENGINEER (WORKS-III, SWM) SRI VlJAYA PURAM MUNICIPAL COUNCIL 
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Government eProcurement System
Tender Details

Date : 02-Apr-2026 04:14 PM

 Print

Basic Details
Organisation Chain Port Blair Municipal Council||EE - III
Tender Reference
Number 01/NIT/EE-III/SWM/MC/2026-27

Tender ID 2026_PMBC_22594_1 Withdrawal Allowed Yes
Tender Type Open Tender Form of contract Works
Tender Category Works No. of Covers 2
General Technical
Evaluation Allowed No ItemWise Technical Evaluation

Allowed No

Payment Mode Offline Is Multi Currency Allowed For
BOQ No

Is Multi Currency
Allowed For Fee No Allow Two Stage Bidding No

 

Payment Instruments
Offline S.No Instrument Type

1 DD
2 BG
3 BC

Cover Details, No. Of Covers - 2
Cover No Cover Document Type Description

1 Fee/PreQual/Technical .pdf

Mandatory
Document
Checklist -
Refer Tender
document and
submit the
details.

.pdf

Annexures -
Refer Tender
document and
furnish the
details.

2 Finance .xls Price Bid
/BOQ

 

Tender Fee Details, [Total Fee in ₹ * - 5,000]
Tender Fee in ₹ 5,000

Fee Payable To The
Executive
Engineer-
III (Works),
SVPMC

Fee Payable At Sri
Vijaya
Puram

Tender Fee
Exemption Allowed

No

EMD Fee Details
EMD Amount in ₹ 1,91,300 EMD Exemption

Allowed
No

EMD Fee Type fixed EMD Percentage NA
EMD Payable To The

Executive
Engineer-
III (Works),
SVPMC

EMD Payable At Sri
Vijaya
Puram

 
Click to view modification history

 
Work /Item(s)
Title OPERATION, MAINTENANCE AND MANAGEMENT OF DRY RESOURCE CENTRE (DRC) AND MATERIAL RECOVERY

FACILITY (MRF)
Work Description OPERATION, MAINTENANCE AND MANAGEMENT OF DRY RESOURCE CENTRE (DRC) AND MATERIAL RECOVERY

FACILITY (MRF)
Pre Qualification
Details

Please refer Tender documents. 

Independent External
Monitor/Remarks

NA 

Show Tender Value in
Public Domain

No 

Tender Value in ₹ 95,63,850 Product Category Solid Waste
Management

Sub category NA 

Contract Type Tender Bid Validity(Days) 120 Period Of Work(Days) 1825 
Location SVPMC Jurisdiction Pincode 744101 Pre Bid Meeting Place Indira

Bhawan,
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SVPMC HQ 
Pre Bid Meeting
Address

Office of the
Superintending Engineer,
SVPMC, Sri Vijayapuram 

Pre Bid Meeting Date 10-Apr-2026
10:00 AM 

Bid Opening Place Shadipur, Sri
Vijaya Puram-
744106

Should Allow NDA
Tender

No  Allow Preferential
Bidder

No

 
Critical Dates
Publish Date 02-Apr-2026 04:30 PM Bid Opening Date 20-Apr-2026 04:00 PM
Document Download / Sale Start
Date

02-Apr-2026 04:30 PM Document Download / Sale End
Date

20-Apr-2026 03:00 PM

Clarification Start Date 02-Apr-2026 04:30 PM  Clarification End Date 13-Apr-2026 05:00 PM 
Bid Submission Start Date 02-Apr-2026 04:30 PM Bid Submission End Date 20-Apr-2026 03:00 PM
 
 
Tender Documents
NIT
Document S.No Document Name Description Document Size

(in KB)
1 Tendernotice_1.pdf Tender Notice 398.26
 

Work Item
Documents S.No Document Type Document Name Description Document Size

(in KB)
1 Tender Documents TenderDocument.pdf Tender Document 5398.53
2 BOQ BOQ_23942.xls Price Bid 300.50
 

 
 
Bid Openers List
S.No Bid Opener Login Id Bid Opener Name Certificate Name
1. jepsondaniel04@gmail.com JEPSON DANIEL JEPSON DANIEL
2. aschadadi2008@gmail.com Asha Shekhar ASHA SHEKHAR
3. probir.nag10@gmail.com PROBIR NAG PROBIR NAG
4. ee3pbmc@gmail.com avinash kumar singh AVINASH KUMAR SINGH
 
Tender Properties
Auto Tendering Process
allowed

No Show Technical bid status Yes

Show Finance bid
status

Yes Stage to disclose Bid Details in
Public Domain

Technical Bid Opening

BoQ Comparative Chart
model

Normal BoQ Compartive chart decimal
places

2

BoQ Comparative Chart
Rank Type

H Form Based BoQ No

 

Tender Inviting Authority
Name The Executive Engineer-III (Works), SVPMC
Address The Executive Engineer-III (Works), SVPMC, Shadipur, Sri Vijaya Puram-744106
 
Tender Creator Details
Created By avinash kumar singh
Designation executive engineer
Created Date 02-Apr-2026 03:34 PM
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SRI VIJAYA PURAM MUNICIPAL COUNCIL (SVPMC) 

Office of the Executive Engineer (Works & SWM) 
Shadipur, Sri Vijaya Puram, South Andaman, A&N Islands 

 

 

TENDER DOCUMENT 

 

FOR 

OPERATION, MAINTENANCE AND MANAGEMENT OF DRY RESOURCE 
CENTRE (DRC) AND MATERIAL RECOVERY FACILITY (MRF) 

Including Segregation, Processing of Wet Waste and Transportation of Dry Waste to Mainland India 

 

 

Tender Reference No. SVPMC/EE-SWM/DRC/2026-27 
Date of Issue 02-03-2026 

Date of Publication 11-03-2026 
Bid Validity Period 120 Days from Last Date of Submission 

Contract Period 5 Years (Extendable) 
Tender Mode Online e-Tender (Two-Bid System) 

 

 

This document is the property of SVPMC. 
Reproduction or transmission without prior written approval is strictly prohibited. 
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IMPORTANT NOTICE TO BIDDERS 
 

⚠  MANDATORY READING 

Bidders are advised to read this entire Tender Document carefully before submitting their bids. 
Submission of a bid shall be construed as acceptance of all terms and conditions herein. 
Any bid that does not conform to the requirements may be summarily rejected without notice. 
SVPMC reserves the right to accept or reject any or all bids without assigning any reason. 

 

1. Bidders must submit their bids exclusively through the Andaman & Nicobar Administration e-Procurement 
Portal. Physical bids shall not be accepted under any circumstances. 

2. The Earnest Money Deposit (EMD) and Tender Fee Demand Drafts must be physically submitted to the 
SVPMC office within one (1) week of tender opening. Bids for which physical EMD has not been received by 
the due date shall be rejected. 

3. Bids must remain valid for a period of 120 (one hundred and twenty) days from the last date of submission. 
Withdrawal or modification of bids during the validity period is not permitted. 

4. Any attempt by a bidder to canvass, lobby, or unduly influence any SVPMC official shall result in immediate 
disqualification. 

5. All documents submitted must be self-attested. SVPMC reserves the right to verify authenticity directly with 
the issuing authority. 

6. Pre-Bid queries must be submitted in writing (email / registered post) before the notified Pre-Bid Meeting 
date. Queries received after the prescribed date will not be entertained. 

7. SVPMC does not bind itself to accept the highest or any bid and reserves the right to cancel or annul the 
tender process at any stage without liability. 

  

1503302/2026/O/o SE(PBMC)

3

File No. M/62/2026-O/o SE(PBMC)-PBMC_AN (Computer No. 143848)

Generated from eOffice by AVINASH KUMAR SINGH, SE(AKS)-PBMC, SUPERINTENDING ENGINEER(PBMC), PORT BLAIR MUNICIPAL COUNCIL on 23/03/2026 10:42 AMPage 50 of 403

57
4163



Sri Vijaya Puram Municipal Council (SVPMC)  |  DRC & MRF Operation & Management 

SVPMC – DRC/MRF Tender Document 2026-27| Page 4 

SECTION 1: TENDER OVERVIEW 
 

1.1  General Information 
 

Project Name 

Operation, Maintenance and Management of Dry Resource Centre 
(DRC) and Material Recovery Facility (MRF) including Segregation, 
Processing of Wet Waste and Transportation of Dry Waste to 
Mainland India 

Tendering Organisation Sri Vijaya Puram Municipal Council (SVPMC), South Andaman, 
Andaman & Nicobar Islands 

Issuing Authority Executive Engineer (Works & SWM), SVPMC 

Tender Reference No. SVPMC/EE-SWM/DRC/2026-27 

Tender Mode Online e-Tender – Andaman & Nicobar Administration e-Procurement 
Portal 

Bid System Two-Bid System: (i) Technical Bid  (ii) Financial Bid 

Contract Period Three (03) Years, extendable on satisfactory performance 

Applicable Legislation SWM Rules 2016; Plastic Waste Management Rules 2022; 
CPCB/ANPCC Norms; Environment Protection Act, 1986 

Estimated Waste Quantum Approximately 70 Tonnes Per Day (TPD) – Dry & Wet Waste 
Combined 

 

1.2  Key Dates and Deadlines 
 

Event / Milestone Date / Details 

Date of Tender Publication 11-03-2026 

Last Date for Submission of Queries To be notified on e-Portal 

Pre-Bid Meeting To be notified on e-Portal 

Last Date for Bid Submission As per e-Portal schedule 

Opening of Technical Bids Notified on e-Portal 

Opening of Financial Bids After technical qualification 

Bid Validity Period 120 Days from Last Date of Submission 

Performance Bank Guarantee Submission Within 15 Days of issuance of LoA 

Contract Period Three (03) Years, extendable on performance 
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SECTION 2: PROJECT BACKGROUND AND OBJECTIVES 
 

2.1  Background 
The Sri Vijaya Puram Municipal Council (SVPMC) is the statutory municipal body responsible for Solid Waste 
Management (SWM) in Sri Vijaya Puram (formerly Port Blair), South Andaman. In fulfilment of its obligations 
under the Solid Waste Management Rules, 2016, and allied legislation, SVPMC operates a system of door-to-
door waste collection and Source Level Resource Management (SLRM) centres throughout its jurisdiction. 

Approximately 70 Tonnes per Day (TPD) of mixed waste – comprising plastics, paper, cardboard, glass, 
metals, textiles, thermocol, coconut shell and biodegradable wet waste – is currently generated within the 
municipal area. Given the island's unique geographical constraints and the absence of large-scale local 
recycling infrastructure, this waste must be scientifically processed, baled, and transported to authorised 
recyclers in Mainland India. 

 

2.2  Project Objective 
To appoint a qualified, experienced, and financially capable agency for the Gate-to-Grave management of dry 
and wet waste delivered to the DRC/MRF, with the overarching goals of: 

• Maximising resource recovery from all categories of waste received; 

• Ensuring zero illegal dumping or open burning of any waste material; 

• Generating revenue for SVPMC through a royalty / revenue-sharing model (H1 Bidder Model); 

• Achieving full compliance with the Solid Waste Management Rules, 2016 and Plastic Waste 
Management Rules, 2022; 

• Contributing to the Swachh Bharat Mission and environmental sustainability goals of the Andaman & 
Nicobar Administration. 
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SECTION 3: SCOPE OF WORK 
 

The successful bidder (hereinafter the 'Operator' or 'Contractor') shall be responsible for the complete 
operational management of the DRC/MRF facility. The scope includes, but is not limited to, the following 
activities: 

 

3.1  Waste Reception 
• Receive and weigh all dry and wet waste delivered by SVPMC from door-to-door collection routes and 

SLRM centres at the designated DRC/MRF gate. The Operator shall install and maintain a calibrated 
weighbridge at their own cost. 

• Maintain a digital Waste Inward Register with daily entries of waste type, source location, and quantity 
(in metric tonnes), accessible to SVPMC on demand. 

• Ensure a safe and hygienic unloading zone with adequate personal protective equipment (PPE) for all 
workers as per applicable occupational safety standards. 

• Submit daily inward waste summary reports to SVPMC by email/portal before 10:00 AM on the 
following working day. 

 

3.2  Secondary Segregation 
• Sort incoming waste into the following categories as a minimum: 

○ Plastics: PET, HDPE, LDPE, PP, PS, and Multi-Layer Plastics (MLP) 

○ Paper and Cardboard (corrugated, mixed, newspapers) 

○ Glass: Clear and Coloured 

○ Ferrous and Non-Ferrous Metals 

○ Textiles / Fabric 

○ Thermocol / Expanded Polystyrene (EPS) 

○ Coconut Shell / Organic Dry Material 

○ Wet / Biodegradable Waste 

○ Inert / Reject / Non-Recyclable Residue 

• Achieve a minimum segregation accuracy of 95% with no cross-contamination between categories. 

• Maintain a trained and dedicated segregation workforce as per the approved staffing plan. 

 

3.3  Processing Operations (at Operator's own cost) 
• Trommel Operation: Operate the trommel screening unit for mechanical sorting and separation of fine 

inerts and soil. 

• Plastic Processing Line (minimum 3 TPD capacity): Execute the full processing sequence – Baling → 
Shredding → Agglomerator → Gutta Maker – for all mixed and sorted plastics. 

• Composting Facility (30 TPD): Manage the wet waste composting yard to produce FCO (Fertiliser 
Control Order) standard compost. Maintain windrow turning schedule and moisture management logs. 

• Coconut Shredding Unit (1 TPD): Operate the coconut shredding unit to process dry coconut shell 
and organic dry waste. 

• Baling and Packaging: Bale, compress, strap, and package all processed materials to recycler 
specifications prior to dispatch. Label each bale with waste category, weight, and date. 

• The Operator is encouraged to establish additional value-added recycling units (e.g., paper, 
thermocol, tyre, cardboard) of capacity below 5 MTPD at their own cost. A 10% weightage in financial 
evaluation shall be accorded to bidders committing to such establishment (refer Section 6.1). 

 

3.4  Storage 
• Maintain secure, short-term storage for all processed, baled, and packaged materials awaiting 

dispatch. 

• Storage areas shall be weatherproofed, pest-free, fire-safe, and clearly demarcated by waste 
category. 

1503302/2026/O/o SE(PBMC)

6

File No. M/62/2026-O/o SE(PBMC)-PBMC_AN (Computer No. 143848)

Generated from eOffice by AVINASH KUMAR SINGH, SE(AKS)-PBMC, SUPERINTENDING ENGINEER(PBMC), PORT BLAIR MUNICIPAL COUNCIL on 23/03/2026 10:42 AMPage 53 of 403

60
4166



Sri Vijaya Puram Municipal Council (SVPMC)  |  DRC & MRF Operation & Management 

SVPMC – DRC/MRF Tender Document 2026-27| Page 7 

• No processed material shall be stored beyond 15 days without prior written approval from SVPMC. 
Violation shall attract penalty as per Section 7.7. 

 

3.5  Mainland Transportation 
• Arrange all authorised sea/air shipping and inland transportation of processed and baled materials to 

empanelled recyclers in Mainland India at the Operator's cost. 

• All shipments shall comply with the Andaman & Nicobar Islands Regulation of Stock & Expenditure 
Act and applicable CPCB guidelines for transport of hazardous and non-hazardous waste. 

• Submit proof of delivery (Port Management Board weighbridge slip as proof of quantity) and recycler 
acknowledgement for every consignment within 30 days of sea dispatch. 

• Maintain a consignment tracking register updated with shipment date, vessel/flight details, recycler 
name, quantity, and proof of delivery. 

 

3.6  Reporting and Record Keeping 
• Submit a Monthly Material Balance Sheet (Inputs vs. Outputs vs. Sales) to SVPMC by the 5th of each 

succeeding month in the format prescribed at Annexure VI. 

• Submit proof of end-use (recycling certificates and recycler gate-entry records) for every material 
category on a quarterly basis. 

• Maintain a complete digital audit trail of all receipts, sales invoices, EPR submissions, and royalty 
payments, accessible to SVPMC on demand within 24 hours of request. 

• File mandatory EPR Annual Returns on the CPCB portal and furnish copies to SVPMC within 15 days 
of filing. 

 

3.7  Regulatory Compliance 
• Adhere at all times to the SWM Rules, 2016; Plastic Waste Management Rules, 2022; and all 

CPCB/ANPCC directions. 

• Obtain and maintain all required environmental consents, trade licences, and transport permits at the 
Operator's own cost. Proof of renewal shall be submitted to SVPMC before expiry of any document. 

• Display statutory notices, safety signage, and PPE requirements prominently at the DRC/MRF facility. 
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SECTION 4: ELIGIBILITY AND TECHNICAL CRITERIA 
 

All prospective bidders must satisfy the following minimum eligibility criteria. Bids not meeting any criterion 
shall be summarily rejected without reference to the financial bid. 

 

Sl. Criterion Minimum Requirement / Document Required 

1 Legal Entity Registered Firm / Company / Society / Partnership. Attach: Certificate 
of Incorporation or Registration. 

2 Statutory Compliance Valid GST Registration Certificate, PAN Card, EPF & ESI Registration 
Certificates. 

3 Environmental Clearance Valid Consent to Operate (CTO) for various waste categories from 
ANPCC / SPCB. 

4 EPR / CPCB Registration 
Registration as Plastic Waste Processor (PWP) on CPCB EPR Portal 
for minimum 03 years. Registration for glass, paper, tyre, thermocol, 
textiles recycling under CPCB/ANPCC for minimum 03 years. 

5 Prior Experience Minimum 03 years' experience in operating MRF/DRC or similar SWM 
facility. Attach: Work Orders / Completion Certificates. 

6 Financial Capacity 
Average annual turnover of at least ₹1.00 Crore during the last three 
completed financial years. Attach: Audited Balance Sheets / CA 
Certificate. 

7 Logistics Arrangement Valid MoU / Agreement with authorised recycler(s) in Mainland India. 

8 Non-Blacklisting Declaration Affidavit that the firm has not been debarred / blacklisted by any 
Government or Public Sector Agency (Annexure IV). 

 

Note: All documents submitted must be self-attested. SVPMC reserves the right to verify the authenticity of 
any document directly with the issuing authority. Submission of false / forged documents shall constitute 
grounds for immediate disqualification and legal action. 
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SECTION 5: BID SUBMISSION GUIDELINES 
 

5.1  Mode of Submission 
All bids must be submitted online through the Andaman & Nicobar Administration e-Procurement Portal 
(https://andaman.gov.in/etender). Bids submitted by post, courier, or in person shall not be accepted. 

 

5.2  Two-Bid System 
Technical Bid (Envelope / Folder 1): 

• Shall contain all documents establishing eligibility, experience, technical capacity, and compliance as 
per Annexure II. 

• No pricing, royalty rates, or any financial information shall be included in the Technical Bid envelope 
under any circumstances. Violation shall result in rejection of the entire bid. 

 

Financial Bid (Envelope / Folder 2): 

• Shall contain the completed Financial Bid / BOQ (Annexure III) with royalty rates quoted for each 
waste category. 

• The Financial Bid shall be opened only for bidders who qualify the Technical Bid stage. 

 

5.3  Physical Submission Requirements 
• Earnest Money Deposit (EMD): To be submitted physically at the SVPMC office in the form of a 

Demand Draft / Bank Guarantee from a scheduled bank drawn in favour of 'The Secretary, SVPMC'. 
The amount of EMD shall be as notified on the e-Portal. Physical EMD must reach SVPMC within one 
(1) week from the date of opening of the tender; a scanned copy must be uploaded on the portal at 
the time of bid submission. 

• Tender Processing Fee: Non-refundable fee as specified on the e-Portal, submitted physically in the 
form of a Demand Draft. 

• Bids for which physical EMD has not been received by the stipulated date shall be rejected 
irrespective of online submission. 

 

5.4  Bid Validity 
Bids shall remain valid and open for acceptance for a period of 120 (one hundred and twenty) days from the 
last date for submission of bids. Bidders shall not be permitted to withdraw or modify their bids during this 
period. SVPMC may request an extension of bid validity; bidders shall either accept the request or forfeit their 
EMD. 
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SECTION 6: EVALUATION AND SELECTION METHODOLOGY 
 

6.1  Selection Model 
The contract shall be awarded to the Highest Revenue Bidder (H1 Model), i.e., the technically qualified bidder 
offering the highest aggregate royalty / revenue share to SVPMC. This model ensures maximum revenue 
generation for SVPMC from the municipality's waste resources. 

An additional weightage of 10% shall be accorded in financial evaluation to bidders who commit in writing to 
establishing various types of recycling units (plastic, paper, cardboard, thermocol, waste tyres, coconut, etc.) 
of capacity below 5 MTPD at their own cost, within the DRC/MRF premises. 

Optional Equipment Installation Proposal under Extended Producer Responsibility (EPR) 

Eligible vendors who wish to install additional machinery or equipment at their own cost, based on site 
requirements, may submit a separate proposal under the EPR framework. Such proposals shall aim at 
reducing transportation costs associated with non-value reject waste, through on-site installation and 
processing of the said equipment and waste. 

Proposal Requirements: 

The vendor shall submit a separate proposal explicitly stating that the proposed installation of machinery will: 
 Enhance the processing capacity of reject waste, 
 Substantially reduce the burden on the existing landfill, and 
 Minimize the dumping of reject waste at Sri Vijaya Puram. 

Rebate / Weightage on Quoted Rate: 

Upon determination of the H1 Bidder, an additional weightage in the form of a rebate at the rate of 10% on the 
quoted rate shall be granted to the bidder who commits to the installation of such processing machinery. 

Timeline for Establishment: 

The successful bidder shall establish and operationalize the proposed processing unit within four (4) months 
from the date of issuance of the Award Letter. 

Non-Compliance and Termination Clause: 

Failure to comply with the above timeline shall result in automatic termination of the agreement upon 
expiry of four (4) months from the date of the Award Letter, without any further terms, conditions, or notice. 
Furthermore: 

 The bidder/vendor shall have no right to approach any court of law in connection with such 
termination arising out of this violation. 

 It shall be deemed and mutually acknowledged that the vendor/bidder has read, understood, and 
accepted this condition in its entirety at the time of submission of the bid. 

 

6.2  Technical Evaluation (Qualifying Stage – 100 Marks) 
Bidders must score a minimum of 60 (sixty) marks to qualify for financial bid opening. 

 

Sl. Evaluation Parameter Marks Document Evidence 

1 CPCB / PWP Registration Longevity (≥ 3 years = full 
marks) 20 CPCB Portal Certificate 

2 EPR Fulfilment History (Last 3 Years – Quantity 
fulfilled vs. target) 20 EPR Annual Returns filed on 

CPCB Portal 
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3 Technology Optimisation & Operational Work Plan 
Quality 20 Detailed Technical Proposal 

4 Financial Strength (Turnover / Net Worth – last 3 
years average) 20 Audited Financial Statements 

5 ISO / Quality / Environmental Management 
Certifications 10 Valid Certificates 

6 Commitment to Establish Value-Added Recycling 
Units (< 5 MTPD) at own cost (refer 6.1) 10 Proposal with technology, 

machine details & space layout 

 TOTAL 100  

 

6.3  Financial Bid Structure 
Qualified bidders shall quote a royalty rate (in ₹ per kilogram) for each waste category and/or a percentage of 
gross revenue from the sale of processed materials (Gutta, compost, EPR credit certificates, etc.). Reserve 
rates are as indicated below. Bids quoting below the reserve rate for any category shall be rejected. 

 

Sl. Waste Category Approx. Qty. 
(TPM) 

Reserve Rate 
(₹/kg) 

Quoted Royalty 
(₹/kg) 

1 Plastics (Mixed – PET, HDPE, LDPE, 
PP, MLP) To be notified 2.00  

2 Paper / Cardboard To be notified 3.00  

3 Glass (Clear & Coloured) To be notified 0.50  

4 Metals (Ferrous & Non-Ferrous) To be notified 5.00  

5 Textiles / Fabric To be notified 1.00  

6 Thermocol / Expanded Polystyrene 
(EPS) To be notified 0.50  

7 Compost (FCO Standard, wet waste 
derived) To be notified 1.00  

8 Other (specify in BOQ) To be notified –  

Total Weighted Royalty Quoted (₹/MT)  
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SECTION 7: CONTRACT TERMS AND CONDITIONS 
 

7.1  Award of Contract 
The contract shall be awarded through issuance of a Letter of Acceptance (LoA) by the Competent Authority, 
SVPMC. The selected Operator must execute a formal Contract Agreement within 15 days of receipt of LoA. 
Failure to do so may result in forfeiture of the EMD and cancellation of the award. 

 

7.2  Performance Security 
The successful Operator must furnish a Performance Bank Guarantee (PBG) for a sum of ₹2,00,000 (Rupees 
Two Lakhs Only) from a scheduled commercial bank in favour of 'The Secretary, SVPMC'. The PBG must be 
submitted within 15 days of LoA issuance and shall remain valid for the entire contract period plus an 
additional 90 days. Format as per Annexure V. 

 

7.3  Operational Responsibilities and Costs 
• The Operator shall bear 100% of all operational costs including electricity, water, consumables, 

machine maintenance (AMC), repairs, and all ancillary costs. 

• All DRC/MRF equipment and infrastructure handed over by SVPMC must be maintained in good 
working condition and returned to SVPMC in the same condition upon contract end, subject to normal 
wear and tear. 

• The Operator shall maintain a minimum workforce as per the SVPMC-approved Staffing Plan and 
shall comply with all applicable labour laws (Minimum Wages Act, EPF & ESI Acts, Contract Labour 
Act). 

• The Operator shall not make any structural modifications to the DRC/MRF premises without prior 
written approval from SVPMC. 

 

7.4  Insurance 
The Operator shall obtain and maintain the following insurance policies at its own cost throughout the contract 
period: 

• Marine Cargo Insurance for all Mainland-bound shipments. 

• Public Liability Insurance – minimum ₹50 Lakhs per occurrence. 

• Workmen's Compensation / Employer's Liability Insurance as per statutory requirements. 

• Copies of all insurance policies shall be furnished to SVPMC within 30 days of LoA issuance and 
renewed before expiry. Failure to maintain insurance shall attract penalties as per Section 7.7. 

 

7.5  Royalty Payments 
Royalty shall be payable by the Operator to SVPMC on or before the 10th day of each succeeding month for 
the previous month's waste uplifted, processed, and sold. Delayed payments shall attract penal interest at 
18% per annum from the due date to the actual date of payment. 

 

7.6  Performance Benchmarks 

Performance Parameter Benchmark 

Minimum Material Recovery Efficiency ≥ 90% of total waste received 

Plastic Waste Processing Completeness 100% of all plastic categories received 

Residue / Inert Disposal Not to exceed 15% of total waste input 

Waste Lifting Turnaround Time Within 48 hours of SVPMC notification 

Segregation Accuracy ≥ 95% (no cross-contamination) 
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Compost Quality FCO (Fertiliser Control Order) Standard 

Mainland Proof of Delivery Submission Within 30 days of sea dispatch 

 

7.7  Penalty Schedule 

Sl. Default / Violation Penalty 

1 Delay in lifting waste beyond 48 hours of availability ₹1,000 per day of delay 

2 Illegal dumping or open burning of waste ₹5,000 per instance + potential 
contract termination 

3 Inert/residue disposal exceeding 15% threshold ₹2,000 per MT of excess residue 

4 Late submission of Monthly Material Balance Sheet ₹500 per day of delay 

5 Delay in royalty payment beyond 10th of month Penal interest at 18% per annum on 
outstanding amount 

6 Failure to maintain mandatory insurance coverage Suspension of payment until 
restored; ₹5,000 per week 

7 Non-submission / late submission of EPR Returns ₹2,000 per week of delay 

8 Material stored beyond 15 days without written approval ₹1,000 per day per category of 
material 

 

7.8  Termination 
Termination for Cause: 

SVPMC may terminate the contract immediately, without notice, in the event of: environmental violations; 
illegal dumping; open burning of waste; insolvency of the Operator; submission of fraudulent or forged 
documents; or commission of any criminal offence in connection with the contract. 

 

Termination for Convenience: 

SVPMC reserves the right to terminate the contract by giving 30 days' written notice to the Operator without 
assigning any reason. No compensation shall be payable beyond dues for services already rendered and 
verified. 

 

7.9  Extension of Contract 
The contract may be extended for additional periods subject to: (i) satisfactory performance assessment by 
SVPMC; and (ii) approval by the Competent Authority. Extension shall be at the same rates and terms unless 
mutually renegotiated in writing. 

 

7.10  Dispute Resolution and Arbitration 
Any dispute, difference, or claim arising out of or relating to this contract, or its breach, termination, or 
invalidity, shall be referred to and finally resolved by a Sole Arbitrator appointed by the Secretary, SVPMC. 
The arbitration shall be conducted in accordance with the Arbitration and Conciliation Act, 1996 (as 
amended). The seat of arbitration shall be Port Blair, Andaman & Nicobar Islands. The arbitrator's decision 
shall be final and binding. 

 

7.11  Governing Law and Jurisdiction 
This Contract shall be governed by and construed in accordance with the laws of India. The Courts at Port 
Blair, Andaman & Nicobar Islands, shall have exclusive jurisdiction over all disputes arising out of or in 
connection with this Contract. 
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SECTION 8: GENERAL CONDITIONS 
 

1. SVPMC reserves the right to accept or reject any bid and to annul the bidding process at any time, 
without any liability or obligation to affected bidders. 

2. Any attempt to canvass, lobby, or unduly influence SVPMC officials or evaluators shall result in 
immediate disqualification of the bidder and may be reported to appropriate authorities. 

3. Conditional bids shall be rejected summarily. 

4. The successful bidder shall not assign, sub-let, or subcontract any portion of the work to a third party 
without prior written approval of SVPMC. 

5. The Operator shall comply with all applicable labour welfare legislation including the Minimum Wages 
Act, Contract Labour (Regulation & Abolition) Act, 1970, and Building & Other Construction Workers 
Act. 

6. All recovered materials shall be sold exclusively to authorised, GST-registered recyclers. Evidence of 
sale (invoices, dispatch records) must be retained and produced to SVPMC on demand. 

7. SVPMC reserves the right to conduct periodic audits, inspections, and third-party assessments of the 
DRC/MRF facility and the Operator's records at any time during the contract period, with or without 
prior notice. 

8. The Operator shall not engage in any activity at the DRC/MRF that is not covered under the scope of 
this contract without written approval from SVPMC. 

9. Women workers engaged at the DRC/MRF shall not be deployed for night shifts unless specific 
provisions under the applicable Factories Act are complied with. 

10. The Operator shall display a Citizen Charter and grievance redressal mechanism prominently at the 
DRC/MRF facility. 
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SECTION 9: LIST OF ANNEXURES 
 

Annexure Description 

Annexure I Detailed Scope of Work, Equipment Schedule and Performance Benchmarks 

Annexure II Technical Bid Format and List of Mandatory Documents (Checklist) 

Annexure III Financial Bid (BOQ) – Royalty / Revenue Share Format 

Annexure IV Format for Non-Blacklisting / Non-Debarment Affidavit 

Annexure V Format for Performance Bank Guarantee (PBG) 

Annexure VI Format for Monthly Material Balance Sheet 

 

SECTION 10: CONTACT INFORMATION 
 

Issuing Authority 

Executive Engineer (Works & SWM) 
Sri Vijaya Puram Municipal Council (SVPMC) 
Shadipur, Sri Vijaya Puram, South Andaman, Andaman & Nicobar Islands – 744 101 
 
All queries must be submitted in writing (email / registered post) before the Pre-Bid Meeting date. 
Queries received after the prescribed date shall not be entertained. 
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ANNEXURE I: SCOPE OF WORK, EQUIPMENT SCHEDULE & PERFORMANCE 
BENCHMARKS 
 

A.  Equipment Handed Over by SVPMC at MRF (Operator to Maintain) 

Sl. Equipment / Infrastructure Capacity Quantity Remarks 

1 Trommel Screening Unit — 1 No. Mechanical sorting 

2 Plastic Baling Machine — 1 No. Hydraulic 

3 Plastic Shredder — 1 No. — 

4 Agglomerator — 1 No. — 

5 Wet Waste Composting Yard 30 TPD 1 No. Windrow composting 

6 Coconut Shell Shredder 1 TPD 1 No. — 

7 DRC/MRF Shed with Segregation 
Platform — 1 No. SVPMC premises 

8 Weighbridge (to be installed by 
Operator) — 1 No. Operator's cost 

B.  Performance Benchmarks (Contractual Obligations) 

Sl. Benchmark Parameter Standard Monitoring 

1 Material Recovery Efficiency ≥ 90% of total waste input Monthly 

2 Plastic Processing Completeness 100% of plastics received Monthly 

3 Inert / Reject Residue ≤ 15% of total waste input Monthly 

4 Segregation Accuracy ≥ 95% (verified by 
SVPMC) 

Random 
checks 

5 Waste Lifting Turnaround Within 48 hours of 
notification 

Per 
notification 

6 Compost Quality Standard FCO-compliant (test 
certificate) Quarterly 

7 Mainland Proof of Delivery Within 30 days of sea 
dispatch 

Per 
consignment 

8 Monthly Balance Sheet Submission By 5th of succeeding 
month Monthly 

9 EPR Annual Returns 
Filed on CPCB portal; 
copy to SVPMC within 15 
days 

Annually 
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ANNEXURE II: TECHNICAL BID FORMAT & MANDATORY DOCUMENT 
CHECKLIST 
 

The Technical Bid shall be uploaded on the e-Procurement Portal as a single PDF/ZIP file, compiled in the 
order indicated below. Each document must be self-attested (signed and stamped). Any bid missing a 
mandatory document shall be liable for rejection. 

 

Part A – Bidder Identification 

Sl. Item Bidder's Response / Details 

1 Name of Firm / Organisation  

2 Type of Entity (Company / Partnership / 
Society / Proprietorship)  

3 Registered Address  

4 Correspondence Address  

5 Name of Authorised Signatory  

6 Designation of Authorised Signatory  

7 Contact Number (Mobile)  

8 Email Address (for official communication)  

9 GST Registration Number  

10 PAN Number  

 

Part B – Mandatory Document Checklist 

Sl. Document Description Mandatory? Tick if Enclosed 

1 Certificate of Incorporation / Firm Registration Certificate Yes – Mandatory ☐ 

2 GST Registration Certificate (valid) Yes – Mandatory ☐ 

3 PAN Card (Organisation) Yes – Mandatory ☐ 

4 EPF Registration Certificate Yes – Mandatory ☐ 

5 ESI Registration Certificate Yes – Mandatory ☐ 

6 CPCB PWP (Plastic Waste Processor) Registration 
Certificate (min. 3 yrs) Yes – Mandatory ☐ 

7 CPCB / ANPCC Registration for other waste categories 
(glass, paper, tyre, etc.) Yes – Mandatory ☐ 

8 Consent to Operate (CTO) for various waste categories 
from ANPCC / SPCB Yes – Mandatory ☐ 

9 EPR Annual Returns (last 3 years) – filed on CPCB portal Yes – Mandatory ☐ 

10 Work Orders / Completion Certificates (min. 3 years 
MRF/DRC experience) Yes – Mandatory ☐ 

11 Audited Balance Sheets / CA Certificate (last 3 financial 
years) Yes – Mandatory ☐ 

12 MoU / Agreement with Authorised Recycler(s) in Mainland 
India Yes – Mandatory ☐ 
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13 Non-Blacklisting / Non-Debarment Affidavit (Annexure IV) Yes – Mandatory ☐ 

14 Detailed Technical Proposal (Technology, Workforce, Work 
Plan) Yes – Mandatory ☐ 

15 ISO / Quality / EMS Certification (if any) Desirable ☐ 

16 Proposal for Value-Added Recycling Units (if bidder claims 
10% weightage) If applicable ☐ 

17 Scanned Copy of EMD Demand Draft / Bank Guarantee Yes – Mandatory ☐ 

18 Scanned Copy of Tender Fee Demand Draft Yes – Mandatory ☐ 

19 Power of Attorney (if bid signed by authorised 
representative) If applicable ☐ 

 

Declaration by Bidder: 

I/We hereby certify that all the above documents are enclosed, are genuine, and have been self-attested. 
I/We understand that submission of false or forged documents shall result in immediate disqualification, 
forfeiture of EMD, and legal action under applicable law. 

 

Signature of Authorised Signatory: ___________________________ 

Name: _______________________________   Designation: ___________________________ 

Seal of Organisation:   Date: ___________ 
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ANNEXURE III: FINANCIAL BID (BOQ) – ROYALTY / REVENUE SHARE 
FORMAT 
 

Instructions: 

• Quote royalty rates in ₹ per kilogram (₹/kg) for each waste category. The total weighted royalty shall 
form the basis of H1 determination. 

• Bids quoting below the Reserve Rate for any category shall be rejected. 

• All quoted rates are inclusive of all taxes, levies, and charges unless otherwise specified. 

• Quantities are approximate; royalty shall be paid on actual quantities processed and evidenced by 
weighbridge records. 

 

Part A – Royalty Rate Schedule 

Sl. Waste Category Approx. Qty. 
(TPM) 

Reserve Rate 
(₹/kg) 

Quoted Rate 
(₹/kg) 

1 Plastics – PET To be notified 2.00  

2 Plastics – HDPE / LDPE / PP To be notified 2.00  

3 Plastics – Multi-Layer (MLP) To be notified 2.00  

4 Paper / Newspapers To be notified 3.00  

5 Cardboard / Corrugated Boxes To be notified 3.00  

6 Glass – Clear To be notified 0.50  

7 Glass – Coloured To be notified 0.50  

8 Metals – Ferrous (Iron / Steel) To be notified 5.00  

9 Metals – Non-Ferrous (Aluminium, Copper 
etc.) To be notified 5.00  

10 Textiles / Fabric To be notified 1.00  

11 Thermocol / EPS To be notified 0.50  

12 Compost (FCO standard, from wet waste) To be notified 1.00  

13 Other (specify): 
___________________________ To be notified –  

TOTAL WEIGHTED ROYALTY QUOTED (₹/MT)  

 

Part B – Value-Added Recycling Units (Optional – 10% Weightage) 
If the bidder commits to establishing recycling units of capacity below 5 MTPD at their own cost, provide the 
following details along with letter. This commitment, if made, shall be incorporated into the Contract 
Agreement. 

 

Sl. Type of Recycling Unit Capacity 
(TPD) 

Technology 
Proposed Timeline for Establishment 

1     

2     

3     

4     
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Signature of Authorised Signatory: ___________________________ 

Name: _______________________________   Designation: ___________________________ 

Seal of Organisation:   Date: ___________ 
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ANNEXURE IV: NON-BLACKLISTING / NON-DEBARMENT AFFIDAVIT 
 

(To be executed on Non-Judicial Stamp Paper of appropriate value, duly notarised) 

 

AFFIDAVIT 

 

I, _____________________________________ (Name), S/o / D/o / W/o 
_____________________________________, aged _____ years, working as 
_____________________________________ (Designation) at 
_____________________________________ (Name and Address of Organisation), do hereby solemnly 
affirm and state as follows: 

 

1. That I am the duly authorised signatory of _____________________________________ (Name of 
Organisation) and am competent to execute this Affidavit on behalf of the said Organisation. 

2. That the said Organisation has not been blacklisted, debarred, or declared ineligible by the Central 
Government, any State Government, any Union Territory Administration, any Public Sector 
Undertaking, or any local body in India, at any time in the past. 

3. That no criminal case or enquiry is pending against the said Organisation or its Directors / Partners / 
Proprietor in connection with any Government contract or for any offence under applicable law. 

4. That if at any time the above declarations are found to be incorrect or false, SVPMC shall be entitled 
to reject the bid / terminate the contract and forfeit the EMD / Performance Bank Guarantee without 
prejudice to any other legal action. 

5. That this Affidavit is made in good faith and in full knowledge of the consequences of making a false 
declaration. 

 

Deponent 

 

Signature: ___________________________ 

Name: ___________________________ 

Designation: ___________________________ 

Date: ___________________________ 

Place: ___________________________ 

 

Verified and Notarised at __________________ on this ______ day of ______________ 20____ 

 

Notary Public / Magistrate Seal and Signature: ___________________________ 
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ANNEXURE V: PERFORMANCE BANK GUARANTEE FORMAT 
 

(To be issued on the Bank's letterhead by a Scheduled Commercial Bank) 

 

Ref. No.: ___________________________        Date: ___________________________ 

 

To, 

The Secretary, 

Sri Vijaya Puram Municipal Council (SVPMC), 

Shadipur, Sri Vijaya Puram, South Andaman, Andaman & Nicobar Islands – 744 101. 

 

Dear Sir/Madam, 

 

PERFORMANCE BANK GUARANTEE 

In accordance with the Letter of Acceptance (LoA) No. ___________________ dated ______________ 
issued by the Executive Engineer (Works & SWM), SVPMC, for the work of 'Operation, Maintenance and 
Management of Dry Resource Centre (DRC) and MRF Centre including Segregation, Processing of Wet 
Waste and Transportation of Dry Waste to Mainland India' under Tender Reference No. SVPMC/EE-
SWM/DRC/2026-27: 

 

We, _____________________________________ (Name and Address of Bank), a scheduled bank 
registered under the laws of India, do hereby unconditionally and irrevocably undertake to pay to SVPMC on 
first demand, without any demur, reservation, contest, recourse, or protest, any sum up to an amount of 
₹2,00,000 (Rupees Two Lakhs Only) against any claim by SVPMC that 
_____________________________________ (Name of Operator / Contractor) has failed to observe or 
perform any terms or conditions of the said Contract. 

 

• This Guarantee shall remain valid from the date of issuance until _____________________________ 
(contract end date + 90 days). 

• Any claim under this Guarantee must be made to us in writing before the expiry date. Upon receipt of 
such written claim, we shall pay the claimed amount forthwith without requiring SVPMC to prove or 
substantiate the basis of the claim. 

• This Guarantee shall not be affected by any change in the constitution of the Operator or the Bank or 
any insolvency, winding up, or dissolution of the Operator. 

• We confirm that this Guarantee has been issued in accordance with RBI guidelines and applicable 
banking laws. 

 

For and on behalf of _____________________________ (Name of Bank): 

 

Authorised Signatory: ___________________________ 

Name: ___________________________   Designation: ___________________________ 

Branch: ___________________________   IFSC Code: ___________________________ 

Bank's Seal:   Date: ___________________________ 
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ANNEXURE VI: MONTHLY MATERIAL BALANCE SHEET FORMAT 
(To be submitted to SVPMC by the 5th of each succeeding month) 

 

Name of Operator  

Contract Reference No. SVPMC/EE-SWM/DRC/2026-27 

Reporting Month & Year  

Reporting Period 1st to Last Day of Month 

 

Part A – Waste Inward (Inputs) 

Sl. Waste Category Opening Stock 
(MT) 

Received during 
Month (MT) 

Total Available 
(MT) 

1 Plastics (Mixed)    

2 Paper / Cardboard    

3 Glass    

4 Metals (Ferrous)    

5 Metals (Non-Ferrous)    

6 Textiles    

7 Thermocol / EPS    

8 Wet / Biodegradable Waste    

9 Coconut Shell    

10 Inert / Reject    

11 Others (specify)    

TOTAL INWARD (MT)  

 

Part B – Processing & Output 

Sl. Waste Category Processed 
(MT) 

Sold / 
Dispatched 

(MT) 

Closing Stock 
(MT) 

Destination / 
Recycler 

1 Plastics (Baled/Gutta)     

2 Paper / Cardboard (Baled)     

3 Glass     

4 Metals     

5 Textiles     

6 Thermocol/EPS     

7 Compost (from wet waste)     

8 Coconut Shreds     

9 Inert Residue Disposed     
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10 Others     

 

Part C – Revenue and Royalty Statement 

Sl. Category Qty. Sold (MT) Sale Price (₹/kg) Royalty to SVPMC 
(₹) 

1 Plastics    

2 Paper/Cardboard    

3 Glass    

4 Metals    

5 Textiles    

6 Thermocol/EPS    

7 Compost    

8 EPR Credit Certificates    

9 Others    

TOTAL ROYALTY PAYABLE TO SVPMC THIS MONTH (₹)  

 

Certified that the above information is true, correct, and verified from weighbridge, sales, and dispatch 
records. 

 

Signature of Operator's Authorised Representative: ___________________________ 

Name: _______________________________   Designation: ___________________________ 

Seal of Organisation:   Date: ___________ 

 

For SVPMC Verification: 

Verified by (SVPMC Officer): ___________________________   Date: ___________ 

 

 

 

— End of Tender Document — 

Executive Engineer (Works & SWM), SVPMC 

1503302/2026/O/o SE(PBMC)

24

File No. M/62/2026-O/o SE(PBMC)-PBMC_AN (Computer No. 143848)

Generated from eOffice by AVINASH KUMAR SINGH, SE(AKS)-PBMC, SUPERINTENDING ENGINEER(PBMC), PORT BLAIR MUNICIPAL COUNCIL on 23/03/2026 10:42 AMPage 71 of 403

78
4184



Page 72 of 403

79
4185



Page 73 of 403

80
4186



Page 74 of 403

81
4187



Page 75 of 403

82
4188



Page 76 of 403

83
4189



Page 77 of 403

84
4190



Page 78 of 403

85
4191



Page 79 of 403

86
4192



Page 80 of 403

87
4193



Page 81 of 403

88
4194



Page 82 of 403

89
4195



Page 83 of 403

90
4196



Page 84 of 403

91
4197



Page 85 of 403

92
4198



ADDITIONAL FSTP OF CAPACITY 60KLD 

~~ 
EXECUTIVE ENGINEER (WORKS-Ill, SWM) 

SVPMC 
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COMPREHENSIVE ACTION PLAN AND PROPOSAL FOR CLEARANCE OF 3,530 MT 
ACCUMULATED WASTE AND BRIDGING 1,5 TPD PROCESSING GAP (INCLUDING 
DETAILED LOGISTICS & FINANCIAL TABLES) 

1. Background and Cuneat Status 

A total of 3,530 MT of accumulated waste is presently lying at various SWM cluster sites in rural 
areas. Additionally, at present a processing gap of approximately 1.5 TPD exists due to partial 
non-functionality of machinery and sub-optimal utilization of infrastructure. 

2. Objective 

1. To clear 3,530 MT accumulated waste in a time-bound manner 
2. To bridge the 1.5 TPD processing gap and achieve 100% scientific processing 
3. To ensure sustainabie SWM operations across all clusters 

3. Strategy for Briaging 1.5 TPD Gap 
The processing gap shall be eliminated through restoration of infrastructure. Fez non-functional 
baling machines shal! be repaired and made operational by end of April 2026, enabling full 
utilization of 13 TPD processing capacity. 

Additional measures include: 

Deployment cf additional baling/shredding machines in high-footfall tourist areas 
StrengthERing door-to-door segregated coilection 

4. Proposai for Üne-Time Tender 

Since existing capacity is primarily for daily waste, a one-time centralized tender through PRI 
along with dedicated logistics support will be proposed for expeditious clearance of 
accumulated waste. The tender shall be covering segregation, processing, transportation, and final 
disposal. 

5. Scope of Work 

The selected agency siaıl undercaké. 

Secorda!V segregatici o: 3,335 2T waste 
Balirg, shrsácing, and conpaciion 
Packaging ad containerization 
Transportation (cłuster -→ jetty -→ mainland) 
Disposal through CPCB-authorized recyclers 
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SI. 

6. Detailed Quantity and Logistics Assessment 

No. 
1 

2 

4 

5 

6 

7 

10 

11 

12 

Submission of compliance and end-use certificates 

14 

Further, to expedite the process and ensure timely clearance, additional labour may also be 
engaged through outsourcing by the Panchayati Raj Institutions (PRIs) to support the above 
operations. 

Component 
Total 
Accumulated 
Waste 
Container 
Capacity 
Total 
Containers 
Required 
Cluster to Jetty 
Transport 
Intermediate 
Storage Points 
Processing 
Requirement 
Container 
Loading 
Voyage 
Allocation 
Total Voyages 
Required 
Monthly 
Voyage Plan 
Clearance 
Timeline 

Transport Flow 

Particulars 

be cleared 
Accumulated waste to 3,530 MT 

Average load per 
container 
3,530 + 6 

Movement via 
vehicles 
Near jetties 

Baling/shredding 
Standard per 
container 
Proposed RD share 

588+ 15 

Shipping frequency 

Based on above 

Cluster Jetty → 
Mainland → Recycler 

2 

manifest, ANPCC 
Clearance & recycler 
certificate 

Quantity / Norms Remarks 

Risk Mitigation Buffer storage, 
backup logistics 

6MT 

588 Containers 

Daily basis 

As required 

100% waste 

6 MT 

15 
containers/voyage 
40 Voyages 

13 Documentation Weighment, challan, Mandatory 

6-8 voyages 

6-9 Months 

Multi-stage 

Applicable 

Across all sWM clusters 

After baling 

Rounded 

Through tippers 
For consolidation 

Mandatory 
Sealed & labeled 

Subject to approval 

Coordinated 

Time-bound, subject to 
logistical constraints. Any 
delays in availability or 
scheduling of port 
vessels/ships for 
transportation to the 
mainland may extend the 
overall timeline. 
End-to-end 

Compliance 

To avoid delay 

Page 115 of 403

122
4228



h Detailed Estimate based on Government Vessel Utilization and DSS Rates, Sri Vijaya Puram 

Si. 
No. 
1 

2 

3A 
3B 

3C 

4 

5 

Componėnt 

Baling & Handling 

Segregation & Processing 1,500 

Cluster to Jetty Transport 
Inter-Island Shipping 
(Govt. Vessel via DSS, 
Port Blair) 
Mairland Transport 

Total Transportation 

Phase 

Administrative & 
Monitoring 
Contingency (10%) 

Grand Total 
Rounded Cost for 
Approval 

8. Implementation Timeline 

Activity 

Rate Quantity 
(MT) 

9. Monitoring Mechanism 

1,000 

1,000 
1,000 

District: Monthly review 

2,000 

Lump 
Sum 

Phase I Approval & tender floating 
Phase II Award & mobilization 
Phase I|Segregation & processing 
Phase IV Transportation & disposal 

Gram Panchayat: Daily records 

(MT) 
3,530 

3,530 

3,530 
3,530 

3,530 

Timeline 
0-2 Month 
2-4 Months 
4-10 Months 
10-15 Months 

Amount () 

52,95,000 

Directorate: Overall supervision and reporting 

35,30,000 

35,30,000 
35,30,000 

70,60,000 

1,41,20,000 

15,00,000 

25,00,000 

2,69,45,000 
2.70 - 3.00 

The transportation component has been estimated based on prevailing rates of the Directorate 
of Shipping Services (DSS), Sri Vijaya Puram, utilizing Government vessels. The timeline and 
cost may vary depending on vessel availability, sailing schedules, and weather conditions. To 
ensure timely completion of the task, private shipping vessels may also be engaged, if 
required, in case of non-availability or delay of Government vessels. 

BDO: Weekly monitoring, machinery maintenance 

Crore 

Remarks 

Sorting and secondary 
segregation 
Compaction, shredding 
and handling 
Intra-island transport 
Transportation through 
DSS-operated vessels 

Transportation to CPCB 
authorized recyclers 
Based on DSS rates and 
vessel utilization 

Supervision, 
documentation and 

compliance 
Includes unforeseen 
expenses and logistics 
variability 
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10. Expected Outcomes 

Elimination of 1.5 TPD processing gap 
• Full utilization of 13 TPD capacity 

4 

Clearance of 3,530 MT waste within 1 -1.5 year 
Sustainable and efficient SWM system 

The proposed plan integrates infrastructure restoration 
with a one-time tender-based clearance 

mechanism supported by structured logistics and financial planning. 
Approval of the proposal 

will enable the RD Department to clear the 
accumulated waste in a time-bound, scientifically 

compliant, and administratively feasible manner, while 
ensuring long-term sustainability of 

solid waste management operations. 
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Solid waste Management Plan In Nicobar District 

Nicobar district Is predomf nantly tribal reserve Inhabited by rHcobarese and ~hompen 
community, except small revenue area of 11mpbaH bay,. The Jsf and has tradltionally 

based on ooconut based ec·onomv With fo , on elr utulty and zero waste. However, 

due to ent,v of pla • t'I and pa koaed It m , th ne#Jd of WM ha become more evident. 

The SWM fs pdrnarHv d • nit by UDO und -t Hur al dever prru>nl dnpartmerrt through 

Swathh Bharat Mlulo1,, ITDr tt:m,plemer,ts ths effott du to la k o,, r ognfsed grim 
panchayat 11, tribal at (HU. 

L Slllld waste generation {l!hmd wlH) .. ·th~re j~ m, tfUattu,, afton of waste gerrefatfd 
in Nancowry ahrl Cat NltC>bat as thsrie Is ptopsr wa te mana~ement sy$tem ifl pface 

therefore figU'res a,~ tel'ltatlve 

Name of Inhabited Island Waste Generation coffectron range,, TPO, 
car Nicobar- 0.50·0.60 
Nancowry 0.03-0.04 
Kamorta 0.06-0.08 
Katchal 0.02-0.03 

, Chowra 0.03-0.04 
Tieresa 0.05-0.06 
Great Nicobar 0.02-0.03 
Little Nicobar 0.008-0.01 

2. Waste Collection-

The tribal areas of tehsil Car Nicobar and Nancowry doesn't fall under 5th and 6th 

Schedule nor under 7id and 74th Amendment (lack gram panchayat and 

municipality) areas therefore lacks institutional mechanism for solid waste 

management. 

At present , Car Nicobar tehsil has finalised tender for private party along with active 

involvement of Tribal council for waste collection, segregation and scientific 

management through MRF facility at Sawai village. The recyclable material will baled 

through machines and sent to Port Blair by the tendered party. The process is 

expected to be functional within a month. For Nancowry tehsil, tendering is under 

process, Kamorta island has been identified as Cluster for waste processing. 

Campbell bay has existing mechanism through Gram Panchayats in revenue areas 

which floats tender for waste management and subsequently transported to Port 

Blair for recycling needs. The tribal area is also covered through existing mechanism 

for waste collection. There is 100% collection of waste through door to door 

collection among villages. 

1 
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3. Waste storage and transport 

A cluster based approach • f 
scient'f' Is allowed , there are 3 clusters across the district. The 

1 1c waste managem t . . 

C 
. en principles are Incorporated Into the bid documents for 

ar nicobar and Na . . 

C ncowry. The best practices are followed by Gram Panchayats at 

. a~pbell bay With proper safety gears, Material Recovery Facility , balling machines, 

incineration and landfill. 

CluSters across Nicobar district - Area catered 

Car Nicobar Sawai village CCJhlplete Island of Car Nicobar 

Nancowry . _ Kamorta Kamorta, Katchal, Teresa, Chowra, Nancowry 

Campbel_l_bay 
-

Vljaynagar Great Nicobar, Little Nicobar, Afra bay 

4• Recycling and processing-

Segregated waste is transported via road and sea to the clusters. Cluster facilities are 

utilised for bailing the recyclable waste , biodegradable waste is composted through 

the pits and manure is produced. High calorific value waste is proposed to be 

incinerated at clusters. Landfill site is utilised for degradable and incinerated waste. 

5. Liquid waste management and FSTP-

The blackwater and fecal sludge management ·is operational under Swacch Bharat 

mission as of now. However, Rural Development department is coordinating for FSTP 

plant establishment and land identification is under way. The District Administration 

is bidding for cesspool van for faecal sludge management and regular emptying of 

septic tanks at car nicobar. 

6. Record maintenance-

The whole process of waste collection will be supervised by BOO office along with DC 

office. The tendered parties are mandated to keep record of logbook of vehicles, 

receipt of waste weight, monthly waste report to be submitted to the in-charge 

officers. 

7. Infrastructure Creation as per NGT Directions -

Each department is directed to conduct annual assessment of waste generation in 

their establishments. Create necessary infrastructure such as: Segregation bins , 

Storage sheds, Composting units (where feasible) 

8. Capacity building -

Training programmes with focus on source segregation, safe handling and storage of 

waste, on-site composting techniques, and environmentally sound transportation 

and disposal of dry waste in accordance with the provisions of the Solid Waste 

Management Rules, 2016 will be organised by BOO office • and · private party 

. encouraged to • train waste handlers and personnel • directly engaged in waste 

2 

'' . . 
- ·.-· : ,. .. r.- . ' , 
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collection, segregation, storage, and transportation to ensure proper handling and 
compliance with prescribed procedures. 

9. Monitoring of SWM process-

Monitoring shall be carried out through 

a. Departmental Head of Office 

b. Rural Development & Panchayats Department 

c. District Administration 

d. ANPCC / Pollution Control Authorities 

e. Periodic inspection and verification of waste management practices shall be 

conducted. 

f. Quarterly Reporting System: 

Report Submitted To Frequency 
Waste generation report RD&P Monthly 
Compliance report District Administration Quarterly 
Consolidated report ANPCC Half-yearly 

The SWM system in Nicobar is still in early stage but district administration endeavours to 

take it to mature and scientific scale as envisaged under SWM Rules, 2016 and through 
directions of NGT. 

~ 
{i~lll cb 3~ (~) 

Assistant Commissioner (HQ) 
cBTT fr'rcr'TTITT 
Car N·co ar 
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~ 

•.•t t• 

:j _; . \ . '' . 

. F. No. 4(G-I)/30Nol-IV/C-85002/ I l/yS' 
'i >lqr,:f ~ cFT ~~ qiJ mmfc;m 

OFFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS . 
~ ~2TT ~~~/ANDAMAN & NICOBAR ISLANDS 

To, 

<R ~NAN SADAN 

r Sri Vijaya Puram, Dated- 18-03-2026 

The Member Secretary (ANPCC), 
Andaman and Nicobar Pollution Control Committee, 
Department of Science and Technology, 
Andaman and:Nicobar Administration 

' Dollygunj, Sri Vijaya Puram 
Email- dstpcc'=andamans@and.nic.in 

,._·~~'..),.>~ 
ft,; . 

Sub: Furnishing ·.16J11'updated status and supporting documents in 
' I I'" 

compliance with :NGf Order dated 26.09.2025 CO.A. N01.606/2018) - reg. 
•. ·;~~t~ ~~·' . ··,_. ,;," ' 

Ref:- F.No.7-43/P.GG:)NGT(O.A 606/2018/2024)/971 dated' 0S/02/2026 
I • • 

Sir, 

~ ' 
I am refer your letter under reference on the above 

mentioned subject. The Forest camps established in · inli_abited Islands 
are as under: 

' ., 

1. Interview Island 
2. La;1f all Island 

3 . Narcondam Island 
4 . North Passage Island 

5. Rutland Island 

In compliance with the Hon'ble NGT Order d·ated 26.09 .2 025 in 
O.A. No. '606/2018, the updated status of Solid Waste: Management 
practices 1;tnder Protected Areas under Department of Environment and 

Forests in Andaman & Nicobar Islands is furnished as under: 

. . 

1. Presently, No Forest staff are deployed at Landfall island. 
I 

2. The·. wet wastes are dumped in a decomposition pit and, after 
complete decomposition, used as manure in wildlife sancturies. • 

3. The· non-biodegradable wastes and drifted garbage along sea . 
shores are i:; ollected in garbage bags and, upon accumulation of 

, .. 

Page 122 of 403

Annexure- D  129
4235



.. , , '. 
sufficient quantities, transported to concerned Panchayat areas 
and_ handed over to the waste collection team of Gram Panchayats. 
An l order dated 11.03.2026 has been issued to all concerned to 

I 

follow the procedures strictly (copy enclosed) However, as on date 
department has not Quantified the waste collected & handed over. 

Howevec as per the formats communicated to concerned divisions, 
inputs received from only few divisions, the month-wise details of solid · 
waste collected across Forest Camps at inhabited Islands is enclosed 
herewith for information and appropriate action at your end please. 

Yours faithfully, 

Encl- Na 

~ cA' ffi~ /Assistant Cons 

I 
I 

Copy to / 

('-r{..«.1 lc1ll /Headquarters) 
~ ";.,1 

The Sec_retary, Department of Science •and Technology/ Chairman . '~ 
ANPCC, • Andama_n and Nicobar Administration, Sri Vijaya Pu ram for 
favour of kind information. 
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G/6\ 
~ ~9'lffi~{cf)CfiT cfllllk1ll 

OFFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS I ~ ('!'~I P!tti'IE!l-{ ~ ~/ANDAMAN & NICOBAR ISLANDS I 9'1 ~/VAN SADAN 

I 
Sri Vijaya Puram, dated 11-03-202~ 

OFFICE ORDER-

There re several inhabited Islands located in Isolated location far away from the 
main Island$ of Andaman & Nicobar Islands, where Forest Camps are established for 
protection of Wildlife and Biodiversity to safeguard the fragile Ecosystem of Andaman & 

Nicobar Islands as per detailed below: 

SI No. I Name of Island No. of Staff deployed . Remarks 

1 Narcondam Island 18 Pol ice & Forest 
2 Interview Island 17 Police & Forest 
3 Tijongchand Island 5 Police & Forest 
4 Stewart Island 2 Forest 
5 Curlew Island 2 Forest 
6 North Passage Island 3 Forest & Agriculture 
7 Rutland Island 12 Forest 
8 Smith Island 5 Forest 

I 

It has I been observed that in certain instances the solid waste generated while 
~arrying es~ential corT\modities in such Islands while performing camping duties get 
accumulated. Instances has also been observed that in few circumstances these solid 
waste gene~ated are not being returned back to their respective Range Headquarters for 
further proper disposal in designated disposal point after completion of camping . 

I 
Now, · therefore. in order to maintain cleanliness and ensure proper waste 

managemef')t, all staff engaged in camping duties in such far flung Isolated Islands are 
hereby instrµcted that any accumulated solid waste collected during their assigned duty 
must be returned and deposited at the designated dumping/processing location before 
leaving dutl,L . 

• It is fur~her informed to all concerned that the officer responsible for collection and 
depositing 5iuch solid waste shall take a photograph of depositing the solid waste to the 
designated . t:Jumping location and forward the same Photographs to this office through 
the Divisio rlal Forest Officer concerned along with the relevant forms as annexed 
(Annexure-1 !) ,duly filled in all respect. • 

They ~hall ensure strict compliance with this instruction. Any deviation from the 
above orde1 will be viewed-seriously and may attract appropriate administrative action . 

' This order comes into effect immediately. 
I 

' Digitally signed by 
Shabu Kannapara Thomas 
bate: 11-03-2026 
17:24:09 

I 

Conservator of Forests 
(Headq uarrers) 

F.No.4(G·l)/30Nol-lV/C-85002/ 

File No. Ml llV202< ·Genl(Forest)· EnvF _AN \(Computer No. 85002) 
- . . --- . .. . . . J . ·- .. - ·-· .. . . · ---- ... . . .. .. ....... ·- ------· .. .. .... . ..... ......... .. .. ------
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' ...____, ' . 

A. Month Wisc Solid \Vnstc Collection Details i11 respect or North Pnssngc lslnncl : 

Total Waste Collected Total Dry Waste Total Wet Waste DHW& Inert/ 
Month 

(Tl'D) in Kgs (Tl'D)in Kgs (Tf'D)in Kgs Sanitary Reject 

Sept, 
245 245 2025 

0 0 0 

Oct, 2025 297 297 0 0 0 

Nov, 
434 434 0 0 0 

2025 .. 
Dec, . 
2025 I 480 , . 480 0 0 0 

I . , · 

Ian, 2026 550 : 550 0 0 0 
Pe b,2026 505 , 505 0 0 0 
Average 419 , 419 0 0 0 

j ff t 

B. Details of SoliclWaste Management System (Generation, Capacity of . 
processing f ricilities; ,present processing & Gap in respect of North Passage Island 

' 1· l.) 

Avg. Waste Waste Waste Waste 
Avg. Waste , , , Waste Legacy 

Type Co~1position , • Generation Processing Processed Processing Generated 
i (%) (TPD) Capacity (TPD) (TPD) Gap (TPD) (TPD) 
I 

Dry I - ' 
Wet I ~ ' I 

DHW& ! -I. -Sanitary I ~ . 
Inert/ ! :1·· . 

Reject 
. . ~ 

rrotal I 
~-

. Mont 1-w1se cwage aste water •enerahon eta1 s m respec o or assage s anc C 
I 
s /W d 'l • fN th P I I 

Total Sewage/ Waste water 
Month Generation (KLD) (A) Processed (B) Ii Gap (A-B) 

I • 

I 

i Black Grey Black Grey 
Total 

Black Grey Total Total . Water Water Water Water Water Water 
' 

Sept, 2025 
I 

2 3 4 5 6 (2-4) (3-5) (1-6) 1 
I I 

Oct, 2025 I. 
I 

Nov, 2025 I 
l 

Dec, 2025 I ' I 

Jnn, 2026 

Feb, 2026 

Average 
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I 

A. Month Wise Solid Waste Collection Details in respect of Interview Island: 
t 

Month 
Total Waste Collected Total Dry Waste Total Wet Waste DHW& 

(TPD) (TPD) (TPD) Sanitary 

Sept, 2025 
Oct, 2025 : ' 
Nov, 2025 ,. 

Dec, 2025 I "1, 

Jan, 2026 v, 

reb,2026 l 
Average I 

. . . -
. 

I 

B. Details of Solid Waste Management System (Generation, Capacity of 
processing facilities, present processing & Gap Interview Island 

Waste A~g: Waste Avg. Waste Waste Waste Waste 

Type Co,hpos ition Generation Processing Processed Processing 
1,, (%) ' (TPD) Capacity (TPD) (TPD) Gap (TPD) 

,, 

Dry I.." -
,2 

Wet I~' .• ;;."1,HZ,V 
DHW& , .~• ~, 

Sanitary I 
Inert/ I ,. ~--

' t . 
- ~ Reject 1, 

, 

Total I"; -· ,: _,;--• ~ 

CM th on •WIS~ • /W ewage aste water ,enerat10n d etai s I nterv1ew I I d s an 
To~al-Sewagef Waste water ''(ff~=fi\~' 

Inert/ 
Reject 

Legacy 
Generated 

(TPD) 

Month peneration (KLD) (A) Processed (B) ' 
, 

Gap (A-B) J 

I ' 
I• Black Grey Black Grey :~ "!'. Black Grey 

Total • Total Total 
I Water Water Water Water M I Water Water 
I ' ~ ' ' Sept, 2025 1 2 3 4 5 . 6 (2-4) (3-5) (1-6) 
I -
I 

; 

Oct, 2025 ; 

,, " ' 

I • ~I'!" 

Nov, 2025 ' " 

i ,"l 

Dec, 2025 
~ 

I an;·.2026 I 
i 
' t. 

Feb,2026 I 

I 
• ..-,.;,~4 • 

l 
. -

Average 

I 

I 
·1 
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, ~ I 
/ . A. Month wiJc Solid Waste Collection Details in respect of Narcondam Island: . . I . 

Month 
Total Waste Collected Tot.ii Dry Wnstc Totnl Wet Wnstc DHW& 

I (TJ>D) (Tl'D) (TI'D) Sanitnry 
I 

Sept, ! 

2025 i . 
Oct-, 2025 J 

Nov, ' 
2025 -
Dec, 2025 
Jan, 2026 I 

Feb, 2026 I 

Average 
' 

B. Details of Solid Waste Management System .(Generation, Capacity of 
processin facilities, present processing & Gap ·_Narcondam Island 

• • I 
f11 l Avg. Waste 

Waste ~ .. C I •• 
T • i~ ompos1hon 

ype ;~ r· I (%) 

Avg. Waste 
Generation 

(TPD) 

J • I i 

Waste Wa~te 
Processi Processed 

Capacity ( (TPD) 

Waste 
Processing 
Gap (TPD) 

C Month-wis~ Sewage/Waste water J?;eneration details Narcondam Island . 
Total Sewage/ Waste water 

Inert/ 
Reject 

Legacy 
Generated 

(TPD) 

Month p eneration (KLD) (A) Processedi(Il) Gap {A-B) 
I 

I Black Grey Black 
Total 

Water Water Water I 
I 

Sept, 2025 1 2 3 4 
: 
I Oct, 2025 
I 

Nov, 2025 I 
Dec, 2025 

I 
I 

Jih, 2026 
•";,,.,_ ·I 
.. .. . i 

Feb,2026 I 
Average 

J 

\ 

Grey j Total 
Black 

Water ' Water 

5 
·s 
~ 6 (2-4) 

, 

;', 1 
, ·r 

\ 

Grey 
Water 

(3-5) 

Total 

(1-6) 

·""' 

., 

' 
~ 

•· •·,. -... 
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A. Month \Vise Solid \Vnste Collection Details in rcspc~t of' Landfall Island: ,presently no 
staff is deployed. 

Tot.ii Wnstc Collected Tolnl Dry Wnstc Tot.11 Wet W.-istc DHW& Inert/ Month (Tl'D) (Tl'D) (Tr'D) S.-injtary Reject 

Sept, 
2025 ';. . 
Oc t, 2025 ' ~ ' 
Nov, :f 
2025 
Dec, 2025 
l1111, 2026 i I 

Feb,2026 
Average 

.. 

~~,?J··• ... : " • ,:,l{"'t 
' • • I \"1 • 

• . } !r.f A . 
B. B. Deta9s)of Solid Waste Management Syste~ !(~ eneration, Capacity of 

processiIJg ~a_cilities, present processing & GaP. in ~espect of Landfall Island: 
presently n,o staff is deployed. ·/J • 

ff; 
~\~ te ' 

\Vaste A','g. Waste Avg. Waste Waste Waste Legacy 

Type c~.mposition Generation Processing ' fros essed Processing Generated 
. (%) (TPD) Capacity (TPD) -~•i (Hm) Gap (TPD) (TPD) 

' -
Dry T'1.,' -'~1!' 

1\-Vet ,i;:'.?¼ 
DHW& tt/'·' i;;;"\°°":"r; 

Sanitary ; 

Inert/ 
. 

Reject I ., 

riotal 't 
•t·,..,~ 

' ,, , . 

C. C. Month-wise Se~age/Waste water generation det~~!s..i~n1respect of Landfall Island: . _ 
presently no staff is deployed. . . :;{ii; · 

Total Sewage/ Waste water 
.. , \J" 

~ . .. 
Month Generation (KLD) (A) Processed (B) • ·~ ' Gap (A-B) 

Black Grey Black • Grey .. "' Black G,rey Total • ·tfptal Total Water Water Water Water ' .;• Water Water 
"};_" ...... ,, 

Sept, 2025 1 2 3 4 5 ' ~t 6\,~ 
... ·t, (2-4) (3-5) (1-6) 

. /, , 

Oct, 2025 
'1 

Nov, 2025 

Dec, 2025 

' .. 

,. . 
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Un n, 2026 

~ 

r:eh, 2026 

Average 

\, Month Wisc . 
! Solid Waste Coltcclton Dct:uls 111 respect of Rutland Island-: 

I 

Month Total Waste Collected Total Dry Waste Total Wet Waste DHW& Inert/ . 
I 

•. \ (TPD) (TPD) (TPD) Sanitary Reject 
,., 

Sept, 2025 q, 
.. 

Oct, 2025 ·"~\; 
~ ·- ,·,. 

~ .... :!, b_..r 
Nov, 2025 .. ,}it 

., 

·-· 
Dec, 2025 • _1.1.: . •· .r ,. 
an,2026 .. l_t " . e., 
f eb, 2026 ·,tj1 1 ;, 

Average r;p:¥, ~ 

. ·1~ \ 
B. Details of Solid Waste MJnagement System (Generatio~,· Capacity of processing 

facilities, ~resent processing & Gap in respect of Rutland Island 
'I 

Avg. Waste Avg. Waste 
Waste Processing 

Waste Waste Legacy 

Waste Type C~rnposition Generation Processed Processing Gap Generated 

: l (%) (TPD) 
Capacity (TPD) (TPD) (TPD) (TPD) 

·,_.. · 
Dry I., .. d.'l:s, 

Wet ' \i• ,:f~}; 

DHW& 
¾i 

•r-.c 
~ . 

Sanitary . ,, I.,.. ., 
. ' 

·•··• 

Iner1/ Reject • "' ,. ,,· 
1 , . 

!Total t.i ·1~1n 
• I' 

. I~- . 

Month-wise -Sewage/Waste water generation details in respect of Rutland Island 

T~tal Sewage/ Waste water 
Month Processed (B) Gap (A-B) 

Generation (KLD) (A) 

Black Grey Black Grey Total 
Black Grey Total 

Total Water Water Water Water Water Water 

Sept, 2025 

Oct, 2025 

Nov, 2025 

Dec, 2025 

Uan,2026 

Feb, 2026 

Average 

. 

1 

I 

I 
I 

' 

,. 
• I 

·I 
I 

2 3 4 5 6 (2-4) (3-5) (1-6) 

I 

(\ 

~~ ~ 
Assistant Conser r·of Fo e t 

~adquarters) 

I, 
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I/309573/2026

पु�लस महािनदेशक का काया�लय
OFFICE OF THE DIRECTOR GENERAL OF POLICE

अ�डमान तथा िनकोबार �ीप समूह
Andaman and Nicobar Islands

******

�ी िवजयपुरम Sri VijayaPuram, िदनांक dated 27-03-2026

To,
The Director (S&T) & Member  Secretary, ANPCC
Andaman & Nicobar Pollution Control Committee
Department of Science and Technology
Dolly Gunj, Sri Vijaya Puram -744103
Email id – dstandmans@gmail.com 
 

Sub: Standard Operating Procedure for Solid Waste
Management in A & N Police Establishments located in
remote and low population Islands–reg.,
 
Sir,

Kindly refer to this office letter dated 20/03/2026 (copy

enclosed) and also refer to your email dated 24/03/206. It is

to inform that the A&N Police has already been executed the

Standard Operating Procedure for Solid Waste Management

vide this office letter No. M/432/2026-Genl-PHQ-

POLICE_AN/1/309335/2026 dated 27/03/2026. However, a

copy of the same is enclosed herewith for ready reference

please.

Yours faithfully

Encl: A/a

 

Dy. Superintendent of Police (HQ)
Police Headquarters,

Atlanta Point
Copy to:-

R to DySP (HQ) to email the letter at
dstandmans@gmail.com 
 

M/432/2026-Genl-PHQ-POLICE_AN I/309573/2026
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No. M/432/2026-Genl-PHQ-POLICE_AN/I/309335/2026

पुिलस महािनदेशक का काया�लय
OFFICE OF THE DIRECTOR GENERAL OF POLICE

अ�डमान तथा िनकोबार ��प समूह
Andaman and Nicobar Islands

******

�ी �वजयपुरम Sri VijayaPuram, "दनांक dated 27-03-2026

 

STANDARD OPERATING PROCEDURE 

For Solid Waste Management in A&N Police Establishments
Located in Remote and Low Population Islands

 
1. Short Title and Commencement:

This Standard Operating Procedure (SOP) shall be

called the “SOP for Solid Waste Management in A&N Police

Establishments located in Remote and Low Population

Islands.” It shall come into force with effect from the date of

its issuance.

2. Objective:

The objective of this SOP is to ensure scientific and

environmentally sound management of solid waste

generated from A&N Police establishments located in

remote islands. It aims to facilitate source segregation, safe

storage, on-site processing of biodegradable waste, and

systematic transportation of dry, sanitary, and domestic

hazardous waste. The SOP also seeks to ensure compliance

with the Solid Waste Management Rules, 2016 (as amended)

and the directions of the Hon’ble National Green Tribunal in

O.A. No. 606/2018 dated 26.09.2025.

3. Applicability:

M/432/2026-Genl-PHQ-POLICE_AN I/309335/2026
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This SOP shall apply to all A&N Police establishments

located in remote islands and low population areas,

particularly those having a population of less than 500 and

generating less than 100 kg of solid waste per day. It shall

cover Police Stations, Police Outposts, Look out Posts,

temporary camps and other police establishments

functioning in isolated locations. The provisions shall apply

irrespective of the availability of municipal or Panchayat

waste collection systems.

 
4. Nodal Responsibility:

The Police Department shall be responsible for the

implementation of this SOP across all its establishments. A

Nodal Officer shall be designated at the district or unit level

for monitoring and reporting. The Station House Officer

(SHO) or officer in charge of each unit shall ensure

compliance at the field level. Necessary coordination shall

be maintained with the Rural Development and Panchayats

(RD&P) Department for transportation and disposal of waste

at designated SWM Clusters or Material Recovery Facilities

(MRF Centres).

5. Legal Framework:

This SOP is issued in compliance with the Solid Waste

Management Rules, 2016 including amendments notified by

the Ministry of Environment, Forest and Climate Change

(MoEF&CC), the directions of the Hon’ble National Green

Tribunal in O.A. No. 606/2018, and relevant guidelines

issued by the Central Pollution Control Board (CPCB) and

M/432/2026-Genl-PHQ-POLICE_AN I/309335/2026
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the Ministry of Housing and Urban Affairs (MoHUA).

 
6. Solid Waste Management:

6.1 Waste Segregation at Source:

All police establishments shall mandatorily ensure

segregation of waste at source into four categories, namely

wet waste, dry waste, sanitary waste, and domestic

hazardous waste. Wet waste such as kitchen and

biodegradable waste shall be composted within the premises

using low-cost methods wherever feasible. Dry waste

including plastic, paper, metal, and glass shall be

transported to the nearest MRF Centres for recycling.

Sanitary waste shall be securely wrapped and disposed of

through authorized methods, including incineration where

feasible. Domestic hazardous waste such as batteries, bulbs,

and medicines shall be stored separately and handed over to

authorized handlers. Standard colour-coded bins (green,

blue, red, and black) shall be used for effective segregation.

6.2 Storage and Containment:

Waste shall be stored in covered, leak-proof, and

wildlife-proof containers to prevent littering and access by

animals and birds. The storage period shall not exceed 7 to

15 days depending on the quantity of waste generated. Each

unit shall provide designated storage areas or covered sheds

within the premises for temporary storage of segregated

waste.

 
6.3 Transportation of Waste:

M/432/2026-Genl-PHQ-POLICE_AN I/309335/2026
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Transportation of waste shall be carried out through

departmental vehicles, inter-island ferry or boat services, or

other authorized arrangements in coordination with the

RD&P Department. All waste shall be securely packed to

prevent spillage and care shall be taken to avoid littering

during transit. A regular transportation schedule shall be

followed based on waste generation, with monthly transport

for less than 20 kg per day, fortnightly for 20–50 kg per day

and weekly for more than 50 kg per day. Available

government schemes for transportation of waste may be

utilized wherever applicable.

6.4 Deposition at RD&P SWM Clusters/MRF Centres:

All segregated waste shall be deposited at the nearest

RD&P SWM Cluster or MRF Centre. At the time of

deposition, the waste shall be weighed and a receipt

indicating the quantity and category of waste shall be

obtained. Such receipts shall be maintained as part of the

official record for monitoring and compliance.

6.5 Record Maintenance:

Each police unit shall maintain proper records

including a waste generation register, waste transportation

logbook, waste deposition receipts, and monthly waste

reports. These records shall be maintained by the unit in-

charge and reviewed periodically by the SHO or head of the

unit.

7. Infrastructure Creation:

All police establishments shall ensure the creation of

M/432/2026-Genl-PHQ-POLICE_AN I/309335/2026

Page 134 of 403

141
4247



basic infrastructure required for effective waste

management, including provision of colour-coded

segregation bins, storage facilities and composting units

wherever feasible. Units located in remote areas with

limited manpower may require additional support for waste

management activities, which may be considered subject to

feasibility. Adequate budgetary provisions shall be planned

for establishing and maintaining waste management

infrastructure.

 
8. Department-wise Mapping to RD&P SWM
Clusters/MRF Centres (Police Units):

Police units shall transport waste to their nearest

RD&P SWM Clusters or MRF Centres based on

geographical proximity. For example, Rangat Police Station

shall be linked to Rangat Cluster, Diglipur units to

Nabagram/Madhupur Clusters, Baratang Outpost to

Kadamtala/Nilambar, Swaraj Dweep Police Stations to

Radha Nagar, and Shaheed Dweep Police Station to Neil

Kendra. The SHO shall ensure coordination for timely

transportation and disposal.

9. Capacity Building:

All police personnel shall be sensitized and trained in

proper solid waste management practices including

segregation, composting, safe handling and storage of

waste. Periodic training and awareness programmes shall be

conducted in coordination with RD&P and Pollution Control

authorities. Personnel directly involved in waste handling

shall receive regular training and supervisory officers shall

M/432/2026-Genl-PHQ-POLICE_AN I/309335/2026
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undergo annual training to strengthen monitoring and

compliance.

10. Monitoring Mechanism:

A structured monitoring mechanism shall be

established within the Police Department. The SHO or unit

in-charge shall be responsible for day-to-day compliance,

while district-level officers and Police Headquarters shall

oversee overall implementation. Coordination shall be

maintained with RD&P, District Administration and Pollution

Control authorities. SHOs shall ensure that no unauthorized

disposal of waste takes place and shall coordinate with local

bodies wherever required. Periodic inspections shall be

conducted to verify compliance.

10.1 Reporting System:

A structured reporting system shall be followed

wherein monthly waste generation reports shall be

submitted to the District Police Office, quarterly compliance

reports to Police Headquarters and consolidated reports to

the Pollution Control authorities or Administration on a half-

yearly basis.

11. Special Considerations:

Special attention shall be given to police establishments

located near forest areas and all waste storage containers

shall be wildlife-proof and securely covered to prevent

access by animals and birds. Open dumping and burning of

waste shall be strictly prohibited. Emphasis shall be placed

on waste minimization, environmental sustainability and

strict adherence to prescribed rules and regulations.

M/432/2026-Genl-PHQ-POLICE_AN I/309335/2026
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l/309335/20?6
M / 43? / 20?6-Genl-PHQ-POLICE-AN

This soP is issued with the approval of the competent

Authority.

Digitally signed bY

Balram

Sup erintendent of Polic e qffiQil--O 3-2026

Police Headqual+APS2
Atlanta Point

Copy for information to:-

1. SO to DGP, A & N Islands
2. SO to ADGP
3. SO to IGP
4. R to DIGsP
s. AII SSsP/SsP
6. AII DySsP/SDPOS
7. All SHOs
B. Standing Guard FiIe (PHQ)
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पु�लस महािनदेशक का काया�लय
OFFICE OF THE DIRECTOR GENERAL OF POLICE

अंडमान और िनकोबार �ीप समूह
Andaman & Nicobar Islands

*****

               �ी िवजय पुरम,Sri VijayaPuram, िदनांक dated 20-03-2026      
 

 

To,

The Director (S&T) & Member Secretary (ANPCC),

A&N Administration.

 

Sub: Minutes of the 2nd Review Meeting held under the

Chairmanship of the Commissioner-Cum-Secretary (S&T) on

03.02.2026 at 05:00 P.M on the Directions issued by the Hon’ble

NGT, Principal Bench, vide Order Dated 26/09/26 in O.A No. 606 of

2018 Regarding Compliance with the Municipal Solid Waste

Management Rules, 2016 and other environmental issues;
 

Sir/Madam,

            Kindly refer to the above cited subject. In this regards, the requisite

information in respect of A&N Police is as under:

Point

No.

Actionable Points Action Taken

1 The island-wise details of the
present mechanism in place
for waste collection shall be
submitted to the department
and standard SOPs shall be
framed island-wise/forest
check-post-wise or police
outpost-wise. Directions shall
be issued by the respective
departments viz. Forest
Department and Police
Department. respectively.

         In compliance with the directions,
regular cleaning of all PSs/OPs/JPPs are
being carried out on a daily as well as
monthly basis.
        Further, as and when standard
SOPs for waste collection and disposal
are framed by the competent authority,
A&N Police will duly comply with the
directions and instructions contained
therein.

3 A letter shall be issued to the
DGP, A&N Police for
submitting the present
practices and for
standardising waste
management, including
collection and transportation,
in coordination with the Rural
Development Department for
receipt of waste through the
police outposts.

      The present waste management
practices in PSs/OPs/JPPs under A&N
Police have been reviewed. The solid
waste generated in these establishment
is primarily collected and disposed of
through the concerned Panchayats and
local civic authorities.
      However, in certain remote
locations, strengthening of
transportation and systematic disposal
mechanisms may be required. Further,
efforts are being made to coordinate

M/432/2026-Genl-PHQ-POLICE_AN I/307108/2026
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with the Rural Development &
Panchayati Raj (RD&P) Department for
streamlining and standardizing the
waste collection and transportation
system including the receipt of waste
from police outposts through the local
waste management framework.

 

Yours faithfully,

 

 

Dy. Superintendent of Police (HQ)
Police Headquarters

M/432/2026-Genl-PHQ-POLICE_AN I/307108/2026
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~3ft-d~<'fi1<410T~mFJ, ~. Jl.ftfcron:T~ - ~ltlt~O~ 

DIRECTORATE OF AGRICULTURE 
ANDAMAN AND NICOBAR ADMINISTRATION, HADDO, SRI VIJAYA PURAM - 744102 

e-mail: dlragrl@gmall.com Klsan can Centre : 243434 : 03192-233257 

F.No. DA/TC/249/Pollution Control/2023-24/ If za Dated: #R April 2026 

STANDARD OPERATING PROCEDURE (SOP) 
FOR SOLID WASTE MANAGEMENT AT DEPARTMENT PLANTATION, 

FLAT BAY, CHOULDARI 

1. Short Title and Commencement 

This Standard Operating Procedure (SOP) shall be called the "SOP for 
Solid Waste Management at Department Plantation, Flat Bay, 
Chouldari." It shall come into force with immediate effect from the date of its 
issuance and shall remain in force until revised or amended by the 
competent authority. 

The provisions contained herein shall be binding on all officers, staff, 
labourers, contractual personnel, and visitors entering the plantation 
premises. Strict compliance shall be ensured at all levels to safeguard the 
ecological integrity of the plantation and the surrounding mangrove 
ecosystem. 

2 . Objectives 

This SOP aims to ensure compliance with the Solid Waste 
Management Rules, 2016 (as amended), guidelines issued by the Central 
Pollution Control Board (CPCB), and directions of the Hon'ble National Green 
Tribunal (NGT). 

The specific objectives are: 

• To prevent accumulation of plastic and sea-washed waste across all four 
islands. 

• To enforce a strict "Carry-In, Carry-Out" protocol for all personnel. 
• To ensure daily accountability and removal of waste brought into the 

plantation. 
• To protect agricultural crops (coconut, mango, rambutan, spices, etc.) 

and surrounding mangrove/forest ecosystems. 
• To promote environmentally sustainable handling of biodegradable waste 

through in-situ management. 
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3. Applicability and Scope 

This SOP applies to all operational areas of Department Plantation, Flat 
Bay, Chouldari in the following Islands: 

. Island 1: Rocky /unreachable zone (monitoring of waste) 
• Island 2: Connected via earthen dyke to Island 3 
• Island 3: Connected to main entry via wooden bridge 
• Island 4: Connected via temporary bridge 
• Main Entry: Lal Pahad area 

It is applicable to all categories of personnel, including officers, supe~sors, 
workers, contractual labourers, and visitors, irrespective of the quantity or 
type of waste generated. 

4. Nodal Responsibility 

1. Farm In-Charge (Nodal Officer): 
o Overall responsibility for implementation, supervision, and 

monitoring of this SOP. 
o Ensure adequate arrangements for waste collection, storage, and 

disposal. 
2. Field-Level Supervisor (Designated Lead Worker): 

o Enforce daily compliance with the Carry-In, Carry-Out rule. 
3. Inspection and Monitoring: 

o Periodic inspections shall be conducted to ensure mangrove and 
forest areas remain free of non-biodegradable waste. 

4. External Coordination: 
o Coordination shall be maintained with the Chouldari Gram 

Panchayat and Rural Development Department for transportation 
and disposal of waste at designated SWM facilities (Chouldari / 
Loha Barrack). 

5. Waste Categorization 

1. Non-Biodegradable Waste (Primary Focus): 
o Plastic bottles, packaging, carry bags, wrappers, etc. brought by 

workers/ visitors. 
2. Biodegradable Waste: 

o Estimated at 10-12 MT/ha/year, compnsmg crop residues, 
leaves, weeds, nursery waste, and plant biomass. 

o To be managed through in-situ composting, mulching, or natural 
decomposition. 

6. Operational Procedures 

6.1 Zero-Waste Protocol (Lal Pahad Entry Point) 

• Check-in (06:00AM): 
All plastic items carried by workers shall be recorded at entry. 
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• Check-out (03.00PM): 
Workers must carry back all plastic items brought in and deposit them 
at the designated collection point. 

• Bin-Free Zone: 
All four islands shall be designated as bin-free zone. No waste storage 
is permitted within Island interiors. 

6.2 Cleaning and Collection 

• Island 1: 
o Visual monitoring from accessible points. 
o Any visible accumulation of waste shall be reported to the Gram 

Panchayat for removal. 
• Other islands Cleaning (Weekly): 

o Workers shall clean accessible stretches of Islands 2, 3, and 4. 
• Central Collection Point: 

o A designated waste collection area shall be maintained at Lal 
Pahad entry gate. 

7. Transportation and Final Disposal 

• Non-Biodegradable Waste: 
o Shall be handed over to the Chouldari Gram Panchayat for 

transport to authorized disposal sites (Chouldari / Loha Barrack 
SWM Cluster). 

• Biodegradable Waste: 
o Shall be processed on-site through composting or mulching. 

• Frequency: 
o Waste collection from Lal Pahad shall occur at least once per week 

or as required. 

8. Prohibitions 

The following activities are strictly prohibited: 

• Burning of Waste: 
No burning of any plastic or agricultural waste. 

• Ocean Dumping: 
Disposal of waste into the sea or mangrove areas is strictly prohibited. 

• Littering: 
No waste shall be left behind on any island after working hours. 

Non-compliance may invite action as per applicable rules. 

9. Review and Amendment 

This SOP shall be reviewed periodically and updated as required based on: 

• Changes in environmental regulations 
• Government guidelines 
• Operational requirements 
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All amendments shall be communicated to concerned personnel for 
compliance. 

10. Approval 

This SOP is issued with the approval of the competent authority and 
shall be complied with strictly by all concerned. 

{;~{l-0~ 

To 
The Assistant Director (Agri.) 
South Andaman 

Joint Director (AJri.) HQ 

Copy to: 
1. PS to Secy. (Agri.) for kind information of the Secretary (Agri.), A&N 

Admn., Sri Vijaya Puram. 
2. PA to DA for kind information of the Director (Agri.), A&N Admn., 

Sri Vijaya Puram. 

~/w1-b 
Joint Director (Agri.) HQ 
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No.4-390/Aves Islands/DC (N&MA)/2026 

अंडमान तथा ननकोबार प्रशासन/A&N ADMINISTRATION 

उपायुक्त का कायाालय/OFFICE OF THE DEPUTY COMMISSIONER 

उत्तरी तथा मध्य अंडमान/N&M ANDAMAN 

मायाबंदर/MAYABUNDER 

 
Mayabunder dated the 2nd April 2026 

STANDARD OPERATING PROCEDURE (SOP) 
 

For Solid Waste Management at Aves Islands, Mayabunder, North & Middle 
Andaman District 

 
 

1. Short Title and Commencement 
 

 This Standard Operating Procedure (SOP) shall be called the “SOP for 
Solid Waste Management in Aves Islands, Mayabunder”. It shall come into 
force with effect from the date of its issuance. Presently Aves Island is an 

Uninhabited island and very few people visit the island over weekends in 
day time only. Tourist infrastructure and accomodation is going to be set up 

in Aves island over the next 2 years. Currently Gram Panchayat, 
Mayabunder collects the waste accumulated if any, once in a month. 
 

 

 

2. Objective 
 

• To establish a preventive and sustainable system for solid waste 
management in Aves Islands. 

• To ensure environmental protection in view of its current uninhabited 
status. 

• To create a framework for future human activity, tourism, or departmental 

presence. 
• To avoid marine and coastal pollution. 

 

 

 

3. Applicability 

This SOP shall apply to: 

• Any Government department visiting or operating in Aves Islands. 
• Tourists, researchers, contractors, and temporary visitors. 
• Any future habitation or notified activity in the Island. 

 

 
 
4. Nodal Responsibility 
 

• The Deputy Commissioner, North & Middle Andaman, Mayabunder  – 

Overall supervision. 
• The Executive Engineer, NACD, APWD (Mayabunder) – Infrastructure 

support. 
• PRIs / RD Department (Mayabunder) – SWM cluster linkage and execution. 
• Forest Department – Environmental safeguards and monitoring. 

• Any designated Nodal Officer for Aves Islands (to be notified in future). 
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5. Legal Framework 

This SOP is issued in compliance with: 

• The Solid Waste Management Rules, 2016. 
• Plastic Waste Management Rules, 2016. 

• Environment Protection Act 
• Any UT Administration orders issued from time to time. 

 

 
6. Solid Waste Management 
 

6.1 Waste Segregation at Source 
 

• Mandatory segregation into: 
Biodegradable waste (food, organic matter) 
Non-biodegradable (plastic, metal, glass) 

Domestic hazardous waste (batteries, sanitary waste) 
No littering shall be permitted. 
 

6.2 Storage and Containment 
 

• Temporary storage in covered, leak-proof containers. 

• Color-coded bins to be used wherever feasible. 
• Waste shall not be buried or burnt on the island. 

 

6.3 Transportation of Waste 
 

• Waste shall be transported back to Mayabunder through: 

Authorized boats or departmental vessels. 
Transportation to be scheduled and recorded. 

No waste shall be disposed of in sea or coastal areas. 
 

6.4 Deposition at RD&P / SWM Clusters 
 

• All collected waste shall be deposited at designated: 
RD (Rural Development) SWM clusters 

Panchayat-level processing facilities 
Final processing as per existing SWM protocols. 
 

6.5 Record Maintenance 
 

• Logbook to be maintained for: 

Quantity of waste generated 
Category-wise segregation 
Date of transportation 

Receiving SWM cluster details 
• Responsibility of maintaining records: 

Reviewed periodically by the designated Officer 
 

 
7. Infrastructure Creation 

Considering the uninhabited nature: 

• Minimal and eco-friendly infrastructure to be developed 
• Portable bins 
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• Temporary waste storage units 

• Signages promoting “Zero Waste Island” 
• No permanent dumping or landfill site shall be created. 
• Solar-powered compactors (if needed in future). 

 
 
8. Department-wise Mapping to RD&P SWM Clusters 
 

• Aves Islands shall be mapped to nearest SWM cluster: 
Likely clusters: at Rampur, Mayabunder  
 

 
 
9. Capacity Building 
 

• Awareness programs for: 
Government staff 
Tour operators 

Visitors 
• Training on: 

Waste segregation 

Environmental protection norms 
 

 
 

10. Monitoring Mechanism 
 

10.1 Supervision 
 

• Periodic inspections by: 
Additional District Magistrate, North & Middle Andaman, Mayabunder 

Forest officials 
RD Department representatives 
 

10.2 Reporting System 
 

• Mandatory reporting after each visit/activity: 

• Waste generated and transported 
• Compliance status 
• Monthly consolidated report to be submitted to: 

The Deputy Commissioner, N&M Andaman and Pollution Control 
authorities or A & N Administration  

• Use of digital reporting (if feasible) 
• Photos, GPS tagging, compliance logs 

 

11. Special Considerations 
 

• Zero Waste Policy to be strictly followed. 

• Ban on single-use plastics. 
• No burning, dumping, or burial of waste. 
• Protection of: 

Marine ecosystem 
Coral reefs 
Wildlife habitats 

• Emergency protocol: 
Immediate removal of any hazardous waste 
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Any violation shall attract penal action under applicable laws. 

 
 This Standard Operating Procedure (SOP) is issued with the approval 
of the Competent Authority. 

 
 

Additional District Magistrate 
                                                                     North & Middle Andaman 

                                                                    Mayabunder 
Copy for information to:- 
1. PA to the Deputy Commissioner (N&MA), Mayabunder 

2. The Assistant Commissioner (HQ), Mayabunder 
3. The Assistant Commissioner, Rangat 
4. The Assistant Commissioner, Diglipur 

5. The Tehsildar, Mayabunder 
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No.4-390/Aves Islands/DC (N&MA)/2026/ 

अंडमान तथा ननकोबार प्रशासन/A&N ADMINISTRATION 

उपायुक्त का कायाालय/OFFICE OF THE DEPUTY COMMISSIONER 

उत्तरी तथा मध्य अंडमान/N&M ANDAMAN 

मायाबंदर/MAYABUNDER. 

 

Mayabunder dated 2nd April 2026 

To 
 The Director (S &T) & Member Secretary, ANPCC 

 A & N Pollution Control Committee 
 Department of Science and Technology 
 Dolly Gunj, Sri Vijaya Puram-744103 

Sub: Submission of Standard Operating Procedure (SOP) for Solid Waste 
 Management in Aves Island, Mayabunder– reg. 

Sir,  

 With reference to your Gmail dated 1st April 2026 on the subject cited 

above, I am submitting herewith the Standard Operating Procedure (SOP) for 
Solid Waste Management in Aves Island, Mayabunder for information and 
necessary action. 

        

  

Additional District Magistrate 
North & Middle Andaman 

Mayabunder 

Copy to: 

1.  PA to DC (N&MA) for kind information of DC(N&MA) please. 

 

 

Additional District Magistrate 
North & Middle Andaman 

Mayabunder 
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SWACHH CERTIFICATIONS 
 
 

 
S W A C H H B H A R A T  M I S S I O N - U R B A N  2 . 0 
 

This is to certify that city of 

Sri Vijaya Puram 
of the State Andaman and Nicobar Islands been certified 

 
 

ODF++ 
 

Roopa Mishra Srinivas R Katikithala 
 

Joint Secretary & Mission Director 
Swachh Bharat Mission Urban 

Secretary, 
Ministry of Housing & Urban Affairs 
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Proceeding or tho Mee Ling bold on 05-06-2024 at JJ :30 AM In the ~aj~~ 
N11go.r Tribal VlUage, Little Nlcob11r Tribal Council. under the ohai rmnnSh P f 
Block Ocvclopmonl Officer CD Blocl, Cnmphcll B•y. rcgnrding Occlarotlon ° 
Trlb•I VUlagos ns OOF Plus Trlbnl model Vlllllgc. 

Al 1hr ,1111ar1 nl l i t<· mrc lmg. 1hr Hl1wk Dcvclopmcn l Officer, Cl) Olock, 
l"mn;>hcll n,w. \\ch ,,. ,11.,1 l'l't' nntl 11II c11p111111 ~ 1, rescn l Ir, 1 hc meeting um! uncled 
ubout tlw n~1~11rlt1 nf tl lt' 11u-c•1111A 

1·Iw IOll"\\11\f.! nlhnul/ ( '11 pt m11x \\'1Is p I 1..·s1'Ill m lhc mcct111g 

I l ' roclcrp Kumm S111gh, BDO 
l Fltu 1111bns M,11 ,Jn. CTC. Or c111 nnd L111Jc N,cobttr 
1 11.i,;gie , 1st Co1nnln ur P11 llo bhn Vlllngc 
4 Aug\lsl.Jn . I tit Cn1Hn111 PulQ•PtmJo Vil l11gc 
S /\ Ohctho, h,1 C,.ptnin nf Pull., Ullo Villu1;c 
ti M1,n11ot1 .2s1 t'11 p1111n 11f Afrn tln)• Village 
7 Ocorg,· ,2"l C111>1nm llf Ch ioigan Villngc 
8 G Clement . ..ls1 <.:f1pin111 DI Maknchu a Village 
9 J\mt'>l«: ,/nh n VI.IV 
I() \'1p11I 1''.umar . VI.IV 
I I Y I lnn sh Kumor . BPM 
12. Magg,c Cl ~S 
13. Jruncs Allen MmJ, ORS 

The BOO fociJnntcd c, lhnro\lgh discussitm of the ,,,ncopt of OOF 1 (Open 
Dcfecauon F1ce Plus). c"plo inUlg 1he ,,dvnnwgcs lo U10 TnbaJ commu111ty 'fhc 
capmu1b " ere a1."'t1,·elr pnrtu·1potcd and given their perspc:cthies and qucrIt:s on the: 
unplcm<'nLmio11 of ODF+ mcns\lres. 

FunhcrmQre, 1300 cc,nvcycd th e Survey team's report 10 the C'l'C und Tnbol 
Villngc Cnprnm~ for d1s..uss1(111 cm dcctnnng 0 01' .i. Villages wll.h sohd \\'flStc 

manogcmcnt(SIVMI & grey waJcr management fGWMJ, and he spoke with all .,r Lhc 
tnbal Village CAp1ains rcgardi11i. Lht- survey team's reports. 

The C.'TC and Tnbal Captnins revic,vcd th e survey report for U1cir r espective 
-,Uages, orrer~d ttsefu l ms,ghts. and approved Lhc dcclara1ion of lhcir respective 1r1bal 
villages u.s ODP plus model ,,itlagcs and sign ed Lhc cenilicah: (or coverage of 1-rHs with 
SWM as,;,;ts and OWM a>1se1.S. 

At last mccung ended wn h u,e vole of LhaJ>ks to CTCJnnd Village Ca plains. 

~!\- \l, C 
Block De cnt Officer I A-i 
CD Block, pbell Boy 

COJ>Y L0:-

No.4-37 /CDB/CB/ SBM/ 2023-24 / Vot-x 

No.4-37/CDII/CB/SllM/2023-24/Vol- )(/1'.3'-l­
ii:sffi+mdf~•'M fl~tif,i itf.:'1 q 

OfflCE OF nm llLOCK DEVaOrMENT OFFICT:ll 
Jtr1.fi:111\i+1~i.fi1u+-it, Qi,441.◄r:1 

CO 111,0CK, CAMl?llfil.L BAY ....... 
Crunpbcll Bay dated the o:i""' ...1J..vu. 202-1 

1. The Ass,stnm Director ( RD/ Piu,ch) for k,nd i nformat io11 . 
2. The Chairman TnbaJ Council, Campbell bay l"or kind 

ne~css.ary action informaucm cu, ct 

Block Dcvc:lopm 111 Ollie::; ~ 1 ~ 
CO Block. Campbell Boy 
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OFFICE OF THE GRAMPANCHAYAT, BRINDABAN 

SOUTH ANDAMAN 

SWACHH BHARAT MISSION (GRAMIN) GRAM PANCHAYAT 

ODFPLUSCERTIFICATE 

I, K. Sunil Kumar, Special Officer of Gram Pancbayat Brindaban, South Andaman 
District, Andaman and Nicobar Islands and I, Sameena Azeez, Panchayat Secretary 
hereby certify that our Gram Panchayat is now ODF - Plus (Open Defecation Free 
with Solid Liquid Waste Management).The resolution was adopted during the 
Gram Sabha held on 09.04.2021. 

Signature o~llec!I 
Brin aoan 

Name: K Sunil Kumar 

GP Brindatan 

')! 

r~ ary 
~~o.tetary 

'3ri~d:ihai'l 
Name: Sameena Azeez 

GP Brindaban 
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ur UOF-Plus (Model) D et.ldr: ' --

A&N 

Islands 
NICOBARS 

Great Nicobar (CAMPBELL 

BAY) 

Little Nicobar Tribal 

Council 

1. All Households in the vi llage has access to a functional toilet facility: Yes 

2. All Schools/Anganwadi Centers /Panchayat Ghar in the village have access to a 

functional toilet : Yes 

3.Marking status of vi llage having Solid waste management arrangements : Yes 

4. Marking status of village having Grey Water Management arrangements: Yes 

5. Villag e having IEC Messages: Yes 

6.Village hav ing Visual Cleanl iness: Yes 

ODF Plus (Model) Certificate 

l A o C-cJ>ta.1-n 
I Shri/Shri1'flati M Q"O 'f, 01) ,SarpaReh/ Pradhafl-1 Makliiya of 

A~to. Da.i---L~i..haL'{tlla¢ram Panchayat, Lfffle. Mic oM:( L,bJ CounZ1aleelt, 
Ni <o-..lr:,o.... cs' Dist rict , A L N Ts)Q.'O JS State, and I Shri/ Shrimati 

Afra Bay 

-VLW 
Amos~ Joh "O the Gee/ 6-fe..ffi. Panch;;;iyat Secretary, hereby certify that our Gram 

PanchayatNillage is now ODFPlus (Model) and satisfies all the above mentioned criteria. 

The resolution was adopted in Gram Sabha meeting held on b5 - o 6 - '.'ko'.2,Y and 

Video of the same Gram Sabha meeting has been uploaded on IMIS. 

Signature ;><: ~ 
Sarpanch! J>radJinn/ Mukhiya 
Names //{:b:7'~ gt> n? 

Date O 5 - ~ (;, -1..o'l-'-f 

Signature ii: ~ancl:lyatS YVtW 
Names A roose, 3ohn 
Date: Q $"- o 6 - 202..L-l 

Note: - In C, 

will be s iq1 

, 1 lo~ than 5 but r•1o re than O households in a v il lag th • . e, e cert1cat._ 
Jl Bloc!' Developmem Officer) 
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swach Hlhart Mission Grame.en Certi'fic;;ate For ODF-Plus (Model) Declaration 

S1a1e N,,rne- Olslrlcl N;ime 

A & N Islands _NICOBARS CAR NICOBAR Car Nicobar Tribal Council Cihucl(c;:huctia 

1, All Housetrolds In tfie vlUage has acces.s to a {unction.al toilet facllity : Yes 

~- All Schools/Angan~di C.enters. /Pc1nchayat Gl;lar In the village have access to a fun c t.Iona I 
toilet: Yes 

3.Markin g sta1us. of Village having Solid waste management ati'angements : Yes· 

4. Marking status of village having Grey Water Management arrangements: Yes 

5 .. Village having IEC Messag~: Yes' 

6.Vlllage havi.ng Visual Cleanl ln.ess: Yes 

7 .Treatment of Grey Water at termination point of dra·1ns·: Yes 

OOF Plus (Model) Certtflcate 

I Shrl/Shrlmatl ii.) l'U:>IJO 19 >L fiJ U) Sarpanch/ Pradhan/ Mukhiya of 

C t,..uJvj. .. •½ - Gram Panehayat, W 01,1,,.k...L Bio.ck, 

r-..J1 Y::iY'::\ • District, A 4 .J !Aft:, q(, . State, and I Shri/ Shrlmati 
111 u K 'j)o Cu>, , the BOO/ Gram Panchayat Secretary, hereby certify that our Gram 

PanchayaWill.age l.s now ODFPlus (Model) and saU:sfies all the above mentioned criteria. The 
resolution was adopted in,Gram S<1bha meeting held on JJ/b}~, and Video or 
the same Gram Sabha meeting has been uploaded ,on !MIS. 

' 
Signatur¢tiukch a Village 
Sarpanch/ Prfi'41dWlcMfderly<1 
Names ------
Date ----- -

2}i,\e?g__. 
Signa(ure 

Panchyat Secretaf¥ 

Names :( I 1U~ <Q-,AP/ 
Date: 4 /aj"½ . 

Note:- In Case of households less th,,n 5 but more tha.n O households iri•a vlllage, the certlcate will 
be s!,gned by signed by BOO (BJoc!( De-velopment Officer) 
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L 
F.Nu. 2-H,/E."'i\l/~E(P)/CE/202~•2<.! I 11 7 

31,:;111-1 111!11 r.rrn,<1r~ \f,rm-1 

AN l>A~I,\ 1 AND Nl('() ll,\I{ A l>M I ISTl{1\TIO 
~ {<_" J1'1n1111 ,m ,i;111R'!ll 

OFFICE OF TIIE CIII EF E GI EER 
316 11H ('l)<Ji f.'111!01 f<t,ffTI 

A 1 l>Ai\11\ PUULI(' \VOHK.S l)f: l'A lnM l~NT 

f.'l 11l111 1T<R/ NIRMAN BHAWAN 

SV I', d:itt·d the OS'" Mar, 2026. 

The l)irector. 
'ciencc & Technology. 

Sri Vijaya Puram. 

Sub:• Status Report of STP & FSTP - reg. 

Sir, 

I am to furnish herewith the status report of STP & FSTP as on 05/03/2026. 

Status report of STP 

Location Capaci ty of Physicll l Status of Incremental Progress 

the STP 111 Progress l&D or 

Ml.D % House sewer 
connections 

25 MLD in-situ 25 . Tenders noated 5 times 

end treatment (With funds 0% - but no bids received. 

wetland or Rs. 39.20 . Decided to go for a pilot 

technology by crore under project and executed in 

phytorcmcdiation smart city R.K. m1ss1on drain. 

acro~s 20 major programme) Preliminary estimate for 

dr:1ins to cover the 1.0 MLD decentral ized 

whole cit)' of Sri waste water treatment 

Vijaya Puram. plant already submi tted 

for accord of A/A & EIS 

another three plants two 

ill Junglighar 1.83 MLD 

( 1.23+0.60 M LD) wi th 

an estimated cost of Rs. 

22.80 Crorc and one at 

Haddo (0.52 MLD) with 

an estimated cost of Rs. 

7.80 Crore under 

scrutiny and likely 10 

submit to PBSPL by 6'" 

March 2026 

Completion 
timeline 

S tatus report of FSTJ> 

10 fSTPs of0.067 MLD arc at DPR stage only past 2 years - To be addressed on priority and 

expedited (Two nos FSTP in Rural area has been tendered and currently under process for 

award. Another two nos. arc being retendercd) delay reason is due to remote location. limited 

vendors as well as high cost of tender. 

This is for your kind information please. 

Yours faithfully 

~7 
Executive Engme~r(E&M)Plg. 

CE's oflice. AP\VD. SVP 
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Copy to:-

I. The PS to CE for kind information of the Chief Engineer. APWD. SY P plcuse. 

2. The Director. RD. Marine Hill. Sri Vijaya Puram ror kind information please. 

3. Th..-: Superintending Enginccr(Plg). Cl:'s Of'licc. /\PWD for kind information please. 

4. The Superintending Engineer. SVPMC. SY P for kind information please. 

5. The Executive Engineer, PH ED, APWD. Prothrapur for info11na1ion. 

6. The Executive Engineer. Workshop Division. APWD. SVP for infonnation. 

Executi ve Eng111cer(E&M)Plg. 
CE's office, APWD, SYP 
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To 

~ oZIT f-14il~I< 1JWrlR 

A DAMA A D IC BAR ADMINISTRATI 

~ 3TI1=T"l@'l cflT cfil~fe1>~ 

FFICE OF THE CHIEF ENGINEER 

3WlR ~ Rllfur fcfGTTT 

ANDAMAN PUBLIC WORKS DEPARTMENT 

fillfUJ 'qcR/NJRMAN BHAWAN 

o.2-2(383) / Tech/SE(P)/CE/2025-26/ 4;fc) SVP, dated the 

~ e Dir ector (S & T) cum Member Secretary 

ANPCC, Department of Science and Technology, 

Dollygunj , Sri Vijaya Puram-744103. 

g Mar'2026 

Sub:- Status of submission of Solid Waste Management(SWM) Report­

reg. 

Ref:- No.7-43/PCC/NGT(O.A(606/2018))/2025/ 1111 dt:17.03.2026 

Sir, 

With reference to cited subject, I am directed to forward herewith the 

information sought by your department as Annexure-1 

Encl:A/A 
Ex 

CE's Office, 
1nees (Plg.)-1 

--·ijaya Puram 
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STATUS REPORT OF FSTP AS ON 18.03.2026 

Tender Invited Date of Participant Remark 
opening of 

Tender 
Little Andaman/ HUT 
BAY(A/A & E/S Amount 
Rs.57,72,587/-) 
1st Call on 06.08.2025 18.08.2025 Nil No pa rtici pation , 
Percentage Rate Tender he nce tend r 
ECPT=46,01 ,325 /- recalled . 
2nd Call on 19.08 .2025 26.08 .2025 Nil No pa rtic ipa tion , 
Percentage Rate Tender hence tender 
ECPT=46,01,325/- recalled. 
3rd Call on 03.09.2025 10.09.2025 1 No Single tender, hence 
Item Rate Tender Quoted Rate Cancelled . 
ECPT=46,01,325/ - Rs,1,11,42,5960/ -
4 th Call on 12.09.2025 25.09.2025 1 No Single tender. Hence 
Item Ra te Tender Quoted Rate cancelled. 
ECPT=46,01 ,325 / - Rs,1,17,32,596/ -
5 th Call held up due to Tender expected to 
technical deficiency of be floated by March 
E&M part. end. 
DIGLIPUR/ 
Madhupur(A/ A & E/S 
Amount Rs.81,26,573/ -) 
1st Ca ll on 23.07.2025 05.08.2025 Nil No participation, 
Percentage Rate Tender hence tender 
ECPT=68,90,716/- recalled. 

NIT revised(2nd Call) Item 13.08.2025 1 No Single tender. Hence 
Rate Tender on O 1.08.2025 Quoted Rate cancelled . 
ECPT=58,4 7,169 /- Rs.80,92,675/ -

3rd Call on 11.09.2025 24.09.2025 1 No Single tender will be 
Item Rate Tender Quoted Rate sent to SE-CC-I for 
ECPT=58,47, 169/- Rs.1,01,99,999 / - acceptance/ 

negotiation 

5 th call of two bid Tender Technical Bid 3 Nos 
Opened on Bidders Submitted 
15.01.2026 Technical Bid 

Financial Bid opened 
and Tender shall be 
awarded by 
07.04.2026. 

CHOULDARI(A/A & E/S 
Amount Rs.71,90,441) 

1st Call on 30.07.2025 08.08.2025 Nil No participation, 
Percentage Rate Tender hence tender 
ECPT=57 ,00,331 / - recalled. 
2nd Call on 14.08.2025 28.08.2025 Nil No pa rticipation, 
Percentage Rate Tender hence tender 
ECPT=57,00,33 l / - recalled. 
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II 27.02.2026 27.02.2026 

11 18.03.2026 
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Nll 

01 

Nil 

l Adm 

N .1•5/ _.• 
Ill/ 2 2 4 

t:02.0 . 

in 'd iv d 
in I p n d 

b fina liz d 
ril. 

r vi cd sanction is 

y t to b obtained. 

R vi d timate was 
forwarded to client 
Departm nt for 
concurrence. 
However TS & NIT 
was prepared as per 
the dir ction of 
Director of RD 
verbally and tender 
was invited. 
The firm has not 
fulfilled the criteria 
requirement of the 
tender. Hence 
cancelled. (NIT 
modified with all 
proven technology for 
in vi tin 2nd Call . 
No participation. 
Hence tender to be 
recalled. 
Sin le Bid received 

Page 161 of 403

168
4274



"Pilot Implementation of Floating Treatment Wetlands (FTWs) for Wastewater 
Management at Two Major Drains in Sri Vijaya Puram"

The Andaman Nicobar Island (Urban areas), city of Sri Vijaya Puram generates around 23.6 

Million Liters (MLD)1 of wastewater per day from 47,971 Households. The current sanitation 

infrastructure relies exclusively on On-Site Sanitation (OSS) system i.e., Septic tank systems

connected to soak pits, which effectively manage blackwater (septage) about 7.78 MLD2 of

total generation, followed by decentralised Sewage Treatment Plants at commercial 

establishments of about 2.303 MLD3 sewage treated through STPs of private units (both 

rural and urban). Therefore, black water of 10.083 MLD is getting treated. This septage is 

collected and treated at a 42 KLD4 Faecal Sludge Treatment Plant (FSTP), adhering to the 

Central Public Health and Environmental Engineering Organisation (CPHEEO) guidelines for 

septage management. However, the grey water of 13.517 MLD5 being discharged to the sea 

through 20 drains. For the treatment of wastewater (grey water), a pilot project was 

implemented using Floating Wetland Treatment (FWT) at RK Mission Nallah

Cove Nalla.

Sewerage system:

In 2019, under the Smart City Mission, a sewerage system for only four out of 24 wards was 

taken up as part of the ABD component for the treatment of 10 MLD through decentralised 

Sewerage Treatment Plant (STP). The project, faced inordinate delays & contractor defaults

in meeting timelines, leading to poor progress until 2023. In 2024

NGT directives, the UT Administration engaged IIT Bombay, which proposed an eco-friendly 

in-situ Nallah Treatment through phytoremediation for sewerage treatment solution for all 

nallah outfalls into the sea. Consequently, the Port Blair Smart Project Ltd. dropped the ABD 

project limited to four wards and adopted the IIT Bombay plan for the entire Sri Vijaya Puram 

(Urban area of ANI). In 2025, Sri Vijaya Puram Municipal Council floated tenders in six 

clusters for in-situ nallah treatment. 

1 Calculated as per methodology prescribed in CPHEEO Manual 2013.
2 33% of the wastewater is from toilet flushing (45 litres per capita per day, based on IS 1172: 1993, reaffirmed in 
2007). 
3 Manages through Decentralized Sewage Treatment Plants (dSTPs).
4 Calculated based on clause 3.4.3.3 of IS 2470 - 1985 Part 1 (Code of Practice for the Installation of Septic 
Tanks): 0.00021 m³/capita/day, 1,40,572 (2015), with a design period of 12 years (2030)].
5 Difference of Sewage generated and treated through OSS & decentralized STPs. 
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Accordingly, DPR were prepared and tenders were invited for all the drains in 06 clusters of 
tender works. During the 3rd call, participation received with exorbitantly higher bidding rates 
than justified rates, making it non-viable. Thereafter, no participation was received till 5th call.

Situ Nallah Treatment Technology:

As per the Detailed Project Report (DPR) submitted by IIT Bombay, the N-TREAT 
Sustainable In-Situ Nallah Treatment Technology, developed by EMERGY Enviro Private 
Limited (a SINE IIT Bombay company), has been identified for implementation. N-TREAT is 
an innovative and engineered green sewage treatment system wherein sewage flowing 
through drains is treated within the drains themselves using a combination of physical and 
biological processes.

The N-Treat Technology comprises four basic treatment units, namely Preliminary, Primary, 
Secondary, and Tertiary. At the preliminary stage, screening units are installed to arrest 
floating matter. This is followed by the primary stage involving sedimentation to remove 
suspended solids. In the secondary stage, organic matter is treated through 
phytoremediation techniques, and finally, in the tertiary stage, disinfection is carried out to 
address pathogenic organisms. The detailed process is illustrated below:

Figure 1 In-situ N-Treatment system submitted by IIT-Bombay

Preliminary & Primary Treatment:

Figure 2 In-situ N-Treatment system- Preliminary & Primary Treatment
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Secondary Treatment:

Figure 3 In-situ N-Treatment system- Secondary Treatment

Tertiary Treatment:

Figure 4 In-situ N-Treatment system- Tertiary Treatment
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SVPMC-Pilot Project (in-situ N-Treatment) :

In response to the directive of the Chief Secretary, A&N Administration, a team of officials 

comprising the Secretary (UD & PWD) and Secretary (SVPMC) visited the site along with 

Chief Engineer (APWD), Superintending Engineer (SVPMC), Executive Engineers, Assistant 

Engineers, and the Sanitary Officer of SVPMC and issued necessary directions for preparing 

plans to ensure timely execution. 

Subsequently, the Sri Vijaya Puram Municipal Council (SVPMC) initiated a pilot 

project with its own engineers and with technical guidance from IIT Bombay. The project 

adopts a nature-based, in-stream treatment approach through Floating Wetland Treatment 

(FWT)

These drains were prioritized due to higher treatment demand, with an average daily flow of 

about 6.751 MLD ( 50%).

Table 1 List of major drains where Pilot project implemented.

Drain 
Code

Drain Location Peak Flow Lean Flow (m³/hr) Average 
Daily Flow 

(MLD)
In

(m³/hr)
In

(MLD)
In (m³/hr) In (MLD)

T3-1 382.3200 9.176 251.4000 6.034 5.694

T3-6 Machi Line to Rama 
Krishnan Mission drain

80.6400 1.936 41.0400 0.985 1.057

Total 462.9600 11.112 292.4400 7.019 6.751

The project was executed departmentally by SVPMC using in-house resources and locally 
available plants (Canna indica), technical execution by the Engineering Wing of SVPMC and 
expert support/ guidance from IIT Bombay. The system was implemented within seven days.

The system was designed to:

Arrest floating plastics and debris through screens.

Slow down the flow in the detention sump for better settling and treatment.

Promote natural phytoremediation using aquatic plants, which helped in the 
reduction of suspended solids, organic matter, and partial nutrient load.

R.K.Mission Drain:

The pilot project was adopted at R.K.Mission Drain, keeping in view the primary and 

secondary treatment requirements for the removal of floating matter, suspended solids, and 

organic matter through a combination of physical and biological processes. For the removal 

of floating matter, screens were installed at the inlet of the pilot treatment unit. Thereafter, a 
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detention sump was created using a temporary weir (bund) with a top notch to allow spillover 

of excess water while ensuring the settlement of suspended solids. Within this sump, a 

Floating Planted Bed Unit (FPBU) was installed, constructed using HDPE crates with 

thermocol beds to support aquatic plants, with their roots submerged in water to facilitate 

biological treatment.

Figure 5 Pilot Project-In-situ N-Treatment system- R.K. Mission Drain
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Corbyn s Cove Drain:

A similar project was implemented at , where the flow originates from 
major stormwater drains discharging into the sea. As part of the intervention, bar screens 
were installed to intercept floating and bulky waste, while a weir was constructed across the 
drain to create a detention sump. This sump acted as a holding zone, allowing aquatic plants 
and natural bio-filtration systems to function effectively for primary treatment of the polluted 
water before its outfall.

Figure 6 Pilot Project-In-situ N-Treatment system- Corbyn s Cove Drain

Replication of Pilot project in rest of the drains:

Building on this model, replication has now been initiated across the city, and all the Junior 
Engineers (JEs) have been assigned duties to adopt and manage the remaining major 
drains, ensuring similar treatment practices are put in place. After installation of these pilot 
projects at all identified sites, the outcomes will be evaluated by analysing wastewater 
samples for standard parameters to assess the treatment quality and efficiency.

Way Forward:

The pilot implementation of Floating Wetland Treatment (FWT) in Sri Vijaya Puram 
demonstrates the viability of nature-based, low-cost, and decentralized wastewater 
management solutions for urban drains. By incorporating bar screens, detention sumps, and 
aquatic plant-based biofiltration, the system effectively addresses floating debris, suspended 
solids, and organic load, thereby improving the quality of drain water before its discharge 

N-TREAT sustainable in-situ treatment model, 
ensuring compliance with regulatory directives while safeguarding sensitive marine 
ecosystems. The success of this pilot provides a replicable framework for urban wastewater 
management in island contexts and other resource-constrained urban environments.
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Drain Remediation project
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R K Mission Drain
7 /08 /2025
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Austinabad- Cove Drain
08/08/2025
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............ 

F. No.: Policy/5/2024-SWM-PBMC-PBMC_AN/1£56"° 
~lffiaelil~ 

Office of Municipal Council 
4t~1F1' 

Sri Vijaya Puram 

Sri Vijaya Puram, dated~'f.01.2025 
ORDER 

In partial modification of Order No.I/ 150941/2024 dt 23/10/2024, 
No.I/ 151282/2024 dt 24/10/2024 and No. PBMC/5/2/2019/SE/81 dt 20/09/2024 
related to SWM, the following duties and responsibilities are re-assigned to the 
corresponding in-charges to ensure the smooth operation, management, maintenance 
of Solid Waste Management (SWM) facilities and to ensure correct data reporting for 
onward course of action. 

Weighing of waste: 

SI.No Name of manning & Name of the weighing facility 
monitorin2 in-charge 

1 Shri. Vijay Kumar, Sr. SI Weigh bridge, ALHW, Phoenix Bay 

Monitoring of checkpost: 

SI.No Name of manning & Name of the checkpost facility 
monitoring in-charge 

1 Shri. Pradeep Kumar, Sr. SI NAKA Check post at Brookshabad 

Dry Waste Management: 

SI.No Name or Monitoring in- Name Of Dry Name or SI/Sr.SI responsible 
charge Resource Centre for compliance and penalty 

(DRC) imposition 
1 Miss Prity Roy, JE-I Anarkali-1 Shri. Lalith Kumar Ekka, SI 

(Works) Anarkali-2 
2 Smti. E Laxmi Priya, JE- Anarkali-3 Shri. Salamat Khan, SI 

II( Water Works) Mohanpura 

3 Miss B Permila, JE- Junglighat Shri. Vijay Kumar, SI 
II( Road Works)) 

4 Miss Supriya Roy, JE- VIP Road Shri. S. Shailendra Behari, SI 
IV(Water Works) 

5 Shri. Ashis Mandal, JE-I School Line Shri. Thomas Varghese, SI 
(Water Works) 

6 Shri. Anil Bahadur Rai, Dollygunj-1 Shri. Ajay Kishen, SI 
JE-III (Road Works) Dollygunj-2 

7 Shri. Rashique Ali, JE- Garacharama 
8 V( Water Works) Bathubasti Shri. Jatan Lall, Sr.SI 

9 Miss Sameera Rahim, New Pahargoan Shri. Sameer Ch. Das, SI 
JE-VI(Works) 

10 Shri. Asish Ram, JE-VI Brookshabad-2 Shri. Pradeep Kr. Chowdhary 
(Water Works) Brookshabad-3 SrSI 

11 Smti. Mary Bhutto, JE- Brookshabad-1 Shri. Pradeep Kr. Chowdhary 
V(Works) SrSI • 12 Smti. T. Nasreen, JE-III MRF (Plastic) Shri. Satyajit Naskar, SI 
(Electrical) DRC Glass Bottle 

Hazardous & Sanitary waste management: 

SI.No Name of Monitoring in-charge Name Hazardous & Sanitary waste 
facilities 1 Shri. Pradeep Kr. Chowdhary, M/ s Penquin Marine Solu tions, Hazardous 
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I Sr. SI Waste at Brookshabad 
2 Shri. Deepak Behari, Sr. SI Sanitary Waste at GB Pant Hospital 

Wet Waste Management 

SI.no Name of Monitoring in- Name Of Compost Name of SI/Sr.SI 
charge facility responsible for O&M 

and Labour 
Management 

1 Shri. Mohammed Nadeem, Anarkali-1 Shri. Sudeep Singh, SI 
JE-I(Road Works) Anarkali-2 

Haddo compost 

2 Shri. Zahir Ali, JE-III(Works) Gandhi Park Shri. Satish Kumar, SI 

3 Smti. Maya Sarkar, JE- Junglighat Bin Shri. Vijay Kumar, 
IV(Works) Junglighat Fish waste Sr.SI 

processing Unit 
4 Shri. AK Athikesavan, JE-VII Garacharama- 1 Shri. Jatan Lall, Sr.SI 

(Works) Garacharama-2 

5 Shri. Anit Shah, JE-II(Works) Brichgunj Shri. Umran Ali, SI 

6 Shri. Subrata Bachar, JE-1 Brookshabad Shri. Satyajit Naskar, 
(Electrical) Coconut shredder unit SI 

7 Shri. Stenly James, JE-11 Electric composting Shri. B. Rudraiah, SI 
(Electrical) unit at Junglighat & 

Mohanpura (shifting 
to Brookshabad) 

Compost production: 

1. The SI/Sr.SI responsible for O&M and Labour Management, shall takeout the 

compost from pits after its maturity (45-60days) based on the quality checks 

(moisture content, temperature, odour, etc.), sieve the compost and handover to 

Horticulture wing daily, for onward utilisation in the parks, sale to departments, 

general public. 
2. Shri. Kamraj, Agriculture Officer i/c shall be the in-charge for utilization, sale of 

compost and distribution. Agriculture Officer i/ c also responsible for monthly 

testing of compost samples from any authorised institutions or accredited 

laboratories and maintain the logbooks for the same. 

Duties and responsibilities of all concemed in-charges: 

• The concerned Monitoring In-charges will ensure compliance of the weighing of 

waste at weigh bridge, DRCs, sanitary waste, hazardous waste and composting 

facilities , and compliances like safety, workmanship, clearance of daily provided 

waste, other terms and conditions laid in the SOP, agreement, SWM rules, bye­

laws and provide duly authenticated & signed reports daily to the respective 

Junior Engineer (SWM) for compilation and monitoring. Photographs of 

inspection shall be shared on SVPMC-whatsapp group created for the purpose. 

• The monitoring In-charges may engage a dedicated supervision staffs for 

monitoring the compliance, however monitoring In-charges will be sole 

responsible for the reporting. 

• Monitoring and reporting of Dry Waste Management, sanitary waste & 

hazardous waste will be looked after by Shri Rohit Kumar, AE-II(SWM) i/ c and 

assisted by Shri Mohammed Shameer, JE-II (SWM) . AE-II(SWM) i/c shall be 

responsible for ascertaining the assured quantity of waste through allocation of 

wards/ routes/areas, etc. and shall ensure the clearance of daily allocated 

waste with not more than 5% backlog. \ 

• AE-II(SWM) i/c shall check for the daily penalties for non-compliances to the 

DRC based on the reports of DRC monitoring in-charges through the SSI/SI 
concerned. 
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• Monitoring and reporting of Wet Waste Management will looked after by Shri 

Shibayan Ghosh, AE-I(SWM) i/c and assisted by Shri P Hisham Hussain, JE-I 

(SWM) . AE-I(SWM) i/c shall be responsible for ascertaining the total utilization 

of compost facilities by channelizing the designed capacity of waste. 

• All the compost units shall be operated by SI/Sr.SI and also responsible for 

O&M and Labour Management by managing the existing workers. 

• The daily compost generated, sieved, sale, given free of charge shall be made log 

book & submit it to JE-I (SWM) daily. 

• AE-I(SWM) i/c shall be responsible for procurement & supplying of shredding 

unit, microbial cultures, turning equipments, weighing equipment and its 

maintenance. 
• Weighing & check post data shall be verified and summarized every day by the 

concerned manning & monitoring in-charges. Shall be duly verified, 

authenticated through the AE (SWM)-II i/c. Mentioning the total waste 

generation and waste rejected. 

• EE (E&M/ SWM), SVPMC, AE-1/II (SWM) i/c shall be the overall in-charge 

monitoring & management of DRC, Compost plants, Sanitary waste & 

hazardous waste disposal facilities . 

• Reports of total waste generation, processed through Dry, Wet, Sanitary, 

Hazardous Waste Management facilities and disposal at dumpsite. Also details 

of compost, daily penalties reports, from concerned JE (SWM) sections will 

positively reach to Shri P Umamaheswara Rao, JE (SBM-MIS) on daily basis for 

onward verification, compilation of data and submission to the Secretary 

(SVPMC) by 6pm everyday. 

• The MIS team for SBM(U) data compilation & uploading on the SBM Portal, will 

be as same as the previous order. 

Copy to: 

JolntS@L; 

Municipal Council 

Sri Vijaya Puram 

1. PA to Secretary (SVPMC), for kind information of Secretary (SVPMC). 

2. The Superintending Engineer, SVPMC for information and necessary action. 

3. The Chief Accounts Officer, SVPMC for information. 

4. The Executive Engineer (SWM), SVPMC for information and necessary action. 

5. The Sanitary Officer, SVPMC for information and necessary action. 

6. The Revenue Officer, SVPMC for information. 

7. All party concerned through their respective in-charges. 

JolntSe~ 
Municipal Council 

Sri Vijaya Puram 
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DAILY INSPECTION REPORT OF DRY RESOURCE CENTRE (DRC) 

Name of DRC: 
Date: 

a. INWARD WASTE DETAILS: 

WARDS Ward no___      Ward no___       Ward no___      Ward no___      Total (in kgs) 

INWARD WASTE RECEIVED(IN KGS)      

 
b. BAILING DETAILS: 

NUMBER OF BUNDLES MADE (in nos.) Remarks 

MLP PET Plastic 
Tetra 
Pack 

Cardboard paper Metal Rubber 
Cloth/ 
Thermocol 

Total (in 
nos.)  

          

NUMBER OF BUNDLES TRANSPORTED (in nos.) 

 MLP PET Plastic 
Tetra 
Pack 

Cardboard paper Metal Rubber 
Cloth/ 
Thermocol 

Total (in 
nos.) 

          

BUNDLES STOCK/BALANCE  (after closing of DRC-in nos.) 

 MLP PET Plastic 
Tetra 
Pack 

Cardboard+paper Metal Rubber 
Cloth/ 
Thermocol 

Total (in 
nos.) 

         
 

c. Rejected waste weight (in kgs) if any lifted and sent to landfill site by the concerned SI today: ______kgs  

Suggestions/Observations (if any): 

 

                                                                                                               Signature of JE: 
                                 Signature of DRC operator                  Name of JE with designation: 
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REVIEW MEETING HELD ON WASTE MANAGEMENT AND HEALTH 
INFRASTRUCTURE UNDER THE CHAIRMANSHIP OF CHIEF SECRETARY, 
ANDAMAN AND NICOBAR ADMINISTRATION IN THE CONFERENCE HALL ON 
07.03.2026 AT 1100 HRS. 

A review meeting on Waste Management and Health Infrastructure was held on 07.03.2026 at 
1100 hrs under the Chainnanship of the Chief Secretary, Andaman and Nicobar Administration, at the 
Secretariat, Sri Vijaya Puram. The meeting was convened to review the present status of ongoing 
initiatives, identify key issues and gaps, and deliberate upon measures required for strengthening 
service delivery, infrastructure development, and effective implementation of programmes in these 
sectors. 

The Secretaries of the concerned departments participated in the discussions and appraised the 
Chair of the progress and challenges in their respective domains. Directions were issued for necessary 
follow-up actions in the form of Key Action Points (KAPs) to ensure timely and effective 
implementation. 

S.No. 

1. 

2. 

3. 

Issue/ Points 
discussed 

Waste Management 
monitoring by 
Officers of Andaman 
and Nicobar 
administration 

Cleanliness 
Campaign 
Management 
and SVPMC 

and 
by RD 

Action to be taken / 
Key Action Points (KAPs) 

1. GA department to issue fresh orders 
based on the new officers who have 
joined the Administration. 

2. SVPMC to co-ordinate and monitor the 
implementation of the order. 

3. Inspection Reports may be compiled and 
brought for the next review meeting. 
Special attention to functioning of all 
DRCs may be given by inspecting 
officers. 

4. Better ranking in upcoming Swacchta 
survekshan for SVPMC to be aimed at 
and accordingly work to be monitored at 
field level. 

1. All officers/staff within SVPMC and RD 
may be engaged m the massive 
cleanliness drive both m tenns of 
inspection on field and monitoring of the 
cleanliness activities. The same may be 
completed before onset of monsoon in a 
mission mode. 

2. Specific orders to this effect may be made 
and circulated. 

3. A structured cleanliness plan/ calendar 
which was already in place may be 
reviewed as per present needs, revived 
and publicized for better implementation. 

4. Department officials must monitor the 
routine cleanliness work on field daily for 
closer monitoring and to prevent 
absenteeism and promote punctuality of 
the sanitation staff. 

Officer incharge / 
Timeline 

Secretary (GA) and 
Secretary 
(SVPMC) with 
immediate effect 

Secretary 
(SVPMC)/UD/RD, 
Director (RD) - to 
be m place and 
initiated within a 
week (by 
14.03.2026) 

Transportation 
waste to mainland 

of 1. The mechanism for immediate Secretary (UD/ 
RD/ 

& 

transportation of all legacy / waste to SVPMC/ 
mainland to be streamlined and made Shipping) 
functional. Director RD 
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4. 

5. 

6. 

7. 

8. 

Bioremediation 

2. Co-ordination with Shipping department 
in this regard may be initiated by both 
SVPMC and RD for scheduling ships and 
close monitoring of the waste dealing 
contractors. 

3. Detailed Action Plan along with action 
taken in the past FY may be presented in 
the next review meeting on 14.03.2026. 

1. Revival of Bio-remediation measures to Secretary SVPMC 

combat waste may be done and action by 21.03.2026 

plan in this regard may be presented in the 
next review. 

2. Wet waste and bio-degradable waste 
generated may be explored for full­
fledged production of bio manures. Also 
testing for safety to agriculture crops, 
garden and for sale to public may be done 
with immediate effect. 

3. Models of such bio manure generation by 
other Municipalities may be studied and 
followed for implementation if possible. 

Solid Waste 1. SVPMC may explore the possibility of 
Solar powered Solid Waste Processing 
plant and co-ordinate with Power 
department for the same. RD department 
may co-ordinate with SVPMC for 
utilization of their resources as per 
requirement. 

Secretary 
(SVPMC/ Director 
RD) by 14.03.2026 

Processing Plant 

FSTP Management 

Waste management 
arrangements at 
Forest and Police 
camps (LOPs) 

FSTPs at Swaraj Dweep and Shaheed Dweep Secretary/ Director 

to be explored and submitted for neces ary RD by 21.03.2026 

approval. 

1. Waste management systems may be Fore st department / 

designed m the form of SOPs and Police department 

implemented in all Forest and Police - may be shared 

camps. with Science and 
Technology 

2. Necessary Waste Management Orders for department with 

specific execution by the officers deputed immediate effect 

with nodal officer to monitor at HQs may 
be issued with immediat5 effect. 

3. Action Taken Reports with photographic 
evidence may be compiled island-wise 
for submission to NGT in the affidavit to 
be submitted on 29th March 2026. 

Cleanliness in Beach All beaches under Forest department may 

under forests provide structured support to the Gram 
Panchayats for cleanliness drive and monitor 
the same on regular basis. 

Fore st Dept. 
A TR in the past 6 
months, if any / 
Presentation to be 
provided by 
14.03.2026 Specific Annual Action Plans/ Calendar to be 

implemented every year for such beaches 
may be presented in the next review meeting. 
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9. Marine waste 1. CS emphasized that the last mile Forest department 
management connectivity of transfer of marine waste - Wildlife Division 

in the Mission 1 Lakh collected to the PPT in next review 
mainland / processing units like Urban meeting may be 
development department and RD may be presented. 
taken up by Forest department as well. 

2. Mission 1 Lakh may be continued until 
the completion of the target and 
mechanism to continue such m1ss10n 
mode cleanliness drives for protecting 
marine animals may be taken up. 

Beach Management 1. Secretary (Tourism) to co-ordinate with Beach 
Committee - DCs for conduct of BMC meetings within Management 
Monitoring and one week and share the minutes of the Committees/ DCs/ 
functioning meeting. Secretary 

2. Specific attention to be given to Netaji 
Subhash Chandra Bose Island for regular 
waste management and cleanliness drives 
to be conducted like beaches. Institutional 
set up may be put up in place for waste 
management of the island. 

3. Announcements at Airports / Jetties on 
arrival for awareness generation and 
sensitization of the tourists to generate 
minimal waste and fragile ecosystem of 
the islands may be arranged. Tourism to 
Co-ordinate with PMB and Airport 
Authority of India. 

4. A photo-based public grievance 
mechanism may be established / revived 
to enable citizens to report garbage 
dumps and unhygienic conditions 
through mobile alerts, enabling prompt 
action and redressal by the concerned 
authorities. SVPMC/ RD and tourism 
may co-ordinate with respect to tourism 
areas and the san1e may be extended to 
residential and other high footfall areas. 

5. Also tourism kiosks in every jetty/ tourist 
place and Airport may have adequate 
publicity materials m the form of 
billboards, banners, attractive public 
awareness mechanisms. Specific taglines 
highlighting citizen/ tourist responsibility 
on waste generation to be taken up. 

6. One day every month may be designated 
as Beach Cleanliness Drive Day to 
ensure timely cleanliness. Special 
attention may be given to all blue flag and 
high-visibility tourism areas. 

7. Mechanisms to impose on-spot fines may 
be explored by Beach Management 
Committees, RD and SVPMCs for 
deterring tourists/ citizens from littering/ 
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improper waste disposal in the tourist 
areas under SBM rules. DCs may actively 
involve in the same. 

8. Possibility of declaring plastic free 
beaches may be explored by Tourism 
department with Beach management 
committees. 

Health Department-Key Action Points (KAPs) 

S.No. Issue Action to be taken (KAPs) 

Human Resources Monitoring 

Allocated 
/Timeline 

to 

1. Chief Secretary Department to explore the possibility to DBS by 
enquired about the engage contractual staff against the long 14.03.2026 for 

2. 

status of recruitment of pending regular vacancy as per extant contractual 
Group B (Non instructions in public interest. engagement. 
gazetted) and Group C 
posts to which it was Department also to actively take up 
infonned that around necessary action for regular recruitment. 
132 posts of Group C 
has been taken up 
under Collin on 
Recruitment Drive by 
Personnel dept. 

Secretary (Fin) 
highlighted that the UT 
has surrendered huge 
an1ount in the salary 
heads this FY and 
hence the same can be 
utilised for contractual 
employment. 

Engagement of La.dy 
Health visitors at 
Nicobar district 

Filling up posts may be done rationally in all 
districts. Necessary orders for the same may 
be taken up after proper review. 

Manpower engagement and vacancy 
positions along with Status report ( district 
wise and Island wise) may be presented in 
the next review meeting. 

DBS 

Medical Infrastructure 
3. Functioning of medical Annual Maintenance Contracts for all DBS 

equipment and equipment and machinery need to be 
machinery like reviewed for gap assessment. 
Haemodialysis, A fonnal mechanism for AMC may be put in 
Ultrasonography, X- place. 
rays 

4. Functioning and Specific orders for technical staff for regular DBS 
utilisation of the utilisation of X-rays, sonography machines 14.03.2026 
equipment by specialist . 
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technical staff/ Medical and other diagnostic machines may be issued 
Officer for effective public service. 

Capacity Building in ANIIMS and DHS 

7. 

8. 

9. 

5. Capacity building and Department to explore option of training and DHS 
training of Medical capacity building of all medical officers in 

6. 

Officers the UT for the 6-month course at ANIIMS. 
1. Sonology, 2. 

2. 

LSAS (life - Proposal to sign MoU with TN Govt to train 
savmg the GDMOs under process may be fast 
anaesthetic tracked until the time ANIIMS can start the 
skill), 3. courses. 
CEMONC 
( comprehensive 
emergency 
material 
obstetric 
newborn care) 

Capacity Building of 
students from ANIIMS 

Options to be explored for training of all the 
students, additionally for 6 months training 
m 1. Sonology, 2. LSAS (life -savmg 
anaesthetic skill), 3. CEMONC 
( comprehensive emergency material 
obstetric newborn care) 

Options to train the medical students in 
Hospital Management System and Patient 
Management System to be included as 
additional curriculum or in lecture fo1mats 
for additional capacity building may be taken 
up. 

ANIIMS 

CSR funding of health CSR funding for medical equipment/ Secretary (Health) 
equipment and machinery to be reviewed and accordingly / DHS 
machines including X proposals to be made for purchase of the 
rays. machines without prejudice to public 

Drug and 
Supply 

service. 

Medicine Onboarding of the UT to the DVDMS portal Secretary (Health) 
(Drug and Vaccine Distribution / DHS by 
Management System) which is widely being 14.03 .2026 
used byNHM. 

Need for warehousing of the drugs and 
medicines and place for the same may be 
reviewed and accordingly proposed instead 
of present plan at Haddo. 

Hospital Information Secretary (Health) informed that an online/ Secretary (Health) 
Management System digital patient medical management system / DHS 
(HMIS) to be is being worked out for more efficient patient 
implemented for online medical experience and record keeping. 
patient management. 

Specific timeline-based action may be taken 
up by the department in this regard. 

10. Patient Referral The fo llowing to be reviewed in the next Secretary (Health) 
Monitoring presentation / meeting: / DHS by 

A. 14.03.2026 
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11. Administrative Follow 
up of PIP 

Building infrastructure 

a. Data required on number of patients 
month wise referred to Mainland 
hospitals. 

b. Mechanism for referral being followed 
c. Gaps to be plugged for referral reduction 

may be worked out. 
PIP (Programme Implementation Plan) 
prepared by Secretary (Health), A&N 
Administration may be taken up with 
Ministry of Health and Family welfare. 
Summary sheet to be submitted to CS for 
highlighting the same at the Ministry by 
09.03.2026. 

Secretary (Health) 

12. Detailing of bed Additional 35 bed facility created may be Secretary (Health) 

13. 

14. 

enhancement due to publicised for public knowledge. by 10.03.2026 
new medical health 
facilities created may 
be adequately 
publicised. 

OT creation and 
modification / repau: 
Proposed m the 
presentation - 03 new 
modular OTs 
construction 
02 General OTs under 
repau 

Presently waiting list of 
patients was up to 02 
months. 
Futuristic plans 
proposed for ANIIMS 
infrastructure 
a) Construction of 

resident hostel at 
old CRPF Barracks 
buildings 

b) Construction of 
Super speciality 
blocks 

c) Department 
Radiotherapy 

of 

CS instructed that all the proposals for OT 
creation/ modification may be rationalized 
based on patient load and space availability. 
The waiting period of patients may be 
reduced to minimum for effective and timely 
health care. 

CS instructed that the land ownership in case 
of CRPF barracks may be first ascertained 
and accordingly taken up. 

Also, all proposed infrastructure may be 
planned in the existing lands allocated to 
Health depaiiment m Garacharma or 
ANIIMS and as per effective public service 
instead of new land requirement proposals 
may be avoided. 

Land allocated and buildings unutilized 
under health department may be reviewed by 
the Secretary (Health) and then appropriate 
utilization plan may be presented in the next 
Review meeting. 

ANIIMS/ DHS 

Secretary (Health) 

The next review meeting on Health infrastructure and Waste Management shall be held on 

14.03.2026 under the chairmanship of Chief Secretary, Andaman and Nicobar administration for 

review of the action points mentioned above. The departments concerned shall come prepared for the 

same with Action taken report and PPT for presenting the action points. 

~~o~~-
Secretary (Coordination) 

No.1-1/PA/ Secretary CS (Coordination)/2025/712 
Dated: 07.03.2026 
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Copy to: 
1. The PS to Chief Secretary for kind information of the Chief Secretary, Andaman and Nicobar 

Administration, Sri Vijaya Puram 
2. The SPS to Principal Chief Conservator of Forests (PCCF) for kind infonnation of the Principal 

Chief Conservator of Forests, Andaman and Nicobar Administration, Sri Vijaya Puram for 
issuing neces ary directions for appropriate action and implementation. 

3. The PS to Director General of Police for kind information of the Director General of Police 
Andaman and Nicobar Police Department, Sri Vijaya Puram for issuing necessary directions 
for appropriate action and implementation. 

4. The PS to Commissioner-cum-Secretary, Sri Vijaya Puram Municipal Council/Urban 
Development for kind information of the Commissioner (SVPMC IUD), Andaman and Nicobar 
Administration, Sri Vijaya Puram. 

5. The PS to Commissioner-cum-Secretary (Health) for kind infonnation of the Commissioner 
(Health), Andaman and Nicobar Administration, Sri Vijaya Puram. 

6. The PA to Secretary (Environment & Forests) for kind information of Secretary, Andaman and 
Nicobar Administration, Sri Vijaya Puram. 

7. The PS to Secretary (Finance/Planning) for kind infonnation of Secretary, Andaman and 
Nicobar Administration, Sri Vijaya Puram. 

8. The PA to Secretary (Health) for kind information of Secretary, Andaman and Nicobar 
Administration, Sri Vijaya Puram. 

9. The PA to Secretary (Urban Development) for kind infonnation of Secretary Andan1an and 
Nicobar Administration, Sri Vijaya Puram 

10. The PA to Deputy Commissioner (South Andaman) for infonnation of Deputy Commissioner, 
Andaman and Nicobar Administration, Sri Vijaya Puram, necessary action at District level. 

11 . The PA to Secretary (Rural Development) for kind infom1ation of Secretary, Andaman and 
Nicobar Administration, Sri Vijaya Puram. 

12. The Secretary (Tourism) Andaman and Nicobar Administration, Sri Vijaya Puram for 
infonn ation and necessary action. 

13. The Secretary (Science & Technology), Andaman and Nicobar Administration, Sri Vijaya 
Puram for infommtion and necessary action. 

14. The Secretary (SVPMC) Andaman and Nicobar Administration, Sri Vijaya Puram for 
info1111ation and necessary action. 

15. The Deputy Commissioner (Nico bars), Andaman and Nicobar Administration, Car Nicobar for 
information and necessary action at District level. 

16. The Deputy Commissioner (North & Middle Andaman), Andaman and Nicobar 
Administration, Mayabunder for information and necessary action at District level. 

17. The Director (Tourism), Andaman and Nicobar Administration, for infonnation and necessary 
action. 

18. The Director (Rural Development), Andaman and Nicobar Administration, for information and 
nece sary action. 

19. The Joint Secretary, Sri Vijaya Puram Municipal Council (SVPMC), Andaman and Nicobar 
Administration, for information and necessary action. 

20. The Director (Science & Technology), Andaman and Nicobar Administration, for infonnation 
and nece sary action. 

21. The Director Health Services, Andaman and Nicobar Administration, for infom1ation and 
neces ary action. 

22. The Director, Andaman & Nicobar Islands 
information and necessary action. 

23. Office Copy 

Institute of Medical Sciences (ANIIMS) for 
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O(PARllill lll 01 
RURAL DEVELOPMENT & PANCHAYAT 
\•, tltmH1n ,\ tJ11 ,,l,,11 •'d11l't1tSlt u hr m 

SYSTEM FOR INSPECTION & 
MONITORING OF SWM CLUSTERS AND 

CLEANLINESS 
Inspection Structure 

Level Responsibility 
Pa n chavat Secretary Fiel d inspection a nd identification of issues BOO Inspect 100% SWM clusters and verify PS reports Directorate RD & PRls Compile UT da ta and verify 5% clusters DC I AC Surprise inspections 
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Annexure-1 

1. FIELD INSPECTION PROFORMA 

(To be filled by Panchayat Secretary) 

PART A- BASIC DETAILS 

Item Details 
Gram Panchayat ~~~ ~ a.." , 
SWM Cluster NETAJI NAGAR 
Block LIITLE ANDAMAN 
District SOUTH ANDAMAN 
Date of inspection 09.03.2026 
Officer Name G SENTHIL KUMAR 

Areas inspected 

□ SWM Cluster 
□ Gram Panchayat area 
□ Beach 
□ Market 
□ Drain/ Nala 
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Annexure-2 

PART B- SWM CLUSTER STATUS 
Parameter Details 

Estimated accumula ted waste 
Period of accumulation 
Waste condition Loose 
Loose was te 4 tonnes 
Ba led wa ste NIL tonnes 

Comment, If any 

No Balling Mach ine Availa ble in the clu ster. 

31 Page_. 
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Annexure-3 
PART C - BLACK SPOTS (GARBAGE 
WLNERABLE POINTS) 

Location Nature of Approx Action Target Date for 
~------+- W_ as_t_e_ , Quant!_t~ 

Drift 500 Kg. 
Require-=d=----~_C_l_ea_ra_ n_c_e _----1 

Cleanliness 21.03.2026 Lan Waste drive 

Annexure-4 
PART D - CLEANLINESS DRIVES 
Tourism Beaches 

Beach Name Weekly Drive Conducted 
(Friday) 

Chattan 
Beach 

Other Locations (Monthly Drives) 

1. Chattan Beach - 28.03.2026. 

Last Date 
Conducted 

Remarks 

Location Type (Beach/Nata/Market) Last Cleanliness Drive Remarks 1. CC drains adjacent to Main road at Hut Bay Bazar - 10.03.2026. 
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Annexure-5 

PART E- SCORING (TOTAL 100 MARKS) 
SWM CLUSTER CONDITION - 40 

Indicator Marks 
No accumulated waste 5 
Waste oroperlv baled 0 
Segregation maintained 10 
Machinery functional 5 
Cluster cleanliness 10 

COLLECTION SYSTEM - 25 

Indicator Marks 
Door-to-door waste collection coverage 7 
Seirregated collection 5 
Collection as per route plan 8 

PUBLIC AREA CLEANLINESS - 25 

Indicator Marks 
Cleanliness of public places 8 
Cleanliness of beaches 7 
Absence of open dumping sites 5 

RECORDS-10 

Indicator Marks 
Collection register 3 
Cluster records 4 
User fee records 3 

TOTAL SCORE: 80 / 100 
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Annexure-7 

PARTG PHOTOGRAPHS 
Minimum 3 photogr aph s 

1- Clus t r 
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3 - Black spot or public area 

AFTER 

~°'~~~~ .sQ_~Q.... ~ 

~°'~ ~°"~~~ .. 
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DEPARTMENT or 
RURAL DEVELOPMENT & PANCHAYAT 
Andaman & Nicobar Adm inistration 

SYSTEM FOR INSPECTION & 

MONITORING OF SWM CLUSTERS AND 
CLEANLINESS 

Inspection Structure 

Level 
Panchayat Secretary 
BDO 
Directorate RD & PRis 
DC/ AC 

Responsibility 
Field inspection and 'identification of issues 

Inspect 100% SWM clusters and verify PS reports 

Compile UT data and verify 5% clusters 

Surprise inspections 

3_r 
Panclu,yat Secretary 

Gram Pancti~yat, RamM ••au1 .. t.tJf. 

Little Andaman 
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Annexure-1 

1. FIELD INSPECTION PROFORMA 

(To be filled by Panchayat Secretary) 

PART A- BASIC ·DETAILS 

Item Details 

Gram Panchayat Ramkrishnapur 

SWM Cluster Rabindra Nagar 

Block Little Andaman 

District South Andaman 

Date of inspection 09.03.2026 

Officer name Shri Adnan Ahamed Khan 

Areas inspected 

□ SWM Cluster 

Sales 

□ Gram Panchayat areav 

□ Beachv' 

□ Marketv 

□ Drain/ Nala 

2j Page 

■ 1st Qtr 

■ 2nd Qtr 

■ 3rd Qtr 

114th Qtr 

('~ 

*'' 
Panchayat ·secrP.t:1,.v 

Gram Panchayat,~amkri&• •_• .... i,Jur 

Little Andaman 
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Annexure-2 

PART B- SWM CLUSTER STATUS 

Parameter Details 

Estimated accumulated waste -
Period of accumulation -
Waste condition Loose / Partially baled 

Loose waste quantity -
Baled waste quantity -

Comment, If any 

Waste segregation is partially practiced regular lifting of waste required to 

avoid accumulation. 

31 Pag e 

x-: 
Panchayat Secrctp.-v 

Gram Panchayat, Ramkrisn11 .. ,.,J, 

Little Andaman 
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Annexure-4 

PART D - CLEANLINESS DRIVES 
Tourism Beaches 

Beach Name Weekly Drive Last Date Remarks 
Conducted (Friday) Conducted 

Tourism oriented Weekly drive -
beach 
Other beach Monthly 07/03/2026 
Drains Monthly -
Market area Monthly 09/03/2026 

Other Locations (Monthly Drives) 

Location Type (Beach/Nala/Market) Last Cleanliness Drive Remarks 

s I P £ 

- / Panehayat Secretary 
Gram Panchayat, Ramkrisn11 .. ,ur 

Little Andaman 
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Annexure-5 

PART E - SCORING (TOTAL 100 MARKS) 

SWM CLUSTER CONDITION - 40 

Indicator Marks 
No accumulated waste 7 
Wa ste properly baled 7 
Segregation maintained 6 
Machinery functional 0 
Cluster cleanliness 5 

COLLECTION SYSTEM - 25 

Indicator Marks 
Door-to-door waste collection coverage 5 
Segregated collection 6 
Collection as per route plan 8 

PUBLIC AREA CLEANLINESS - 25 

Indicator Marks 
Cleanliness of public places 7 
Cleanliness of beaches 8 
Absence of open dumping sites 8 

RECORDS- 10 

Indicator Marks 
Collection register 4 
Cluster records -
User fee records 4 

TOTAL SCORE: 75 / 100 

6 I a 
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Annexure-6 

PART F - DEFICIENCIES 

1. Bailing machine non functional at SWM cluste r Ra bindra Nagar s ince 
one) ear . 

71 P 

Panchayat, ecret:uv 
Gram Panchayat, Ramk1i111l11..)Ju r 

Little Ana.,nan 

• 
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Annexure-7 

PART G - PHOTOGRAPHS 

Minimum 3 photographs 

1. Cluster site 
2. Market area 
3. Beach 

Before After 

Before 

Before 

81 Pag e 

After 

After 
,_/ 

~ - ' 
Pancha;.:-f'iecretary 
am Panchayat, "amkrishnap~ 
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Annexure-1 

1. FIELD INSPECTION PROFORMA 

(To be filled by Panchayat Secretary) 

PART A - BASIC DETAILS 

Item Details 
Gram Panchayat Vivekananda Pur, Little Andaman 
SWM Cluster Rabindra Nagar, Little Andaman 
Block CD, Block, Little Andaman 
District South Andaman 
Date of inspection 06-03-2026 
Officer name Ritesh Kumar Gharami 

Areas inspected 

□ SWM Cluster 
□ Gram Panchayat area 
□ Beach 
□ Market 
□ Drain / N ala 
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Annexure-2 

PART B - SWM CLUSTER STATUS 

Parameter Details 
Estimated accumulated waste tonnes 
Period of accumulation days 
Waste condition Loose j Baled / Partially baled 
Loose waste quantity tonnes 
Baled waste quantity tonnes 

Comment, If any 

Waste segregation is partially practiced regular lifting of waste required 
to avoid accumulation. 

31 P age 
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Annexure-3 

PART C- BLACK SPOTS (GARBAGE 
VULNERABLE POINTS) 
Location Nature of Approx Action Target Date for 

Waste Quantity Re__quired Clearance 
-- -- -- -- --
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Annexure-4 

PART D - CLEANLINESS DRIVES 

Tourism Beaches 

Beach Name Weekly Drive Last Date Remarks 
Conducted (Friday) Conducted 

VKPu r Ma rket Area Monthly 06-03-2026 
VKPur Market to Monthly 04-02-2026 

G.S.S VKPur Office 

Other Locations (Monthly Drives) 

Location Type (Beach/Nala/Market) Last Cleanliness Drive Remarks 
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Annexure-5 

PART E - SCORING (TOTAL 100 MARKS) 

SWM CLUSTER CONDITION - 40 

Indicator Marks 
No accumula ted wa ste 7 
Waste properly ba led 7 
Segregation maintained 6 
Machinery functional 0 
Cluster cleanliness 5 

COLLECTION SYSTEM - 25 

Indicator Marks 
Door-to-door waste collection coverage 5 
Segregated collection 6 
Collection as per route plan 8 

PUBLIC AREA CLEANLINESS - 25 

Indicator Marks 
Cleanliness of public places 7 
Cleanliness of beaches 8 
Absence of open dumping sites 8 

RECORDS-10 

Indicator Marks 
Collection register 4 
Cluster records -
User fee records 4 

TOTAL SCORE: 75 / 100 

61 P age 
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Annexure-6 

PART F - DEFICIENCIES 
1. Bailing machine non functional at SWM cluster Rabindra Nagar since one 
year. 
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Annexure-7 

PART G - PHOTOGRAPHS 

Minimum 3 photographs 

1- Cluster 
2 - Waste accumulation 
3 - Black spot or public area 
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DEPARTMENT OF 
RURAL DEVELOPMENT & PANCHAYAT 
Andomon & Nicobar Administration 

SYSTEM FOR INSPECTION & 
MONITORING OF SWM CLUSTERS AND 

CLEANLINESS 

Inspection Structure 

Level 
Panchavat Secretary 
BOO 
Directorate RD & PRis 
DC I AC 

Responsibilitv 
Field insoection and identification of issues 
Inspect 100% SWM clusters and verifv PS reports 
Compile UT data and verify 5% clusters 
Surprise inspections 

~ 

~~tary 
Gram Panchayat 

"';·anindra Nagar, little AndM";H\ 
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Annexure-1 
1. FIELD INSPECTION PROFORMA 

(To be filled by Panchayat Secretary) 

PART A - BASIC DETAILS 
Item Details 

Gram Panchavat Rabindra Nagar 
SWM Cluster Rabindra Nagar 
Block Little Andaman 
District Sou th Andaman 
Date of inspection 09-03-26 
Officer name Adnan Ahamed Khan 

Areas inspected 

✓ □ SWM Cluster 
✓ □ Gram Panchayat area 
□ Beach 

✓ □ Market 
□ Drain/ Nala 

21Pag e 

G--1 
~ .. 

~tary 
Gram Panchayat 

~:anlndra Nagar, Little Antfama,, 

------------
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Annexure-2 
PART B - SWM CLUSTER STATUS 

Parameter Details Estimated accumulated waste 39 tonnes Period of accumulation 350 days Waste condition Loose / Baled / Partially: baled Loose waste quantity 24 tonnes Baled waste quantity 15 tonnes 

Comment, If any 

'- \.5 

~t:ry 
Gr~rri Panchayaf 

~. ao,ndra Nagar, Little Andan1a,, 

31 Page 
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Annexure-3 

PART C- BLACK SPOTS (GARBAGE 

VULNERABLE POINTS) 

Location Nature of Approx 
Waste Quantity 

Nil Nil Nil 

-
41P age 

Action 
Required 

Nil 

Target Date for 
Clearance 

Nil 

~~ 
Secretary 

Gram Panchayat 
._·ao,mfra Nagar, Litt!! Anda"'"'" 

I 

I 

I 

I 
I 
I 
I 

I 

I 
I 
I 
I 

I 

I 

1 

~ 
I 
I 
1 
I 
I 

I 
I 
I 
I 

I 
I 

I 

I 
I 
I 

I 
I 
I 

I 
I 

I 

I 
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Annexure-4 

PART D - CLEANLINESS DRIVES 

Tourism Beaches 

Beach Weekly Drive Conducted Last Date 

Name {Friday) Conducted 

Nil Nil Nil 

Other Locations (Monthly Drives) 

Remarks 

Nil 

Location Type (Beach/Nala/Market) Last Cleanliness Drive Remarks 

\. ~ 

~~~ 
Gram Panchayaf --. 

~·aolndra Nagar, Little Andama 

SI Pag e 
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Annexure-5 

PART E - SCORING (TOTAL 100 MARKS) 

SWM CLUSTER CONDITION - 40 

Indicator Marks 
No accumulated waste 07 
Waste properly baled 07 
Segre_gation maintained 06 
Machinery functional 00 
Cluster cleanliness 05 

COLLECTION SYSTEM - 25 

Indicator Marks 
Door-to-door waste collection coverage 07 
Segregated collection 05 
Collection as per route plan 08 

PUBLIC AREA CLEANLINESS - 25 

Indicator Marks 
Cleanliness of public places 11 

Cleanliness of beaches -

Absence of open dumping sites 13 

RECORDS- IO 

Indicator Marks 
Collection register 3 
Cluster records 3 
User fee records 3 

TOTAL SCORE: 78 / 100 

6j Page 

, ~ 

s&fe~ry 
Gram Panchayat 

Joindri Nagar, Little Andama11 
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Annexure-6 

PART F- DEFICIENCIES 

1. Bailing Machine non-functional at SWM Cluster Rabindra Nagar since 
l(one) year. 

--
~r::arr 
Gram Panchayat 

•. aprndra Nagar, Little Andam 11 

71 Page 
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Annexure-7 

PART G - PHOTOGRAPHS 

Minimum 3 photographs 

1- SWM Rabindra Nagar Cluster 
2- Panchayat Market 
3- Gram Panchayat Area 
4-

BEFORE AFTER 

~ 

~~ t -. 

Signat~iQffi\lfr. 
Gram Panchayat 

,:..,ablndra Nagar, little Andama:, 
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O(PARllill lll 01 
RURAL DEVELOPMENT & PANCHAYAT 
\•, tltmH1n ,\ tJ11 ,,l,,11 •'d11l't1tSlt u hr m 

SYSTEM FOR INSPECTION & 
MONITORING OF SWM CLUSTERS AND 

CLEANLINESS 
Inspection Structure 

Level Responsibility 
Pa n chavat Secretary Fiel d inspection a nd identification of issues BOO Inspect 100% SWM clusters and verify PS reports Directorate RD & PRls Compile UT da ta and verify 5% clusters DC I AC Surprise inspections 
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Annexure-1 

1. FIELD INSPECTION PROFORMA 
(To be filled by Panchay at Secreta ry) 

PART A- BASIC DETAILS 
Item Details 

Gram Panchayat HUT BAY 
SWM Cluster NETAJI NAGAR -Block LITTLE ANDAMAN 
District SOUTH ANDAMAN 
Date of inspection 09.03.2026 
Officer Name G SENTHIL KUMAR 

Areas inspected 

□ SWM Cluster 
□ Gram Panchayat area 
□ Beach 
□ Market 
□ Drain/ Nala 

--
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Annexure-2 

PART B- SWM CLUSTER STATUS 
Parameter Details 

Estimated accumula ted waste 
Period of accumulation 
Waste condition Loose 
Loose was te 4 tonnes 
Ba led wa ste NIL tonnes 

Comment, If any 

No Balling Mach ine Availa ble in the clu ster. 

31 Page_. 
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Annexure-3 
PART C - BLACK SPOTS (GARBAGE 
WLNERABLE POINTS) 

Location Nature of Approx Action Target Date for 
~------+- W_ as_t_e_ , Quant!_t~ 

Drift 500 Kg. 
Require-=d=----~_C_l_ea_ra_ n_c_e _----1 

Cleanliness 21.03.2026 Lan Waste drive 

Annexure-4 
PART D - CLEANLINESS DRIVES 
Tourism Beaches 

Beach Name Weekly Drive Conducted 
(Friday) 

Chattan 
Beach 

Other Locations (Monthly Drives) 

1. Chattan Beach - 28.03.2026. 

Last Date 
Conducted 

Remarks 

Location Type (Beach/Nata/Market) Last Cleanliness Drive Remarks 1. CC drains adjacent to Main road at Hut Bay Bazar - 10.03.2026. 

Page 231 of 403

238
4344



Annexure-5 

PART E- SCORING (TOTAL 100 MARKS) 
SWM CLUSTER CONDITION - 40 

Indicator Marks 
No accumulated waste 5 
Waste oroperlv baled 0 
Segregation maintained 10 
Machinery functional 5 
Cluster cleanliness 10 

COLLECTION SYSTEM - 25 

Indicator Marks 
Door-to-door waste collection coverage 7 
Seirregated collection 5 
Collection as per route plan 8 

PUBLIC AREA CLEANLINESS - 25 

Indicator Marks 
Cleanliness of public places 8 
Cleanliness of beaches 7 
Absence of open dumping sites 5 

RECORDS-10 

Indicator Marks 
Collection register 3 
Cluster records 4 
User fee records 3 

TOTAL SCORE: 80 / 100 
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Annexure-7 

PARTG PHOTOGRAPHS 
Minimum 3 photogr aph s 

1- Clus t r 

l 

' ... ,, ~-
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3 - Black spot or public area 

AFTER 

~°'~~~~ .sQ_~Q.... ~ 

~°'~ ~°"~~~ .. 
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Annexure-7 

2. BDO INSPECTION & VERIFICATION 
PROFORMA 

(BDOs inspect 100% SWM clusters and verify PS reports) 

Block: 

SJ GP Cluster PS BDO Waste Black 
Score Score Accumulation Spots 

Identified 
1. Netaji Netaji 80/100 72/100 4 Tonnes 03 

Nagar Nagar 
2. Rabindra Rabindra 78/100 63/100 39 Tonnes Nil 

Nagar Nagar 

BLOCK SUMMARY 

Parameter Number 
Total SWM clusters 02 
Clusters inspected by BDO 02 
Clusters with accumulated waste 02 
Black spots identified 03 
Black spots cleared 01 

CLEANLINESS DRIVE STATUS 

1. Cleanliness Drive held on 07 /03/206 and 09/03/2026 at R.K. Pur. 
2. Cleanliness Drive held on07 /03/2026 at Hut Bay. 

Remarks 

3. Cleanliness Drive to be held on 14/03/2026 at Fish Landing Jetty 
Beach at Netaji Nagar Gram Panchayat. ; 

-~i;,~g8r 
~fl-1:1-c:,-ru~q\ ~ ~. ~ ~ 

CD Block, Little Andaman 
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ESTABLISHMENT OF SOLID WASTE MANAGEMENT CLUSTERS IN 
NANCOWRY & CAR NICOBAR 

NANCOWRY

1Page 237 of 403
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CAR NICOBAR
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 SETTING UP OF GAUSHALA IN GRAM PANCHAYAT 
SIPPIGHAT UNDER GOBARDHAN PROJECT 
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TRAINING PROGRAMMES 
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CLEANLINESS DRIVES

 

6Page 242 of 403

249
4355



CLEANLINESS DRIVES
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CLEANLINESS DRIVE FOR MARINE POLLUTION 
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AWARENESS CAMPAIGNS
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DOOR TO DOOR COLLECTION AND 
TRANSPORTATION
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USER FEES COLLECTION
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IEC ACTIVITIES
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STAR RATING CERTIFICATE 
 
 

 
S W A C H H B H A R A T  M I S S I O N - U R B A N  2 . 0 
 

This is to certify that city of 

Sri Vijaya Puram 
of the State Andaman and Nicobar has been certified 

 
 

 

 

(17.07.2025 - 16.07.2026) 
 

 

 

 
Roopa Mishra Srinivas R Katikithala 

 

Joint Secretary & Mission Director 

Swachh Bharat Mission Urban 

Secretary, 

Ministry of Housing & Urban Affairs 
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2 THE ANDAMAN AND NICOBAR EXTRAORDINARY GAZETTE MARCH 03, 2026 

W.1-
(>lut4l~1 g>&ll>l ~, ~ ~ ~) 

~tmr <~ "Qci ro,mfrrcf>1) 

ANDAMAN AND NICOBAR ADMINISTRATION 
ANDAMAN AND NICOBAR POLLUTION CONTROL COMMITTEE 

DEPARTMENT OF SCIENCE AND TECHNOLOGY 

************ 

NOTIFICATION 

Sri Vijaya Puram, dated the 3rd March, 2026. 

No. 52/2026 F. No. 2-1/PCC/Waste/2004.---ln exercise of the powers conferred under the 

administrative authority of the Andaman and Nicobar Administration, and in partial modification of the 

Notification No. 109, dated 28.06.2016, published in the Andaman and Nicobar Extraordinary Gazette, 

whereby the "Andaman and Nicobar Islands Scheme for Exemption of Freight Charges for Transportation of 

Plastic, Glass & E-waste" was notified, the Administrator is pleased to further amend the said Scheme as 

follows: 
1. Short title and commencement : 

i. This Scheme may be called the " Andaman and Nicobar Islands Exemption of Freight Charges for 

Transportation of different waste materials from A & N Islands to Mainland (Amendment) 

Scheme, 2026". 
ii. It extends to the whole of A & N Islands. 

iii. It shall remain in operation up to 31st August 2027, in alignment with the extension of Notification 

No. 79 dated 29.08.2025, and shall come into force with effect from 1st January, 2026. 

2. In Para 1, 3, 4, • 5 & 6 of the said Notification, wherever the words "Plastic, Glass and E-wastes", 

occurs the same shall be substituted with the word, "different waste materials". 

3. In Para 3 of the Notification, after Sub-para (vii), the following Sub-paras shall be added, namely: 

(viii) "different waste materials" means waste materials generated within the Andaman and 

Nicobar Islands and meant for recycling, recovery, co-processing, or environmentally sustainable 

disposal in the mainland, including but not limited to: 

1. Plastic waste 

2. Glass waste 

3. E-waste 
4. Paper and paper-based products, including cardboard 

5. Rubber and rubber products, includlng used tyres and tubes 
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THE ANDAMAN AND NICOBAR EXTRAORDINARY GAZETTE MARCH 02, 2026 

6. All types of metals, excluding radioactive materials. 
7. Refuse Derived Fuel (RDF)/ Segregated Combustible Fraction (SCF). . 

4. All other terms and conditions of the Notificati~n shall remain unchanged and shall continue to be in force. 

3 

L. t nant Governor, By order and in the name of the ieu e . b r Islands 
Andaman and Nico a 

Sd./-
(Rajanish Kumar Singh, IAS) 

Secretary (Science & Technology) 

MGPSVP- 52/ Gazette / 20 26 35 Copies. (MA-DTP-5) 
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Form for Application under freight Exemption scheme/ Request for authorization and Inspection

Transporter / Agency Details:

Details by Waste handlers

Name of Waste handler & Firm
Address
Phone No
Email Id
Regjstration No
Waste stol le location/ DRC/ SWM Cluster
Waste loading -Wharf/ Port/ Je

Total containers required

Waste Shipment Details:

Type of Waste No. of Bales/
bundles/ bags

Total quantity
(i" kg)

No. of
Containers

required
Waste

handlers
Waste

handlers
10 Waste

handlers
10 10

Plastic Cat-I
(Rigid Plastic Packaging-PET, HDPE, PP rigid
containers, bottles, jars, caps)
Plastic Cat-II
(Flexible Plastic Packaging-Plastic carry bags, fi
louches, wraPS

Plastic Cat-II

(Multilayered Plastics (MLP)-Chips packets, bisl
wrappers, laminated foils
Plastic Cat-IV

(Compostable Plastics)
Plastic Cat-V
Biodegradable plastic)

Plastic Cat-V
(Other than above cate€o
Glass waste
E-waste

Paper and paper-based products
Textile waste, cloth, rags
Waste leather & its products
Abandoned fishing gears, nets and ropes
Human hair

Rubber and rubber products (including tyres &
tubes
Biomass & wood waste, coconut shells, crop
residues

Refuse Derived Fuel (RDF) / Segregated
Combustible Fraction (SCF
Total quantit'
Waste handlers-persons engaged in collection, pre-processing, processing & transporting actNUies operating from

A&N Islands, IO-lnspectir€ oficials, authorized&r inspecting the storage areas].

Name of SPCBType Name of waste
End-user details (verification by ANPCC):

EPR Certificate Agreement/ MoU
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of
waste

processor/ recycler
with address

Consent/ Authorization
No. & date

No.. if
applicable.

made with end user

for recycling/ disposal

(Signature of Waste handler)

Verification report of Inspecting Official (IO)

Other conditions: Waste is properly segregated/ cleaned/ dried & dewatering: Yes/ No.

Observations & recommendation:

(Signature of Inspecting Officials)

Checklist for application:

a.

b.

C.

d.

e.

f.

Register/ record maintained by waste handlers as per Notification
Registration obtained by waste handler hom the District Industries Centre / Udyam Registration or Work
order from Sri Vijaya Puram Municipal Council/ Rural Development & Panchayats or Consent/
Authorisation from ANPCC.

Valid Consent To Operate of the end user facility issued by concerned SPCB/PCC.
Authorization issued to end user facility under the relevant waste management rules, issued by the
concerned SPCB/PCC s

Agreements or MoUs made between the waste handlers & end user, issued by or executed with the end-
use facility.
Extended Producer Responsibility compliance documents wherever applicable (Plastic, tyres, etc.).

Register/ record to be maintained by waste handlers as per Notification

Unique identification
code (Firm name'

Number)

Type of different
waste material (as

per notification)

Packaging type
(bundles/ bales/

bags/etc.)

Approximate
unit weight

Date o

inspection

(

; } ;IIi: :R
i{aif ’>{tTTtitF TB fInn- Il

!::Ie:TJ:n fg InC?!!i(?iF:v

&t Co Fi .II:.','-=,;iil='-:; , 1, ., Jr:
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Anarkali DRC-1 (Green Worms Eco Solution) 

J , - r: ,. ,, - -. --: r -UJ 1:::-S~SO:ct~~l .L . -
(SWM . 

Municipal •• . ,~11 

Port 81<.rn 
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Anarkali DRC-2(A Samsuddin) 

Assistant Er • ,eer-111 
(SWM 

Municipal , ,. ,)i",~tl 

Port blun 
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Anarkali DRC-3(NHC Enterprises) 

~ 
Assi;;, ta.E : •> --. ee r-III 

(SWM 
Municipal ' - .. · ,. (.; II 

Port 81a,1 
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monanpura UK'- \l:ireen worms 1:co :,01u11onJ 

I 

/ _:: :,: :~:·.~--. ~ i • - - -: r-IJI 
(S VVM 

Mu', · ' .e, il 
F . . . . ... 
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Junglighat DRC(Paperman Environmental Solution) 

~~ f:.ss1stant ~ r: - •eer-III 
(SWM 

Municipal , _ , .~11 
Port t:Sl~,1 
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School Line DRC (ATR Venture) 
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New Pahargaon DRC (lntrend Enterprises) 
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Dollygunj DRC-1 (Waste Solution) 
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Dollygunj DRC-2 (Bio Green) 

1 ·.,i 1vr11: 
M._,r, .ii 

f· , ..... -·· ~ .. 
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Bathubasti DRC (KSR Scrap Traders) 
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Brookshabad. DRC 2&3 (CM Scrap & Traders) 

,,iVi 
. ii 
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Garacharama DRC (Andaman 3R Solution) 
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Shankla Enterprises (Brookshabad-1) 
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Brookshabad Compost Plant 

Ass~- 0 eer~III 
(SWM 

Municipal 1 . ,t.., 11 
Port 31~ .. 

Page 270 of 403
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Gandhi Park Compost Plant 
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Anarkali Windrow Compost 
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Junglighat Bin Compost 

Assista nt Er , • 1eer-III 
(SWM 

Municipal <. ,._: 11 
Port B1c .. ,, 
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Junglighat Fish Waste Processing Unit 

/'.ssistant Ei • 1 ('er-lI1 
(SWl\1 

Murnc1pc:il 1 .,_. 11 

Pon 61u., 
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Anarkali Pit compost 
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Garacharma Compost Plant 

- .. 'il,_J 
<--------, . I . . 

Assistant Er: - • eer-III 
(SWM 

Municipal 1..,." " ,,;11 
Port B1c.11, 

,\' . 
, , ::~-c -

.~ -,r 'I:'.. .... ,, . ' 
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Brookshabad Coconut Shredding Unit 

Mun 1c;pa! i . Ju 
F'ort 81u .. 
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• 

Brichgunj Compost Plant 
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.. 

Garacharama-1 Compost Plant 

~ . 
J\3sistant Er · -,eer-IIl 

(SWM 
Municipal L -~11 

Port B1c.1,, 
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ANNEXJ!BE-XT 

,flR ~ ~ 
/ Office of Municipal Council 

- /!.11 /vl C/$ / 2j.zo11Jtt t3 LJ '! ~~~ 
/ - • rl VIJaya Puram 

STANDARD OPERATING PROCEDURE {SOP) 

For Wet Waste Processing from Collection to Processing during Monsoon(~ Months) 

1, Introduction: 

This Standard Operating Procedure (SOP) establishes the protocols for the comprehensive 
management of wet waste within the Jurisdiction of the Sri Vijaya Puram Municipal Council 
(SVPMC), Andaman & Nicobar (A&N) Islands. It specifically addresses the unique and significant 
challenges encountered during the monsoon season. The scope of this SOP encompasses all 
stages of the wet waste management llfecycle: gener.itlon (from households, commercial 
establishments, and institutions), meticulous source segregation, systematic collection, efficient 
transportation, necessary pre-processing, appropriate processing and/or treatment, and sale of 
bye-products. A central focus \s maintained on implementing monsoon-resilient practices 
throughout this lifecycle. 

This SOP has been meticulously formulated to ensure direct compliance wlth the directions issued 
by the Hon'ble National Green Tribunal (NGT) \n Original App\ica\ion No. 606 of 2018, which 
pertains to comprehensive solid waste management. Furthermore, this document .iligns with and 
operationalizes the provisions of the Solid Waste Management (SWM) Rules, 2016, as notified 
by the Ministry of Environment, Forest and Climate Change (MoEF&CC), Government of lndi.i. 

The Standard Operating Procedure (SOP) has been duly verified and vetted by the Indian Council 
of Agricultural Research- Central Island Agricultural Research Institute (ICAR-CIARI), Sri Vijaya 
Puram. 

2. Scope: 

This SOP is mandatory and binding for all waste generators, including individual households, 
commercial entities (such as markets, hotels, restaurants), and institutions (schools, government 
offices, etc.). It is also mandatory for all personnel of the SVPMC, and any third-party contractors 
or agencies engaged by SVPMC for any aspect of wet waste management within the 
geographical .ind administrative purview of the SVPMC. 

3. Abbreviations: 

• BWG: Bulk Waste Generators (waste generation > 50kgsJday). 
• HH: Households 
• Comm.: Commercial Establishments 
• lnstitutJonal: Educational institutions, government offices, hospitals, etc. 
• D2D: Door-to-Door 
• PPEs: Personal Protective Equipment (e.g., hand gloves, rnasks) 
• SVPMC: Sri Vijay.i Puram Municipal Corporation 
• Safalmltras: Waste collection personnel/sanitation workers 
• Generator: All waste generators (Household, commercial & institutional). 

4. Actionable points stage-wise during monsoon season: 

s. Stage/Issue Responslble Probable Solutions 
No. Partv 
1. Waste generation • Generator • Covered bins/bins with lids are mandatory for all 

Source• (HH/ waste generators. 
Comm.I Institutional 
& BWG)_ ---

2. Segregation at Generator • Mandatory segregation at source Into wet and 
Source dry waste. 

• Introduction of bio-degradable bags for 
coltectlng waste al the source by \he 
Safalmltras. 
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s. Stage/Issue Responsible Probable Solutlons 
No. 
3. 

4. 

Partv 
Segregated waste SVPMC 
Collection - 020 
(Households) 

Segregated waste SVPMC 
Collection - 020 
(Commercial/ 
Institutions/ BWGs) 

5. Transportation of SVPMC 
segregated waste 

6. Waste proc~sslng/ SVPMC 
treatment 

• Manpower to be equipped with mandatory PPl:s 
(hand gloves & masks) and rain gear (raincoat). 

• Door-to-Door waste collection is mandatory 
every day. 

• Use of appropriate equipment such c1s 
wheelbarrows and movable dustbins for 
household collection. 

• Collecllon vehlcles equipped with separate 
covered compartments. 

• Manpower to be equipped with mandatory PP Es 
(hand gloves & masks) rain gear (raincoat). 

• Door-to-Door waste collection Is mandatory 
every day. 

• Use of appropriate equipment such as 
wheelbarrows and movable dustbins for 
collecUon. 

• CommerclaVlnstltulions be handed over waste 
in a segregated manner during collection. 

• Notified waste collection timings for commercial 
establishments: 08:00 p.m, to 11 :00 p.m. in 
addition to morning collection from 06:00 a.m. to 
09:00 a.m. 

• Collection vehicles designed with separate 
compartments, with dedicated vehicles for wet 
waste. 

• Vehicles are leakage-proof to prevent spillage 
and directly transport waste to designated 
orocessina facilities. 

• Treatment facilities equipped with proper 
receiving stations. 

• Treatment facilities mandalorily have roofs with 
side walls to prevent rainwater entry and ensure 
continuous operation. 

• Sufficient carbon sources (e.g., shredded 
coconut peat, sawdust, dry leaves) and ensure 
the stock of catalyst/cultures available & used to 
accelerate organic decomposition of waste. 

Processing of wet/ organic waste: 

Easily biodegradable waste (food waste, market 
waste such as fish, meat, vegetables, flowers, 
fruits, etc.) - These have a high potential for 
methane gas generation and are best suited for 
anaerobic digestion through bio­
methanalion/biogas technology in the long-term 
plan. 

• In the present scenario, anaerobic composting 
or aerobic composting can be adopted, with the 
addition of consortia developed by CIARI or 
other ICAR institutes. 

• The staff involved In the treatment plant shall 
have adequate training from the ICAR KVK / 
Agriculture Department, for technical know-how 
for better compost making. 

Dry organic I non-easily blodegradabl w st (tree 
leaves, twigs, grass, branches, t .) - Th se are 
slowly biodegradable, taking t le st 90 days. Such 
waste should be shredded nd ml ed with 
cunsortl to acfelerate 0'""10_n__..1p'""'o...:.s_li..,ng"'-'.~-----i 

7. Processed by- S VPMC - • Apply pecinc microbial consortia to enrich the 
products nu!f.10'!! valu of eJCtracted cornoost. '---J..L-_______ _._ _____ ....__ 
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s. Stage/Issue Responsible Probable Solutions 
No. Partv 

• Recycle leachate/ vetmi-wash back into the 
composting system to enhance compost quality, 
or utiliie it as liquid fertilizer. 

, Generated compost is distributed to farmers and 
other consumers, including parks, at notified 
rates. 

8. Disposal SVPMC Left-over waste requiring longer decomposition 
mechanism periods is recycled back into the subsequent 

decomposition cycle. 
• Non-biodegradable fractions should be 

segregated and managed through appropriate 
disposal methods. 

• Residual organic waste should be recycled back 
into the composting process, with the addition of 
consortia/decomposers for complete 
deoradation. 

5. Monitoring & Review: 

This SOP will be reviewed periodically by the Executive Engineer (SWM), SVPMC at pre, during 
& post monsoon seasons or as deemed necessary based on operational performance, 
technological advancements, or changes 1n environmental regulations and submit written report 
with observations & remedial measures to Secretary, SVPMC to ensure compliance and 
effectiveness. 

This has the approval of Competent Authority. 

Superintending Engineer 
Municipal Council 

F. No.:34/2/2025-SWM-PBMC•PBMC_AN/ 2,1,.\ <1 Sri Vljaya Puram, dated ILOB.2025. 

Copy for information & necessary action by: 
1. The Executive Engineer (E&M/ SWM). SVPMC. 
2. The Sanitary Officer, SVPMC. 
3. The Assistant Engineet (SWM), SVPMC. 
4. The Agriculture Officer, SVPMC. 
5. The Junior Engineers (SWM), SVPMC through AE, SWM. 
6. The Sr. Sanitary Inspectors & Sanitary Inspectors through SO. SVPMC. 
7. All the monitoring Junior Engineers of wet/ organic & dry waste processing facilities. 
8. The Swachhata Awareness Team/ IEC Team, for creating public & community 

awareness. 
9. The Organizer, SVPMC for wide publicity. 

Copy also to: 
1. PA to Secretary, SVPMC for kind perusal of the Secretary, SVPMC. 
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';:J1R Ql~cf>I Q~th~ 
Office of Municipal Council 

ii f'aGltll ~ 
Sri Vijaya Puram 

Compliance Report on Standard Operating Procedure (SOP) for Wet Waste Management During Extended Monsoon Period (4-6 Months) 

Compliances at Waste 
generation - Sources 
(HH/ Comm./ 
Institutional & BWG) 

• Households, commercial establishments, and 
institutions were provided with color-coded twin 
bins with awareness stickers to educate and 
inculcate the habit of waste segregation at source. 

• SVPMC made it mandatory to maintain these bins 
with lids for the collection, storage & handover of 
waste to Safaimitras in a segregated manner. 

• Bulk Waste Generators (BWGs) have been 
mandated to have their color-coded bins on their 
premises. 

• Standpost twin bins with covered lids have been 
installed in public areas. 

• Public awareness is being promoted through a 
dedicated Swachhata Awareness Team of 
SVPMC, as well as via radio, artistic wall paintings, 
and print and electronic media. 
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Segregation at Source • Public awareness on waste segregation practice 
is being done through a dedicated Swachhata 
Awareness Team of SVPMC, as well as via 
radio, artistic wall paintings, and print and 
electronic media. 

• Color-coded biodegradable waste collection 
bags have been introduced to collect segregated 
waste according to the prescribed color code 
(Blue for dry waste, green for wet waste & Red 
for Sanitary & Hazardous waste), making the 
process easier for both Safaimitras and 
residents when handing over waste. 

giz 
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Segregated waste 
Collection - D2D 
{Households) 

• Safaimitras of SVPMC collect segregated waste 
from the source as per the designated timings. 

• All Safaimitras have been directed to collect 
segregated waste from the source, which is 
monitored by the area supervisor and then by 
the Sanitary Inspector. 

• Personal protective gear is mandatory; 
manpower is deployed quarterly as per roster, 
and gloves and masks are compulsory for all 
workers. 

• Door-to-door collection is ensured every day. 
• Household collection is carried out using 

equipment such as wheelbarrows and movable 
dustbins. 

• SVPMC has notified commercial & institutions 
waste collection timings from 8:00 p.m. to 11 :00 
p.m., in addition to the morning collection from 
6:00 a.m. to 9:00 a.m. 

• Collection vehicles have separate covered 
compartments. 
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Transportation of 
segregated waste 

• The collection vehicles have separate 
compartments, and dedicated vehicles are 
deployed for wet waste. 

• The vehicles are covered to protect the waste 
from rain and transport it directly to the 
designated processing facilities. 
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Processing/ Treatment 
of waste. 

Dry waste: 
• In absence of a recycling/ disposal facility in 

ANI, SVPMC has outsourced the operation & 
management of 18 Nos. of Dry Resource Centres 
(DRCs) to the 14 Nos. of private agencies (to 
bale/ compact the waste and send it to the End 
disposal units situated at mainland). 

• The operators/ agencies selected through Eol 
process, under Rule 15 (r) of SWM Rules, 2016 
which allows transport of non-bio-degradable 
waste to the respective processing facility or 
material recovery facilities or secondary storage 
facility. SVPMC receives per kilogram rate for 
each type of dry waste as a revenue from the 
vendors. 

• All 14 DRC operators are sending their waste 
baled materials to Mainland through 04 major 
plyers/ vendors, who are having the tie-up with 
the processing facilities duly authorized with 
respective SPCB/ PCCs. 

For Wet waste: 
• SVPMC operates llNos. of wet waste 

processing facilities for a total capacity of 32.5 
TPD, at different locations. 
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• All the plants are operated by SVPMC through 
its own man-power, machineries & 
infrastructure. 

• Rainy Season Measures: all the wet waste is 
collected from households, business 
establishments etc., and transported to 
composting facilities in covered vehicles. All 
composting facilities are covered under sheds, to 
prevent from rain disruption. Increased level of 
moisture/ humidity prolongs the duration of 
composting which is adjusted by addition of 
carbon materials like, shredded coconut peat, 
sawdust, dry leaves, and compost accelerators, 
such as microbial inoculums or microbial 
consortia, are added to organic waste to speed up 
decomposition and improve the quality of the 
final compost. 
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Processed by-products • Out of the daily raw compost of 2-3 TPD, the 
leftover waste after sieving (usually 20% of 
generated compost), which requires longer 
decomposition periods, is recycled back into the 
subsequent decomposition cycle. So effectively, 
ready compost generation per day is avg. 2 
tonnes. 

• Compost rates have been notified for different 
category of consumers viz., General Public, bulk 
consumers & farmers . 
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Disposal Dry waste: 
• The recyclables & non recyclables dry waste is 

baled materials being sending to Mainland 
through 04 major plyers/ vendors, who are 
having the tie-up with the processing facilities 
duly authorized with respective SPCB/ PCCs. 

Wet wate: 
• Out of the daily raw compost of 2-3 TPD, the 

leftover waste after sieving (usually 20% of 
generated compost), which requires longer 
decomposition periods, is recycled back into the 
subsequent decomposition cycle. So effectively, 
ready compost generation per day is avg. 2 
tonnes. 

Page 117 of 141 O 

Executive Engineer (SWM) 
Municipal Council 

Page 292 of 403

299
4405



ANNEXURE-XII 

Details of Households managing their wet waste either through Home composting/ biogas 
generation or any other means within the jurisdiction of Sri Vijaya Pu ram Municipal area- As 

per the Inspection report of Ward Sanitary Inspectors 

Ward No. 
Ward Ward Area 

Population (Sq.km.) 

1 7384 0.59 
2 6745 0.65 
3 7356 0.75 
4 5635 0.64 
5 7939 1.07 
6 7590 0.72 
7 6816 0.37 
8 3917 1.21 
9 6195 0.75 
10 4905 1.31 
11 6175 0.53 
12 6467 2.27 
13 5891 0.72 
14 6247 0.2 
15 6688 0.65 
16 5544 1.33 
17 9198 4.11 
18 8023 3.53 
19 7763 1.79 
20 7857 1.59 
21 5410 3.14 
22 2762 7.98 
23 8359 3.97 
24 8400 1.37 

Ward's Residential 
HHs practicing 

Home Qty. of waste 
Households (HHs) 

Nos. 
Composting (HC) managed (kgs.) 

Nos. 
1942 22 
2033 22 
1953 20 
2200 27 
2026 9 
1914 1 
2011 17 
1214 14 
2112 20 
1845 16 
1984 12 
2159 25 
1827 7 
1883 15 
1802 25 
1499 17 
3055 10 
2692 9 
2359 10 
2069 5 
1358 29 
611 30 

2696 11 
2727 22 

47971 395 
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17.16 
17.16 
15.6 

21.06 
7.02 
0.78 
13.26 
10.92 
15.6 
12.48 
9.36 
19.5 
5.46 
11.7 
19.5 
13.26 
7.8 
7.02 
7.8 
3.9 

22.62 
23.4 
8.58 
17.16 
308.1 

Sanitary Officer 
Municipal Council 
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ACTION TAKEN REPORT CUM STATUS REPORT IN-COMPLIANCE OF ORDER DATED 26.09.2025 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL

(REPORTING FORMATS)
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Table Status of Solid Waste Management in Inhabited Islands of Andaman & Nicobar Islands (District-wise)

Sl
No.

Dis
tric
t

Name of the Inhabited
Islands

Populati
on

(Census
2011)

House
holds

Controlling
Department

Solid
Waste

Generation
* (in TPD)

Waste Processed/
Sent to MRFs for
baling/ mainland
transportation (in

TPD)

Gap in
proces
sing

Existing treatment/ Processing units Action Plan to bridge gap
Time line

for
completion

1
(a)

S
ou
th
A
nd
am

an

South Andaman Island
(Urban)

108058 46,456 Sri Vijaya Puram
Municipal Council
(SVPMC)

71.36 55.70

15.65

Dry waste Mgt. - 18 MRFs for Dry
Waste Management, &

30TPD Integrated Wet &
Dry waste management
facility being created.

April, 2026
Wet waste Mgt. - 11 Wet waste
processing facilities.

1
(b)

South Andaman Island
(Rural)

101539 26,932 Rural Area (RD&P) 2.5 1.7
0.8

Collected waste sent to 07 SWM Clusters
All non-functional baling
units (04 Nos.) are under
repair and will be made

operational by April 2026,
enabling full utilisation of

the existing 13 TPD
processing capacity.

April, 2026

2 Little Andaman Islands 18823 5,093 Rural Area (RD&P) 1.7 1.55
0.15

Collected waste sent to 02 SWM
Clusters

3 Swaraj Dweep(HL)
Island

6315 735 Rural Area (RD&P) 0.2 0.17
0.03

Collected waste sent to 01 SWM
Clusters

4 Shaheed Dweep(Neil)
Island

3040 1,641 Rural Area (RD&P) 0.6 0.55
0.05

Collected waste sent to 01 SWM
Clusters

5 Rutland Island 347 102 Forest Protected Island 0.053 0.053
0

Collected waste sent to nearest & shared
SWM Cluster of RD&P, as per SOP

-
-

6 Flat Bay Island 5 3 Forest Protected Island 0.001 0.001
0

Collected waste sent to nearest & shared
SWM Cluster.

-

7

N
&
M

A
nd
am

an

Middle Andaman Island 55637 13,823 Rural Area (RD&P)
2.4 2.25 0.15

Collected waste sent to 07 SWM
Clusters All non-functional baling

units (04 Nos.) are under
repair and will be made

operational by April 2026,
enabling full utilisation of

the existing 13 TPD
processing capacity.

April, 2026

8 North Andaman Island 42541 10,533 Rural Area (RD&P)
2.2 1.95 0.25

Collected waste sent to 05 SWM
Clusters

9 Baratang Island 5686 1,328 Rural Area (RD&P) 0.3 0.25
0.05

Collected waste sent to 01 SWM
Clusters

10 Long Island 1032 325 Rural Area (RD&P) 0.1 0.08
0.02

Collected waste sent to 01 SWM
Clusters

11 Smith Island 600 96 Forest Protected Island 0.090 0.090
0

Collected waste sent to nearest & shared
SWM Cluster of RD&P, as per SOP

-

-

12 Strait Island 39 12 Forest Protected Island 0.006 0.006
0

Collected waste sent to nearest & shared
SWM Cluster of RD&P, as per SOP

-

13 East Island 16 4 Police+Forest
Protected Island

0.003 0.003
0

Collected waste sent to nearest & shared
SWM Cluster of RD&P, as per SOP

-

14 Narcondam Island 16 4 Police+Forest
Protected Island

0.003 0.003
0

Collected waste sent to nearest & shared
SWM Cluster of RD&P, as per SOP

-

15 Interview Island 15 3 Police+Forest
Protected Island

0.003 0.003
0

Collected waste sent to nearest & shared
SWM Cluster of RD&P, as per SOP

-

16 Land Fall Island 6 2 Police+Forest
Protected Island

0.001 0.001
0

Collected waste sent to nearest & shared
SWM Cluster of RD&P, as per SOP

-

17 North Passage Island 3 1 Forest Protected Island 0.001 0.001
0

Collected waste sent to nearest & shared
SWM Cluster of RD&P, as per SOP

-

18 Curlew Island 2 1 Forest Protected Island 0.001 0.001
0

Collected waste sent to nearest & shared
SWM Cluster of RD&P, as per SOP

-

19 Stewart Island 2 1 Forest Protected Island 0.001 0.001 0 Collected waste sent to nearest & shared -
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Sl
No.

Dis
tric
t

Name of the Inhabited
Islands

Populati
on

(Census
2011)

House
holds

Controlling
Department

Solid
Waste

Generation
* (in TPD)

Waste Processed/
Sent to MRFs for
baling/ mainland
transportation (in

TPD)

Gap in
proces
sing

Existing treatment/ Processing units Action Plan to bridge gap
Time line

for
completion

SWM Cluster of RD&P, as per SOP
20 Aves Island 2 1 Forest Protected Island 0.001 0.001

0
Collected waste sent to nearest & shared
SWM Cluster of RD&P, as per SOP

-

21
(a)

N
ic
ob
ar

Great Nicobar Island
(Campbel bay)

8069
2180

Rural Area (RD&P) 0.8 0.7
0

Collected waste sent to 01 Cluster (Vijay
Nagar)

-

-

21
(b)

Great Nicobar Island
(Campbel bay)

139 Tribal Area (TD)/
(ITDP)

0.03 0.03
0

Collected waste sent to 01 Cluster (Vijay
Nagar)

-

22 Car Nicobar Island 17841 3874 Tribal Area (TD)/
(ITDP)

0.6 0.6
0

Collected waste sent to 01 Cluster (Sawai
Village)

23 Kamorta Island 3688 912 Tribal Area (TD)/
(ITDP)

0.08 0.08
0

Collected waste sent to 01 Cluster
(Kamorta Village)

-

24 Katchal Island 2685 654 Tribal Area (TD)/
(ITDP)

0.03 0.03
0

Collected waste sent to nearest & shared
SWM Cluster of ITDP, as per SOP

-

25 Teressa Island 1934 482 Tribal Area (TD)/
(ITDP)

0.06 0.06
0

Collected waste sent to nearest & shared
SWM Cluster of ITDP, as per SOP

-

26 Chowra Island 1270 298 Tribal Area (TD)/
(ITDP)

0.04 0.04
0

Collected waste sent to nearest & shared
SWM Cluster of ITDP, as per SOP

-

27 Nancowry Island 1019 241 Tribal Area (TD)/
(ITDP)

0.04 0.04
0

Collected waste sent to nearest & shared
SWM Cluster of ITDP, as per SOP

-

28 Little Nicobar Island 278 64 Tribal Area (TD)/
(ITDP)

0.01 0.01
0

Collected waste sent to nearest & shared
SWM Cluster of ITDP, as per SOP

-

29 Tillang Chong Island 38 9 Police+Forest
Protected Island

0.006 0.006

0

Collected waste sent to nearest & shared
SWM Cluster of ITDP, as per SOP

-

-

30 Pulomilo Island 20 5 Tribal Area (TD)/
(ITDP)

0.003 0.003
0

Collected waste sent to nearest & shared
SWM Cluster of ITDP, as per SOP

-
-

Total 84.42 65.26 17.15
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Annexure-

Table Status of Sewage Management including Generation, Treatment and Gap Analysis in Inhabited Islands of A&N Islands

Sl
No.

District Name of the
Inhabited
Islands

Population Households
having

septic tanks
connection
with soak pit

Controlling
Department

Sewage Generation* Sewage Treatment
(Existing system)*

Sewage Treatment
Gap*

Action plan to address
Gap

Black
water
(MLD)

Grey
water
(MLD)

Total
Generation

(MLD)

Black
water
(MLD)

Grey
water
(MLD)

Total
Treated
(MLD)

Black
water
(MLD)

Grey
water
(MLD)

Total
Gap
(MLD)

1 (a)

S
o
u
th
A
n
d
am

a
n

South Andaman
Island (Urban)

108058 46,456 Sri Vijaya Puram
Municipal
Council
(SVPMC)

7.780 15.820 23.600 7.780 2.303 10.083 0.000 13.517 13.517  Preliminary estimates
have been prepared for
04 decentralized STPs
(3.35 MLD) under the
Smart City Mission.

 Simultaneously, SVPMC
has initiated pilot in-situ
drain remediation using
planted bed
phytoremediation to
reduce organic load.

1 (b) South Andaman
Island (Rural)

101539 26,932 Rural Area
(RD&P)

1.6 0.9 2.5 1.6 0.9 2.5 0 0 0

The tender for 04 FSTP plants
and work expected to

commence by April 2026.

2 Little Andaman
Islands

18823 5,093 Rural Area
(RD&P)

0.3 0.25 0.55 0.3 0.25 0.55 0 0 0

3 Swaraj
Dweep(HL)
Island

6315 735 Rural Area
(RD&P)

0.15 0.1 0.25 0.15 0.1 0.25 0 0 0

4 Shaheed
Dweep(Neil)
Island

3040 1,641 Rural Area
(RD&P)

0.1 0.05 0.15 0.1 0.05 0.15 0 0 0

5 Rutland Island 347 102 Forest Protected
Island

0.016 0.022 0.038 0.016 0.022 0.038 0 0 0

6 Flat Bay Island 5 3 Forest Protected
Island

0.001 0.000 0.001 0.001 0.000 0.001 0 0 0

7

N
&
M
A
n
d
am

a
n

Middle
Andaman Island

55637 13,823 Rural Area
(RD&P)

0.8 0.55 1.35 0.8 0.55 1.35 0 0 0

The tender for 04 FSTP plants
and work expected to

commence by April 2026.

8 North Andaman
Island

42541 10,533 Rural Area
(RD&P)

0.75 0.5 1.25 0.75 0.5 1.25 0 0 0

9 Baratang Island 5686 1,328 Rural Area
(RD&P)

0.25 0.2 0.45 0.25 0.2 0.45 0 0 0

10 Long Island 1032 325 Rural Area
(RD&P)

0.07 0.05 0.12 0.07 0.05 0.12 0 0 0

11 Smith Island 600 96 Forest Protected
Island

0.027 0.038 0.065 0.027 0.038 0.065 0 0 0

12 Strait Island 39 12 Forest Protected
Island

0.002 0.003 0.005 0.002 0.003 0.005 0 0 0

13 East Island 16 4 Police+Forest
Protected Island

0.00072 0.00101 0.00173 0.001 0.00101 0.00173 0 0 0

Page 297 of 403

304
4410



Page 5 of 10

Sl
No.

District Name of the
Inhabited
Islands

Population Households
having

septic tanks
connection
with soak pit

Controlling
Department

Sewage Generation* Sewage Treatment
(Existing system)*

Sewage Treatment
Gap*

Action plan to address
Gap

Black
water
(MLD)

Grey
water
(MLD)

Total
Generation

(MLD)

Black
water
(MLD)

Grey
water
(MLD)

Total
Treated
(MLD)

Black
water
(MLD)

Grey
water
(MLD)

Total
Gap
(MLD)

14 Narcondam
Island

16 4 Police+Forest
Protected Island

0.00072 0.00101 0.00173 0.001 0.00101 0.00173 0 0 0

15 Interview Island 15 3 Police+Forest
Protected Island

0.00068 0.00094 0.00162 0.001 0.00094 0.00162 0 0 0

16 Land Fall Island 6 2 Police+Forest
Protected Island

0.00027 0.00038 0.00065 0.000 0.00038 0.00065 0 0 0

17 North Passage
Island

3 1 Forest Protected
Island

0.00014 0.00019 0.00033 0.000 0.00019 0.00033 0 0 0

18 Curlew Island 2 1 Forest Protected
Island

0.00009 0.00013 0.00022 0.000 0.00013 0.00022 0 0 0

19 Stewart Island 2 1 Forest Protected
Island

0.00009 0.00013 0.00022 0.000 0.00013 0.00022 0 0 0

20 Aves Island 2 1 Forest Protected
Island

0.00009 0.00013 0.00022 0.000 0.00013 0.00022 0 0 0

21

N
ic
o
b
a
rs

Car Nicobar
Island

17841 3874 Tribal Area (TD) 0.803 1.124 1.927 0.803 1.124 1.927 0 0 0

-

22 Great Nicobar
Island

8069 2180 Tribal & Rural /
(RD&P)

0.6 0.43 1.03 0.6 0.43 1.03 0 0 0

23 Kamorta Island 3688 912 Tribal Area (TD) 0.166 0.233 0.399 0.166 0.233 0.399 0 0 0
24 Katchal Island 2685 654 Tribal Area (TD) 0.121 0.169 0.29 0.121 0.169 0.29 0 0 0
25 Teressa Island 1934 482 Tribal Area (TD) 0.088 0.121 0.209 0.088 0.121 0.209 0 0 0
26 Chowra Island 1270 298 Tribal Area (TD) 0.058 0.080 0.138 0.058 0.080 0.138 0 0 0
27 Nancowry

Island
1019 241 Tribal Area (TD) 0.046 0.065 0.111 0.046 0.065 0.111 0 0 0

28 Little Nicobar
Island

278 64 Tribal Area (TD) 0.013 0.018 0.031 0.013 0.018 0.031 0 0 0

29 Tillang Chong
Island

38 9 Police+Forest
Protected Island

0.00171 0.00240 0.00411 0.002 0.00240 0.00411 0 0 0

30 Pulomilo Island 20 5 Tribal Area (TD) 0.00090 0.00126 0.00216 0.001 0.00126 0.00216 0 0 0
Total 13.51 23.24 36.75 13.51 9.72 23.23 0 13.52 13.52
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Annexure-

Table Status of Solid Waste Management Practices including Collection, Segregation, Processing and Transportation in Inhabited Islands of A&N Islands

Sl
No.

District Name of the Inhabited
Islands

Population Controlling
Department

No. of
Households

Household Collection
Method (Daily/ Weekly/

Any others), %

Segregation (Y/N) Processing/
Sent to MRF/
DRC/ Clusters

Method & Quantity Transport
(Details, TPD)

1
(a)

S
ou
th
A
n
d
am

an

South Andaman Island
(Urban)

108058 Sri Vijaya Puram
Municipal Council
(SVPMC)

46,456 Daily, Door to door
collection, 100%

02-stream segregation
(wet & dry with separate
collection of hazardous &
sanitary waste) at the

household level, followed
by further segregation at
MRF/DRC facilities.

Organic waste in-
house processed,

Dry & other
waste sent to

DRC

Through authorized vendors,
DRCs are operated for baling
and transporting waste to

authorized recycling facilities
on the mainland.

1
(b)

South Andaman Island
(Rural)

101539 Rural Area (RD&P) 26,932 Daily, Door to door
collection, 100%

Yes,

Waste other than wet
wastes are collected

Dry & other
waste sent to
SWM Clusters

Authorized vendors are
engaged for collection from

SWM clusters and
transportation to authorized
recycling facilities on the

mainland.

2 Little Andaman Islands 18823 Rural Area (RD&P) 5,093

3 Swaraj Dweep(HL) Island 6315 Rural Area (RD&P) 735

4 Shaheed Dweep(Neil)
Island

3040 Rural Area (RD&P) 1,641

5 Rutland Island 347 Forest Protected
Island

102 Waste is collected and
deposited at outposts
daily as per SOP,
achieving 100%
compliance.

Yes,

Waste other than wet
wastes are collected

Dry waste
channelised to
nearest shared
SWM Cluster

Responsibilities of individuals
have been defined under
SOPs/special orders to
segregate dry waste and
transport it to designated
Forest/Police outposts for

onward transfer to the nearest
shared SWM cluster.

6 Flat Bay Island 5 Forest Protected
Island

3

7

N
&
M
A
n
da
m
a
n

Middle Andaman Island 55637 Rural Area (RD&P) 13,823 Daily, Door to door
collection, 100%

Yes,

Waste other than wet
wastes are collected

Dry & other
waste sent to
SWM Clusters

Authorized vendors are
engaged for collection from

SWM clusters and
transportation to authorized
recycling facilities on the

mainland.

8 North Andaman Island 42541 Rural Area (RD&P) 10,533

9 Baratang Island 5686 Rural Area (RD&P) 1,328

10 Long Island 1032 Rural Area (RD&P) 325

11 Smith Island 600 Forest Protected
Island

96 Waste is collected and
deposited at outposts
daily as per SOP,
achieving 100%
compliance.

Yes,

Waste other than wet
wastes are collected

Dry waste
channelised to
nearest shared
SWM Cluster

Responsibilities of individuals
have been defined under
SOPs/special orders to
segregate dry waste and
transport it to designated
Forest/Police outposts for

onward transfer to the nearest
shared SWM cluster.

12 Strait Island 39 Forest Protected
Island

12

13 East Island 16 Police+Forest
Protected Island

4

14 Narcondam Island 16 Police+Forest
Protected Island

4

15 Interview Island 15 Police+Forest
Protected Island

3

16 Land Fall Island 6 Police+Forest
Protected Island

2

17 North Passage Island 3 Forest Protected
Island

1

18 Curlew Island 2 Forest Protected
Island

1

19 Stewart Island 2 Forest Protected 1
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Sl
No.

District Name of the Inhabited
Islands

Population Controlling
Department

No. of
Households

Household Collection
Method (Daily/ Weekly/

Any others), %

Segregation (Y/N) Processing/
Sent to MRF/
DRC/ Clusters

Method & Quantity Transport
(Details, TPD)

Island
20 Aves Island 2 Forest Protected

Island
1

21

N
ic
o
ba
rs

Car Nicobar Island 17841 Tribal Area (TD) 3874 Daily, Door to door
collection, 100%

Yes,

Waste other than wet
wastes are collected

Dry waste
channelised to
nearest SWM

Cluster

Authorized vendors are
engaged for collection from

SWM clusters and
transportation to authorized
recycling facilities on the

mainland.

22 Great Nicobar Island 8069 Tribal & Rural /
(RD&P)

2041

23 Kamorta Island 3688 Tribal Area (TD) 912

24 Katchal Island 2685 Tribal Area (TD) 654

25 Teressa Island 1934 Tribal Area (TD) 482

26 Choura Island 1270 Tribal Area (TD) 298

27 Nancowry Island 1019 Tribal Area (TD) 241

28 Little Nicobar Island 278 Tribal Area (TD) 64

29 Tillang Chong Island 38 Police+Forest
Protected Island

9 Waste is collected and
deposited at outposts
daily as per SOP,
achieving 100%
compliance.

Yes,

Waste other than wet
wastes are collected

Dry waste
channelised to
nearest shared
SWM Cluster

Responsibilities of individuals
have been defined under
SOPs/special orders to
segregate dry waste and
transport it to designated
Forest/Police outposts for

onward transfer to the nearest
shared SWM cluster.

30 Pulomilo Island 20 Tribal Area (TD) 5 Daily, Door to door
collection, 100%
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Annexure-

Table Status of Solid Waste Processing Infrastructure and Baling Units in Inhabited Islands of A&N Islands

District
Name of the Inhabited

Islands
Population Controlling Department

Existing treatment/
Processing units

No. of
bailing
facilities

No of
Operational
baling units

No of baling
units non-
functional

Action Taken status Timeline

S
ou
th
A
n
da
m
an

South Andaman Island
(Urban)

108058 Sri Vijaya Puram Municipal
Council (SVPMC)

18 MRFs for Dry
Waste Management

14 14 0 All functional -

South Andaman Island
(Rural)

101539 Rural Area (RD&P) 06 SWM Clusters 6 4 2 Rectification initiated,
under process.

April,
2026

Little Andaman Islands 18823 Rural Area (RD&P) 02 SWM Clusters 2 1 1
Swaraj Dweep(HL) Island 6315 Rural Area (RD&P) 01 SWM Clusters 1 0 1 Additional 01

machine will be
installed

April,
2026

Shaheed Dweep(Neil) Island 3040 Rural Area (RD&P) 01 SWM Clusters 1 1 0 All functional
Rutland Island 347 Forest Protected Island Shared Cluster - - - - -
Flat Bay Island 5 Forest Protected Island Shared Cluster - - - - -

N
&
M
A
n
da
m
a
n

Middle Andaman Island 55637 Rural Area (RD&P) 05 SWM Clusters 5 5 0 All functional -
North Andaman Island 42541 Rural Area (RD&P) 05 SWM Clusters 8 8 0 All functional -
Baratang Island 5686 Rural Area (RD&P) 01 SWM Clusters 1 1 0 All functional -
Long Island 1032 Rural Area (RD&P) 01 SWM Clusters 1 1 0 All functional -
Smith Island 600 Forest Protected Island Shared Cluster - - - - -
Strait Island 39 Forest Protected Island Shared Cluster - - - - -
East Island 16 Police+Forest Protected Island Shared Cluster - - - - -
Narcondam Island 16 Police+Forest Protected Island Shared Cluster - - - - -
Interview Island 15 Police+Forest Protected Island Shared Cluster - - - - -
Land Fall Island 6 Police+Forest Protected Island Shared Cluster - - - - -
North Passage Island 3 Forest Protected Island Shared Cluster - - - - -
Curlew Island 2 Forest Protected Island Shared Cluster - - - - -
Stewart Island 2 Forest Protected Island Shared Cluster - - - - -
Aves Island 2 Forest Protected Island Shared Cluster - - - - -

N
ic
o
ba
rs

Car Nicobar Island 17841 Tribal Area (TD) 01 Cluster 1 1 0 - -
Great Nicobar Island (CBB) 8069 Tribal & Rural / (RD&P) 01 Cluster 1 1 0 - -
Kamorta Island 3688 Tribal Area (TD) 01 Cluster 1 1 0 - -
Katchal Island 2685 Tribal Area (TD) Shared Cluster - - - - -
Teressa Island 1934 Tribal Area (TD) Shared Cluster - - - - -
Choura Island 1270 Tribal Area (TD) Shared Cluster - - - - -
Nancowry Island 1019 Tribal Area (TD) Shared Cluster - - - - -
Little Nicobar Island 278 Tribal Area (TD) Shared Cluster - - - - -
Tillang Chong Island 38 Police+Forest Protected Island Shared Cluster - - - - -
Pulomilo Island 20 Tribal Area (TD) Shared Cluster - - - - -

Total 42 38 4
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Annexure-

Table Details of SVPMC Drains with their final confluence/ outfall/ termination point

Drain Code Drain Name Peak Flow (MLD)
Lean Flow
(MLD)

Avg. Daily Flow
(MLD)

Final Termination

T1-1 Haddo Jetty Road Drain 0.991 0.455 0.517 Coastal outfall (Haddo waterfront)
T1-2 Seashore Road Drain 1.445 1.382 1.113 Sea outfall
T1-5 LIC Office Frontside Drain 6.432 4.512 4.132 Coastal/harbour edge
T1-8 Dignabad Drain 0.249 0.132 0.139 Coastal discharge
T1-9 Kalyan Mandapam Drain 1.616 1.513 1.228 Creek/coastal outfall
T1-13 Burning Ghat Drain 1.1 0.904 0.774 Sea outfall
T3-12 Telugu Basti Drain 1.331 0.968 0.872 Coastal discharge
T2-3 Kali Mandir Drain 0.225 0.164 0.148 Local drain → coastal outfall
T2-4 Dry Drain - - - No discharge (dry)
T2-13 Garcharama School Drain 1.106 0.985 0.816 Creek/outfall

T2-8 Hollow Block via Karan Trading Drain 2.808 1.745 1.692 Coastal discharge

T2-9 Jail Complex Pathrapur Drain 0.855 0.51 0.505 Low-lying coastal zone

T2-11
Co-operative Colony to Mahindra Showroom
Drain

0.864 0.726 0.615 Sea outfall

T3-1 Corbyn’s Cove Drain 9.176 6.034 5.694 Direct coastal discharge (Corbyn’s Cove)

T3-2 Junglighat Road / Vijay Baugh Drain 2.497 1.046 1.251 Coastal outfall

T3-6 RK Mission Drain 1.935 0.985 1.057 Sea/creek interface
T3-8 Mazar Pahad Drain 0.89 0.467 0.493 Coastal discharge
T3-11 Uma Bakery Drain 1.452 0.441 0.644 Sea outfall
T3-5 Fisherman Colony Drain 0.795 0.432 0.448 Coastal discharge
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Annexure-

The Andaman & Nicobar Administration has undertaken the following time-bound and coordinated actions to ensure compliance with the Solid Waste Management Rules, 2016
and directions of the Hon’ble Tribunal:

Date Purpose Subject

03.11.2025 NGT Order recieved Compliance directions issued

28-01-2026 Meeting minutes 1st review meeting by Commissioner (RD&P,UD and SVPMC)

26.02.2025 Gmail Communication
Google Sheet link has beencreated and shared

for uploading the required data by the concerned departments

03.03.2026 3rd Review Meeting Progress review & directions

07.03.2026 Chief Secretary Meeting SOP preparation direction

09-03-2026 DC Nicobar
Request for submission of data for compilation and preparation of the affidavit for

OA606/2018

10-03-2026 SOP to all coneerned department
Seeking comments/inputs on the draft SOP for Solid Waste Management in remoteinhabited

islands

17-03-2026
Submission of Compliance Report on Hon’ble
Supreme Court Directions regarding SolidWaste
Management Rules in Case No. 6174 of 2023

Requisite details in the Google Sheet provided, along with a copy of the signedreport, and
submit the same by 18.03.2026 for onward submission to the Ministry of Environment, Forest

and ClimateChange (MoEF&CC).

16.03.2026 SC Compliance Meeting Discussion on SC order

18.03.2026 Deadline Submission to MoEF&CC

19.03.2026 Review Meeting Final compliance review
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Compost & Cocopeat sales at I.T.F ground in connection with 

Island Coconut Festival 2025 
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DECLARATION 

This is to declare that Sri Vijaya Puram Municipal Council (SVPMC) has completed the 
bioremediation of legacy waste at the Brookshabad site in the year 2024. The remediated 
waste fractions, including bio-earth, inerts and other materials, have been properly utilized, 
processed, or disposed of through authorized channels in accordance with applicable 
environmental norms. 

It is further declared that no remediated waste has been dumped in any coastal zones or 
coastal areas. The Sri Vijaya Puram Municipal Council ensures that all waste management 
activities are carried out in compliance with the directions of the Hon'ble National Green 
Tribunal and relevant environmental regulations. 

Senior Sanitary Inspector (Dumping Ground) 
Sri Vijaya Puram Municipal Council 

Assistant En;l~m, SWM) 
Sri Vijaya Puram Municipal Council 

Place: Sri Vijaya Puram 
Date: I(, /o s) ),,t,2- b 

Executive Engineer (Works-Ill, SWM) 
Sri Vijaya Puram Municipal Council 
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Proof Submitted

S.NO BLOCK
NAMEOF THE

PANCHAYAT HAVING
OLDDUMPSITES

RECLAMATION OF OLD
LANDFILL (INITIATED/DONE)

BEFORE AFTER

1

FERRARGUNJ
TOTAL : 3

CHOLDARI DONE

2

MANNARGART DONE

3

SHOREPOINT DONE

4

MAYABANDER
TOTAL : 1

RAMPUR DONE

6

LITTLE ANDAMAN
TOLAL : 3

R.K PUR DONE

7

NETAJINAGAR DONE

9

DIGLIPUR TOTAL :
2

RAMNAGAR DONE
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13

RANGAT TOTAL : 5

LONG ISLAND PRIVATE
LAND

DONE

2000Kg of waste
recoverd and

transfer to nearest
SLRM centre

16

RANGAT JANAKPUR
VILLAGE

DONE

Approx 5MT waste
recovered and

transfer to nearestv
SLRM centre

17

KADAMTALA
SHANTIPURCORNER

DONE

approx 600kg waste
recovered and

transfer to nearest
SLRM centre
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Moving towards Sampoorna Swachhata…

Swachh Bharat Mission (Grameen)

Legacy waste from old dumping grounds cleared in
A&N Islands

sbmgramin / February 25, 2021February 25, 2021 / Uncategorized

The old dumping grounds at Shorepoint, Chouldari and Netaji Nagar in Andaman and Nicobar Islands
were bursting at the seams with mixed garbage being dumped there from different quarters.  With a
view to addressing this issue, the Directorate of Rural Development (RD), Andaman and Nicobar
Islands organised cleaning of both those areas, allowing residents of the area to breathe a sigh of relief.

The move is an effort by the Department of RD, PRIs and ULBs to enhance rural sanitation as a part of
the Swachh Bharat Mission Grameen (SBM-G).

The legacy waste had been lying untreated in those old dumping grounds for decades.  They were a
major cause for concern as often cattle were seen straying into the area.  Also, the stench from the area
and smoke polluted the environment.

A few days ago, sanitation workers and officials from the Gram Panchayats in the vicinity gathered a
whopping 15000 kgs of dry waste comprising plastic, glass and metal. 
The waste was segregated and shifted to the solid waste management centre for further processing and
recycling by approved recyclers.

Plans are in the pipeline to clear up other such legacy dumping grounds in the UT. 

Last year, the Union Territory (UT) of Andaman and Nicobar Islands began the process of developing
26 solid waste management clusters that will undertake the collection, segregation, and bio-composting
of all kinds of solid waste and forwarding of plastic waste for road construction.  The objective of the
initiative was to facilitate the scientific management of solid waste.

In the meantime, all efforts are being made through IEC activities to encourage rural households to
segregate waste at source and contribute towards the making of Zero Waste Islands.

11/08/2025, 12:20 Legacy waste from old dumping grounds cleared in A&N Islands – Swachh Bharat Mission (Grameen)
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Website Powered by WordPress.com.

Published by sbmgramin

Swachh Bharat Mission is India’s first mass movement for a clean nation. Launched on October 2, 2014,
the Prime Minister’s flagship programme has made the issue of sanitation a national priority. The
campaign seeks to make the country open defecation free by October 2, 2019, as a fitting tribute to
Mahatma Gandhi on his 150th birth anniversary. We, at the Ministry of Drinking Water and Sanitation
manage the Swachh Bharat Mission (Gramin), under which we are constantly working towards the
improvement of cleanliness in rural India. Across the country, Swachh Bharat has become a massive
movement led by people’s participation. We welcome you to our blog, where we have compiled some
of the many many success stories of people's participation that we receive from the States and districts.
View all posts by sbmgramin

11/08/2025, 12:20 Legacy waste from old dumping grounds cleared in A&N Islands – Swachh Bharat Mission (Grameen)
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Detailed Project Report for Scientific Remediation of 0.9 Lakh MT 
Legacy Waste at Brookshabad, Sri Vijaya Puram, South Andaman 

SRI VIJAYA PURAM MUNICIPAL COUNCIL 

Indira Bhawan, Mohanpura, Sri Vijaya Puram, South Andaman, 

Andaman and Nicobar Islands, Pin 744101 
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I. Executive Summary and Statutory Mandate 

This Detailed Project Report (DPR) is submitted by the Sri Vijaya Puram Municipal Council 
(SVPMC), South Andaman, to the State Level High Powered Committee (SHPC) for sanction of 
funds under the Swachh Bharat Mission - Urban 2.0 (SBM-U 2.0). The project proposes the 
comprehensive scientific remediation, encompassing Bio-remediation and Bio-mining, of 90,000 
Metric Tons (MT) (0.9 Lakh MT) oflegacy waste accumulated at the Brookshabad dumpsite. The 
successful execution of this project is paramount to achieving the objectives of SBM-U 2.0, 
specifically the Sustainable Solid Waste Management component, aiming for a 'Garbage Free 
City' status. 1 

1.1 Project Overview and Financial Summary 

The Brookshabad dumpsite in Sri Vijaya Purarn hosts ~0.9 lakh metric tons (LMT) of legacy 
municipal waste. Left unaddressed, this causes continuous air and water pollution from leachate, 
methane emissions, and fires. The goal is to completely clear and remediate the dump by bio­
mining and bio-remediation - the preferred method under India's SWM Rules, 2016 (Schedule I, 
Clause J) and CPCB guidelines. Capping is explicitly allowed only for residual inert waste ( < 10%) 
ifbio-mining is infeasible. This 1-year project will (a) excavate, stabilize and screen the waste; (b) 
segregate fractions for recycling or safe disposal; ( c) treat leachate and gas to environmental 
standards; and ( d) restore the site for non-residential use ( e.g. parks, waste-processing) per norms. 
All work will follow CPCB/CPHEEO technical manuals and SBM-U 2.0 guidelines, with IIT/NIT 
monitoring and strict lab-testing at each stage. 

The proposed project involves the excavation, stabilization, mechanical separation, and 
subsequent 100% utilization of all processed fractions of legacy waste. The estimated project 
completion timeline is set for 10 to 12 months from the date of work order commencement, 
ensuring an expedited waste clearance timeline, aligning with directives often issued by 
monitoring bodies.3 The financial model is anchored to a payment mechanism based exclusively 
on the certified weighrnent of the processed output, providing transparency and mitigating risk 
associated with initial volumetric estimations.4 Due to the high operational costs associated with 
island geography-including high labor, equipment logistics, fuel, and the critical need for sea 
freighting Refuse Derived Fuel (RDF) to the mainland-the estimated cost per MT reflects a 
necessary island surcharge factor. 

1.2 Conformity with Solid Waste Management Rules, 2016 
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The remediation of the Brookshabad dumpsite is a statutory obligation for the SVPMC under the 
Solid Waste Management (SWM) Rules, 2016. Specifically, Rule 15(zj) mandates that Urban 
Local Bodies (ULBs) investigate, analyze, and take necessary action to bio-mine or bio-remediate 
all old open dumpsites wherever feasible. 5 The technical procedures prescribed in this DPR are 
strictly in alignment with the "Guidelines for Disposal of Legacy Waste (Old Municipal Solid 
Waste)" issued by the Central Pollution Control Board (CPCB) on February 02, 2019.7 

The critical environmental need for this project is magnified by the location in the Andaman and 
Nicobar Islands, an ecologically sensitive zone heavily reliant on tourism. Uncontrolled and 
continuous dumping leads to mountains of waste that generate leachate, a foul liquid damaging 
surrounding vegetation and contaminating water bodies. 8 Eliminating this dumpsite is not merely 
an SWM compliance requirement but a crucial intervention for environmental and economic 
preservation.9 The DPR frames the remediation as essential environmental infrastructure, ensuring 
compliance with both SWM Rules and broader MoEF &CC guidelines relating to coastal 
environmental protection. 
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II. Site Assessment, Waste Characterization, and Environmental Baseline 

Rigorous assessment of the dumpsite is the foundation for an effective and compliant DPR, 
justifying the selected technology and budget. 

2.1 Dumpsite Description and Inventory 

Brookshabad open dumpsite (un-engineered dump) in South Andaman, under SVPMC 
jurisdiction. The site is hilly/coastal, posing leachate runoff risk and year-round smoke from 
burning. 

The Brookshabad dumpsite, under the jurisdiction of the SVPMC, is the designated site for this 
remediation project. The confirmed inventory of legacy waste to be processed is 90,000 MT. The 
waste consists of materials accumulated over several decades, likely dating back to the 
introduction of plastic in the 1970s, which led to mixed waste dumping practices. 8 

To ensure contractual and financial integrity, the DPR acknowledges that while the initial volume 
is estimated, payment relies on certified output weight. Therefore, the implementation plan 
necessitates an initial topographical survey to confirm the estimated volume and an initial 
stabilization and pre-weighment audit of a defined pilot batch ( e.g., the first 5,000 MT). This audit 
will allow for calibration of the average density, estimated at around 1.0 \text{ MT/m}"3 for aged, 
compacted waste 10, mitigating the risk of future financial disputes arising from inaccurate 
quantification. 

2.2 Pre-remediation Waste Characterization 

Around~90,000 MT existing waste (soil, debris and ash included) occupying ~0.1 million m3 

(assuming ~0.8-1.0 t/m3 bulk density). Typical legacy dumps have 60-75% bio-soil (degraded 
organics/fines), 20--30% combustibles (plastics, paper - i.e. RDF), ~5-10% inert (brick, stone, 
C&D debris) and a few percent recyclables. For example, an analysis in Kamataka found ~65% 
soil-like fraction, 25% RDF, 9% inert and <1 % recyclables. Older dumps (like Brookshabad) will 
be high in fines/soil (often ~75% in aged sites) with low organic carbon (3-9%). 

Waste characterization involves representative sampling and analysis of the legacy waste as per 
SWM Rules 2016 and CPCB norms.3 Standard Operating Procedures (SOPs) for sample 
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preparation and analysis must refer to methodologies like IS 9234 and ASTM D5115. 11 

Based on typical Indian legacy waste profiles and initial estimates for this region, the anticipated 
composition of the 90,000 MT is modeled in the Mass Balance Sheet (Section V), with an expected 
breakdown of: 

• Soil-Like Fraction (SLF):approx 50% 
• Refuse Derived Fuel (RDF) / Combustibles:approx 25% 
• Inert/ C&D Waste (Stone Debris):approx 15% 
• Recyclables (Plastics, Metals, Glass):approx 10% 

Crucial to the utilization plan is the characterization of heavy metal concentrations within the fine 
fraction, as this dictates the permissible end-use of the SLF. 12 High organic and combustible 
content will also be verified, maximizing the calorific value of the recovered RDF fraction. 13 

2.3 Environmental Baseline Monitoring Status 

Current deficiencies at the open dumpsite often include the absence of proper containment 
systems, resulting in chronic environmental pollution. The site must be categorized as 
contaminated land, necessitating remediation under the MoEF &CC Guidance Documents for 
assessment and remediation of contaminated sites. 7 

Due to the sensitive island environment and high annual prec1p1tation, continuous leachate 
generation is a major concem.8 The DPR dictates the commitment of immediate Capital 
Expenditure (CapEx) toward proactive leachate management. This includes installing 
mechanisms to reduce surface water overflows and ensuring the collection and treatment of any 
leachate generated from the site, even before the completion of the main bio-mining process, 
aligning with Step 3/Stage 5 of established remediation protocols. 14 Establishing groundwater 
monitoring wells and surface water control systems prior to excavation is mandatory. 
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III. Technical Design and Integrated Remediation Strategy 

The remediation process will employ an integrated system of bio-stabilization and multi-stage 
mechanical sieving, strictly adhering to the technical specifications outlined in the 
CPCB/CPHEEO guidelines for Bio-mining. 8 

3.1 Selection of Bio-mining Methodology and Phasing 

The selection of the processing method must account for local land availability and operational 
efficiency. Given that island sites may have limited buffer zones, controlled processing methods 
are preferred. The use of the Trench Method or the Cone Method for Bio-mining, which requires 
more controlled areas than the extensive Windrow Method often used in spacious landfill sites, is 
proposed.8 

Mobilization & Site Preparation: 

o Survey & Marking: Detailed topographic survey of dumpsite. Install security 
fencing, entry/exit gates, weighbridge(s) for all loads (per SBM norms). A 
dedicated weighbridge ensures accurate weighment of excavated waste for 
transparent payment and monitoring. 

o Utilities & Safety: Prepare site office, field laboratory setup, access roads and 
drainage. Provide PPE, fire-control equipment and training. Establish greenbelt 
around the site per environmental clearance norms. 

o Leachate Handling: Excavate or grade one side of dump to install an interception 
trench. Channel all leachate runoff into a lined collection sump (ETP/pond) for 
treatment ( e.g. aerated lagoon or constructed wetland). The CPCB guidelines note 
that legacy heaps behave like saturated "dhokla", so active leachate harvesting and 
recirculation (for moisture and bio-culture use) is critical. 

The operation will be executed in five distinct phases: 

1. Site Preparation and Infrastructure Setup: Installation of certified weighbridge, site 
offices, utilities, and construction of dedicated, covered processing sheds. 

2. Excavation and Bio-stabilization: Systematic excavation of compacted waste and forming 
of windrows or trenches. 
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3. Mechanical Screening and Segregation: Using trommels for physical separation into target 
fractions. 

4. Post-Processing and Dispatch: Baling of RDF, cleaning of recyclables, and quality 
testing/channeling of SLF and Inert fractions. 

5. Final Site Reclamation: Scientific capping and land use development as per SWM Rules, 
2016. 14 

3.2 Detailed Process Specifications and Equipment 

1. Bio-Remediation (Waste Stabilization): 

o Aerobic Treatment: Begin by stabilizing the exposed waste piles. Form low 

windrows (S2-3 m high) of waste and regularly spray a suitable microbial bio­

culture or composting inoculant. Turn the piles every 5-7 days to aerate them. 
CPCB experience shows this reduces volume ~40% and destroys volatile (odorous) 
organics within ~45 daysscribd.comscribd.com. A germination bioassay (seed test) 
will confirm stabilization (sprouting similar to control soil indicates 
readinessscribd.com). This aerobic pre-treatment stops fires and readies waste for 
screening. (Note: Fresh waste receipt at the site should be halted during 
remediation as per SWM rules.) 

2. Bio-Mining (Screening & Segregation): 

o Excavation: After stabilization of initial sections, excavate in manageable lifts 
(e.g. 2-3 m high strips), working top-down and maintaining safe slopes (S30°) to 
prevent collapsescribd.com. Spread excavated waste into new windrows or conical 
heaps. Continue bio-culture spraying and turning for ~ 1-2 months until stable. 

o Mechanical Screening: Once heated decomposition subsides, pass stabilized 
waste through trommel or vibrating screens (10-20 mm mesh) to separate fractions. 
Screening yields: 

• Fines/Bio-Soil:<20 mm fraction ( organic-mineral mix). 

• Coarse Combustibles (RDF): Plastics, cloth, rubber pieces. 

• Inerts/Debris: Stones, concrete, ceramics, C&D rubble. 

• Recyclables: Metals, glass, timber (removed manually prior to or after 
screening). 
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o Use of Screened Fractions: In line with CPCB guidance, none of the screened 
material is discarded as waste: 

• Biodegraded soil (bio-fines): If meeting fertilizer/FCO standards, can be 
used as compost or soil improverscribd.com. Otherwise, it should be used 
for non-agricultural purposes only ( e.g. landfilling of low-lying areas, 
reclaiming mined/infertile lands, road-embankment base, or development 
of parks )scribd.comscribd.com. Its reuse must follow toxicity tests (pH, 
heavy metals, leachability). 

• Combustible fraction: Non-recyclable plastics and low-grade combustibles 
are baled or transported to nearest cement plants for co-processing, or to 
waste-to-energy/RDF facilities on the mainland (Tamil Nadu/Kerala). 
CPCB explicitly advises sending non-recyclable plastic to hot-mix/plastic 
road contractors, P2F (plastic-to-fuel) plants or cement 
kilnsscribd.comcpcb.nic.in. Wet organics separated earlier go to compost 
or biogas if viable (though at Brookshabad all waste is legacy). 

• Inert debris: Stones, sand, gravel and C&D material are valuable fill. As 
noted by CSE and CPCB, these can be used in infrastructure: road 
base/sub-grade, building-fill, retaining walls 
etcscribd.comcdn.cseindia.org. Local PWD or Public Works departments 
can absorb stone/sand (high transport cost in islands makes local use 
optimal). Cemented debris can be crushed for aggregate. A small residue 
( <5-10%) of mixed or unfilterable refuse will be sent to a scientifically 
engineered landfill cellscribd.com ( capping the rest is not permitted). 

• Recyclables: Segregated recyclables (metals, glass, timber) are cleaned and 
sold to authorized recyclersscribd.com. Cloth/rags can be sold as scrap or 
incinerated. All end-users will be identified ( e.g. Andaman PWD for 
aggregates, local recyclers for metals, mainland cement WtE plants for 
RDF) and quantities tracked for billing. 
Throughout, detailed records will log quantities of each fraction, 
destination, and end-user as required by SBM norms. 

Pre-Stabilization (Bio-remediation) 

The CPCB emphasizes that true bio-remediation must be carried out, not mere mechanical 
separation.3 Therefore, pre-stabilization is critical. Excavated waste will be layered in controlled 
windrows and treated with bio-cultures to accelerate decomposition and reduce moisture content 
to the desirable level of less than 25%. 15 A significant Capital Expenditure must be allocated for 
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the construction of monsoon sheds covering the primary processing and stabilization areas. This 
investment is crucial for operational continuity, as the heavy monsoon season in A&N Islands can 
halt processing, rendering the whole exercise futile if the waste is re-saturated. 15 

Mechanical Separation and Downstream Processing 

Processing will utilize robust, high-throughput mobile trommels capable of separating the material 
into key size fractions: 

• < 4 mm: Soil-Like Fraction (SLF) 
• 4 mm to 80 mm: RDF and Recyclables 
• > 80 mm: Inert material, C&D waste, and bulky items 

Following primary separation, conveyor systems will move the material to secondary screening 
and manual segregation stations. Essential downstream equipment includes heavy-duty balers for 
RDF to ensure high-density packaging for containerized sea freight 16 and shredders capable of 
processing non-recyclable plastics for use in road construction. 17 

3.3 Environmental Safeguards and Governance 

o Air & Fire Control: Mist sprays/water guns to suppress dust during excavation. Monitor 
ambient air (PM2.s, VOCs) and maintain buffer around site. Trained staff to monitor hotspots; 
bio-cultures naturally reduce methane/fue risk. 

o Leachate & Runoff: As excavation progresses, newly exposed layers will release leachate. 
The lined collection system will catch all leachate for onsite treatment (aeration pond/lagoon) 
or recirculation in windrows. Treated effluent must meet CPCB norms before discharge. 

o Wastewater/Stormwater: No untreated effluent leaves site. Site grading will direct rainwater 
away from active pits. 

o Regulatory Clearances: Obtain environmental clearance or consent from the A&N Pollution 
Control Committee for landfill remediation. Comply with SWM Rule 2016 provisions (e.g. 
site not reopened for waste, handle Schedule I wastes). No further dumping is allowed per 
SWMRules. 

o Reuse of Land: The cleaned site will be repurposed for non-sensitive uses only ( e.g. waste­
processing yard, sports field, park or parking) as mandated (no habitation/groundwater use for 
15 yrs). 
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Operational protocols must include stringent environmental safeguards. Dust mitigation strategies 
are mandatory, involving the regular use of water sprinklers, installation of wind barriers around 
processing areas, and adherence to specific CPCB guidelines on dust mitigation during C&D 
waste handling. 7 Furthermore, strict protocols are required for fire prevention, including 
continuous monitoring of temperature within bio-stabilization windrows and RDF storage sheds, 
as combustible material accumulation poses a significant hazard. 13 

To ensure that the process adheres rigorously to the norms, a crucial measure is the mandated 
deployment of an Independent Third-Party Auditing (TP A) agency. This agency will monitor 
separation efficiency, verify weighment data, and conduct periodic material quality testing. This 
dual layer of oversight, by the ULB and the TPA, reinforces project governance and satisfies the 
SBM-U 2.0 requirement for clear monitoring mechanisms. 14 

Monitoring, Testing & Quality Assurance: 

o Third-Party Monitoring: An IIT/NIT or similar engineering institute will be engaged to 
independently monitor progress, environmental parameters and technical conformance. They 
will conduct quarterly technical audits and advise SVPMC. 

o Laboratory Tests: A NABL-accredited lab will perform: (a) Waste characterization (e.g. 
moisture, calorific value, heavy metals) at project start; (b) periodic leachate analysis (BOD, 
heavy metals, pH) as remediation proceeds; ( c) Gas monitoring (methane/CO) at the working 
face; and ( d) Screened fractions testing ( e.g. fertilizer quality tests for bio-soil fraction, toxicity 
tests for reuse) as per CPCB guidelinesscribd.comscribd.com. Test results will govern safe 
reuse (e.g. only bio-soil meeting FCO norms is used for manure)scribd.com. 

o Documentation & Reporting: A detailed log of daily operations (volumes moved, machines 
used), monthly progress reports, and environmental data sheets will be maintained. All 
monitoring data will be shared with the SBM mission directorate and CPCB as required. 

Page 11 of24 

Page 359 of 403

366
4472



IV. Detailed Project Cost Estimate and Financial Model 

The financial viability of the project hinges on a transparent, justifiable cost structure that 
acknowledges the inherent island surcharge. 

Project Timeline (12 Months) 

1. Months 1-2: Detailed site survey; procure equipment (JCBs, screens, pumps); set up 
weighbridge(s), site office, leachate sump and treatment units; mobilize manpower; 
training & orientation. 

2. Months 3-5: Begin bio-remediation: form and treat windrows of existing waste (aeration 
cycles). Meanwhile, phase excavation of one portion to install leachate trenches. Initiate 
first round of stabilization tests (seed bioassay). 

3. Months 6-10: Ramp up biomining/screening: Continue phased excavation, stabilization, 
and mechanical screening of each waste block. Simultaneously coordinate off-site 
transport: send inert to construction projects, RDF to cement kilns/WtE, recyclables to 
buyers. Maintain ongoing leachate/gas control. 

4. Months 11-12: Complete final excavation and screening. Treat all residues (harvest 
leftover leachate, fill remaining inert into designated yards). Conduct final QA tests on 
treated fractions. Site grading and soil cover for revegetation or alternate use. Hand over 
reclaimed land per approved plan ( e.g. transfer to SVPMC/PWD for green space or waste­
management facility). 
Throughout, regular reviews with SVPMC, A&N environment authorities, and technical 
monitors to ensure targets are met on schedule. 

4.1 Cost Structure and Benchmark Reference 

Cost Estimate (Indicative, INR) 

(Detailed BOQ will be in the full DP R) 

Item Qty/Rate 
1. Site Development & -
Mobilization: 

Cost (l) 
1.0Cr 

2. Earthwork (Bio-rem 112,500 m3 @ 6.19 Cr 
& Biomining): 't550/m3 
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Item Qty/Rate Cost ('t:) Notes & Citations 
- Excavation & windrow (included - JCB/tractor hire, fuel, labor. 
turning above) 
- Bio-culture & additives Lumpsum - Compost cultures, inoculants for 

stabilization. 
3. Screening Lump-sum I 1.0Cr Trommel screens, sieves, conveyors 
Equipment: rental (rental or purchase amortized). 
4. Transport & 1.SCr Off-site haulage: inerts to PWD, 
Utilization of combustibles to cement WtE (sea 
Fractions: freight). 
5. Lab Testing & ~15 tests @ 0.25 Cr Composition, leachate, gas, FCO 
Monitoring: U.5L each testsscribd.comscribd.com. 
6. Third-Party (Annual 0.25 Cr IIT/NIT consultancy, site audits, 
Monitoring: contract) reporting. 
Total (approx.) 10.16 Cr 

• Basis: Item 2 is the largest (earthmoving & stabilization): 112,500 m3 covers ~90,000 t (at 
0.8 t/m3). At t550/m3, ~t62Cr. Other items (weighbridge ~t0.5Cr; equipment ~t3Cr; 

transport ~t5Cr; testing/monitoring ~t0.5Cr). A 10% contingency (~t7Cr) is prudent. 

Thus ~t80Cr total. 

• Funding: Under SBM-U 2.0, center grants t550/t for legacy waste (capped). For 90,000 

t, central share ~t4.95Cr; State/UT share ~t9.9Cr (as 2/3 of project). Remainder (~t65Cr) 

must come from the SVPMC/state urban budget or additional schemes. Note: Detailed 
costing will align with SBM norms; any savings ( e.g. through reuse of inert locally) will 
reduce net expenditure. 

• Rate References: Costs align with CPCB guidelines (t400-700/m3 for bio-mining). 

Third-party lab/monitoring costs follow CPCB & MoHUA charter guidelines. 

The average cost of processing legacy waste in mainland India ranges from Rupees 750 to 900 per 
MT, extending up to Rupees 1,000 per MT in extraordinary cases. 10 For the SVPMC, this base 
rate is significantly impacted by remote logistics. Operational costs in the A&N Islands are 
magnified due to: 

1. Higher labor costs (non-local labor requires housing and increased wages). 
2. High fuel and utility costs (including generator operation due to unstable power). 
3. Exorbitant costs for transporting equipment spares and specialized bio-cultures. 
4. The dominant factor: mandatory sea freight for RDF and recyclables to the mainland. 

Therefore, the Base Processing Rate (R) is benchmarked against the higher mainland rate (Rs 
1,000/MT) and scaled up by a minimum l.5x factor for general operational uplift, with the RDF 
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logistics cost itemized separately. 

The total estimated project cost (E) is calculated using the quantity-based payment formula 
mandated by recent SWM projects: E = CapEx + (W * R), where Wis the total certified output 
weight of materials moved out, and R is the validated, all-inclusive rate per MT for processing and 
channeling. 4 

4.2 RDF Export Logistics Cost (Critical Component) 

The requirement to channel incinerable fractions to the mainland for co-incineration or Waste-to­
Energy facilities 11 introduces the largest variable operating cost. The estimated 25% RDF fraction 
amounts to approximately 22,500 MT which must be shipped out of Port Blair. 

While bulk cargo shipping is generally the cheapest method for moving large quantities over long 
distances 19, RDF transport requires high-density baling and often containerization (20-foot or 40-
foot units) for safe handling and maritime compliance. 16 Freight rates (Port Blair to mainland ports 
like Chennai or Vizag, which are closest to coastal cement plants) are subject to global volatility. 20 

The cost per MT for processing and utilization must therefore incorporate road haulage from 
Brookshabad to Port Blair Port, port handling charges, and the substantial sea freight charges. 
Given the complexity, this logistics cost alone may exceed the operational cost of the physical 
processing itself. This necessary expense must be fully justified to the SHPC as an unavoidable 
geographical constraint for a non-landfilling, zero-waste operation. A substantial contingency 
budget (e.g., 10-15% of the total logistics cost) is required to mitigate risks associated with volatile 
global shipping costs. 

Soil-Like Fraction (SLF) Non-agricultural use, Dumpsite CPCB Norms, SWM Rules 
/ Bio-earth capping, Embankment filling. 2016, Rule 15(zj) 

Refuse Derived Fuel Mainland Cement Kilns (Co- SWM Rules 2016, CPCB Co-
(RDF) I Combustible processing)/ WtE Facilities processing Guidelines 

Inert Material / Stone Civil works, Road construction, SWM Rules 2016, A&N 
Admin Road Norms 17 

Debris Low-lying area filling 

Recyclables (Plastic, Authorized Recyclers SWM Rules 2016 
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Metal, Glass) (Transported to Mainland) 

Residual Rejects Scientific Sanitary Landfill Cell Limit set to max 10% 15 

(Sanitary Landfill) (If required) 

Note: The total estimated output weight (90,000 MT) forms the basis for payment calculation. 

Table for reference, as per the fraction in percentage arrived during last Bio-remediation 
done at Brookshabad. (Utilizationffiisposal of Extracted Fractions) 

Material Type Quantity (Tonnes) Waste Composition(%) 

Bio earth 21,932 22.1 

Inerts & stones 74,642 75.33 

RDF and others 2,119.04 2.138 

Institutional & Implementation Arrangements 

• Executing Agency: SVPMC will oversee day-to-day work via its SWM department. 
Experienced contractors (with legacy-waste expertise) will be engaged through transparent 
tendering. Preference for local firms with required equipment. 

• Technical Oversight: A technical support unit (TSU) from a premier institute (IIT/NIT) 
will provide design advice, supervise method adherence, and certify completion. They will 
validate weighbridge readings, fraction quality, and compliance testing. 

• Coordination: SVPMC will coordinate with: (a) A&N State Pollution Control Committee 
for environmental consents; (b) MoHUA/SBM-U mission for fund release; ( c) Local 
agencies (PWD, cement plants, recyclers) for material offtake. Monthly stakeholder 
meetings will ensure smooth flow. 

Compliance & Governance 

• All work follows the CPCB Legacy Waste Guidelines (2019) and CPHEEO/CPHEEO 
SWM Manual. CPCB emphasizes clearing over capping, which is adopted here. 
Environmental norms (air, water, and groundwater) will be met as per CPCB standards. 
A Swachhata Action Plan will be prepared, and progress reported to the State High­
Powered Committee. The cleared land will not be used for habitation for at least 15 years 
as per SWM Rule Schedule-I; instead, reuse will prioritize waste handling infrastructure 
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or green/open space. 
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V. Material Recovery, Quality Assurance, and Utilization Plan 

The project's central commitment is to achieve maximum resource recovery, aiming for minimum 
90% utilization and limiting residual inert rejects to a maximum of 10%.15 This strict adherence to 
the zero-landfill mandate ensures SWM Rules 2016 compliance. 

5.1 Utilization Pathway: Soil-Like Fraction (SLF) / Bio-earth 

The recovered fine fraction (estimated 45,000 MT) must be tested to confirm stabilization and 
non-toxicity before utilization. 3 The utilization of Soil-Like Material (SLM) is strictly restricted 
to non-agricultural practices.21 This crucial limitation prevents the introduction of potential 
heavy metals or contaminants into the food chain, a requirement often stressed by monitoring 
bodies.22 

End-User Commitment (SVPMC): 

The SVPMC commits the treated SLF to internal projects, including: 

1. Final Site Reclamation: Use as daily cover and final layer material for scientific capping of 
the remediated Brookshabad dumpsite itself. 14 

2. Municipal Civil Works: Use for road embankment filling, leveling, and development of 
parkland or recreational sites within the SVPMC jurisdiction. 

5.2 Utilization Pathway: Refuse Derived Fuel (RDF) and Combustibles 

The combustible fraction ( estimated 22,500 MT) is converted into high-calorific RDF through 
shredding and baling. 13 

Mainland Channeling and End-User Details: 

Due to the absence of high-capacity cement kilns or waste-to-energy (WtE) facilities in A&N 

Page 17 of24 

Page 365 of 403

372
4478



Islands, the RDF must be transported to the mainland. Potential end-users include major cement 
manufacturers with kilns in coastal South India (Tamil Nadu or Andhra Pradesh), which are within 
the viable economic range for Port Blair maritime transport. 11 Cement kilns are proven end-users 
as they utilize RDF as an alternative fuel, leveraging the high temperatures required for clinker 
production ( above 20QQA\circ \text { C} ). 13 

The DPR mandates the execution of formal Memoranda of Understanding (MoUs) with specific 
mainland cement companies for receiving the 22,500 MT of baled RDF, in strict adherence to the 
CPCB Revised Guidelines for Pre-Processing and Co-Processing of Wastes in Cement Plants.23 

5.3 Utilization Pathway: Inert and Construction & Demolition (C&D) Waste 

The inert material, stone debris, and segregated C&D waste (estimated 13,500 MT) will be 
primarily channeled locally for governmental infrastructure needs. The A&N Administration 
already employs the use of shredded plastic waste (typically 8-10% inclusion) in road 
construction. 17 

End-User Details: 

The SVPMC commits the inert and C&D fraction for mandatory use in civil works, road layering, 
and filling oflow-lying areas within the ULB and surrounding government projects (e.g., PWD or 
Port Authority projects). This strategy ensures maximum local utilization of the most challenging 
fraction, minimizing the volume requiring final sanitary disposal. 

5.4 Quality Testing and Protocol (QA/QC) 

Stringent quality assurance and control (QA/QC) are essential for validating the safety and 
marketability of all processed fractions. Testing must be performed periodically on input waste 
and output fractions using BIS standards where available.24 In the absence of specific BIS 
standards for certain solid waste parameters ( e.g., ash, chlorine, sulphur), international standards 
such as ASTM ( e.g., ASTM E829, E955, E790) will be used. 11 

SLF Quality Testing: 
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The critical test for SLF is the analysis of heavy metals. Although specific CPCB limits for non­
agricultural use are continuously refined, the material must conform to stringent environmental 
standards, often benchmarking against international guidelines (e.g., limits for Cadmium (Cd) or 
Mercury (Hg)) to ensure non-toxicity .12 

RDF Quality Testing and Maritime Certification: 

For RDF, key parameters include calorific value, moisture content, ash, and chlorine/sulphur 
levels.11 To satisfy maritime transport regulations, RDF bales must be tested and certified by a 
CPCB-accredited laboratory for moisture and flammability parameters prior to port dispatch. 
Obtaining this specialized certification is mandatory to prevent potential delays, refusal by 
shipping lines, or safety incidents during sea freight, ensuring the successful channeling of this 
critical fraction. 11 
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VI. Monitoring, Safety, and Payment Mechanisms 

This section ensures institutional accountability and defines the financial procedures, guaranteeing 
compliance with SBM-U 2.0 requirements for monitoring and evaluation. 

6.1 Environmental Monitoring and Compliance 

The State Pollution Control Board (SPCB) or Pollution Control Committee is mandated to monitor 
environmental standards and adherence to conditions specified under the SWM Rules 2016 at least 
twice a year.5 

The project requires a detailed monitoring matrix conforming to SWM Rules 2016 Schedules I 
(Specifications for landfilling), Schedule II (Collection, Segregation, Transport specifications), 
and Schedule III (Standards for composting, leachate, and incineration).26 

Monitoring Schedule: 

• Operational Phase: Daily monitoring of fugitive em1ss10ns ( dust and noise); monthly 
monitoring of Ambient Air Quality (AAQ); and periodic testing of leachate collected for 
physical, chemical, and heavy metal parameters. 14 

• Post-Closure Phase: Long-term monitoring of the reclaimed site for a minimum of five 
years, including groundwater quality checks and stability assessment, critical for securing 
post-O&M SBM 2.0 funding.27 

Beyond simple adherence to output quality, monitoring efforts must assess the process efficiency 
itself. This includes verifiable checks on the bio-stabilization phase, such as tracking moisture 
reduction and temperature profiles in windrows, ensuring the payment is for genuinely bio­
remediated material, not just mechanically sorted waste.3 The SVPMC must commit to periodic 
(quarterly) reporting to the State Pollution Control Board, detailing progress against the 90,000 
MT target, environmental monitoring results, and audited weighment data, reinforcing governance 
to the SHPC. 

6.2 Weighment Protocol and Payment Terms 
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The payment for legacy waste remediation is designed to be fully transparent, based entirely on 
the certified weight of the material successfully processed and channeled for utilization.4 

Payment Calculation Formula: 

Payment (P) will be calculated based on the formula: 

P=W*R 

Where W is the arithmetic sum of the weight of all processed materials (RDF, SLF, Recyclables, 
C&D waste, Inert material) in Metric Tons moving out from the dumpsite for utilization.4 R is the 
agreed-upon, all-inclusive rate per Metric Ton. 

Verification Mechanism: 

1. Weighbridge Installation: A certified, digitized weighbridge must be installed and operated 
by the SVPMC at the site entrance/exit. 

2. Certification: Payment requests submitted by the contractor must be accompanied by 
monthly weighment certificates verified by the Independent TP A and the authorized ULB 
representative. 

3. Auditing: This output-based financial protocol mitigates the risk of relying on highly variable 
volumetric estimates, ensuring that the SVPMC pays only for documented, processed 
material, which is a prudent financial practice, especially in high-cost island operations. 10 

6.3 Health, Safety, and Environmental (HSE) Plan 

A mandatory Health, Safety, and Environmental plan must be implemented to protect workers and 
the surrounding environment. This plan includes the provision of appropriate Personal Protective 
Equipment (PPE), comprehensive training on handling potentially hazardous legacy waste, and 
detailed emergency response protocols for fire incidents or chemical exposure. Furthermore, the 
contractor must secure mandatory insurance and environmental liability coverage, addressing 
risks associated with environmental damage and penalties outlined in the SWM Rules.23 
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VII. Recommendations 

The remediation of 90,000 MT of legacy waste at Brookshabad, Sri Vijaya Puram, is an 
environmental imperative for the SVPMC under SWM Rules 2016 and SBM-U 2.0. The high cost 
estimate is structurally necessitated by the specialized logistics required for scientific waste 
management in the Andaman and Nicobar Islands, particularly the mandatory sea transport of the 
RDF fraction to the mainland. 

The project is technically robust, relying on CPCB/CPHEEO protocols, and financially auditable 
via the mandated weighment-based payment system. By establishing clear end-user commitments 
for 100% of the processed materialchannelling SLF and Inert fractions locally for non-agricultural 
civil works, and securing Mo Us with mainland cement industry partners for RDF co-processingthe 
SVPMC demonstrates full commitment to the 'Zero-Landfill' objective. 

The SHPC is strongly recommended to sanction the requested SBM-U 2.0 funds, recognizing that 
the estimated cost reflects the critical Island Surcharge Factor essential for high-standard 
environmental compliance and the successful reclamation of this vital public land. The 
implementation of the Third-Party Auditing and rigorous compliance monitoring, as detailed in 
this DPR, will ensure the project delivers its environmental and infrastructural objectives within 
the stipulated timeline. 

Page 22 of24 

Page 370 of 403

377
4483



VIII. References 

1. Urban 2.0 - Swachh Bharat Mission, accessed on November 15, 2025, 
https://sbmurban.org/storage/app/media/pdf/swachh-bharat-2.pdf 

2. Guidelines For SBM-Urban 2.0-V21 (29.9.21) I PDF I Wastewater - Scribd, accessed on 
November 15, 2025, https://www.scribd.com/document/534358629/Guidelines-for-SBM­
Urban-2-0-V21-29-9-21 

3. before the hon'ble national green tribunal - principal bench, new delhi - original application 
no. 519/2019 CPCB, accessed on November 15, 2025, 
https://cpcb.nic.in/uploads/MSW /reports l .pdf 

4. Request for Proposal MCD, accessed on November 15, 2025, 
https://mcdonline.nic.in/portal/downloadFile/rfp reg. disposal of 20 lakh mt (2nd phas 
e) of legacy waste by bio-remediation and bio­
mining at okhla dumpsite delhi 230724122227727.pdf 

5. THE SOLID WASTE MANAGEMENT RULES, 2016 - Invest Meghalaya, accessed on 
November 15, 2025, 
https :/ /investmeghalaya. gov .in/resources/homePage/1 7 /megeodb/rules/Solid Waste Mana 
gement Rules.pdf 

6. Solid Waste Management Rules, 2016, accessed on November 15, 2025, 
https://site.bbmp.gov.in/documents/SWM-Rules-2016.pdf 

7. CPCB's Technical Guidelines/SOPs - CPCB I Central Pollution Control Board, accessed on 
November 15, 2025, https :// cpcb.nic.in/ cpcb-technical-guidelines-sops/ 

8. Guidelines for Disposal of Legacy Waste (Old Municipal ... - CPCB, accessed on November 
15, 2025, https://cpcb.nic.in/uploads/LegacyWasteBiomining guidelines 29.04.2019.pdf 

9. Solid Waste Management in the Pacific: Financial Arrangements, accessed on November 
15, 2025, https ://prdrse4all.spc.int/sites/ default/files/solid-waste-management-financial­
arrangements.pdf 

10. 'Rs 55 crore for biomining waste extraordinarily high' I Kochi News - Times of India, 
accessed on November 15, 2025, https://timesofindia.indiatimes.com/city/kochi/rs-55-
crore-for-biomining-waste-extraordinarily-high/articleshow /804 3 3 281.cms 

11. Usage ofRefUse DeRiveD fUel in vaRioUs inDUstRies - Swachh Bharat Mission, accessed 
on November 15, 2025, 
https://sbmurban.org/storage/app/media/pdf/SBM%20RDF%20Guidelines.pdf 

12. Heavy Metals and Organic Compounds from Wastes Used as Organic Fertilisers, accessed 
on November 15, 2025, 
https://ec.europa.eu/environment/pdf/waste/compost/hm annex2.pdf 

13. How Much Does an RDF Plant Cost? - GEP ECOTECH, accessed on November 15, 2025, 
https://www.aishred.com/release/how-much-does-a-rdf-plant-cost.html 

14. CHECKLIST for Conducting Legacy Waste Dumpsite Remediation, accessed on November 
15, 2025, https://sbmurban.org/storage/app/media/pdf/sbm knowledge center/GIZ-Waste­
Dumpsite.pdf 

15. pre-bid clarifications for biomining of legacy waste located at the dumpsite in bhuasuni, 
bhubaneswar via management contract, dtd. 10.10.2019, accessed on November 15, 2025, 
https://cms.bhubaneswarone.in/uploadDocuments/Tender/TenderFile 020210305 231229. 
udf' 

16. Shipping Container Prices in India - Pazago Blogs, accessed on November 15, 2025, 
https://blog.pazago.com/post/shipping-container-cost-in-india 

Page 23 of24 

Page 371 of 403

378
4484



17. COMPLIANCE STATUS OF HON'BLE NATIONAL GREEN TRIBUNAL 
DIRECTIONS IN O.A. NO. 606 OF 2018 29.09.2022, accessed on November 15, 2025, 
https://www.greentribunal.gov .in/sites/default/files/news updates/REPORT-
PRESENT A TION%20BY%20CHIEF%20SECRETARY,%20ANDAMAN%20NICOBA 
R%20ADMINISTRA TION%20IN%20OA %20NO. %20606%20of%202018%20(COMPL 
IANCE%20OF%20MSW%20MANAGEMENT%20RULES, %202016).pdf 

18. DUMPSITE MANAGEMENT IN INDIA - Centre for Science and Environment, accessed 
on November 15, 2025, https://www.cseindia.org/content/downloadreports/10487 

19. Bulk Shipment Services: Types, Process & Cost Guide (2025) - AAJ Swift, accessed on 
November 15, 2025, https://www.aajswift.com/blog/bulk-shipment 

20. Shipping Container Costs in India I Falcon Freight, accessed on November 15, 2025, 
https://falconfreight.com/shipping-container-costs-in-india/ 

21. Selection Of Bidder for the treatment of Legacy Waste through Bio-remediation -
LUCKNOW NAGAR NIGAM, accessed on November 15, 2025, 
https://lmc.up.nic.in/pdf/SelectionOfBidderforthetreatmentofLegacyWastethroughBioreme 
diation.pdf 

22. Guidelines for Utilisation of Treated Effluent in Irrigation - CPCB, accessed on November 
15, 2025, https://cpcb.nic.in/NGT /Guidelines-UTE-Irrigation.pdf 

23. Technical guidelines - CPCB I Central Pollution Control Board, accessed on November 15, 
2025, https://cpcb.nic.in/technical-guidelines/ 

24. INDIAN STANDARDS ON SUSTAINABLE PACKAGING - BIS, accessed on November 
15, 2025, https://www.bis.gov.in/wp-content/uploads/2023/01/Final-handbook-
coloured F compressed.pdf 

25 . Levels of heavy metals in wastewater and soil samples from open drainage channels in 
Nairobi, Kenya: community health implication - PMC, accessed on November 15, 2025, 
https://pmc.ncbi.nlm.nih.gov/articles/PMC7242368/ 

26. Municipal Solid waste Rules - CPCB I Central Pollution Control Board, accessed on 
November 15, 2025, https://cpcb.nic.in/municipal-solid-waste-rules/ 

27. GARBAGE FREE CITY - Swachh Bharat Mission, accessed on November 15, 2025, 
https://sbmurban.org/storage/app/media/pdf/PPTs%20for%20Workshop%20on%20Remed 
iation%20of%20Legacy%20Waste 
%20Dumpsite%20-%2024%20N ov%202021.pdf 

Page 24 of24 

Page 372 of 403

379
4485



Page 373 of 403

Annexure- W 

380
4486



Page 374 of 403

381
4487



Page 375 of 403

382
4488



Page 376 of 403

383
4489



Page 377 of 403

384
4490



Page 378 of 403

385
4491



Page 379 of 403

386
4492



Page 380 of 403

387
4493



610Stfl1 ~ 

Andaman And 

1cf>l~lt( (1'11Lf?I 

Nicobar Gazette 
~ ffl 

3TTW:ITTUT 

EXTRAORDINARY 

~ "B Slcfil~ld 

Published by Authority 

"ff. 234, lTTi ~"lR. ~j}t>ctl( 22 R-lc11--4x, 2017 
No. 234, Port Blair, Friday, September 22, 2017 

d-t0sl--11..-1 c=rm Rcf{l<±U-t !J~llfl.-I 
ANDAMAN AND NICOBAR ADMINISTRATION 
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POLLUTION CONTROL COMMITTEE 

.DEPARTMENT OF SCIENCE AND TECHNOLOGY 
Dolly Gunj, Port Blair Ph. No. 250370, Tel. FAX 251395 

NOTIFICATION 

Port Blair, dated the 22nd September, 2017 . 

No. 226/2017/F. No 6-3/PCC/Executive Meeting/2014.- In exercise of the powers conferred under 
Section 5 of the Environment (Protection) Act, 1986 (29 of 1986), read with Notification No.S.O.667(E) 
dated 10th September, 1992, the Lt. Governor, A & N Islands is pleased to lay down the following 
Guidelines to regulate the sewage and effluents discharged by industries and comply with the effluent 
standards provided under Environment (Protection) Rules, 1986 made under Act aforesaid by putting in 

: place an appropriate effluent treatment system by various categories of industries in Andaman and 
Nicobar Islands as per the Revised Classification of Industrial Sector under Red , Orange, Green and 
White, adopted in 22nd meeting of ANPCC held on 18.04.2017, as under: 

A. GUIDELINES FOR TREATMENT OF EFFLUENT AND SEWAGE 

(i) HOTELS/RESORTS/LODGES AND RESTAURANTS; 
(ii) AUTOMOBILE SERVICE CENTRE 

B. GUIDELINES FOR SOLID WASTE MANAGEMENT AND GOOD ENVIRONMENT MANAGEMENT 
PRACTICES 

(i) HOTELS/RESORTS/LODGES AND RESTAURANTS 
(ii) AUTOMOBILE SERVICE CENTRE 

(A) (i) All the hotels/resorts and restaurants are required to install effluent treatment systems as per the 
following categorization and comply with the Effluent standards as prescribed under EPA, 1986 and its 
subsequent amendments: 

SI. Type of Hotel/Resort/ Category Effluent Treatment System 
No. Lodge/Restaurant 

1 Having overall waste Red They are required to install Sewage Treatment Plant 
water generation (STP) including proper Oil and Grease Trap for the 
@1 0OKLD and more effluents arising from kitchen and shall comply with the 

following standards: 

(i) pH -- 6.5 - 9.0, (ii) BOD- 1 0mg/1 , (iii) COD 50mg/l, 
(iv)TSS- 10 mg/I, (v) NH4-N-5mg/l, (vi) N-Total- 10mg/l, 
(vii) Fecal Coliform <230 MPN/100ml , (viii)-PO4-P-2mg/l 
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AND 

The units with laundry facility are required to install 
Effluent Treatment Plant (ETP) to meet the standards 
laid down at' Serial No. 55 of Schedule 1 of the 
Environment (Protection) Rules, 1986 made under the 
Environment (Protection) Act, 1986. 

They shall -

(i) Install Effluent Treatment Plant / Sewage 
Treatment Plant to treat the entire waste water 
generated. ~ 

(ii) Treat the waste water upto tertiary level for 
reuse of the treated effluent at least for Cooling 
Tower/ AC Plant and in Horticulture and in 
flushing of Toilets wherever possible/ applicable 
as prescribed in the Environmental Clearance/ 
Consent Conditions. The treated effluent shall 
be reused upto the maximum extent possible to 
achieve the objective of zero discharge. They 
shall submit water mass balance chart 
regarding sonsumption of water, waste water 
generation and use of treated effluent (in the 
given format annexed). 

(iii) Provide Rain Water Harvesting System. 

(iv) Install Solar Water Heating System. 

(v) Provide Organic Waste Convertor for 
composting of organic waste or waste to Bio -
fuel Plant. 

(vi) Convert/Switch Over from Oil Fired Boiler to 
Natural Gas Based Boiler wherever Gas Supply 
is available. 

(vii) Develop Green Belt to create Buffer Zone from 
main roads. 

They • are also required to take appropriate 
environment, friendly measures, waste reduction 
measures, water conservation measures, energy 
conservation measures. The hotels/resorts which 
have been given Environmental Clearance shall have 
to comply with the conditions of Environmental 
Clearance. 

They shall also submit Quarterly Report for the 
Effluent Treatment Plant and Sewage Treatment Plant 
from any of the Empanelled Consultants of 
MoEF&CC/NABL Accredited Laboratories. 

t----+----------+----4---------------------·--

2 Having more than 20 
rooms and waste 
water generation less 
than 1 00KLD and 
having a coal/oil fired 
boiler 

Orange They are required to install Sewage Treatment Plant 
1 (STP) including proper Oil and Grease Trap for the 

effluent arising from kitchen for atleast 4 hours duration 
and shall comply with the following standards: 

(i) pH -- 6.5 - 9.0, (ii) BOD- 1 0mg/1, (iii) COD 50mg/l, 
(iv)TSS- 10 mg/I, (v) NH4-N-5mg/l, (vi) N-Total•· 10mg/l, 
(vii) Fecal Coliform <230 MPN/100ml, (viii)-PO4-P-2mg/l 

They shall-
(i) Install Sewage Treatment Plant to treai• the entire 

waste water generated from the hotel. 
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3 Hotel(< 3 star) or 
hotels having >20 
rooms and less than 
100 rooms, with or 
without coal/oil fired 
boiler 

4 The units having more 
than 20 rooms and 
waste water 
generation less than 
10 KLD and having no 
boiler & no hazardous 
waste generation 

5 The units having upto 
20 rooms and without 
boilers 

6 Restaurants / 
Eating Houses / 
Dhabas and other such 
establishments (Having 
Seating Capacity less 
than 36)/Sweet Shops/ 
Halwais and Other 
such Establishments 
(with Annual Average 
Production of less than 
One Tonne/Day)/ 
Banquet Halls/ Party 
Lawns (with Floor Area 
less than 100 m2) 

Green 

(ii) Treat the waste water upto tertiary level for reuse of 
the treated effluent atleast for Cooling Tower/ AC 
Plant and in Horticulture and in flushing of Toilets 
wherever possible / applicable as prescribed in the 
Environmental Clear_ance / Consent Conditions . The 
treated effluent shall be reused upto the maximum 
extent possible to achieve the objective of zero 
discharge. The hotels/resorts shall submit water 
mass balance chart regarding consumption of water, 
waste water generation and use of treated effluent. 
Provide Rain Water Harvesting System. 
Install Solar Water Heating System. 

! 

(iii) 

(iv) 

(v) Provide Organic Waste Convertor for composting of l 
organic waste or waste to Bio-Fuel Plant. 

(vi) Convert/switch over from Oil Fired Boiler to Natural 
Gas Based Boiler wherever Gas supply is available. 

(vii) Develop Green Belt to qeate Buffer Zone from main 
roads. 

They are required to take appropriate environment 
friendly measures, waste reduction measures , water 
conservation measures, energy conservation measures . 
The hotels/resorts which have been given Environmental 
Clearance shall also comply with the conditions of 
Environmental Clearance. 
They shall also submit Quarterly Report for the Effluent 
Treatment Plant and Sewage Treatment Plant from any of 
the Empanelled Consultants of MoEF&CC/NABL 
accredited Laboratories. 

Exempted from installation of STP and however, they are 
required to have septic tank with soak-pit for sewage 
treatment and shall provide proper oil and grease trap­
cum-settling tank for holding the effluent arising from the 
kitchen and shall comply with standards laid down at 
Serial No. 39 of Schedule 1 to the Environment 
(Protection) Rules', 1986 made under the Environment 
(Protection) Act, 1986. 

Proper Oil and Grease Trap-cum-Settling Tank for 
holding the effluent arising from kitchen and washing 
activities for atleast 4 hours duration. 
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7 Restaurants I . 
Eating Houses / -Oh a bas __ . 
and other such 
establishments (with mini-
• mum Seating Capacity of-
36) / Sweet Shqps/ 
Halwais and • Other s·Lich 
Establishments (with_ 
Annual Average 
Production of One Tonne i 
Day or more)/ Banquet 
Halls/ Marriage Hall/Party 
Lawns (with minimum 
Floor Area of 100 n:t2) 

They are required to install Sewage Treatment Plant 
(STP) including proper Oil and Grease Trap for the 
effluent arising from kitchen for atleast 4 hours 

.. 1 iduration and shall comply with the following 
, standards as prescribed under Serial No. 39 of 

Schedule 1 to the Environment (Protection) Rules, 
--~ 1986 made under the Environment (Protection) Act, 
• 1986: 

(i) pH -- 6.5 - 9.0, (ii) BOD- 10mg/l, (iii) COD 50mg/l, 
(iv)TSS- 10 nig/I, (v) NH4-N-5mg/l, (vi) N-Total-
1 0mg/I, (vii) Fecal Coliform <230 MPN/100ml, (viii)­
PO4-P-2mg/l 
They shall submit Quarterly Report for the Effluent 
Treatment Plant and Sewage Treatment Plant from 
any- of the Empanelled Consultants of 
MoEF&CC/NABL accredited Laboratories. 

(A) (ii) All the Automobile Service Stations are r~quired to install effluent treatment systems as per 
the following categorization and comply with the Effluent stanaards as prescribed under Environment 
(Protection) Act, 1986.and its subsequent amendments: . 

SI. Type of Servicing 
No. Station 
1 Automobile servicing, 

repairing and -painting 
. (excluding only fuel 
dispensing) with waste 
water generation is more 
than 100 KLD · 

-2 • Authorized service 

3 

centers having discharge 
more than 100 KLD 
Automobile servicir:ig, 

Category 

Red 

repairing . and painting ' - ; 
(excluding only fuel 
dispensing) with waste 
water generation is less Orange 
than 100 KLD 

4 Authorized • service 
centers having dischar"ge . 
less than 100 KLD • 

5 2 wheelers and 3 
wheelers automobile 
service station excluding 
authorized service 
centers of manufacture 
and servicing upto 5 
vehicles per day 

Effluent Treatment System 

The unit is required to install Effluent Treatment Plant 
(ETP) and meet the standards laid down at Serial No . 
105 of Schedule 1 to the Environment (Protection) 
Rules, 1986 made under- the Environment (Protection) 
Act, 1986. 

They are required to submit Quarterly Report for the 
Effluent Treatment Plant assessed by any of the 
Empanelled Consultants of MoEF & CC / NABL 
accredited Laboratories. 

Shall be exempted from installation of ETP but is 
required to install Oil and Grease Trap-cum:.settling 
Tank for holding the effluent for atleast 4 hours 
duration and shall comply: with the standards laid 
down at Serial No. 105 (i) of Schedule 1 to the 
Environment (Protection) Rules, 1986 made under the 
Environment (Protection) Act; 1986. 

(8) (i) The Guidelines for Solid Waste Management and Good Environment Management pr~ctice in 
the Hotels/ Resorts/ Restaurants/ Eating Houses / Dhabas / Sweet Shops / Halwais / Banquet Halls 
I Marriage Hall/ Party Lawns. 
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All Hotels/ Resorts/ Restaurants/ Eating Houses / Dhabas / Sweet Shops/ Halwais / Banquet 

Halls/ Marriage Halls/ Party Lawns shall make necessary arrangement for segregation of waste at 

source as prescribed under Solid Waste Management Rules, 2016 and related rules notified by the 

local bodies. 

1. Facilitate collection of segregated waste in separate bins, handover recyclable material to 

either the authorised waste pickers or the authorised recyclers of Port Blair Municipal Council 

or by the Local Body. 

2. The bio-degradable waste should be processed, treated and disposed of through composting 

or bio-methanation within the premises as far as possible. 

3. The residual waste shall be given to the waste collectors or agency as per the rules notified by 

the local body. 

4. All the plastic waste should be disposed as per the Plastic Waste Management Rules, 2016 

and the rules made and notified by the Local Body. 

5. The hazardous waste generated, if any, should be disposed of as per the Hazardous and 

Other Waste (Management and Transboundary Movement) Rules, 2016. 

6. As and when renovation of work are undertaken, the construction and demolition waste should 

be dispo~ed of as per the provision of Construction and Demolition Waste Management Rules , 

2016. 

II. WATER CONSERVATION 

1. Entire waste water generated from the kitchen, laundry and domestic sewage should be 

treated in a STP/ETP and shall be reused. 

2. Utilization of treated water can reduce substantial load of supply of water requirement on the 

water supply system and ground water as well as waste water load on nearby coastal area 

and any other water source. 

3. Installation of rain water harvesting for roof top and the reuse of the same. 

4. Conventional water heating systems be replaced in a phase manner and solar water heating 

system be installed. 

5. Water saving devices and mechanism are to be installed and adopted to reduce water 

consumption . 

Ill. ENERGY CONSERVATION MEASURES 

1. Energy saving and energy efficient appliances/devices ;should be installed e.g . occupancy and 

daylight sensors, in-room card-slots for turning on electricity etc. 

2. Use weather stripping to close air gaps around doors and windows. 

3. Installation of solar water heating/ parabolic concentrator for cooking / solar lighting/ solar AC. 

4. Preference of use of inverters instead of Diesel Generation Sets. 

IV. GOOD ENVIRONMENT MANAGEMENT PRACTICE 

1. The units shall adopt Good House Keeping practices, shall properly channelize the fugitive 

emissions including emissions from cooking & kitchen operations by providing proper ducting / 

hood arrangement and proper exhaust system and emissions shall be discharged atleast 2 meter 

above the roof of the building . 

2. Development of green belt to create buffer zone from main roads. 

3. Preference of gas based boiler over oil fired/coal fired boiler. 

4. Purchase refillable soap, hair rinse and hand lotion dispensers for guest rooms. 

5. Purchase towels and sheets made from 100% natural cotton, containing no chemical, dyes or 

bleaches. 

6. Purchase recycling bins for guest rooms or floors . 

7. Wait to replace half filled toilet paper, rolls and tissue boxes until they are almost completely 

used. 

8. Provide guest rooms with unwrapped, reusable drinking glasses and coffee cups. 
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9. Replace single-use items with reusable items such as napkins, tablecloths and hand towels. 
10. Fill smaller reusable containers with cleaning products from larger containers. _ _ , , 
11. Buy supplies from vendors who accept returned·containers used for shipping produ9ts. 

' . . . ,. . 
12. To reduce food waste, offer guests the option of on;:lering half portions. 

• (8) (ii) Guidelines For Solid Waste Management and Good Environment Managem~nt Practice in the 
Automobile Servicing Centres. 

I. SOLID WASTE MANAGEMENT 

1. Oil filters-made up of metals, should be stored in a separate place and sold to recycler. 
2. All the discarded/unserviceable parts should be sent for recycling or,hand over to scrap dealer. 
3. Waste tyres and tubes may either be given for re-treading or for recycling . 
4. Plastic pouches, synthetic covers, plastic containers etc. should be handover to scrap dealers. 
5. Waste oil and grease including sludge from the· paint shop should be kept separately and 

disposed of as per the provisions of the • Hazardous a·nd Other Waste • (Management and 
Transboundary Movement) Rules, 2016. 

• •j 

II. WATER CONSERVATION 

1. Entire waste water generated should be treated in a ETP and shall be reused . 
2. Utilization of treated. water can reduce substantial load of supply of water requirement on the 

water supply system and ground water as well as waste water load on nearby coastal area 
and any other water source. 

3. Installation of rain water harvesting for roof top and the reuse of the same. 

Ill. ENERGY CONSERVATION MEASUR!=S 

1. Turn off all unnecessary lighting, the service centre should provide provisions for natural light 
in the work place. 

2. Switch to LED lights in place of bulbs. 
3. Preference of use of inverters instead of Diesel Gen.eration Sets . . 

IV. GOOD ENVIRONMENT MANAGEMENT. PRACTICE 

1. The units shall adopt Good House Keeping practices for management of all types of waste 
generated in the service station. . . 

2. Development of green belt to create Buffer Zone from main roads. 
3. Use separate bins for keeping hazardous and non-hazardous waste: 
4. Fugitive emission from paint shops shall be channelized through a duct connecting to a stack 

having height of 12 metres or 2 metres above roof top of shed/building which is more. 
5. Paint booth water trap will always have _water. level to ensure absorption of aero.sols_. 
6. Storm water shall not be allowed to mix with effluent scrubber wat~r and /or floor washings. 

~ . . . 
It will be the obligatory on the part of all Industrial Units to comply with the provisions made 

under the Water (Prevention and Control of Pollution) Act, 1974, the Air (Prevention and Control of 
Pollution) Act, 1981 and the Environment (Protection) Act, 1 ~86 and Rules made thereunder from time 
to time for prevention and control of pollution in these islands. _ 

These Guidelines shall come into effect from the date .of\ ts pu.blication in the An~aman and 
Nicobar Gazette. , • -• 

MGPPB-234/Gazette/2017-215 Copies. 

By order and in, the name of the Lieutenant Governor, 
Andaman and. Nicobar Islands. 

Sd./­
(D.M. Shukla) 

Secretary (Science & Technology) 

(RG-HCL-X) . 
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Science Technology <dstandamans@gmail.com>

Clarification regarding Ring-Fenced Account Mechanism-reg.
1 message

Science Technology <dstandamans@gmail.com> Mon, Mar 30, 2026 at 3:42 PM
To: Gigi C George George <gigicgeorge.adv42@yahoo.in>
Cc: Jatinder Sohal <dstpcc-andamans@and.nic.in>, FINANCE ANI <finance-ani@and.nic.in>

Kind attention to: Gigi C. George, Advocate, Standing Counsel (UOI)

Sir,

I am directed to inform that during the meeting held on 27.03.2026, the Commissioner-cum-Secretary (S&T), A&N Administration,
advised that the assistance of the Advocate-on-Record (AOR) for the case may be sought.

Accordingly, clarification is sought regarding the procedure for creation and operation of the ring-fenced account, including the
mechanism for allocation of funds to ensure proper disclosure, in compliance with the directions of the Hon’ble Tribunal.

Further, it is informed that this office has initiated the process for creation of an account under the Public Account (non-interest
bearing) along with a draft SOP, which is presently under active consideration. The same may kindly be perused and your inputs
furnished.

Your kind assistance in this matter is requested to provide appropriate guidance and legal clarity on the formulation and
operationalization of the ring-fenced account mechanism at the earliest.

With regards,

Environmental Engineer
ANPCC, DST

--
Andaman & Nicobar Pollution Control Committee
Department of Science and Technology
Dolly Gunj, Sri Vijayapuram-744103
Andaman and Nicobar Islands
Ph.:03192-250370
e-mail: dstandamans@gmail.com

Save Trees. Print only when necessary.

2 attachments

2025_2_606 of 2018.pdf
142K

RFA & draft SOP.pdf
114K
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G- 25018/ 1 / 2023-CO NS-CPAO_AN 

To 

Mail Id: dab.and@nic.in Phone-03192-230675 
pao~07136 l@and.nic.in 

G-25018/1/2 02 3-CONS-CPAO _ AN 

3lScRfc=r cl~ Tu-lcn)6il{ Q"~lfflcl 

Andaman and Nicobar Administration 

~ m ~ ~ cf>l"m~ 

Chief Pay and Accounts Office 
~ fclall'j'ld-1 / Sri Vijaya Puram -744101 

The Controller General of Accounts, 
Office of the Controller General of Accounts, 
Ministry of Finance, Department of Expenditure, 
Mahalekha Niyantrak Bhawan, 
E-Block, GPO Complex, INA, 
New Delhi-110023. 

Sub: Creation of Ring-Fenced Environmental Management Fund 
under Public Account in compliance with Hon'ble NGT directions in 
O.A. No.606/2018- reg. 

Sir/Madam, 

I am directed to refer to the letter No.C-18/41/2023-
MS(ANPCC)-SnT _AN-Part(2) 1/309586/2026 dated 27/03/2026 
received from Director (S& T) & Member Secretary, A&N Pollution 
Control Committee, Sri Vijaya Puram on the subject cited above and 
to state that the Director (S& T) & Member Secretary, A&N Pollution 
Control Committee, Sri Vijaya Puram has proposed the creation of a 
Ring Fenced Environmental Management Fund for 
A&N Administration under the Public Account in compliance 
with the directions of the Hon'ble National Green Tribunal in O.A. No. 
606/2018. 

In this regard, it is proposed to create a new Non-Interest­
Bearing Reserve Fund under the Public Account for accounting and 
utilization of funds related to environmental management activities. If 
approved, the request shall be processed in the e-lekha for approval 
of new Sub-head. The details of the proposed head of account is 
given below: 

l /3 10544/2026 
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G-25018/ 1/ 2023-CONS-CPAO_AN 

Head of Nomenclature 
Account 

Major 8229 Development and Welfare Funds 
Head 
Sub Major 00 Development and Welfare Funds 
Head 
Minor 200 Other Development and Welfare Fund 
Head 

Sub Head 04 Ring-Fenced Environmental Management 
Fund for A&N Admn 

Detailed 00 Ring-Fenced Environmental Management 
Head Fund for A&N Admn 
Object 00 default 
Head 

Therefore, approval of the Controller General of Accounts is 
requested for opening of a new head of account as mentioned above 
under the Public Account. A draft accounting procedure is also 
enclosed for approval please. 

This issues with the approval of Chief Controller of 
Accounts(Secretary, Finance) of the A&N Administration. 

Encl: As above 

Copy to: 

1. The PS to the Secretary (Finance) for kind information of the 
Secretary (Finance), A & N Administration, Sri Vijaya Puram. 

2. The Director (S& T), A & N Administration, Sri Vijaya Pu ram for 
information. 

1/ 310544 / 2026 
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DRAFT ACCOUNTING PROCEDURE FOR CREATION AND OPERATION OF RING­
FENCED ENVIRONMENTAL MANAGEMENT FUND FOR A & N 
ADMINISTRATION FOR SOLID WASTE, LIQUID WASTE MANAGEMENT & 
ENVIRONMENTAL COMPLIANCES-

1. Short Title and Commencement 

1.1 This Accounting Procedure shall be used for Ring Fenced Environmental Management 
Fund for A&N Administration for Solid Waste, Liquid Waste Management and Environmental 
Compliances. 

1.2 It shall come into force with immediate effect upon approval by the Competent Authority. 

2. Background 

In compliance with the directions of the Hon'ble National Green Tribunal (NGT) in O.A. No. 
606/2018 and subsequent orders dated 26.09.2025, and in exercise of powers delegated under the 
Delegation of Financial Powers Rules (DFPR), 1978, as adopted by A&N Administration vide 
Order No. 4195 dated 19.11.2008 &Order No. 253 dated 29.01.2009. 

3. Objective 

The objectives of this Accounting Procedure are: 

a) To ensure dedicated, non-divertible funding for environmental compliance. 
b) To comply with the directions of the Hon'ble NGT 
c) To ensure strict adherence to DFPR 1978, GFR 2017 (as amended), Treasury Rules and 

Finance Department instructions. 
d) To provide financial discipline and transparency in fund utilization. 

4. Scope and Applicability 

4. 1 This Accounting Procedure shall apply to: 

• Department of Science & Technology (DST) 

• Local Bodies i.e., Sri VijayaPuram Municipal Council, Tribal Councils and Department 
of Rural Development &Panchayats. 
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• All the departments executing Solid Waste, Liquid Waste and Environmental 

Compliance projects in rural, urban & other In-habited Islands viz. , the department of 

Environment & Forests, Tribal Welfare, A&N Police etc. 

4.2 The provisions of this Accounting Procedure shall operate subject to DFPR, GFR, Treasury 

Rules and instructions issued by A & N Administration and Govt. of India from time to time. 

5. Creation of Ring Fenced Account 

5.1 A Ring Fenced Account shall be opened & operated by the Department of Science & 

Technology with concurrence of the Finance Department. 

5 .2 The account shall be operated through Public Account (Reserve Funds not bearing Interest) 

detailed below: 

Major Head: 8229-Development & Welfare Funds, 
Sub Major Head: 00 -Development & Welfare Funds 
Minor Head: 200-Other Development Funds 
Sub Head: 04-Ring Fenced Environmental Management Fund for A&N Administration 
Detailed Head : 00- Ring Fenced Environmental Management Fund for A&N Administration 
Object Head : 00- Default 

5.3 The account shall be Non-lapsable; Non-divertible and utilized exclusively for environmental 

compliance purposes. 

5.4 Proper classification under appropriate Major/Minor Head of Account shall be ensured as per 

instructions of Govt. of India. 

6. Sources of Funds 

6.1 The following funds shall be credited to the Ring Fenced Account: 

a) Funds for the Solid & Liquid waste management (SWM & LWM) and other 

environmental compliances in Head of Panchayati Raj Institutions (PRI), Urban Local 

Bodies (ULB), Tribal Council, District Administration, etc. 

b) Environmental Compensation ( C) imposed by ANPCC, DST. 

c) User charges collected for SWM/LWM by the local bodies. 

d) Single Use Plastic enforcement penalties by the local bodies. 

e) NOT-directed levies. 

f) Any other revenue specifically earmarked for environmental compliance. 
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6.2 All receipts shall be accounted for under Public Account (Reserve Funds not bearing 
Interest) detailed below: 

Major Head : 8229-Development & Welfare Funds, 
Sub Major Head: 00 -Development & Welfare Funds 
Minor Head : 200-Other Development Funds 
Sub Head : 04-Ring Fenced Environmental Management Fund for A&N Administration 
Detailed Head : 00- Ring Fenced Environmental. Management Fund for A&N Administration 
Object Head : 00- Default 

7. Budgetary Control 

7.1 Expenditure shall be incurred strictly subject to, Availability of fund; Administrative 
Approval (AA); Expenditure Sanction (ES); Technical Sanction (where applicable); Concurrence 
of Finance Department wherever required under DFPR. 

7 .2 All proposals shall be examined by Accounts Officer/Divisional Accountant pnor to 
sanction, as mandated under relevant rules. 

7 .3 Economy instructions issued by Government of India/ A&N Administration shall be strictly 
adhered to. 

8. Delegation of Financial Powers 

8.1 Sanctioning powers shall be exercised strictly in accordance with, Administrations Order No. 
4195 dated 19.11.2008 and Order No. 253 dated 29.01.2009 and order as amendment from time 
to time delegating powers to Administrative Secretaries, HODs & HoOs 

8.2 Administrative Secretaries, Heads of Departments (HODs) and Heads of Offices (HOOs) 
shall exercise powers within monetary limits prescribed under the above Orders. 

8.3 Cases exceeding delegated limits shall be submitted to the Competent Authority through the 
Finance Department. 

9. Operational Mechanism 

9.1 The Director (Science & Teclmology) shall function as the Drawing and Disbursing 

Authority (DDA) for the Ring Fenced Account. 

9.2 All proposals for utilization of funds shall: 

a) Originate from the implementing department; 
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b) Be supported by detailed project report/estimate; 

c) Be technically vetted by the implementing department & examined by their Accounts 

Branch. 

9.3 Proposals will be placed before the State Level Advisory Committee (SLAC) for approval of 

competent authority for recommendation & approvals. 

9 .4 Financial sanction shall stdctly follow the hierarchy prescribed under DFPR and notified 

d legation orders. 

10. Eligible Expenditure 

l 0.1 The Expenditure may be incurred by debiting the Reserve Fund Account (Reserve Funds not 

bearing Interest) as detailed below-

Major Head : 8229-Development & Welfare Funds, 
Sub Major Head: 00 -Development & Welfare Funds 
Minor Head : 200-Other Development Funds 
Sub Head : 04-Ring Fenced Environmental Management Fund for A&N Administration 
Detailed Head : 00- Ring Fenced Environmental Management Fund for A&N Administration 
Object Head : 00- Default 

10.2 Funds may be utilized for: 

a) Solid Waste Management infrastructure (MRFs, compost plants, sanitary landfills, waste 

processing facilities). 

b) Liquid Waste Management infrastructure (STPs, FSTPs, drainage and sewerage systems). 

c) Environmental monitoring and laboratory strengthening. 

d) Remedial measures and legacy waste management. 

e) Court/National Green Tribunal-dfrected compliance works. 

f) Environmental audits and third-party verification. 

g) IEC and awareness programs related to environmental compliance. 

10.3 All works shall be executed through competent agencies in accordance with prescribed 

rules. 

11. Mode of Disbursement 

11.1 Funds shall be released only through Treasury route I PFMS; RTGS/NEFT & Other 

electronic modes. 

11.2 No cash transactions shall be permitted. 
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12. Accounting and Record Maintenance 

12.1 Separate Cash Book and Ledger shall be maintained for the Ring Fenced Account. 

12.2 Quarterly Utilization Certificates (UCs) shall be obtained from implementing agencies. 

12.3 Annual Statement of Accounts shall be submitted to Finance Department. 

12.4 The account shall be subject to Internal Audit by the internal audit wing of the Chief 
Controller of Accounts concerned; Statutory Audit & CAG Audit. 

12.5 The Concerned Pay & Accounts Officer of the department will maintain a broadsheet of 
accretions to and payment from the fund and effect a monthly reconciliation thereof with 
authority and the department. 

13. Monitoring and Reporting 

13 .1 A quarterly progress report on fund utilization and project status shall be submitted to the 
Administrative Secretary. 

13.2 A consolidated annual report shall be placed before the Competent Authority. 

14. Audit and Responsibility 

14.1 Any irregularity, diversion, or mis-utilization shall attract action under applicable financial 

and conduct rules. 

14.2 Officers sanctioning or drawing funds shall be personally responsible for compliance with 
financial rules. 
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Page 2 of 9 
 

Annexure-  R3-A 

 

Table Status of Solid Waste Management in Inhabited Islands of Andaman & Nicobar Islands (District-wise) 

 

Sl 

No. 
District 

Name of the Inhabited 

Islands 

Population 

(Census 

2011)  

Households 
Controlling 

Department 

Solid Waste 

Generation* 

(in TPD) 

Waste 

Processed 

(Sent to MRFs 

for baling/ 

mainland 

transportation) 

(in TPD) 

Gap in 

processing 
Existing treatment/ Processing units 

Action Plan to 

bridge gap 

Time line 

for 

completion 

1 

(a) 

S
o

u
th

 A
n
d

am
an

 

South Andaman Island 

(Urban) 
108058 46,456 

Sri Vijaya Puram 

Municipal Council 

(SVPMC) 

71.36 55.7 15.66 

Dry waste Mgt. - 18 MRFs for Dry 

Waste Management, & 
30TPD Integrated 

Wet & Dry waste 

management facility 

being created. 

April, 

2026 Wet waste Mgt. - 11 Wet waste 

processing facilities. 

1 

(b) 

South Andaman Island 

(Rural) 
101539 26,932 

Rural Area (Dept. 

of RD&P) 

2.5 2.1 0.4 
Collected dry waste sent to 07 SWM 

Clusters 

All non-functional 

baling units (04 

Nos.) are under 

repair and will be 

made operational by 

April 2026, enabling 

full utilisation of the 

existing 13 TPD 

processing capacity. 

April, 

2026 

2 Little Andaman Islands 18823 5,093 1.5 1.45 0.05 
Collected dry waste sent to 02 SWM 

Clusters 

3 
Swaraj Dweep(HL) 

Island 
6315 735 0.2 0.17 0.03 

 Collected dry waste sent  to 01 SWM 

Clusters 

4 
Shaheed Dweep(Neil) 

Island 
3040 1,641 0.6 0.35 0.25 

Collected dry waste sent to 01 SWM 

Clusters  

5 Rutland Island 347 102 
Forest Protected 

Island 
0.053 0.053 0 In-house waste handling system in place; 

collected dry waste transferred to the 

nearest shared RD&P SWM cluster as 

per SOP. 

- 

- 

6 Flat Bay Island 5 (0) 3 (0) 
Agriculture 

Department 
0.001 0.001 0 

Un 

inhabited 

Island 

7 

N
&

M
 A

n
d

am
an

 

Middle Andaman Island 55637 13,823 

Rural Area (Dept. 

of RD&P) 

2.2 1.9 0.3 
Collected dry waste sent to 07 SWM 

Clusters 

All non-functional 

baling units (04 

Nos.) are under 

repair and will be 

made operational by 

April 2026, enabling 

full utilisation of the 

existing 13 TPD 

processing capacity. 

April, 

2026 

8 North Andaman Island 42541 10,533 1.8 1.5 0.3 
Collected dry waste sent to 05 SWM 

Clusters 

9 Baratang Island 5686 1,328 0.3 0.25 0.05 
 Collected dry waste sent to 01 SWM 

Clusters 

10 Long Island 1032 325 0.1 0.08 0.02 
Collected dry waste sent to 01 SWM 

Clusters 

11 Smith Island 600 96 Forest Protected 

Island (Dept. of 

E&F) 

0.027 0.027 0 

In-house waste handling system in place; 

collected dry waste transferred to the 

nearest shared RD&P SWM cluster as 

per SOP. 

- 

- 

12 Strait Island 39 12 0.002 0.002 0 - 

13 East Island 16 4 
Police+Forest 

Protected Island 
0.001 0.001 0 - 

14 Narcondam Island 16 4 
Police+Forest 

Protected Island 
0.001 0.001 0 - 

15 Interview Island 15 3 
Police+Forest 

Protected Island 
0.001 0.001 0 - 
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Sl 

No. 
District 

Name of the Inhabited 

Islands 

Population 

(Census 

2011)  

Households 
Controlling 

Department 

Solid Waste 

Generation* 

(in TPD) 

Waste 

Processed 

(Sent to MRFs 

for baling/ 

mainland 

transportation) 

(in TPD) 

Gap in 

processing 
Existing treatment/ Processing units 

Action Plan to 

bridge gap 

Time line 

for 

completion 

16 Land Fall Island 6 (0) 2 (0) 
Police+Forest 

Protected Island 
0.001 0.001 0 

In-house waste handling system in place; 

collected dry waste transferred to the 

nearest shared RD&P SWM cluster as 

per SOP. 

Un 

inhabited 

Island 

17 North Passage Island 3 1 Forest Protected 

Island (Dept. of 

E&F) 

0.001 0.001 0 - 

18 Curlew Island 2 1 0.001 0.001 0 - 

19 Stewart Island 2 1 0.001 0.001 0 - 

20 Aves Island 2 (0) 1 (0) 
Revenue 

Department 
0.001 0.001 0 

Un 

inhabited 

Island 

21 

(a) 

N
ic

o
b

ar
 

Great Nicobar Island 

(Campbel bay) 
8069 

2180 Rural Area (RD&P) 0.8 0.7 0.1 
Collected dry waste sent to 01 Cluster 

(Vijay Nagar) 

- 

- 

21 

(b) 

Great Nicobar Island 

(Campbel bay) 
139 

Tribal Area (TD)/ 

(Tribal Council) and 

DC (Nicobar) 

0.03 0.03 0 
Collected dry waste sent to 01 Cluster 

(Vijay Nagar) 
- 

22 Car Nicobar Island 17841 3874 0.6 0.6 0 
Collected dry waste sent to 01 Cluster 

(Sawai Village) 
  

23 Kamorta Island 3688 912 0.08 0.08 0 
Collected dry waste sent to 01 Cluster 

(Kamorta Village) 
- 

24 Katchal Island 2685 654 0.03 0.03 0 

In-house waste handling system in place; 

collected dry waste transferred to the 

nearest shared SWM Cluster of ITDP, as 

per SOP. 

- 

25 Teressa Island 1934 482 0.06 0.06 0 - 

26 Chowra Island 1270 298 0.04 0.04 0 - 

27 Nancowry Island 1019 241 0.04 0.04 0 - 

28 Little Nicobar Island 278 64 0.01 0.01 0 - 

29 Tillang Chong Island 38 9 
Police+Forest 

Protected Island 
0.002 0.002 0 - - 

30 Pulomilo Island 20 5 

Tribal Area (TD)/ 

(Tribal Council) and 

DC (Nicobar) 

0.003 0.003 0 - - 

    Total       82.346 65.186 17.16       
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Annexure- R3-B  

 

Table Status of Sewage Management including Generation, Treatment and Gap Analysis in Inhabited Islands of A&N Islands 

Sl 

No. 
District 

Name of the 

Inhabited Islands 
Population  

Households 

Controlling 

Department 

Sewage Generation* 
Sewage Treatment (Existing 

system)* 
Sewage Treatment Gap* 

Action plan to 

address Gap 

having septic 

tanks 

connection 

with soak pit 

Black 

water 

(MLD) 

Grey 

water 

(MLD) 

Total 

Generation 

(MLD) 

Black 

water 

(MLD) 

Grey 

water 

(MLD) 

Total 

Treated 

(MLD) 

Black 

water 

(MLD) 

Grey 

water 

(MLD) 

Total 

Gap 

(MLD) 

1 (a) 

S
o

u
th

 A
n
d

am
an

 

South Andaman 

Island (Urban) 
108058 46,456 

Sri Vijaya 

Puram 

Municipal 

Council 

(SVPMC) 

7.78 15.82 23.6 7.78 2.303 10.083 0 13.517 13.517 

·        Preliminary 

estimates have 

been prepared for 

04 decentralized 

STPs (3.35 MLD) 

under the Smart 

City Mission. 

·        Simultaneously, 

SVPMC has 

initiated pilot in-

situ drain 

remediation using 

planted bed 

phytoremediation 

to reduce organic 

load. 

1 (b) 
South Andaman 

Island (Rural) 
101539 26,932 

Rural Area 

(Dept. of 

RD&P) 

1.6 1.9 3.5 1.6 1.9 3.5 0 0 0   

2 
Little Andaman 

Islands 
18823 5,093 0.3 0.25 0.55 0.3 0.25 0.55 0 0 0   

3 
Swaraj 

Dweep(HL) Island 
6315 735 0.15 0.1 0.25 0.15 0.1 0.25 0 0 0   

4 

Shaheed 

Dweep(Neil) 

Island 

3040 1,641 0.1 0.05 0.15 0.1 0.05 0.15 0 0 0   

5 Rutland Island 347 102 
Forest Protected 

Island 
0.002 0.005 0.008 0.002 0.005 0.008 0 0 0 

  

6 Flat Bay Island 5 3 
Agriculture 

Department 
0.00004 0.00008 0.0002 0.00004 0.00008 0.0002 0 0 0 

7 

N
&

M
 A

n
d

am
an

 

Middle Andaman 

Island 
55637 13,823 

Rural Area 

(Dept. of 

RD&P) 

0.8 0.55 1.35 0.8 0.55 1.35 0 0 0   

8 
North Andaman 

Island 
42541 10,533 0.75 1.5 2.25 0.75 1.5 2.25 0 0 0   

9 Baratang Island 5686 1,328 0.25 0.2 0.45 0.25 0.2 0.45 0 0 0   

10 Long Island 1032 325 0.07 0.05 0.12 0.07 0.05 0.12 0 0 0   

11 Smith Island 600 96 Forest Protected 

Island (Dept. of 

E&F) 

0.005 0.03 0.015 0.005 0.03 0.015 0 0 0   

12 Strait Island 39 12 0.0003 0.01 0.001 0.0003 0.01 0.001 0 0 0   
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Sl 

No. 
District 

Name of the 

Inhabited Islands 
Population  

Households 

Controlling 

Department 

Sewage Generation* 
Sewage Treatment (Existing 

system)* 
Sewage Treatment Gap* 

Action plan to 

address Gap 

having septic 

tanks 

connection 

with soak pit 

Black 

water 

(MLD) 

Grey 

water 

(MLD) 

Total 

Generation 

(MLD) 

Black 

water 

(MLD) 

Grey 

water 

(MLD) 

Total 

Treated 

(MLD) 

Black 

water 

(MLD) 

Grey 

water 

(MLD) 

Total 

Gap 

(MLD) 

13 East Island 16 4 
Police+Forest 

Protected Island 
0.0001 0.0007 0.0004 0.0001 0.0007 0.0004 0 0 0   

14 Narcondam Island 16 4 
Police+Forest 

Protected Island 
0.0001 0.0003 0.0004 0.0001 0.0003 0.0004 0 0 0   

15 Interview Island 15 3 
Police+Forest 

Protected Island 
0.0001 0.0003 0.0004 0.0001 0.0003 0.0004 0 0 0   

16 Land Fall Island 6 2 
Police+Forest 

Protected Island 
0.00005 0.0003 0.00015 0.00005 0.0003 0.00015 0 0 0   

17 
North Passage 

Island 
3 1 Forest Protected 

Island (Dept. of 

E&F) 

0.00002 0.0001 0.00007 0.00002 0.0001 0.00007 0 0 0   

18 Curlew Island 2 1 0.00002 0.00005 0.00005 0.00002 0.00005 0.00005 0 0 0   

19 Stewart Island 2 1 0.00002 0.00004 0.00005 0.00002 0.00004 0.00005 0 0 0   

20 Aves Island 2 1 
Revenue 

Department 
0.00002 0.00004 0.00005 0.00002 0.00004 0.00005 0 0 0   

21 (a) 

N
ic

o
b

ar
s 

Great Nicobar 

Island (Campbel 

bay) 
8069 

2180 
Rural Area 

(RD&P) 
0.6 0.43 1.03 0.6 0.43 1.03 0 0 0 

- 

21 (b) 

Great Nicobar 

Island (Campbel 

bay) 

139 

Tribal Area 

(TD)/ (Tribal 

Council) and 

DC (Nicobar) 

0.005 0.013 0.018 0.005 0.013 0.018 0 0 0 

22 
Car Nicobar 

Island 
17841 3874 0.15 0.35 0.5 0.15 0.35 0.5 0 0 0 

23 Kamorta Island 3688 912 0.035 0.08 0.12 0.035 0.08 0.12 0 0 0 

24 Katchal Island 2685 654 0.03 0.06 0.085 0.03 0.06 0.085 0 0 0 

25 Teressa Island 1934 482 0.02 0.04 0.062 0.02 0.04 0.062 0 0 0 

26 Chowra Island 1270 298 0.012 0.03 0.039 0.012 0.03 0.039 0 0 0 

27 Nancowry Island 1019 241 0.009 0.02 0.03 0.009 0.02 0.03 0 0 0 

28 
Little Nicobar 

Island 
278 64 0.002 0.006 0.008 0.002 0.006 0.008 0 0 0 

29 
Tillang Chong 

Island 
38 9 

Police+Forest 

Protected Island 
0.0003 0.0008 0.001 0.0003 0.0008 0.001 0 0 0 

30 Pulomilo Island 20 5 

Tribal Area 

(TD)/ (Tribal 

Council) and 

DC (Nicobar) 

0.0002 0.0004 0.0006 0.0002 0.0004 0.0006 0 0 0   

    Total       12.672 21.498 34.14 12.672 7.981 20.623 0 13.517 13.517   
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Annexure-   R3-C 

 

Table Status of Solid Waste Management Practices including Collection, Segregation, Processing and Transportation in Inhabited Islands of A&N Islands 

 

Sl 
No. 

District Name of the Inhabited 
Islands 

Population  Controlling 
Department 

No. of 
Households 

Household Collection 
Method (Daily/ Weekly/ 

Any others), % 

Segregation (Y/N) Processing/ 
Sent to MRF/ 

DRC/ Clusters 

Method & Quantity Transport 
(Details, TPD) 

1 
(a) 

S
o

u
th

 A
n

d
a

m
a

n
 

South Andaman Island 
(Urban) 

108058 Sri Vijaya Puram 
Municipal Council 
(SVPMC) 

46,456 Daily, Door to door 
collection, 100% 

02-stream segregation 
(wet & dry with separate 
collection of hazardous & 

sanitary waste) at the 
household level, followed 
by further segregation at 

MRF/DRC facilities. 

Organic waste in-
house processed, 

Dry & other 
waste sent to 

DRC 

Through authorized vendors, 
DRCs are operated for baling 

and transporting waste to 
authorized recycling facilities 

on the mainland. 

1 
(b) 

South Andaman Island 
(Rural) 

101539 Rural Area (RD&P) 26,932 Daily, Door to door 
collection, 100% 

Yes, 
 

Waste other than wet 
wastes are collected  

Dry & other 
waste sent to 
SWM Clusters 

Authorized vendors are 
engaged for collection from 

SWM clusters and 
transportation to authorized 

recycling facilities on the 
mainland. 

2 Little Andaman Islands 18823 Rural Area (RD&P) 5,093 

3 Swaraj Dweep(HL) Island 6315 Rural Area (RD&P) 735 

4 Shaheed Dweep(Neil) 
Island 

3040 Rural Area (RD&P) 1,641 

5 Rutland Island 347 Forest Protected 
Island 

102 Waste is collected and 
deposited at outposts 

daily as per SOP, 
achieving 100% 

compliance. 

Yes, 
 

Waste other than wet 
wastes are collected  

Dry waste 
channelised to 
nearest shared 
SWM Cluster 

Responsibilities of individuals 
have been defined under 
SOPs/special orders to 

segregate dry waste and 
transport it to designated 
Forest/Police outposts for 

onward transfer to the nearest 
shared SWM cluster. 

6 Flat Bay Island 5 Forest Protected 
Island 

3 

7 

N
&

M
 A

n
d

a
m

a
n
 

Middle Andaman Island 55637 Rural Area (RD&P) 13,823 Daily, Door to door 
collection, 100% 

Yes, 
 

Waste other than wet 
wastes are collected  

Dry & other 
waste sent to 
SWM Clusters 

Authorized vendors are 
engaged for collection from 

SWM clusters and 
transportation to authorized 

recycling facilities on the 
mainland. 

8 North Andaman Island 42541 Rural Area (RD&P) 10,533 

9 Baratang Island 5686 Rural Area (RD&P) 1,328 

10 Long Island 1032 Rural Area (RD&P) 325 

11 Smith Island 600 Forest Protected 
Island 

96 Waste is collected and 
deposited at outposts 

daily as per SOP, 
achieving 100% 

compliance. 

Yes, 
 

Waste other than wet 
wastes are collected  

Dry waste 
channelised to 
nearest shared 
SWM Cluster 

Responsibilities of individuals 
have been defined under 
SOPs/special orders to 

segregate dry waste and 
transport it to designated 
Forest/Police outposts for 

onward transfer to the nearest 
shared SWM cluster. 

12 Strait Island 39 Forest Protected 
Island 

12 

13 East Island 16 Police+Forest 
Protected Island 

4 

14 Narcondam Island 16 Police+Forest 
Protected Island 

4 

15 Interview Island 15 Police+Forest 
Protected Island 

3 

16 Land Fall Island 6 Police+Forest 
Protected Island 

2 

17 North Passage Island 3 Forest Protected 
Island 

1 

18 Curlew Island 2 Forest Protected 
Island 

1 

Page 400 of 403

407
4513



Page 7 of 9 
 

Sl 
No. 

District Name of the Inhabited 
Islands 

Population  Controlling 
Department 

No. of 
Households 

Household Collection 
Method (Daily/ Weekly/ 

Any others), % 

Segregation (Y/N) Processing/ 
Sent to MRF/ 

DRC/ Clusters 

Method & Quantity Transport 
(Details, TPD) 

19 Stewart Island 2 Forest Protected 
Island 

1 

20 Aves Island 2 Forest Protected 
Island 

1 

21 

N
ic

o
b

a
rs

 

Car Nicobar Island 17841 Tribal Area (TD) 3874 Daily, Door to door 
collection, 100% 

Yes, 
 

Waste other than wet 
wastes are collected  

Dry waste 
channelised to 
nearest SWM 

Cluster 

Authorized vendors are 
engaged for collection from 

SWM clusters and 
transportation to authorized 

recycling facilities on the 
mainland. 

22 Great Nicobar Island 8069 Tribal & Rural / 
(RD&P) 

2041 

23 Kamorta Island 3688 Tribal Area (TD) 912 

24 Katchal Island 2685 Tribal Area (TD) 654 

25 Teressa Island 1934 Tribal Area (TD) 482 

26 Choura Island 1270 Tribal Area (TD) 298 

27 Nancowry Island 1019 Tribal Area (TD) 241 

28 Little Nicobar Island 278 Tribal Area (TD) 64 

29 Tillang Chong Island 38 Police+Forest 
Protected Island 

9 Waste is collected and 
deposited at outposts 

daily as per SOP, 
achieving 100% 

compliance. 

Yes, 
 

Waste other than wet 
wastes are collected  

Dry waste 
channelised to 
nearest shared 
SWM Cluster 

Responsibilities of individuals 
have been defined under 
SOPs/special orders to 

segregate dry waste and 
transport it to designated 
Forest/Police outposts for 

onward transfer to the nearest 
shared SWM cluster. 

30 Pulomilo Island 20 Tribal Area (TD) 5 Daily, Door to door 
collection, 100% 
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Annexure-  R3-D 

 

Table  Status of Solid Waste Processing Infrastructure and Baling Units in Inhabited Islands of A&N Islands 

District 
Name of the Inhabited 

Islands 
Population Controlling Department 

Existing treatment/ 

Processing units 

No. of 

bailing 

facilities 

No of 

Operational 

baling units 

No of baling 

units non-

functional 

Action Taken status Timeline 

S
o

u
th

 A
n

d
a

m
a

n
 

South Andaman Island 

(Urban) 

108058 Sri Vijaya Puram Municipal 

Council (SVPMC) 

18 MRFs for Dry 

Waste Management 

14 14 0 All functional  -  

South Andaman Island 

(Rural) 

101539 Rural Area (RD&P) 06 SWM Clusters 6 4 2 Rectification initiated, 

under process. 

  

April, 

2026  
Little Andaman Islands 18823 Rural Area (RD&P) 02 SWM Clusters 2 1 1 

Swaraj Dweep(HL) Island 6315 Rural Area (RD&P)  01 SWM Clusters 1  0 1  Additional 01 

machine will be 

installed 

April, 

2026 

Shaheed Dweep(Neil) Island 3040 Rural Area (RD&P) 01 SWM Clusters  1 1 0 All functional   

Rutland Island 347 Forest Protected Island Shared Cluster  -   -   -   -   -  

Flat Bay Island 5 Forest Protected Island Shared Cluster  -   -   -   -   -  

N
&

M
 A

n
d

a
m

a
n
 

Middle Andaman Island 55637 Rural Area (RD&P) 05 SWM Clusters 5 5 0 All functional  - 

North Andaman Island 42541 Rural Area (RD&P) 05 SWM Clusters 8 8 0 All functional  - 

Baratang Island 5686 Rural Area (RD&P)  01 SWM Clusters 1 1 0 All functional  - 

Long Island 1032 Rural Area (RD&P) 01 SWM Clusters 1 1 0 All functional - 

Smith Island 600 Forest Protected Island Shared Cluster  -   -   -   -   -  

Strait Island 39 Forest Protected Island Shared Cluster  -   -   -   -   -  

East Island 16 Police+Forest Protected Island Shared Cluster  -   -   -   -   -  

Narcondam Island 16 Police+Forest Protected Island Shared Cluster  -   -   -   -   -  

Interview Island 15 Police+Forest Protected Island Shared Cluster  -   -   -   -   -  

Land Fall Island 6 Police+Forest Protected Island Shared Cluster  -   -   -   -   -  

North Passage Island 3 Forest Protected Island Shared Cluster  -   -   -   -   -  

Curlew Island 2 Forest Protected Island Shared Cluster  -   -   -   -   -  

Stewart Island 2 Forest Protected Island Shared Cluster  -   -   -   -   -  

Aves Island 2 Forest Protected Island Shared Cluster  -   -   -   -   -  

N
ic

o
b

a
rs

 

Car Nicobar Island 17841 Tribal Area (TD) 01 Cluster 1 1 0  -   -  

Great Nicobar Island (CBB) 8069 Tribal & Rural / (RD&P) 01 Cluster 1 1 0  -   -  

Kamorta Island 3688 Tribal Area (TD) 01 Cluster 1 1 0  -   -  

Katchal Island 2685 Tribal Area (TD) Shared Cluster  -   -   -   -   -  

Teressa Island 1934 Tribal Area (TD) Shared Cluster  -   -   -   -   -  

Choura Island 1270 Tribal Area (TD) Shared Cluster  -   -   -   -   -  

Nancowry Island 1019 Tribal Area (TD) Shared Cluster  -   -   -   -   -  

Little Nicobar Island 278 Tribal Area (TD) Shared Cluster  -   -   -   -   -  

Tillang Chong Island 38 Police+Forest Protected Island Shared Cluster  -   -   -   -   -  

Pulomilo Island 20 Tribal Area (TD) Shared Cluster  -   -   -   -   -  

 Total       42 38 4     
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Annexure- R3-E 

 

Table  Details of SVPMC Drains with their final confluence/ outfall/ termination point 

Drain Code Drain Name Peak Flow (MLD) 
Lean Flow 

(MLD) 

Avg. Daily Flow 

(MLD) 
Final Termination 

T1-1 Haddo Jetty Road Drain 0.991 0.455 0.517 Coastal outfall (Haddo waterfront) 

T1-2 Seashore Road Drain 1.445 1.382 1.113 Sea outfall 

T1-5 LIC Office Frontside Drain 6.432 4.512 4.132 Coastal/harbour edge 

T1-8 Dignabad Drain 0.249 0.132 0.139 Coastal discharge 

T1-9 Kalyan Mandapam Drain 1.616 1.513 1.228 Creek/coastal outfall 

T1-13 Burning Ghat Drain 1.1 0.904 0.774 Sea outfall 

T3-12 Telugu Basti Drain 1.331 0.968 0.872 Coastal discharge 

T2-3 Kali Mandir Drain 0.225 0.164 0.148 Local drain → coastal outfall 

T2-4 Dry Drain - - - No discharge (dry) 

T2-13 Garcharama School Drain 1.106 0.985 0.816 Creek/outfall 

T2-8 Hollow Block via Karan Trading Drain 2.808 1.745 1.692 Coastal discharge 

T2-9 Jail Complex Pathrapur Drain 0.855 0.51 0.505 Low-lying coastal zone 

T2-11 
Co-operative Colony to Mahindra Showroom 

Drain 
0.864 0.726 0.615 Sea outfall 

T3-1 Corbyn’s Cove Drain 9.176 6.034 5.694 Direct coastal discharge (Corbyn’s Cove) 

T3-2 Junglighat Road / Vijay Baugh Drain 2.497 1.046 1.251 Coastal outfall 

T3-6 RK Mission Drain 1.935 0.985 1.057 Sea/creek interface 

T3-8 Mazar Pahad Drain 0.89 0.467 0.493 Coastal discharge 

T3-11 Uma Bakery Drain 1.452 0.441 0.644 Sea outfall 

T3-5 Fisherman Colony Drain 0.795 0.432 0.448 Coastal discharge 
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